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CHHATTISGARH ENVIRONMENT CONSERVATION BOARD
Paryavas Bhawan, North Block, Sector - 19,
Nava Raipur, Atal Nagar, Raipur (C.G.)
Email address — hocecb@gmail.com

No. 5206 /H.0./Tech./CECB/2019 Raipur, Date20 /.9 /2019

e o
egistrar General,

National Green Tribunal,
Faridkot House,
Copernicus Marg, New Delhi-110001

Sub:- Compliance of the direction issued by Hon’ble NGT in O.A. No
644/2019 Sudhir Vs.State of Chhattisgarh.

Ref: - Hon'ble NGT order dated 20.08.2019 in O.A. No. 644/2019 Sudhir
Vs.State of Chhattisgarh.

=00~

In compliance to above referred direction, please find enclosed
herewith the report by Regional Officer, CECB Raipur for necessary action.

Encl: As above.

Member Secretary
C.G. Environment Conservation Board
C% Atal Nagar, Raipur (C.G.)



an————
—_—
N
e et
vty Y e i
T

g HEAd
B, YYTaROT A& qUSA

220 FIN TR, AP (@)
FiE /@ /TE. /BIEH /2019 R e 2°/ 2 /2019
uf,
e 9w,

BT, GITAROT AR HSd,
Hel AT, a7 AR el TR, (B)

fawg— Wﬂ@mamé—ﬁaﬁﬁﬁﬁzg.oazmga%wﬁﬁﬂﬁaﬁa%tﬁ
yeitas], wWife F—20, IUSHEIIS U Hex, e B, AR (BI) B
Wﬁmwmﬂﬁwﬁﬂméﬂﬁﬁﬁmm
TAIAE AR 644 /2019, GHR faew YT off Bl @ e # WG
SS9 f3id 20082019 TG Al TEATG™ ENI —Ad {ql® 18.00.2019
o 19.002019 & WEIH [ FGY T Ferford qargel, Wie F-29,
sveetad M ey, Rieae ou-11, AR (BT) @ wed A A
694/2019,%%%@6%9@@@%?@1#%%
R 16002019 # R T e & aRured # awgRefa @ SHER!
T B 9req |

Fed— 1. Hoa geared g1 A% $-Ad faie 20.08.2019.
2. Feel HATerd gRT Uita §—¥er fsia 19.00.2019.

T8I,

SR Rvaiata defifa 9 SHiE 1§ 2 D ARIE 9§ AR § HAeiod
AR, Wife 20, SUSES W ey, Ryt BE-Il, IR (8.1) @ ¥ed H
HaR 644 /2019, R g We 3% oaiRmrg & Jay F RA ey D 20,
082019 TG W § FEIfeTd Qelddl, wite W29, 3USILIAC W Tex, Ryer
W%I,Wg?(ﬁﬂ.)iﬁﬂﬁﬁﬁmﬂﬁfﬁﬂﬁWIﬁﬁﬁmﬁﬂﬁmaﬁ,ﬂ?
feeelt ERT SRS TGN v 694 /2019, #1 Fia fIvg We & BRITS
& ey 4 TRY oMW faid 16002019 ¥ Y T fdw & uRured # g9
FraeE @ T BN A € Yoo Udrdw, Wife §-29, SUSKITA U HR,
RieraRT Be—IL, TR (B.1) &1 e fRAfw 19.09.2019 @1 {HAT AT ferdiegor
gfrres g3 & 9 Hord £, R s @ wew ¥ awgRefa o1 SR #
IeeRg 2| I UehRYT AT oI JNdedd FHRAe! 89 €O g1 5

Her ™ — IR |




frderor—ufieeH

IENT BT A TG udl . AGY § Al Tatdel, wiic d—29,
SUSE Tl UeT Ty, Ryerawt w11,
AR (BT

frétetor fedTD : 19.09.2019.

roerorar : Q. gs, IF10D

NATHR, FESH AMIT
g ¥, 9. 9 98l U9
I, B, TEPY, Y. 900, U,

e & g9y SufRerd - ofy sif¥e AT, TRE HwR
ST gfafael
Hed : fed &I §RT §—9d f&Hid 29.

082019 & HARGH ¥ Y T Welfld Udde, Wie H-—29, SUSEIge
ey Aex, Koyt Ba-1L R (B.71) & e d qEg AgHe W
644 /2019, IR fovg We offF ol & Iy d uild Qe
feics 20.082019 Td HSA T ERT §—Hel 1P 18.09.2019 Tl
19.09.2019 P HEIH ¥ AW T Acifold TARIS], Wiic F—29, SUSEITN
Ty ey, R’ va-1I, YaR (B1) & ded # A SwE
694 /2019, N ®iq fAvg We offF BT @ Weg A wiikd amaer
faie 16.00.2019 # A W iy & uRuras d FxqRerfd &1 MRl
Ui R qTec |

faaRoT —

ST A T veifde T, Wiie §-20, SUSYRIAA W HeR,
Rietart Ba-11, IFQR ®.71) &1 Ao FHeergar e 19.09.2019
®1 fear war| e & Ay SEET ufafel s sifiee errare, SR
FoR SUReT o |

T gRT ot (Wguor farer qen =) sifafea 1074 0@ Iy
(remor faRer den ) affEE 1981 @ YTEUTE! B dEd RIu
Y aTee fBFY T AT B Hew H B ARy HRET Hedl, VAR

Cx-

/




ERT TGN B B Yaidel o BT — 8000 HIEH,/dY BY WA
I U3 FHie 1108 AT 19.05.2006 ® WRIA W ORI @B TS |
FENT ERT AT T 91 B 2q [P T 31de (59 praferd o
urel f&ie 08.11.2005) & W YT diorge Rurd # submerge electric
arc furnace @) WIUAT ST YT {SAT TTAT 47| Seolkdd $.3M8.0. 2006
feries 14.09.2006 | WWIGRNEl BN, o1 [N B AR Wigfd
YT HRAT JMATAd ol o |

TENT gRT ool (Ugyor fAarer qen fo=on) s 1974 a9y
(wemor faRer wen fEvn) M 1981 @ WU @ e oo U
ary AT SR e 5 T e @ Wed # UL qUiaRoT GReTr
H9ol, NIYR gRT ST HT ol B BRI Yelidoi— 8000 #I.eH /d4 &Y
Sl T 9y WeTdd R $ERE U PHie 1231 Ud 1229 QAR 23.08.
2011 ® ARTH | O @ 1E off, S Sl U9 qrg WHEfT B TR
derar eI 31.01.2020 TF B |

TSR SEM §RT Us 7 submerge electric arc furnace @1
g @ T R, o 5 R oo 2 R v @ vu § 3l @
ST FEr fear wrar 21 suRera S wfafMfE g’ Fw A (Raw
Material) %Wﬁ%@ﬁmm@wmﬁﬂw
5 o9 & IFER & M| SE aRER # HES SR o I —
3000 €, BIh THT — 300 S, SIAMIS I~ 120 T, HEF U
TTHI— 100 &7 TAT BT A Sffddge W o 9i— 800 <
HUSTR U1 747 |

SENT ERT 91 YquoT =7 2g €ic gadoR & [rd 3 fheed
ToIgAT 1 TR 2, e enfig e 1 S 30 Hier 3| Fhew @
HY ST SIERY HEl UTgT AT I SuRerd gen uiaihiE gwT
SFERI € T 5 SEr @) RAie 31.08.2019 W Hew g SIS H
o T 2, U @ BIEM Wad—1 8, a7 SN §RT MUY UA
fai® 19.09.2019 ® WA W IRT IR ofidws AI TaARS RS el
s BT & uF fe1d 18.00.2019 B ARGH | 31 ST SIFIBRI Bl
TS HelMp-2 IR B | SEIAR RNy 1 SIHeN 73 e

HUAT 377 INTID HRITAET B AU ¥ |
ot p el %

@. om u) (9. ¥ 9s1) GEECIEY &L )




. "Lﬁ("‘! -
-

PROJECT REPORT

For

FERRO ALLOYS
(8000 MT/YEAR)

PROMOTER;

THE METALLIC ALLOYS

C-125, SECTOR-1, NEAR GURU MEDICOS,
DEVENDRA NAGAR, RAIPUR - 492 001 (C.G.)




Introduction:

Iron and steel are the world's cheapest and most useful metals. These hard, durable '

aper clips to automobiles.

metals are used in making thousands of products, from P

Machines made of iron and steel help produce almost everything we use, including our

clothes, our homes, and even our food. Today, the production of iron and steel is one of

the world's most vital industries. Throughout the world, millions of workers are

Millions of additional workers provide

employed 1in stecl-manufacturing  plants.

machinery, raw materials, and energy to iron and steel companies ‘Or manufacture

consumer products from iron and steel.

Kinds of iron and steel

The metals called iron and steel are alloys of the element iron. In general, steel is any

n and carbon that contains less than 2 percent carbon. All types

alloy of the elements iro

of steel also contain some manganese, and many kinds also include other elements. The

properties of any kind of iron or steel depend largely on the chemical composition of the

alloy. Heating and working (shaping) the metal can greatly gt_:hange‘ its physical properties.

n can be classified as

There are thousands of kinds of iron and steel. But all types of iro

(1) Pig Iron

(2) Cast Iron

(3) Wrought Iron.

All kinds of steel can be grouped as

(1) Carbon Steel

(2) Alloy Steel

(3) Stainless Steel

(4) Tool Steel.




The world at present is having considerable reforms in regards to technology for steel
manufacturing — its change & developments. The per capita consumption of steel is a
prime criterion to gauge the socio-economic development and growth of any nation and
consumption of Ferro Alloys is directly linked with the steel. Rather increased ratio of
special steel in the total steel consumption has resulted ixi faster growth in the demand of
Ferro Alloys. India has vast reserves of ferrous and non-ferrous minerals. The huge iron
ore reserves in the country paves way for the growth of iroﬁ and steel industry which is

turn helped the Ferro Alloys industry in India.

Ferrous metallurgy relies mainly on production of clean steel on the one hand and making
steels of various strengths and charactf.:r.istics and compositions of a variety of
applications. Both the structure and properties of steel are governed by the principal
elements present in steel particularly manganese, silicon etc. There are NuUMErous
categories of alloy steel and 100l steels. These are basicaily identified from their distinct
chemicals composition. There are at least 15 types of Ferro Alloys that are commonly
used in steel making. Of them, the three most commonly used Ferro Alloys are based on |
dominating chemical element of manganese, silica and chrome poijularly called as Ferro
Manganese, Silico-Manganese and Ferro Chrome. These are used in bulk quantity and
are called bulk Ferro Alloys. It also offers a vast potential for export. Presently also, India

is exporting Ferro Alloys product to many countries.




About Promoters:

The Metallic Alloys is a newly promoted firm having its registered office at BA/3A

Ashok Vihar, Phase I, New Delhi. The partners of the firms are:-

Shri Mahesh Jhalani
Shri Om Jhalani.
gmt. Veena Jhalani.

Shri Pratul JThalani.

Rl

The partners of the firm Shri Om Jhalani are operating a trading business of Ferro Alloys

and are in this field for the last 30 years. They possess an excellent report and experience

in the country and outside.

They have gained experience in commercial, financial and technical sectors took, which
has brought them to this height. The partners never looked back since the start of
business. Over the years, the partners have gained rich experience in successfully

managing and running the business, which will give lot of support in imp_lernenting and

running the proposed Ferro Alloy.




Product & its Uses and market

Ferro Alloys are used in metaliurgical industries as an alloying element and as a
deoxidizing agent. Manganese alloys are those in which the predominant constituent is
manganese. The most important is Ferro Manganese, an alloy of jron and manganese

containing about 80% of Manganese.

Ferro manganese is widely used in the manufacture of Tool Steels (upto 04% Mn) and
Structural Steel (upto 0.6% Mn) and also of special steel with a high manganese content
(upto 12 — 14% Mn), as well as an alloying-addition. Metallic m;mgé.nese is used in the
manufacture of special steels low in iron, low carbon alloyed steels with a high

manganese content, as well as in non-ferrous metallurgy.

In non-ferrous metals, it is added to improve strength, ductility and rollability in hot state.

In manganese based non-ferrous alloy about 72% is Manganese and the balance is copper

& nickel.

Various grades of Ferro Manganese such as high carbon, medium carbon & low carbon
are used in steel manufacturing depending upon the end use requirements. For example,
low carbon Ferro Manganese is required where carbon control in steel is strictly

necessary.

Silico Manganese is used as & blocking agent to prevent the reaction of carbon and
oxygen in steel. It is also used to increase Silico content in steel which gives extra

strength to steel for industrial uses such as tool steel and spring steel.

The manganese content of various steels is roughly as follows: -

Carbon Steel - 4.45 Kg / Ton of Steel
Low Alloy Steel - 7.00Kg/Tons of Steel
Fully alloy steels - 4.05 Kg / Ton of Steel

Stainless Steel - 1.70 Kg/ Ton of Steels




DEMAND VS. SUPPLY

There is huge demand of Ferro Alloys by various integrated and mini steel plants. Apart

from this, Ferro Alloys has a big export potential. The present capacity and targeted

demand including the export figures are given here below: -

Production of Ferro Alloys

(Qty. in MT)
Products 2000-01 1999-00 1998-99 1997-98
Ferro Manganese (High Carbon) 169,269 127,455 162,715 159,164
Ferro Manganese (Medium Carbon) 342 7.461 488 903
Ferro Manganese (Low Carbon) 751 1,500 1,509 1,259
Silico Manganese 276,008 232,611 192,793 198,282
LC Ferro Silicon 0 0 0 2,185
Ferro Silicon 67,349 56,286 57,262 79,742
HC Ferro Chrome/charge Chrome 381,879 313,803 305,327 338,897 |
LC Ferro Chrome 460 1,947 1,947 5,467
Silico Chrome 0 0 0 311
Ferro Silico Magnesium 2,460 2,310 1,717 1,429
Total 898,518 741,426 723,758 787,639

Export Potential — Regional / Global

The export / import figures of the Ferro Alloys

for last few years are given in the

following tables: -
Export of Ferro Alloys

. (Qty. in MT)
Products 2000-01 1999-00 1998-99 1997-98
Ferro Manganese (High Carbon) 5,723 200 15,766 991
Silico Manganese 86,798 63,708 54,022 56,192
Ferro Silicon 5,658 4,849 9,467 11,650
HC Ferro Chrome/charge Chrome 171,088 137,328 168,630 | - 186,687
LC Ferro Chrome 0 0 0 0
Ferro Silico Magnesium 260 220 269 122
Total 269,527 206,305 248,754 259,003




Import of Ferro Alloys

(Qty in MT)

Ferro Alloys 1997-98 1996-97 1995-96 1994-95
HC Ferro Manganese 14,993 19,900 2,287 515
Silico Manganese 1,384 646 451 |. 240
Ferro Silicon 14,112 17,900 22,510 9,828
HC Ferro Crone/Charge Chrome 12,951 7,781 11,894 5,744
Silicon Chrome 2,844 350 1,562 91
Ferro Silico Magnesium 226 254 273 181
Ferro Molybdenum 245 217 358 336
Ferro Vanadium 50 47 107 82
Other Ferro Alloys 2,803 49,674 1,270 798
TOTAL 49,608 49,674 40,712 17,815
Import Duty 20% 25% 30% 50%

ok otk




PROJECT DETAILS:

Scope of the Project:-

The project envisages setting up of 8000 M.T/Year of low carbon Ferro Alloys at siltara,
phase 11, Bilaspur Road, Raipur (C.G.). THE METALLIC ALLOYS future vision is to
produce various types of mixed produce, which shall act as an import substitute saving
valuable foreign exchange. |

Site:-

The proposed project is proposed at Plot No. '29, Phase-H, Siltara Industrial Area, Raipur.
The following factors, which influence the site selection, seems favorable to seek this site
for me proposed unite.

(a)  Proximity to me source of major Raw Material

(b)  Proximity to me user industry

(c) Scope for futufe expansion.

(d)  Proximity of national highway & transport

(¢)  Environment aspects.

Plant Description: -

Raw Material Handling:

Main raw materials Manganese Ore, Coke, Dolomite and Hi-MnO Slag etc being
purchased are first to prepare the required grain size for input. The raw material are

calibrated by propet weighing machines and mixed at the required composition and

charged into Sub-merge Electric Arc Furnace.




Raw material requirement for a period of one month:-

Raw Material
a) Manganese one 1650 M.T.
b) Coke 550 M.T.
) Dolomite 40 M.T.
d) High — MnO Slag 150 M.T.
e) Consumables L.S.

Metal Scraps and Carbon Paste

Process systent:

Manufacturing Process of Ferro Alloys:

The Ferro Manganese and silico-Manganese is an alloy of Manganese and Iron with
additions of Silicon, Carbon and several other various elements. The silicon manganese

can be divided into various grades depending upon the carbon content in the alloy.

Manganese ore is the basic material having the major constiﬁents of the alloy viz. iron
and manganese. Different types of manganese ores are blended to achieve an appropriate
manganese iron ratio used for the furnace charges. Coke is used as reductant and quartz
as an addition agent. The raw materials are charged into a furnace where they are smelted
by electric power supplied through three carboﬂ electrodes. The alloy and the slag
produced in the furnace are tapped at regular intervals. The specification of silicoﬁ

manganese produced is conforming to Indian standards.

ELECTRODE PASTE, CASING, OXYGEN LANCE AND REFRACTORIES

The soderberg electrodes are formed in situe by charging electrode paste of suitable
compressive strength, electrical conductivity, porosity and apparent density, into mild

steel cylindrical shell provided with inner ribs for reinforcement. There is a continuous

consumption of both electrode paste and casing sheets.




The other consumables of the process mclue oxygen lancing pipes and oxygen used for
opening the furnace tap-holes, and the refractory for the lining of pans / runners used for

alloy collection.

PROCESS DESCRIPTION: -

Standard Ferro Manganese is smelted at about 1700 — 1800 oC. This is achieved by a
conventional Submerged Arc Electric Furnace. The three carbon electrodes, partially -
submerged in the charge, are supported on hydraulic cylinders for upward and downward

movements to maintain the desired electrical conditions in the furnace.

The body of the furnace is cylindrical in shape, and is lined with firebricks, silicon
carbide bricks and carbon tamping paste. Two tap-holes are provided at 120 Deg. apart
for draining out both the molten alloy and the slag. During the repair works of one of the
tap holes the other will function as standby. The raw materials are thoroughly mixed in
the proper proportion before being charged into the furnace. Manual poking tods or

stroker car are used for stoking the charge on the furnace top.

As the charge enters the smelting zone, the alloy formed by chemical reactions of the
oxides and the reductant, being heavy gradually settles at the bottom. The slag produced
by the unreduced metal oxides and the flux, being relatively lighter, floats on the alloys
surface. At regular intervals the furnace is tapped. The tap hole is opened by Oxygen
lancing pipe and after tapping is completed, it is closed by clay plug. The liquid Silico-
manganese and the slag flow into the C.1. Pan. The slag being lighter overflow from the
C.L Pan and is taken into the sand mould. Thc alloy cake from C.L Pan is removed and
broken manually with hammer to required lump size. The slag produced in the process,

generally free from metal, after cooling is removed by lorry to the slag dump.




Manufacturing Process Flow Chart is as below:

l Raw Materials

A
C Feeders {for proper proportion) )

A

Submerged
Electric Arc
Furnace

- e Slag
\ \

Ferro Alloy




Cost of Project:
Particulars Approx. value
Rs. In Lakhs

Land —2.5 areas . 7.00
(from CSIDC)

Building 14.00
Plant & machinery 52.00
Electrical installations (500 KVA) _ 10.50
Misc. assets (furniture, computer etc : 1.00

Contingencies, Preliminary and preoperative expense 2.00
86.50

List of plant & Machinery

Sr. No. Particulars

1. Submerge Electric Arc Furnace self
fubricated lined with Fire Bricks and
carbon tamping paste; which include:
Copper flexible ropes
Copper Contact pad
Brass connection terminals
Pressure rings made of 16 MM plate
Mantles made of 8 mm plate
Electrodes casing made of 14 gauge MS
sheet Slippring devices
Hydraulic system to move the electrodes

Laboratory equipments

Chemical Laboratory Apparatus
consisting of carbon determinates,
muffle furnace, hot plates,
chemical balance, glass, wares,
chemicals & portable driiling
machines etc. (Lots)

Auxiliaries:

Air Compressor

Water Pumps with Motor

Skip Bucket for charging

Pipes & Fittings

Monorail hoist for slag and metal
handling

Weighing Scale Cap. 2 MT
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To, Dated : 30.08.19
Tte Ragicnal Officer
Chhartisgarh Environment Conservation Board
Kabir Nagar, Raipur{C.G.)

Sub : Intimation regarding temporary mainteriénce"*.‘hutdown of our unit — The Metallic Alloys, Siltara

Sir,

This is to inform that we are taking temperory maintenance shutdown of our unit — The Metaliic Alloys,
Plot No. 29, Industrial Growth Centre, Siltara, Raipur ~ 493111 for about 25-30 days from 31.08.19.
During the shutdown process there will be sqrﬁe i&me generation .

The above is for kind information

Thanking You
Yours Faithfully

The Metallic Alloys
W -~/
A

A

4
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To,
The Regional Officer (g
Chattisgarh Environment Conversation Board,{;l *
Commercial complex, Housing Board Colony, \,
Kabir Nagar,
Raipur {C.G )} 492099

Subject: Regarding compliance of air and water consent/subsequent renewals and desired information —\
submitted pursuant to querries raised during visit of CECB authorities on 19.09.19 Q,

Respected Sir, /

The requisite information as desired is as follows =

1. We, The Metallic Alloys, Siltara are a MSME unit having obtained permission 10 establish from
the Chhattisgarh Environment Conservation Board vide letter N0 1108 did 19 105.2006 for low
carbon ferro alioys — S000MT per year as per rule. By that time environment clearance is not

applicable for manufacturing of Ferro Alloys; it is applicable after 14" September 2006. After
establishment of the unit; we have obtained consent 10 operate and its further renewal as pef
Air and Water [Prevent‘ton and Control of Pollution] ACts. The renewal of the consent is Vaﬁd up
o 31.01.2020. We are complying to the stipulated consent canditions of Consent to Operate
and its subsequent renewals. Copy of MSME certificate and Consent to operate enclosed as
Annexure —1 &2

2. We have installed 1 no. of submerged electric arc furnace has been established of capacity 6
MVA,
3. We are using Manganese Ore, Dolomite and Coke as raw material for manufacturing process;

where coke 1s used as reducing agent. The installed furnace is electrically operated. The facility

of thermit process has not been established and we have not installed any furnace that
consumes coke as fuel.

4. We confirm that we are not using coke as a fuel. The process of electric submerged arc furnace
is electrically operated and electricity is being supplied to us by Chhattisgarh State Power
Distribution Company Limited.

i %/\
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The Metallic || Alloys

10.

11.

For Control of pollution from the Furnace a well efficient heat exchanger with bag filter
containing 864 prescribed bags has been installed; which is attached with chimney having height
of 30 meters to contro! the emission under permissible limits.

Rain Water Harvesting within premises has peen installed.

We have done 500 no. plantation in our premises at The Metallic Alloys, siltara and also at
Khasra no. 299, 297/3-4, 294, 295/2, Block = Dharsiwa, Near JK Video Hail Sakara, Raipur (C.G.}
as Annexure - 3

For Treatment of Domestic Effluent we have constructed Septic Tanks followed by Soak pits and
no effiuent remains after soak pits for further disposal. pertaining to industrial effluent, we have
implemented closed cooling circuit and no industrial effluent is being generated from the
premises. Hence we are maintaining ZERO liquid discharge condition.

Eurther our production is as per excise returmn for which we are enclosing copy of Excise returns
as Annexure —4 10 this letter; which has been submitted to Excise Department.

Copy of Electricity bills generated by CSPDCL during the year 2019 is enclosed herewith as
Annexure — 5

Further we hereby like to inform your kind office that presently operation of electric submerged
arc furnace is under shutdown as we have taken temporary maintenance shutdown of our unit
for repair and maintenance work cince 31.08.19 and intimated to your kind office as per
procedure. Copy of intimation letter is enclosed herewith as Annexure — 6.

This is for your kind consideration and further necessary action please.

Thanking you,

Yours Truly,

For, The Megallic AlloYS - 1
[P i PR

Authorised Signatory

......

Authorises &

Encl : As above

HEAD : 3 !
OFFICE - BA-3A. MIG Flats, Ashick Vihar, Phase-1. Delhi-110
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VDR 2is 7
ENTERPRENEURS MEMORANDIM N e
FOR e
SETTING UP MICRQ, SMALL OR MEDIUM ENTERPRISE

GENERAL INSTRUCTIONS,

1.

1=

e

La

10,

16,

MEMORANDUM IS TO BE FILED WITH THE DISTRICT INDUSTRIES
CENTRE* BY A MICRO, SMALL OR MEDIIM ENTERPRISES, AS THR
CASE MAYBE, UNDER SUB-SECTION (1) OF SECTION § OF THE MICRO,
SMALL AND MEDIUM ENTERPRISES DEVELOPMENT (MSMED) ACT,
2066.

FOUR COPIES OF THE MEMORANDUM SHOULD BE F ILED.
THERE IS NO FEE FOR PROCESSING THE MEMORANDUM.

EXISTING UNITS SHOULD FILL UP ONLY PART I OF THE
MEMORANDUM.

IN CASE OF ANY CHANGE IN THE INFORAMTION, AT ANY POINT OF
TIME, PLEASE INFORM THE DETAILS WITHIN THREE MONTHS TO
DISTRICT INDUSTRIES CENTRE.

WRITE/TYPE IN BLOCK (CAPITALS) LETTERS

LEAVE ONE BLANK BOX AFTER EACH WORD.

FILL UP WHICHEVER IS APPLICABLE,

ALL CODES OTHER THAN PIN CODE SHALL BE FILLED BY THE OFFICE.

FORM WILL BE MACHINE NUMBERED BY THE DISTRICT INDUSTRIES
CENTRE.

* To be filed at the District Industries Cenire under whose jurisdiction the
enterprise is propesed to be located.

Note : See Schedule II for procedure of its filling and other matters incidental there
to for the purpose of the said act.

THE M?’Efd_l_iﬁ ALLOYS

Authorised Signatory
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- FORM E.R.-1 .
RETURN OF EXCISABLE GOODS AND AVAILMENT OF CENVAT CREDIT FOR THE MONTH OF FEBRUARY AND
) YEAR 2017
1. Central Excise Registration AAGFT9223LEM001 2. Assosseo's Name : | The Metallic Alloys
Number :
Return Number : | AAGFT9223LEMO01 _ER Status ; | Marked for Review -
1_022017 '
Address of Reglstersed Unit : | Piof No.29 The Metzalic Alioys Industrial Area Siltara Ralpur Raipur Raipur CHHATTISGARH 493111
Commissionerate : | RAIPUR NEW T - Division : | RAIPUR - |- Range : | RANGE-IV
. NEW
Revise Type :
3.DETAILS OF THE MANUFACTURE CLEARANCE AND DUTY' PAYABLE
DETAILS OF CLEARANCE - -
~ CETSH No. | Description of| Unit of Quant- Opening Bal- | _Quantity | Quantity Closing Bal{ Assessable| Typs Of Clear-
[ Goods ity ance’ Manufac- Cleared ance Value(Rs.} ance
tured - :
72021100 Ferro Man- KG 14000 649900 346100 317800 27945650 | Home Clear- |
" ganese ) i ance
NON TARIFF NOTIFICATION USED FOR CLEARANCE '
8l No. N.T.Notification Availed " ~ N.T.Notification SI. No,
1
2
3
DUTY PAYAELE FOR CLEARANCE
Duty Tariff Notification Avalled |SI. No. In Tariff Rate of duty Duty Pay- Prov. Assessment No,
Notification able (Rs.)
. - Ad Valorem! Spacific
CENVAT - 12.5- 0 3493210°
DETAILS OF CLEARANCE )
CETSH No. | Description of| Unit of Quant- Opening Bal- | Quantity Quantity |Closing Bal- Assessablo Type Of Clear-
Goods Ity ance Manufac- Cleared ance Value{Rs.) ance
) . turad : |
72023000 Silico Man- KG 172700 72000 "239000 5700 " 16192250 | Home Clear
gangse " ance
NON TARIFF NOTIFICATION USED FOR CLEARANCE - . )
§i No. N.T.Notification Avalled N.T.Notification Sl. No.
1
2 -
3 «
DUTY PAYABLE FOR CLEARANGE _
_' Duty Tariff Notification Availed | $1, No. in Tariff Rato of duty Duty Pay- Prov. Assessment No.
) - Notification able {Rs.)
~ Ad Valorem] Specific ’
] Page 1of4
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CENVAT ) | 125 0 2024034
'DETAILS OF CLEARANCE ' .
CETSH No. | Description of Unit of Quant-| Opening Bal- | Quantity Quantity |Closing Bal{ Assessable| Type Of Clsar-
Goods ity ance Manufac- Cloeared ance Value(Rs.) ance
tured o
72023000 Silico Man- KG .216000 0 216000 0 13382000 | Export/Bond
ganegse - -
NON TARIFF NOTIFICATION USED FOR CLEARANCE
SINg, . _* N.T.Notiflcation Avalled N.T.Notification SI. No.
1 - 042/2001 CE (NT) 01
2 ' - -
- 3
DUTY PAYABLE FOR CLEARANCE .
Duty Tariff Notification A\}aﬂed SI. No, In Tari Rats of duty” Duty Pay- Prov, Assessment No,
. Notiflcation ahle (Rs.)
© | AdValorem| Specific
- 00 o 0
DETAILS OF CLEARANCE .
CETSH No. | Description of| Unit of Quant-| Opening Bal- Quantity Quantity |Closing Bal{ Assessablo| Typs Of Clear-
Goods i ance Manufac- | Clearad ance Valus(Rs.) ance
) ) tured
26209900 Fe Mno Slag KG 291940 802000 869200 224740 5920789 | Home Clear
ance
NON TARIFF NOTIFICATION USED FOR CLEARANCE
S No. . MN.T.Notification Avalled . N.T.Notiflcation SI, No.
p - :
. 2
3 =
DUTY PAYABLE FOR CLEARANCE -
Duty Tariif Notificatlon Avalled | SI. No, In Tariff] Rate of duty Duty Pay- Prov. Assessmont No.
’ Notification able (Rs.)
I . Ad Valorem| Specific _
CENVAT 12,5 0 740104
4. DETAILS OF DUTY PAID ON EXCISABLE GQODS ;
Duty code Credit Account] Account Cur- GAR-7 Challan Numbars BSR Code Total Duty Paid
{Rs.) rent (Rs.) ] (Rs.)
. CENVAT 5457348 800000 05100040703201700427 0510004 6257348
AESTRACT-OF ACCOUNT-GURRENT (CASH PAYMENT):
Summary Particulars Amount (Rs.)
i Opening Balancs :|52910
GAR-7 Challan Payments made in-the month (in aggregate) : { 800395

Total Amount Available d 853305

Utilization towards Payment of Duties on excisable’ goods during the month(vlclé. Details 800000
furnished under col. no.3 In S.Ne.(4) of the Return) :

Utllization towards Other Payments Made during the month(vide. Details furnishad under 395
: ) . 81.No.(6) of the Return) :

Page 2 of 4 —
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Closing Balange : 5291 o]

5. DETAILS OF OENVA'[' CREDIT TAKEN AND UTILIZED

Detalls of Credit CENVAT AED_TTA NGCD ADE_LVD_CL_85 ADC_.LVD__CT_TS EDU_
Opening Balance (Rs.) 129842 o - B 0 ) 0
Credit Taken on inputs on invoices is- | 975023 . 0 0 0 0
sited by manufacturers (Rs.) '
Credit Taken on inputs on invoices is- 14432543 0 0" 0 0 0
sued by | or Il stage dealers (Rs.) -
Credit Taken on inputs on imported in- | 45129 0 0 ) 0 0 * 10
puts (Rs.) [
Credit Taken on Capital Goeds on [n- 38067 0 1] 0 0 0
voices Issued By Manufacturers Or Byl
Or Il Stage Dealers(Rs.) e
Credit Taken on imporied capital goods 10 1] 0 0 1] 10
(Rs.)
Credit Taken on input services {Rs.) 0
Credit Taken From Inter-Unit Transfer Of [0 0 0 1] 0
Credit Under Rule 10A of CENVAT Cred-
It Rules, 2004
Total Grudit-Avallable (Rs.) 5620604 0 0 0 0
Credit Utilized For Payment Of Duty On |5457348 0 0 0 0
Goods (Rs.) _ -
Credit utilized when input goods are re- |0 0 ¢ 0 0 0
moved as such (Rs.) .
Credit utilized when capital goods are re- |0 0 o 0 0 0
moved as such (Rs.) :
Credit utilised for payment of amountin |0 0 0 0 0 0
terms of Rule 8 of CENVAT Credit Rules, )
2004. (Rs.) .
Credit utilised for.other payment. (Rs) |0 . ) . ] 0
Credit Utilised For Payment Of TaxOn |10 0 o ] 0
Services (Rs.)
Credit Utllised Towards Inter-Unit Trans- |0 o 0 0 0 0
fer Of Credit Under Rule 10A of CENVAT '
Credit Rules, 2004
Closing balance (Rs.) 163256 0 0 0 0 0
6(1). DETAILS OF OTHER PAYMENTS MADE - ARREARS
Payments Amount Pald(Rs.) GAR-T Challan BSR Code Source Document
Account Cur- | Cradit Accounq No. Date ‘No. Date
ront
o 0 )
Total : 0
DUTY HEAD BREAK UP5 OF OTHER PAYMENTS MADE - ARREARS
Source Document Number "Pato - Pald Account Current Pald Credit Account
- 0- . 0
Duty Head Break Up _
Sl No. Duty Head Amount Paid _Total Amount Paid
- Account Current Credit Account '
8(2). DETAILS OF OTHER PAYMENTS MADE - INTERESTS
_ Page 3 of 4 .
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&L ‘ Payments Amount GAR-7 Challan BSR Code Source D:;cumant
Paid{Rs.) .
Account Cur- No. Date No. Date
rent . - .
Rule s 395 051000407032 07/03/12017 0510004 |AAGFT9223LE 28/02/2017 -
01700427 MQO1_ER1_02/
. 2017
Tofal : ) 355 -
6(3). DETAILS OF OTHER PAYMENTS MADE - MISCELLANEOQUS )
Payments Amount Paid{Rs.) GAR-7 Challan BSR.Code Source Document
Account Cur- | Cradit Accoun . No. Date No. - Date
rent .
0 0
Total ; 0 0

a) | hersby declare that
behalf of the assesses.

7. SELF-ASSESSMENT MEMORANDUM

b) During the month, total 800295 was deposited vide GAR-7 Challans.
¢) During the month, i invoices bearing following S.No. were issued,

the information given In this Return is true, comract and complete in every respect and that | am authorised fo signon

Sl. No. _ Invoica No.From Invoice No. To
1 a0 _ 548
. CHALLAN DETAILS -
Sl No. GAR-7 Chalian Number Challan Date BSR Code Amount {Rs.)
1 051 00040703201 700427 07/03/2017 ' 0510004 8003g5
ISSUES - - e
) " 8l No. Description
1 Non Tariff Notification Number entered by the user against non export under bond rebate cIearance are not valid!!
2 Non Tariff Nolif'calxon number entered by the user does not exists in the Databasell
3 Figures of the opening balance in the current return and the closmg balance in the previcus filed refurn do not match.
4 - There is delay in payment of duty by chal!ans
; Data‘: 10/03/2017 Place : | Raipur ’
Name of assesses : | The Metallic Alloys -
. Remarks :
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FORM E.R.-1-

RETURN OF EXCISABLE GOODS AND AVAILMENT OF CENVAT CREDIT FOR THE MONTH OF MARCH AND YEAR

2017

1. Central Excise Registration
Numbar :

AAGFT9223LEMOO1

2. Assessee's Name :

The Metallic Alloys

Return Number :

AAGFT9223LEMOD1_ER |

1032017

Status : -

Marked for Review

Addross of Ragistered Unit ;

Plot No.28 The Metallic Alloys Industrial Area SiitaraRalpur Raipur Raipur CHHATTISGARH 493111 -

Commissionerate :

RAIPUR NEW

W

Revise Type :

Divislon: | RAIPUR -1 -
NE!

Range : | RANGE-IV

3.DETAILS OF THE MANUFACTURE, CLEARANCE AND DUTY PAYABLE

DETAILS OF CLEARANCE
CETSH.No. | Description of; Unit of Quant-| Opening Bal-| Quantity Quantity | Closing Bal.| Assessabla| Type Of Clear-
- Godds ity ance Manufac- Cleared arnca Value(Rs.) ance
- tured_ 2
72021100 Ferro Man- KG 317800 294500 422000 190300 28388495 | Home Clear-
ganese - ) - ance
NCN TARIFF NOTIFICATION USED FOR CLEARANCE
sl No. N.T.Nofification Availed R.T.Notification SI. No.
1 -
2
3 . - -
DUTY PAYABLE FOR CLEARANCE )
Duty Tariff Notification Availed | $SI. No. In Tariff] Rate of duty Duty Pay- Prov. Assessment No. -
Notiflcation able (Rs.} -
- Ad Valorem| Specific
CENVAT 125 ] 3548564 -
DETAILS OF CLEARANCE
CETSH No. | Description of| Unit of Quant-| Opening Bal-| Quantity Quantity |Closing Bal-| Assessabls] Type Of Clsar-
-~ Goods ity ance Manufac- Cleared ance - | Value(Rs.) ance
tured .
72021100 Ferro Man- KG 0 - 81000 81000 ] 5103000 Export/Bond
ganese :
NON TARIFF NOTIFICATION USED FOR CLEARANCE - N
8I No. N.T.Notlfication Avalled N.T.Notification SI. No.
1 ’ T 042/2001 CE (NT) 01
2 ;
3
DUTY PAYABLE FOR CLEARANCE .
Duty Tariff Notification Availed | 81, No. in Tariff Rate of duty Duty Pay- Prov. Assessment No.
B ’ Notification ' able (Rs.)
Ad Valorem| Speclfic
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00 -0 0
DETAILS OF CLEARANCE
CETSH No. | Dascription of| Unit of Quant-| Opening Bal- | Quantity Quantity | Closing Bal-| Assessable| Type OFf CIeér-
Goods § ance Manufac- Cleared ance Value{Rs.} ance.
. ) ) - tured _
_ 72023000 Silico Man- KG 5700 241900 199000 48600 13359250 | Home Clear-
ganese : . . - ance
NON TARIFF NOTIFICATION USED FOR CLEARANCE . .
SiNo. _N.T.Notification Availed N.T.Notification SI. No.
1 R
2 - - - .
3
DUTY PAYABLE FOR CLEARANCE .
Duty Tarlff Notificatiof Avalled | Sl. No. In Tariff] Rate of duty Duty Pay- Prov. Assessment No.
Notlfication able (Rs.) .
Ad Valorem{ Specific ‘
CENVAT 125 0 1669908
DETAILS OF CLEARANCE _
CETSH No. | Description of] Unit of Quant- Openlﬁg Bal- | Quantity | Quantlty |Closing Bal{ Assessable| Type Of Cloar-
Goods ance ~ Manufac- Cloared ance Valus{Rs.) ance
tured - -
72023000 Silico Man- KG Q. - 108000 108000. o 6588000 | Export/Bond
ganese
NON TARIFF NOTIFICATION USED FOR CLEARANCE
]| Nro. N.T.Notification Avallad N.T.Notification SL No.
1 T 04202001 GE (NT) 01
2
3
DUTY PAYABLE FOR CLEARANCE
Buty Tariff Notification Availed | S1. No. In Tarlff Rate of duty Cuty Pay- Prov. Assessment Ne.
Notification able (Rs.)
) i "~ | AdValorem| Spocific
) 0.0 0 0
DETAILS OF CLEARANGCE )
CETSH No. | Description of| Unit of Quant-| Opening Bal- | Quantity Quantity |Closing Bal Assessable| Type OFf Cloar-
Goods ity ance Manufac- Cleared ance Valus(Rs.}) ance
) . - tured . :
26209900 Fe Mno Slag KG 224740 483700 258920 429520 1791727 .| Home Clear-
- ] ance
NON TARIFF NOTIFICATION USED FOR CLEARANGCE .
§I No. ~ N.T.Notiflcation Avallad N.T.Notlfication Sl. No.
] =
2
3
DUTY PAYABLE FOR CLEARANCE
Duty Tarlff Notification Avalled | §l. No. In Tariff] Rats of duty Duty Pay- Prov, Assessmeant No,
Notification N ab!a (Rs.)
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furnished under col, no.3 in SI.No.(4) of the Return) :

] Ad Valor.em Specific .
CENVAT 12.5 . 0 223968
4. DETAILS OF DUTY PAID ON EXCISABLE GOODS - . - )
Duty code Credlt.Accounl_l Account Cur- GAR-7 Challan Numbers BSR Code Total Duty Pald
i {Rs.) ront {Rs.) . ‘ Rs.
CENVAT 5442438 0 ) 5442438
ABSTRACT OF ACCQUNT-CURRENT (CASH PAYMENT) :
. Summary Particulars ~ Amount (Rs.)_ .
i { Opening Balance ;{52910
GAR-7 Challan Payments mads in the month (in aggregate) : (0
. Total Amount Available :[52910
Utilization towards Payment of Duties on excisable goods during the month{vids, Detalls 0

Utilization towards Other Payments Made during the month(vide. Detalls furnishad under 0

81.No,(6) of the Return) :

Closing Balance :

52910

5. DETAILS OF CENVAT CREDIT TAKEN AND UTILIZED

Details of Cradit CENVAT AED_TTA NCCD ADE_LVD_CL_85/ADC_LVD_CT_75 EDU_
Opening Balance {Rs.) 163256 0 0
Credit Taken on inputs on invoices is- (2231442~ 4] - -
sued by manufacturers (Rs.) :
Credit Taken on inputs on invoices is- 117271 0 0 0 0
sued by [ or |l stage dealers (Rs.) ]
Credit Taken on inputs on imported in- 3260713 o 0 0 |0
puts (Rs.)
Credit Taken on Capital Goods on In- 1104 0 0 0 0
voices |ssued By Manufacturers Or By |
Or |l Stage Dealers(Rs.) - -
E‘:rec;it Taken on imported capital goods |0 0 0 1] 0
Rs,

Credit Taken-on input services (Rs.). 0 0 0 0
Credit Taken From Inter-Unit Transfer Of |0 0 |0 0
Credit Under Rule 10A of CENVAT Cred- ) : -
it Rules, 2004 - :
Total Credit Available (Rs.} 5773786 0 . 0
Credit Utilized For Payment Of Duty On  |5442438 0 0 0
Goods (Rs.) - _

{Credit utilized when input goods are re- |0 0 0. 0 0
moved as such (Rs.)
Credit utilized when capital goods are re- |0 ) o 0 0
moved as such (Rs.) - o
Credit utilised for payment of amountin |0 10 0 0 0
terms of Rule 8 of CENVAT Credit Rules,
2004. (Rs.)
Credit utilised for other payment. (Rs.) |0 0 0 0
Credit Ulilised For Payment Of TaxOn [0
Services (Rs.)
Credit Utilised Towards Inter-Unit Trans- | 0 - |0 0 o 0
fer Of Credit Under Rule 10A of CENVAT
Credit Rules, 2004
Closing balance (Rs.) - 331348 0 0 0 0
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a 6(1). DETAILS OF OTHER PAYMENTS MADE - ARREARS "

Payments Amount Paid{Rs.) - GAR-7 Challan -~ "8SR Code' Source Document
Account Cur- | Cradit Acnoum1 No, Date ' No. Date
ront .
o . 0
Total : 0 0
DUTY HEAD BREAK UPS OF OTHER PAYMENTS MADE - ARREARS .
Source Document Numbor Date ' Paid Account Current Paid Credit Account
- 0 0
Duty Head Break Up ) ]
Si No. Duty Head Amount Paid Total Amount Paid
Actount Current "Cradlt Account
- 6{2). DETAILS OF OTHER PAYMENTS MADE - INTERESTS
Payments Amount GAR-7 Challan "BSR Code Source Document
Paid{Rs.} )
Account Cur- No. Dato No, .Date
rant .
Total : o -
§(3). DETAILS OF OTHER PAYMENTS MADE - MISCELLANEOUS
Payments Amount Pald(Rs.) GAR-7 Challan BSR Code Source Document
i ' Account Cur- | Cradit Account No. Date No. Date
rent .
0
Total: | 0 o

7. SELF-ASSESSMENT MEMORANDUM

behalf of the assessee.

b} During the month, 1otal 0 was deposited vide GAR-_T Challans,
c) During the month, invoices bearing following S.No. were issued,

a) | hereby declare that the information given in this Return s true, correct and complete in every respect and that | am authorised {o signen

§l. No. N involce No.From Invoice Nb. To
1 549 592

CHALLAN DETAILS

Sl-No. . +| GAR-T Challan Number Challan Date BER Code Amount {Rs.)
ISSUES -
- 8L No. . Description
1 Non Tariff Notification Numbar entered by the user against non export under bond rebate clearance are not validll
2 Non Tariff Notification number entered by the user does not axists In the Databasell
3 Figures of the opening balance in the current return and the closing balance in the previous filed retumn do not match.
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Date : [08/04/2017

Place ;| Raipur

'Na~ma of as508%69 ;| The Metallic Alloys

Remarks : .
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2015

RETURN OF EXCISABLE GOODS AND AVAILMENT OF CENVAT CREDIT FOR THE MONTH OF APR!L AND YEAR

1. Contral Excise Registration

Numbor :

AAGFT9223LEMOO1

2, Assaessee's Name :

The Metallic Alloys

Return Number :

AAGFT9223LEMO0O1_ER

1042015

Status :

Processed

Address of Reglstared Unit :

The Metallic Alloys Plot No.,

29 Industrial Area Siltara Raipur Ralpur

Commissionorate :

RAIPUR NEW

Revise Type :

Division :

NEW

RAIPUR -1

Range : | RANGE-IV

3.DETAILS OF THE MANUFACTURE, CLEARANCE AND DUTY PAYABLE

DETAILS OF CLEARANCE .
CETSH No. | Dasscription of| Unit of Quant-| OpeningBal-| Quantity Quantity |Closing Bald Assessabla| Typoe Of Cloar-
N Goods ity ance Manufac- Cleared ange Value(Rs.} ance
| ) tured
- 72021100 FERRO-AL- KG 164150 541800 663000 42950, | 31640845 | Home Clear-
LOYS - : : ance
FERRO-
MANGANESE :
NON TARIFF NGTIFICATION USED FOR CLEARANCE
Sl No. N.T.Notification Availed N.T.Notification S1. No.
. —
2
.3 .
DUTY PAYABLE FOR CLEARANCE
' Duty Tariff Notification Availed | SI. No. in Tariff Rate of duty Duty Pay- | Prov. Assessment No. °
Notification - ) ablé (Rs.)
AdValorem| Specific :
CENVAT 12.5 0 3855107
EDU_CESS 2,0 0 0.
SEC_EDU CE 1.0 0 0
58
DETAILS OF CLEARANCE
CETSH No. | Description of| Unit of Quant-| Opening Bal-| Quantity Quantlty |Closing Bal-| Assessable| Type Of Clear-
Goods ity ance Manufag- Cleared ance Valus(Rs.) ance
tured )
72021100 FERRQ-AL- KG 0 168000 168000 0 7476000 Export/Bond
LOYS -
FERRO-
MANGANESE :
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 NON TARIFF N

OTIFICATION USED FOR CLEARANCE

N.T.Nofification SI. No.

Sl No. N.T.Notiflcatlon Avalled
1 042/2001 C.E. (N.T.) 01
2
3
DUTY PAYABLE FOR CLEARANCE
Duty Tariff Notification Availad |} S, No. in Tariff Rate of duty Duty Pay- Prov. Assessment No.
Nofification able {Rs.)
Ad Valorem| Specific ' '
0.0 0 0
DETAILS OF CLEARANCE
CETSH No. | Description of| Unit of Quant-| Opening Bal-| Quantity | Quantity |Closing Bal- Assessabla| Type Of Clear-
: Goods ity ance Manufac- Cloared ance Value(Rs.) ance
. tured . ;
72023000 FERRC-AL- KG 12300 0 12300 0 528900 Home Clear-
LOYS - : ance
FERRQ-
SILICO-
MANGANESE
NON TARIFF NOTIFICATION USED FOR CLEARANCE ‘
8l No. .N.T.Notificatlon Availed N.T.Notification SI. No.
3 - - . ‘
2
3
DUTY PAYABLE FOR CLEARANCE )
Duty Tariff Notification Availed | Sl. No. in Tariff] Rate of duty Duty Pay- Prov, Assessmant No.
Notiﬂcgtlon able (Rs.)
Ad Valorem| Specific o
CENVAT 125 o 66113
EDU_CESS 2.0 0 0
SEC_EDU_CE 10 0 0
S5
DETAILS OF CLEARANCE )
CETSH No, | Description of| Unit of Quant- Opening Bal- | Quantity Quantity | Closing Bal- Assessable| Typs Of Clear-
Goods ity ance Manufac- Clearod ance Valus(Rs.) ance
. tured :
26209900 SLAG, ASH KG 39170 866600 874290 31480 4919631 Home Clear-
AND ’ ance
. RESIDUES
(OTHER THAN
FROM THE
MANUFAC-
TURE OF IRON
OR STEEL)},
CONTAINING
ARSENIC,
METALS OR
THEIR COM-
POUNDS -
OTHER: OTH-
ER

NON TARIFF NOTIFICATION USED FOR CLEARANCE
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"8l No. N.T.Notlfication Avallad N.T.Notification SI. No.
T - ‘ .
2
3 p

| DUTY PAYABLE FOR CLEARANGE .

Duty Tariff Notification Availed | S1, No. in Tariff Rate of duty Duty Pay- Prov, Assassmenf No.

.Notification able (Rs.) )
‘Ad Valorem| Specific
EDU_CESS 20 0

SEC_EDU_CE 1.0 "0 0

53 .

CENVAT 12.5 0 614955
4. DETAILS OF DUTY PAID ON EXCISABLE GOODS
Duty code Crodit Account Account Cur- GAR-7 Challan Numbers BSR Code Total Duty Pald
{Rs.) rent{Rs.) - : {Rs.}
" CENVAT 4836175 0 4636175
EDU_CESS | 0 0 0
SEC_EDU_CESS 0 0 0

ABSTRACT OI.= ACCOUNT-CURRENT (CASH PAYMENT) :

' Summary Particulars Amount (Rs.)

Opening Balance :{52910

GAR-T Challan Payments mads In the month ({in aggregate) : |0

Total Amount Avallable : {52910

Utilization towards Paymant of Dutlss on excisable goods durlng the month(vide. Detalls| 0
furnished under col. no.3 In SLNo.(4} of the Refurn) :

Utilizatfon towards Other Payments Made during the month(vid

. Details furnished under 0
Sl.No.{6) of the Return) :

Closing Balance :|52910

5. DETAILS OF CENVAT CREDIT TAKEN AND UTILIZED

Dstails of Crodit CENVAT AED_TTA NCCD ADE_LVD_CL 85 ADC_LVD_CT_75 EDU_
Opsning Balance (Rs.) 2694840 g 0 0
Credit Taken on Inputs on invoicesjs- 218309 0 0 0
sued by manufaciurers (Rs.) |
Credit Taken on inputs on invoices is-  |97937 0 0 0 0
sued by | or Il stage dealers (Rs.) s
Credit Taken on inputs on imported in-  [5059750 0 0 0 0
puts {Rs.,) . . )
Credit Taken on Capital Goods on In- 157780 0 4] 0 0
voices Issued By Manufacturers Or By |
Or ii Stage Dealers(Rs.)
Credit Taken on imporled capital goods [0 0 0 0 0
(Rs)
Credit Taken on input services (Rs.) 0 0 0 0 .0
Credit Taken From Inter-Unit Transfer OF 0 0 0 0
Credit Under Rule 10A of CENVAT Cred-
it Rules, 2004
Total Cradit Available {Rs.) 8228706 0 0 0
Credit Utilized For Payment Of Duty On  |4636175 0 vj 0
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Goods (Rs,)
Credit utilized when input goods are re- |2525725 0 0 0 0
moved as such (Rs.) [
Credit utlized when capital goods are re- |0 o 0 0 0
moved as such (Rs.)
Credit utilised for payment of amountin |0 0 0 0 Y
terms of Rule 8 of CENVAT Credit Rules, ) .
2004.Rs) -
Credit utilised for other payment, (Rs.) |0 0 0
Credit Utilised For Payment Of TaxOn |0 0 0
Services (Rs.)
Credit Utilised Towards Inter-Unit Trans- 10 0 0. 0 1]
fer Of Credit Under Rule 10A of CENVAT
Credit Rules, 2004
Clesing balance (Rs.) 1066806 - 0 - |0 - o 0
6(1). DETAILS OF OTHER PAYMENTS MADE - ARREARS
Payments Amount Paid{Rs.) GAR-7 Challan BSR Cods Source Document
Account Cur- | Cradit Account No. Date No. Date
rent
0 0
- Total : 0 0
DUTY HEAD BREAK UPS OF OTHER PAYMENTS MADE - ARREARS
Source Document Number Date Paid Account Current Pald Credit Account
0
Duty Haéd Break Up
Sl No. Duty Head Amount Pald Total Amount Paid
Account Current Cradit Account A
6(2). DETAILS OF OTHER PAYMENTS MADE - INTERESTS o
Payments Amount GAR-7 Challan BSR Codo Source Document
Paid{Rs.)
Account Cur- No. Date No. Date
rent
Total : 0
6(3). DETAILS OF.OTHER PAYMENTS MADE - MISCELLANEO!JS
Payments Amount Paid(Rs.) GAR-7 Challan BSR Code Source Document
Account Cur- | Credit Accoun No. Dats _No. Data
rent
0 0
Tofal : 0 0
7. SELF-ASSESSMENT MEMORANDUM
a) | hereby declare that the information given in this Retum is true, correct and complete in every respect and that | am authorised to sign on
behalf of the assessea. ‘
b) During the month, total 0 was deposited vide GAR-7 Challans.
¢) During the month, invoices bearing following S.No. ware issued,
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Sl No.

" Invoice No.From

inveolea No. To

01

141

CHALLAN DETAILS

Si. No.

GAR-T Challan Number Challan Date

B3R Codo Amount (Rs.)

" Date:

09/05/2015

Place :|RAIPUR

Nams of assessea-:

The Metallic Alloys

Remarks :
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) ) FORM E.R.-1
RETURN OF EXCISABLE GOODS AND AVAiLMENT OF CENVAT.CREDIT FOR THE MONTH OF MAY AND YEAR 2015
4. Central Excise Registration AAGFTE223LEMO01 2. Assosses’s Name X The Metallic Alioys
) Number : :
Return Numbar : | AAGFT9223LEMO01_ER i Status ¢ | Procassed
1_052015
Address of Registorad Unit : The Metallic Mlloys Plot No.29 Industrial Area Siltara Raipur Raipur
Commisslonerata : | RAIPUR NEW -Division : RA{K‘,UR -1 T Range : | RANGE-IV
NE
Revise Type ! |
3.DETAILS OF THE MANUFACTURE, CLEARANCE AND DUTY PAYABLE
"DETAILS OF CLEARANCE :
CETSHNo. | Description of| Unit of Quant-| Opening Bal.| Quantlty | Quantity |Closing Bal Assessable] Type Of Cloar-
] Goods ity | ance Manufac- Cloarad ance Valua(Rs.) ance
. : tured )
72b21 100 FERROQO-AL- KG 42950 671500 606000 108450 28986177 | Home Clear-
. LOYS - ance
FERRO-
MANGANESE :
NON TARIFF NOTIFICATION USED FOR CLEARANCE
1 No. N.T.Notification Availed N.T.Notlification S1. No.
1
2
3
DUTY PAYABLE FOR CLEARANCE
Duty Tariff Notification Availed | Sl No. in Tari Rate of duty Duty Pay- Prov. Assessment No.
Notification ' abls (Rs.}
: Ad Valorom| Spocific
CENVAT 125 0 3623277
DETAILS OF CLEARANCE )
CETSH No. | Description of| Unit of Quant-| Opening Bal- Quantity Quantity |Closing Bal Assassable| Type Of Clear-
Goods ity ance Manufac- Cloared ance Value{Rs.) ance
. tured L '
72021100 FERRO-AL- KG 0 20000 20000 0 | 925000 | Expori/Bond
LOYS - -
. FERRO-
MANGANESE :

NON TARIFF NOTIFICATION USED FOR CLEARANCE
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~ N.T-Notification Avalled

Sl Ne. N.T.Notification Sl. No.
1 0422001 C.E. (N.T.} o
2
3
DUTY PAYABLE FOR CLEARANCE
" Duty Tariff Notification Availed | Sl No. in Tarifi] Rate of duty "Duty Pay- | Prov. Assessment Ne.
. Notlfication able (Rs.)
Ad Valorem| Specific. T
0.0 0 0
DETAILS OF CLEARANCE -
~ CETSH No. | Description of| Unit of Quant- Opening Bal- | Quantity Quantity | Closing Bal Asséssable| Type Of Clear-
Goods ity ance "Manufac- Cleared ance Valua(Rs.) ance
tured ' . .
72023000 | FERRO-AL- KG 0 0 0 0 0 Home Clear-
LOYS - : ance
FERRO- -
SILICO-
"MANGANESE -
NON TARIFE NOTIFIGATION USED FOR CLEARANCE
81 No. N.T.Notification Avalled N.T.Notification S!. No.
1
2
N 3 |
buTY PAYABLE FOR CLEARANCE
Duty - Tariff Notification Availed |8l No. In Tarl Rate of duty Duty Pay- Prov. Assessmant No,
- Notification | - able (Rs.)
Ad Valorem| Specific .
CENVAT 12.5 0 0
DETAILS OF CLEARANCE -
CETSH No. | Description of| Unit of Quant- Opening Bal- | Quantity Quantity | Closing Bal{ Assessable Typs Of Clear-
Goods ity ance- Manufac- Cleared ance Value(Rs.) ance
tured .
26209300 SLAG, ASH KG 31480 843500 802850 72130 4492738 | Home Clear-
AND - ance
RESIDUES
NON TARIFF NOTIFICATION USED FOR CLEARANCE-
SiNo. N.T.Notification Availed N.T.thlficatlon Sl No.
1
2.
3

DUTY PAYABLE FOR CLEARANCE
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Duty Tariff Notiflcation Avalled T8I, No. in Tari Rate of duty ‘Duty Pay- | Prov. Assessmant No.
- Notlfication ) ahle (Rg.)
AdValorem| Specific
CENVAT 125 0 561592
2. DETAILS OF DUTY PAID ON EXCISABLE GOCDS .
Puty code Credit Accquntl Account Cur- GAR-7 Challan Numbers BSRCods | Total Duty Paid
[ {R_s.) rant (Rs.) (Rs.)
CENVAT 4184889 0 4184869

ABSTRACT OF ACCOUNT-CURRENT (CASH PAYMENT) :

' Amount {Rs.)

Summary Particulars

' - ‘Qpehing Balance :

52910

GAR-7 Challan Payments mads In the month {in aggregate) :10

_ Total Ampunt Avalla_ble :

52910 -

Utilization towards Payment of Duties on excisable goods during the month(vide. Details; 0
furnished‘under col. no.3 in 8l.No.{4) of the Return) :

UtiTization towards Other Payments Made during the month{vide. Datalls furnished undar 0
) ) - S1.Mo.(6) of the Retumn) :

Closing Balance :

52910

5. DETAILS OF CENVAT CREDIT TAKEN AND UTILIZED

Page 3 of 4 —

Datails of Credit CENVAT AED_TTA NCCD ADE_LVD_CL_85 ADC_LVD_CT_ 75| EDU '

Opening Balance {Rs.) 1066806 0 o 0 0
Credit Taken on inputs on invoices is- 198187 0 ' 0 0 o 0
sued by manufacturers (Rs.)
Credit Taken on inpuls on invoices is- | 43952 0 0 0 0 o
sued by | or i stage deslers (Rs.) -
Credit Taken on inputs on imported in- 3776964 o - ! 0 0 0
puts (Rs.} : _ ’ .
Credit Taken on Capital Goodsonin- |0 0 1o 0 0 0
voices Issued By Manufacturers Or By |

Or 1l Stage Dealers(Rs.) :

?Rl'e'd)'lt Taken on imported capital goods |0 0 0 0 la 0

S.

Credit Taken on input services (Rs.) 0 0 0- 0 0 0
Credit Taken From Inter-Unit Transfer OF {0 0 0 o
Credit Under Rule 10A of CENVAT Cred- . - <

it Rules, 2004

Total Credit Available (Rs.) 5085909 0 0 0 0
Credit Utllized For Payment Of Duty On 3384869 0 0 v} 0 0
Goods (Rs.} :

Credit utilized when inpui goods are re- |0 0 0 0 0 0
moved as such (Rs.)

Credit ufilized when capital goods are re-|0 L 0 0 0 0

moved as such (Rs.)

Credit utilised for payment of amount in |0 0 0 0 0 0

terms of Rule 8 of CENVAT Credit Rules,

2004. (Rs.) '

Credit utilised for other payment. (Rs) |0 1] 0 0 0

Credit Utilised For Payment Of TaxOn 10 0 0 0

Services (Rs.) i

Credit Utilised Towards Inter-Unit Trans- 0 o 0 0 0

far Of Credit Under Rule 10A of CENVAT

Credit Rules, 2004 ] -

|Glosing balance (Rs.) 1701040 0 0. 0 _ e



(1). DETAILS OF OTHER PAYMENTS MADE - ARREARS

Payments Amount Paid(Rs.} GAR-7 Challan BSR Code Source Document
Account Cur- | Gredit Account No. T Date No. Dato
_ront . .
_ 0 0
- Total : 0 0
DUTY HEAD BREAK UPS OF OTHER PAYMENTS MADE - ARREARS .
Source Document Number Date Paid Account Current Paid Credit Account
' 0 0
Duty Head Broeak Up ‘
"SINo. . Duty Head Amount Pald " | Total Amount Paid
Account Current - Cradit Account :
6(2). DETAILS OF OTHER PAYMENTS MADE - INTERESTS -
‘Payments Amount GAR-7 Challan BSR Code ‘Source Document
. . Pald(Rs.) : .
Account Cur- - No. Date No. Dats
rent
Total: - 0 .
8(3}). DETAILS OF OTHER PAYMENTS MADE - MISCELLANEQOUS
Payments Amount Paild(Rs.) GAR-7 Challan BSR Code Source Document
Account Cur- | Credit Accoun No, " pate No. Dato
rent
- . 0 0
_Total: 0 0 '

7. SELF-ASSESSMENT MEMORANDUM

a) | hereby declare that the information given in this Refurn is
behalf of the assessee.
b) During the month, total O was deposite

¢} During the month, invoices bearing following S.No. were issued.

d vide GAR-7 Challans.

frue, cc;rrect and complete in eirery respect and that | am au;horised

Invoice No. Ta

to sign on

Sl No.' Invoice No.From
1 142 201
CHALLAN DETAILS '
sI. No. GAR-7 Challan Numbsar Challan-Date BSR Code Amount (Rs.)

Date :

08/06/2015

Place :| Ralpur

Name of assasses :

The Metailic Alloys

" Remarks :
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FORM ER-1

2016

RETURN OF EXCISABLE GOODS AND AVAILMENT OF CENVAT CREDIT FOR THE MONTH OF JUNE AND YEAR

1. Cantral Excisa Registration

Number :

AAGFT9223LEMO01

2. Assossee's Name :

The Metallic Alloys

Return Number :

1_062015

AAGFT9223LEMO01_ER

Status :

Processed

The Metallic Alloys Plot No.

29 Industrial Area Siltara Raipur Ralpur

Address of Registored Unlt:
Commissionerate : | RAIPUR NEW Division : | RAIPUR -1 Range : | RANGE-IV
. NEW | ’
Revise Type :
3.DETAILS OF THE MANUFACTURE, CLEARANCE AND DUTY PAYABLE
DETAILS OF CLEARANCE
CETSH No. | Description of| Unit of Quant- Opening Bal- | Quantity Quantity |Closing Bal Assassable| Type Of Clear-
Goods ity - ance Manufac- Cloarad ance Valus(Rs.} ance
) tured ‘
72021100 |- FERRO-AL- KG 108450 583400- 667300 34550 32190548 | Home Clear-
LOYS - ance
FERRO-
MANGANESE :
NON.TARIFF NOTIFICATION USED FOR CLEARANGCE
. 8l No. N.T.Notification Avalted N.T.Notification S1. No.
; : .
2
] 3
DUTY PAYABLE FOR CLEARANCE ]
Duty Taniff Notlfication Availed | 81, No. in Tari Rate of duty Duty Pay- Prov. Assessment No,
. Notification . able (Rs.)
. Ad Valorem| Specific '
CENVAT 125 - -0 4023824
DETAILS OF CLEARANCE
CETSH No. | Dascription of| Unlt of Quant-] Opening Bal-| Quantity ' Quantity | Closing Bal- Assessable| Type Of Clear-
Goods ity ance Manufac- Cleared ance Value(Rs.) ance
tured
72021100 FERRO-AL- KG .0 84000 84000 0 4520000 Export/Bond
. LOYS -
FERRO-
MANGANESE

NON TARIFF NOTIFICATION USED FOR CLEARANCE
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sl No. N.T.Notification Avalled N.T.Notification Si. No.
1 042/2001 C.E. (N.T) : 01
5 — -
3
DUTY PAYABLE FOR CLEARANCE )
Duty Tarlff Notification Avalled. |81, No. in Tariff| Rata of duty Duty Pay- Prov. Assessment No.
. Notification able (Rs.) )
. TAdValorem| Speciic |
0.0 0 0
DETAILS OF CLEARANCE
CETSH No. | Description of| Unit of Quant-{ Openlng Bal- | Quantlty Quantity Closing Bal{ Assessable| Type Cf Cloar-
Goods Ity ance Manufac- Cloared ance Valus(Rs.) ance i
' tured )
72023000 ' | FERRO-AL- KG 0 0 0 0 0 Home Clear-
. . LOYS - ance
FERRO-
_ SILICO-
MANGANESE
NON TARIFF NOTIFICATION USED FOR CLEARANCE
§1 No, N.T.Notification Availed N.T.Notification Sk No.
1
2
3 .
DUTY PAYABLE FOR CLLEARANCE
' Duty Tariff Notification Availed | SI. No. In Tarl Rats of duty Duty Pay- Prov. Assessiment No.
Notification : able {Rs.)
Ad Valorem{ Specific '
CENVAT 12.5 o 0
DETAILS OF CLEARANCE
CETSH No. | Description of| Unit of Quant- Opening Bal- | Quantlty Quantify |Closing Bal{ Assessable| Type Of Clear-
. Goods ity ance Manufac- | Cleared ance Value{Rs.) | ance
. tured
26209900 SLAG, ASH KG 72130 827200 874220 23110 4457654 | Home Clear-
AND - : ance
RESIDUES
NON TARIFF NOTIFICATION USED-FOR CLEARANCE
SINo. N.T.Notification Availod N.T.Netification Sl. No.
1 ) -
2
3

DUTY PAYABLE FOR CLEARANCE
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Duty Tariff Notification Availed | Si. No. in Tariff Rate of duty Duty Pay~ Prov. Assessment No,
) Notification _ . able (Rs.)
Ad Valorem| Specific
CENVAT 125 0 557208
4, DETAILS OF DUTY PAID ON EXCISABLE GOODS
Duty code Crodit Account| Account Cur- GAR-7 Challan Numbors BSR Codo Total Duty Paid
{Rs.) rent (Rs.) - . . (Rsy)
CENVAT 1 881032 2700000 020052906807201500548 0200529 4581032
ABSTRACT OF ACCOUNT-CURRENT (CASH PAYMENT) *
Summary Partlculars Amount (Rs.}

Opening Balance :

52910

GAR-7 Challan Péyménts madae in the month {in aggregate) :

2700000

Total Amount Availabla :

2752910

Utilization towards Payment of Duties on excisable goods during the month{vide. Datail
furnishad under col. no.3 In SL.No.(4) of the Return) :

2700000

l‘JtiIization iowards Other Payments Macde during the month(vid

. Details furnishad undalf 0
SLNo.(6) of the Return) :

Closing Balance :

52910

5. DETAILS OF CENVAT CREDIT TAKEN AND UTILIZED

Detalls of Cradit CENVAT AED_TTA NCCD ADE_LVD_CL_85| ADC_LVD_CT_75 EDU_

Opening Balance (Rs.) 1701040 0 0
Credit Taken on inputs on invoices is- | 229794 0
sued by manufacturers (Rs.)
Credit Taken on inputs on invoicesis- |0 0 0 0
sued by | or 11 stage dealers (Rs.)
Credit Taken on inputs on imported in- 86517 0 0 0
puts (Rs.) .
Credit Taken on Capltal Goods on In- 26914 0 0 o
voices |ssued By Manufacturers Or By |
Or 1l Stage Dealers(Rs.)
?Rredit Taken on imported capital goods |0 0 0 0

5.) ]
Credit Taken on input services (Rs.) 0 0 0
Credit Taken From Inter-Unit Transfer Of |0 0 0
Credit Under Rule 40A of CENVAT Cred-
it Rules, 2004
Total Cradit Available {Rs.) 2044265 0
Credit Utilized For Payment Of Duty On | 1881032 0 0 0
Goods (Rs.) .
Credit utilized when input goods are re- |0 0 0 0
moved as such (Rs.)
Credit utilized when capltal goods are re- |0 0’ 0 0
moved as such (Rs.)
Credit utilised for-payment of amountin |0 0 . 0 4]
terms of Rule 8 of CENVAT Credit Rules, 1
2004, (Rs.)
Credit utilised for ofher payment. (Rs.) 10 0 0
Credit Utilised For Payment Of TaxCn |0 0 “lo
Services (Rs.}
Credit Utilised Towards Inter-Unit Trans- (0 a 0 0
fer Of Credit Under Rule 10A of CENVAT
Credit Rules, 2004
Closing balance (Rs.} 163233 1) 0 0
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6(1)}. DETAILS OF OTHER PAYMENTS MADE - ARREARS

Payments Amount Pald(Rs.} GAR-T Challan BSR Code Source Documant
Account Cur- | Cradit AccountT No. " Date No. " Date
rent

_ 1]

Tofal: - -0 0
DUTY HEAD BREAK UPS OF OTHER PAYMENTS MADE - ARREARS
' Source Document Numbar Date Paid Ac;:ount Current Paid Credit Account

' 0 0.
Duty Head Break Up )
Sl No. Duty Head Amount Paid Total Amount Pald
Account Current - - - Credit Account ’ '
6(2). DETAILS OF OTHER PAYMENTS MADE - INTERESTS
Payments Amount GAR-7 Ghallan BSR Code Source Document
Pald(Rs.)
1 Account Cur- No. Date No. Dats
rent
Total : 0

6(3). DETAILS OF OTHER PAYMENTS MADE - MISCELLANEQUS

Payments | Amount Paid{Rs.) GAR-T Challan BSR Code Source Document

Account Cur- | Credlf Accoun No. Date No. Date
rant -
‘ o 0
Total : 0 0

7. SELF-ASSESSMENT MEMORANDUM

a) | hereby declare that the information give;'n in this Return is true, comect and complete in every respect and that | am authorised to sign on

behalf of the assessee.
b) During the month, total 2700000 was deposited vide GAR-T Challans.

¢} During the month, Inveices bearing following S.No. were issued.

‘81, No. Involce No.From Involce No. To
1 202 264
CHALLAN DETAILS
5!, No. GAR-7 Challan Number Challan Date ‘BSR Code Amount {Rs.)
1 T 02005200607201500548 06/07/2015 0200529 2700000
Date ;| 10/07/2015 Place : | Raipur -

Name of assessee :

The Metallic Alloys

Remarks :
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. . FORME.R.-1
RETURN OF EXCISABLE GOODS AND AVAILMENT OF CENVAT CREDIT FOR THE MONTH OF JULY AND YEAR'
2015
1. Contral Excise Registrétlon AAGFT2223LEMOD1 2. Assesseo's Name ; | The Metallic Alloys
Number : . E . _
Raoturn Number : | AAGFT9223LEMO01_ER Status : | Processed
1_072015 ’ :
Address of Reglstered Unit: | The Metallic Alloys Plot No.29 Industrial Area Slitara Raipur Raipur
' Gommissionarate : | RAIPUR NEW Divislon : | RAIPUR -1 Range : | RANGE-V
- ) NEW
Revise Typo :
3.DETAILS OF THE MANUFACTURE, CLEARANCE AND DUTY PAYABLE
DETAILS OF CLEARANCE ‘
CETSH No. | Description of| Unit of Quant-| Opening Bal- | Quantity Quantity |Closing Bal] Asssssabls| Type OF Clear-
. ) Goods ity ance Manufac- Clearad ance Valus(Rs.) ance
tured
72021100 FERRO-AL- KG 34550 678700 432600 280650 21151550 | Home Clear-
’ LOYS - . ance
- FERRO-
MANGANESE ;
NON TARIFF NOTIFICATION USED FOR CLEARANCE l
Sl No.  N.T.Notification Availed ‘N.T.Notification S!. No.
1
2
3
DUTY PAYABLE FOR CLEARANCE
Duty Tariff Notification Avalled | Sl No, in Tariff Rate of duty Duty Pay- Prov. Assessment No.
Notlfication - ahls (Rs.}
Ad Valorem| Specific
CENVAT 125 0 2643947
DETAILS OF CLEARANCE .
CETSH No. | Description of| Unit of Quant-| Opening Bal- Quantity Quantity |Closing Bal{ Assessabla| Type Of Clear-
' Goods ity ance Manufac- Cloared ance - | Value(Rs.) ance
tured )
72023000 FERRO-AL- KG 1] 0 0 0 0 Home Clear-
) LOYS - ance
FERRO-
SiLco-
MANGANESE
NON TARIFF NOTIFICATION USED FOR CLEARANCE
Sl No. N.T.Notification Availed N.T.Notification Sl. No.
1 .
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#

2

3

DUTY PAYABLE FOR CLEARANGE

Duty Tariff Notification Avalled | S No. In Tariff Rate of duty Duty Pay- | Prov. Assessment No.
. . Notification ablq (Rs.) c
' AdVvalorem| Specific
GENVAT 125 0 0
DETAILS OF CLEARANCE
CETSH No. | Description of| Unit of Quant-| Opening Bal-| Quantity Quantity |Closing Bal--Assessable| Type Of Clear-
- Goods ance Manufat- Cleared ance Valus(Rs.) ance
tured ' X .
26209900 SLAG, ASH KG 28110 825500 414380 439130 2186140 | Home Clear-
. AND , ance
RESIDUES
B |
NON TARIFF NOTIFICATION USED FOR CLEARANCE
i No, N.T.Notification Avalled N.T.Notification Si. No.
1
2
3
DUTY PAYABLE FOR CLEARANCE
Duty Tariff Notification Avalled | Sl. No. In Tariff| - Rate of duty Duty Pay- Prov. Assessment No.
Notification able (Rg.)
: Ad Valorem] Speclfic
CENVAT 125 0 273269
4, DETAILS OF DUTY PAID ON EXCISABLE GOODS .
Duty code Cradit Account| Account Cur- GAR-7 Challan Numbers BSR Code Total Duty Paid
rant (Rs.) "{Rs.)
CENVAT 2017218 0 2017216
ABSTRACT OF ACCOUNT-CURRENT (CASH PAYMENT) :
' Summary Particulars Amount (Rs.}
Opening Balance ;| 52910
- GAR-7 Challan Paymants mads.in the month {In aggregate) : [0
S Total Amount Available ; [52910

- Utilization towards Payment of Dutles on excisable goods during the month(vide. Detail
furnishad under col. no.3 In SL.No.{4) of the Return)

?lo

Utilization towards Gther Payments Made during the month{vide, Details furnished under 0

SI.No.[6) of the Return) :

Cloging Balance :

52910
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5. DETAILS OF CENVAT CREDIT TAKEN AND UTILIZED

6(2). DETAILS OF OTHER PAYMENTS MADE - INTERESTS'

Page 3of4

Dastalls of Credit CENVAT AED_TTA NccD ADE_LVD_CL_86| ADC_LVD_CT_75 EDU_
Opening Balance (Rs.) 163233 0 )
Credit Taken on inputs on invoices is-  |245096 ~ 0 0
[sued by manufacturers (Rs.)
Credit Taken on inputs on involces is- 172853 0 0 0 0
sued by | or [l stage dealers (Rs.} _
Credit Taken on inputs on Imported in- (2692318 0 0 0 0
puts (Rs.)
Credit Taken on Capital Goods on In- ¢ 0 0 0 ]
volcas Issued By Manufacturers Or By [
Or 1l Stage Dealers{Rs.)
Credit Taken on imported capital goods |0 0 0 0 0
(Rs) .
Credit Taken on input services (Rs.) o 0 0 0
Credit Taken From Inter-Unit Transfer Of |0 0
Credit Under Rule 10A of CENVAT Cred-
it Rules, 2004 -
Total Cradit Available (Rs.) 3273500 0 0 0 0
Credit Utilized For Payment Of Duty On  |2917218 0 0
Goods (Rs.) B
Credit utilized when input goods are re- |D 0 0- 0 0
moved as such (Rs.) - | _
Credit utilized when capital goods are re-|0 0 0 0 0
moved as such (Rs.)
Credit utilised for payment of amountin |0 0 0 0 0
terms of Rule 8 of CENVAT Credit Rules,
2004, (Rs.)
Credit utlised for other payment. (Rs) |0- 0 o
Credit Utilised For Payment Of Tax On |0 0 0 0
Services (Rs.)
Credit Utilised Towards Inter-Unit Trans- (0 0 0 0 0
fer Of Credit Under Rule 10A of CENVAT
Credit Rules, 2004
Closing balance {Rs.} 356284 0 0 0 0
6(1). DETAILS OF OTHER PAYMENTS MADE - ARREARS .
- Payments Amount Paid{Rs.) GAR-7 Challan BSR Code Source Document
Account Cur- | Credit Accoun No. Date No. . Date
rent
0 o
Total : 0- 0
DU;rY HEAD BREAK UPS OF OTHER PAYMENTS MADE - ARREARS
Source Document Number Date Pald Account Current Pald' Credit Acéount
0 0
Duty Head Break Up ]
81 No. Duty Head Amount Paid Total Amount Pald
Account Current Credit Account



Payments * Amount GAR-7 Challan BSR Code Source Document
Pald{Rs.) -
Account Cur- No. " Date No: Date
Tont
Total : 0
6(3). DETAILS OF OTHER PAYMENTS MADE - MISCELLANEOUS

Payments Amount Paid{Rs.) GAR-7 Challan BSR Code Source Document

" | Account Cur- | Credit Account No. Dato ST No. Date
rent
0 0
Total : 0 0.

7. SELF-ASSESSMENT MEMORANDUM

a) | hereby declare that the information given in this Reiurn is true,
behalf of the assessee.
b) During the month, total 0 was deposiied vide GAR-7 Challans.

¢) During the mbnth, invoices bearing following S.No. were issued.

correct and complete in every respect and that | am authorised to sign on

Involce No.From

Invoice No. To

Sl. No.
1 T 2685
GHALLAN DETAILS
Sl. No. GAR-T Challan Number Challan Data BSR Code Amount (Rs.)
Date 1| 10/08/2015 Place : | Raipur
Nams of assesses : | The Metallic Alloys
Remarks :
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FORMER.1

RETURN OF EXCISABLE GOODS AND AVAILMENT OF CENVAT CREDIT FOR THE MONTH OF AUGUST AND YEAR

2015

1. Central Excise Registration
Number :

AAGFT9223LEMOD1

2. Assessao's Narﬁe :

The Metallic Alloys

Return Number :

AAGFT9223LEM001_ER

1_082015

Stat,ui :

Processed

Address of Reglstered Unit ;

The Metallic Alloys Plot No

.28 Industrial Area Siltara Raipur Raipur

Commissionérato :

RAIPUR NEW

R;avisa Type:

Division :

NEW

RAIPUR - |

Range : | RANGE-IV

3.DETAILS OF THE MANUFACTURE, CLEAI?ANGE AND DUTY PAYABLE

DETAILS OF CLEARANCE
CETSH No. | Description of| Unit of Quant-| Opening Bal-| Quantity | Quantity |Closing Bal] Assessable] Typs Of Clear-
Goods - anca_ Manufac- Clearod ance Valus{Rs.) ance
‘ ) turad
72021100 |° Femo Man- KG 280650 657200 667000 280850 31123836 | Home Clear-
‘ ganese . ance
NON TARIFF NOTIFICATION USED FOR CLEARANCE
81 No. N.T.Notiflcation Availed N.T.Notification Sl. No,
1
2
© 3
DUTY PAYABLE FOR CLEARANCE
Duty - Tariff Notification Availed |31, No. in Tarlff Rate of duty Duty Pay- | Prov. Assessmant No.
Notificatlon . able (Rs.)
- | AdValorem| Specific -
* CENVAT 125 0 3890456
DETAILS OF CLEARANCE ) |
CETSH No. | Description of| Unit of Quant-| Opening Bal- | Quandity Quantity |Closing Bal4 Assessable| Type Of Clear-
Goods i ance Manufac- Cleared ance Value(Rs.) ance
. tured - . i
72023000 Silico Man- KG 0 0 0 0 0 Home Clear-
ganese . ance
NON TARIFF NOTIFICATION USED FOR CLEARANCE .
Sl No. N.T.Nofification Avalled N.T.Notification Sl. No.
1
L2
3,
DUTY PAYABLE FOR CLEARANCE _
Duty Tarlff Notification Availed |SL No. In Tariff Rate of duty Duty Pay- Prov. Assessment No.
. Notlflcation able {(Rs.)

Ad Valorem| Spacific
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CENVAT

- 125 o 0
DETAILS OF CLEARANCE —
CETSHNo. | Description of| Unit of Quant-| Opening Bal- | ~Quantity Quantity |Closing Bﬁl- Assassable| Type Of Clear-
Goods ance Mil:rl.;fsc- Qle-arad ance Value{Rs.} ance

26208900 | Fe Mno élag KG 4391 3Q 810100 "520520 718710 2394199 Home Clear-
NON TARIFF NOTIFICATION USED FOR CLEARANCE ] ==

"SI No. N.T.Notification Avalled N.T.Notification SI. No.

1 ' ' ' ‘
2
3
DUT"! PAYABLE FOR CLEARANCE
Duty - Tariff Notification Avalled | S, No. in Tariff Rato of duty Duty Pay- Prov. Assessment No.
) ' - Notification able (Rs.)
. Ad Valorsm| Specific

CENVAT 12.5 -0 299278

4. DETAILS OF DUTY PAID ON EXCISABLE GOODS -
Dutycoda | Credit Accounf Account Cur- GAR.7 Challan Numbers BSR Code Total Duty Pald
A {Rs.) rent (Rs.) ' (Rs.)
CENVAT 3989734 200000 63905040508201550107 6390504 4189734
ABSTRACT OF )\CCOUNT—GURRENT (CASH PAYMENT) : ]
Summary Particulars Amount (Rs.)
Opening Balance :|52910
GAR-7 Challan Payments made in the month {in agprogate} : | 200000
Total Amount Available : [ 252910 '

Utilization towards Payment of Duties on excisable goods during the month(vide, Details{ 200000
furnished under col. no.3 in SL.No.{4) of the Return} :

Utillzatlon towards Other Payments Made during the month(vide. Details furnished undsrf 0
S1.No.(6) of the Raturn) :

Closing Balance :

52910

5. DETAILS OF CENVAT CREDIT TAKEN AND UTILIZED -

Dotails of Credit CENVAT AED_TTA NCCD ADE_LVD_CL_85|ADC_LVD_CT_75| EDU_
Opening Balance (Rs.) 356284 [4] 0 a 1]
Credit Taken on inputs on invoices is-  [81571 0
sued by manufacturers {Rs.)
Credit Taken on inputs on inveices is- 160759 0 0 0 0
sued by | or Il stage dealers (Rs.) _
Credit Taken on inputs on imported in- (2883743 0 0 Q 0
puis {(Rs.)
Credit Taken on Capital Goods onIn- | 2483 0 0 0 o
voices Issued By Manufacturers Or By |
Qr 1l Stage Dealers(Rs.) )
Credit Taken on imported capital goods |0 0 ¢ 0 0
(Re:) |
Credit Taken on input services (Rs.) 0 0 0 0 0
Credit Taken From‘lnter-Un'lt Transfer Of |0 0 0. 0
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Credit Under Rule 10A of CENVAT Cred-

it Rules, 2004

Total Cradit-Avallable (Rs.) 3484850 0 0 0
Credit Utllized For Payment Of Duty On | 3389734 0 0 0 0
Goods {Rs.) ) -

Credit ufilized when input goods are re- |0 0 ¥} 0 0 0
moved as such (Rs.)

Credit tilized when capital goods are re-{0 0 0 0 0 1]
moved as such (Rs.)

Credit utilised for payment of amountin |0 0 1] 0 0 ]
terms of Rule 8 of CENVAT Credit Rules, ’

2004. (Rs.) _ _

Credit utilised for other payment. (Rs.) |0 4 |0
Credit Utilised For Payment Of TaxOn |0 0 0 0

Services (Rs.)

Credit Utilised Towards Inter-Unit Trans- |0 0 0 0 ) 0
fer Of Credit Under Rule 10A of CENVAT

Credit Rules, 2004 )

Closing balance (Rs.) 95116 0 0 a 0] 0

6(1). DETAILS OF OTHER PAYMENTS MADE - ARREARS

Payments Amount Paid(Rs.} GAR-7 Challan BSR Code Source Document
Abcounl’: Cur- | Credit Account No. I Date No. Date
ront
] 0
Total : 0 0
DUTY HEAD BREAK UPS OF OTHER PAYMENTS MADE - ARREARS
Source Document Number "Date ‘ Paid Account Current Paid Credit Account
0- 0
Duty Head Break Up
SI'No. Duty Head Amount Paid “Total Amount Paid
’ Account Current Credit Account
6{2). DETAILS OF OTHER PAYMENTS MADE - INTERESTS
Payments Amount GAR-7 Challan BSR Code Source Document
. Paid{Rs.) i
. Account Cur- No. Date No. Date
) rent .
Total : 0
6(3). DETAILS OF OTHER PAYMENTS MADE - MISCELLANEOUS
Paymonts Amount Pald{Rs.) " GAR-T Challan BSR Code Source Document
Account Cur- | Credit Account] No. Date No. Date
rent . . .
0 0
Total ; 0 0

a) | hereby declare that the information given in this Retum is true, correct and complete in every respect.and that | am authorised to sign on

17. SELF-ASSESSMENT MEMORANDUM
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behalf of the assessee.

b) During the month, total 200000 was deposited vide GAR-7 Challans.
¢) During the month, invoices bearing following S.No. were issued.

Sl: No. Invoice Ne.From Invoice No. To
1 299 345
CHALLAN DETAILS ) .
Sl. No, GAR-7 Challan Number Challan Date BSRCode [ Amount(Rs.)
1 - 639050405092015501‘07 05/09/2015 6390504 200000

Data

:[08/09/2015

Place : | Raipur

" Name of assesses :

The Metallic Alloys

Remarks :
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FORM E.R.-1

RETURN OF EXCISABLE GOODS AND AVAILMENT OF CENVAT CREDIT FOR THE MONTH OF SEPTEMBER AND
" .YEAR 2015 .
1. Central Excise Reglstration | AAGFT9223LEM001 2, Assessee's Name : | The Metallic Alloys
Number : ; .
Return Number : AAGFT9223LEMO01_ER Status ! | Processed
. 1002015 N -
Address of Registared Unit : | The Metallic Altoys Plot No.29 Industrial Area Siltara Raipur Raipur
Commissionerate : | RAIPUR NEW Division : | RAIPUR - Range : | RANGE-IV
NEW
Rovise Type :
3.DETAILS OF THE MANUFACTURE, CLEARANCE AND DUTY PAYABLE
'DETAILS OF CLEARANCE
CETSH No. | Description of| Unit of Quant-{ Openlng Bal-{ Quantity Quantlty | Closing Bal{ Assessable] Type Of Clear-
Goods ity ance Manufac- Clearsd ance Value{Rs.) ance
. . tured
72021100 Ferro Man- KG 280850 654500 739100 196250 |. 34344610 | Home Clear-
- gdnese . ance
NON TARIFF NOTIFICATION USED FOR GLEARANCE’ -
81 No. N.T.Notification Availed N.T.Notification Sl. No.
1 - -
2
3 -
puUTY PA‘(ABLE FOR CLEARANCE ) . )
Duty Tariff Notlfication Availed | Sl. No, in Tariff] Rate of duty Duty Pay- Prov, Assessment No.
Notification able (Rs.)
AdValorem| Specliic
CENVAT 12.5 0 4293082
DETAILS OF CLEARANCE )
GCETSH No. | Description of| Unit of Quant-| Opening Bal- | Quantity Quantity |Closing Bal{ Assessable| Type Of Clear-
. : Goads i ance Manufac- Cloarod ance Valus(Rs.) ance
. tured . :
72023000 “Silico Man- KG 0 i 0 0 0 0 Home Clear-
ganese ance -
NON TARIFF NOTIFICATION USED FOR CLEARANCE
Sl No. N.T.Notification Availed N.T.Notification 81. No.
1 \ - .
7
3
DUTY PAYABLE FOR CLEARANCE
Duty Tarlff Notification Availed | SlI; No. In Tariff| Rate of duty Duty Pay- Prov, Assessment No.
Notification able (Rs.) )
AdVvalorem| Specliic
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TENVAT 125 0 0
DETAILS OF CLEARANCE . .
CETSH No. | Description of| Unit of Quant-| Opening Bal-| Quantity | Quantity |Closing Bal{ Assessablo| Type Of Clear-
Goods ity a_nca M::;fca’c- Clt:aarad ance Value{Rs.) ance. I
26209900 - | Fe Mno Slag KG 718810 793200 | 1172360 | 330630 | 4854036 | Home Clear
NO.N TARIFF NOTIFICATION USED FOR CLEARANCE , =
Sl No. N.T.Notification Avaited N.T.Notification SI. No.
r . :
2
3
DUTY PAYABLE FOR CLEARANCE .
Duty Tarlff Notificatlon Availad. 81, No. in Tariff Rato of duty Duty Pay- Prov, Assessmeit No.
Notification . able (Rs.) )
Ad Valorem| Specific
CENVAT 12,6 0 608760
4, DETAILS OF DUTY PAID ON EX&]SABI;E GOODS
Duty code Cradit Account| Account Cur- GAR-7 Challan Numbers BSR Cods Total Duty Paid
. {Rs.) reqt {Rs.) ° ' (Rs.)
CENVAT 3295842 1600000 63905040610201551490 6380504 4898842
ABSTRACT OF ACCOUNT-CURRENT (CASH PAYMENT) :
' Summary Particulars Amount (Rs.)
Opening Balance :| 52910
GAR-7 Challan Payments made In' the month (In aggregate) ;| 1600000
' Total Amount Available :11652910

Utilization towards Payment of Duties on excisable gooads during the month{vide. Details{ 1600000
furnished under col, no.3 In SI.No.(4) of the Return)

l._ltlllzatlon towards Other Payments Made durlng the monthivide, Details furnished unden

SLNo.(6) of the Return) :

Closing Balance :

52910

5, DETAILS OF CENVAT CREDIT TAKEN AND UTILIZED

Details of Credit CENVAT - AED_TTA ‘NGCD ADE_LVD_CL_85/ADC_LVD_CT 75 EDU_
Opening Balance (Rs.} 95116 0 0
Credit Taken on inputs on invoices is- | 123281 0 0
sued by manufactarers (Rs.)
Credit Taken on inpufs on invoices is-  |129204 0 0. 0
sued by | or |l stage dealers (Rs.)
Credit Taken on inputs on imported in- 3100847 0 o 0
puts (Rs.)
Credit Taken on Capital Goods on In- 897 0 0 o
voices Issued By Manufacturers Or By 1
Or ll Stage Dealers(Rs.) -
Credit Taken on imported capital goods |0 0 0 0
(Rs.) _ _ -
Credit Taken on input services (Rs.) 0 - - 0
Credit Taken From Inter-Unit Transfer Of |0 0 0 0
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[ Y

Credit Under Rule 10A of CENVAT Cred-
it Rules, 2004
Total Credit Avallable (Rs.) 3458045
Credit Utilized For Payment Of Duty On | 3228842 0
Goods (Rs.} _
Credit utilized when input goods are re- |0 0 o 10
moved as such (Rs.}
Credit ufilized when capital goods are re- [0 0 0 1)
moved as such (Rs.)
Credit utllised for payment of amountin |0 o 0 0
terms of Rule 8 of CENVAT Credit Rules,
2004. (Rs.)
Credit utlised for other payment. {(Rs.) |0 0
Credit Utilised For Payment Of TaxOn |0 0 0 0
Services (Rs.) B
Credit Utilised Towards Inter-Unit Trans- |0 ] 0 0
fer Of Credit Under Rule 10A of CENVAT
- Credit Rules, 2004 -
Closing balance (Rs.) 228203 - 10 0 0
&(1). DETAILS OF OTHER PAYMENTS MADE - ARREARS -
Payments |- Amount Paid{Rs.} . GAR-7 Challan -BSR Code Sourca Document
Account Cur- | Credit Accoun No. Date No. Date
rent
0 0
Total: | 0 [
DUTY HEAD BREAK UPS OF OTHER PAYMENTS MADE - ARREARS
Source Document Number ' Date Paid Account Current Paid Cradit Account
) 0 0
Duty Head Break Up
SiNo. | Duty Head Amount Paid Total Amount Paid
Account Current - -Credit Account
6({2). DETAILS OF OTHER PAYMENTS MADE - INTERESTS
Payments Amount - GAR-T Challan - ‘BSR Cods Source Document
Paid({Rs.) -
Account Cur- No. Date No. Date
rent i
Total ; 0
6(3). DETAILS OF OTHER PAYMENTS MADE - MISCELLANEQUS .
Payments Amount Pald(Rs.) ‘ GAR-7 Challan BSR Cods Source Documant
’ ' Account Cur- | Credit Account( No. . Date No. Date
rant ’
0 0
Total: | o 0
7. SELF-ASSESSMENT MEMORANDUM . _
a) | herehy declare that the Information given in this Retum is frue, correct and complete in every respect and that | am authorised to sign on
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behalf of the assessee. )
) During the month, total 1600000 was deposited vide GAR-7 Challans.
¢) During the month, invoices bearing following $.No. were issued.
§l. No. Involce No.From Invoice No. To
1 346 422
CHALLAN DETAILS
Sl No, GAR-7 Challan Number Challan Date RSR Code Amount (Rs.}
1 63905040610201551490 06/10/2015 6390504 1600000
Dats : | 10/10/2015 Place ;| Raipur
Name of assessee : | The Metallic Alloys '
‘Remarks :
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FORM E.R.-1

YEAR 2015

RETURN OF EXCISABLE GOODS AND AVAILMENT OF CENVAT CREDIT FOR THE MONTH OF OCTOBER AND

1. Central Excise Rogistration

AAGFT9223LEMO01

" 2. Assessea's Name

The Metallic Alloys

i Number :
Return Number: | AAGFT9223LEMOG1_ER Status : | Processed
1_102015 )
Addrass of Registered Unlt : | The Metallic Alloys Plot No.29 Indusirial Area Sittara Raipur Raipur ]
Commissionerate : | RAIPUR NEW Division : | RAIPUR -1 . Range : | RANGE-IV
: NEW -
Revise Type :
3.DETAILS OF THE MANUFACTURE, CLEARANCE AND DUTY PAYABLE
DETAILS OF CLEARANCE _
CETSH No. | Doescription of{ Unit of Quant- Opening Bai- | Quantity Quantity |Closing Bal{ Assessable| Type Of Clear-
Goods Ity ance Manufac- Clearad ance Value(Rs.) ance
) tured :
72021100 Ferro Man- KG 186250 628130 457280 327100 22179875 | Home Clear-
- _ ganese ange
NON TARIFF NOTIFICATION USED FOR CLEARANCE
SINo. ~ N.T.Notification Avalled N.T.Notification S No.
1
2
3
DUTY PAYABLE FOR CLEARANCE _
Duty " Tariff Notification Avalled | Sl. No, In Tariff Rate of duty Duty Pay- Prov. Assessment No,
) Notification ahle (Rs.) :
‘ Ad Valorem| Specific
CENVAT 12.5 0 2772500
DETAILS OF CLEARANGE .
CETSH No. | Description of| Unit of Quant-{ Opening Bal- Quantity Quantity Closing Bal-| Assessabls| Type Of Clear-
Goods ity ance Manufac- Cleared ance Valua(Rs.) ance
- tured -
72023000 - | Silico Man- KG o ] 0 0 0 Home Clear-
) gansse ance
NON TARIFF NOTIFICATION USED FOR CLEARANCE '
Sl No. - N.T.Notiflcation Availed N.T.Nofification SI. No.
y -
" 2
3
DUTY PAYABLE FOR CLEARANCE -
Duty Tariff Notification Availed | 81, No, In Tarltf Rate of duty Duty Pay- Prov. Assessment No.
Notification ‘ able {Rs.) :
Ad Valorem| Specific
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CENVAT 1 12.5 o 0
DETAILS OF CLEARANCE . . .. .
CETSH No. | Description of| Unit of Quant- Opening Bal- | Quantity Quantity |Closing Bal- Assessabla{ Type Of Clear-
Goods ity ance Manufac- Cleared ance Valus{Rs.) | ance
tured
26209900 Fe Mno Sta KG.- 338630 803200 1101610 41220 4532656 | Home Clear-
ance
NON TARIFF NOTIFICATION USED FOR CLEARANGE '
81 No, ' N.T.Notification Avallad- ) N.T.Notiflcation S). No,
T .
2
3
DUTY PAYABLE FOR CLEARANCE
‘Duty Tariff Notification Avalled | SI. No. In Tarlffl - Rata of duty Duty Pay- | _ Prov. Assessment No.
| Notification able (Rs.) .
) ’ Ad Valorem| Specific
CENVAT 12,5 0 566588
4. DETAILS OF DUTY PAID ON EXCISABLE GOODS .
' Duty code Credit Accoun{ Account Cur- GAR-T Challan Numbers BSR Code Total Duty Fald
(Rs.) rant (Rs.) . (Rs.)
CENVAT 1639088 - 1700000 63805040711201550178 6390504 3335088
ABSTRACT OF:ACCOUNT-CURRENT (CASH PAYMENT) H
' ' Summary Particulars Amount (Rs.)

Opening Balance | 52910

GAR-7 Challan Payments made in the month {in aggregate) :

1700839

Total Amount Available :

1753749

furnished under col. no.3 In SLNo.(4) of the Return)

" Utilizatlon towards Payment of Duties on exclsable goods during the month(vide. Details 1700000

Utilization towards Other Paymnnts Made during the month{vide. Details furished under 338

SLNo.(6) of the Return) :

Closlng Balance :

52910

5. DETAILS OF i:ENVAT CREDIT TAKEN AND UTILIZED

Details of Credit CENVAT AED_TTA 'NCCD ADE_LVD_CL_85| ADC_LVD_CT_75| EDU_
Opsening Balance (Rs.) 228203 0
Credit Taken on Inputs on invoices is- | 88884 0
sued by manufacturers (Rs.)
Credit Taken on inpuls on invoices is- | 114470 0 0 0
sued by | or || stage dealers (Rs.)
Credit Taken on inputs on imported in-  |929116 0 0 0
puts (Rs.) .
Credit Taken on Capital Goods on In- | 21923 0 0 0
voices Issued By Manufacturers Or By | . :
Or Il Stage Dealers{Rs.)
Credit Taken on imported capilal goods [0 0 0 0
(Rs.) i ‘
Credit Taken on input services (Rs.) 10 0 0
Credit Taken From Inter-Unit Transfer Of |0 0 0
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Credit Under Rule 10A of GENVAT Gred-

it Rules, 2004 . : - . ]
| Total Cradit Availabls (Rs.) 1382596 0 0 o .

Credit Utllized For Payment Of Duly On 11091983 ' . |0 0 ' "~ o 0
Goods (Rs.) . )

Credit utilized when input goods are re- 1225264 0 0 0 -0
moved as such (Rs.) .

Credit utilized when capital goods are re-|0 0 0 0 0
moved as such (Rs.) : . )

Credit utilised for payment of amountin |0 1] 0 0 0
terms of Rule 8 of CENVAT Credit Rules,

2004. (Rs.) . : . -

Credit utllised for other payment. (Rs.) |0 0 0 0 b
Credit Utilised For Payment Of TaxOn |0 . 0

Services (Rs.)

Credit Utilised Towards Inter-Unit Trans- |0 ] 0 0 0
fer Of Credit Under Rule 10A of CENVAT

Credit Rules,; 2004 .

Closing balance (Rs.) 65349 o . - |0 0 0

6(1). DETAILS OF OTHER PAYMENTS MADE - ARREARS

Payments Amount Péld(Rs.) GA‘R-T Challan ’ BSR Code A Source Document
Account Cur-~ | Credit Accoun!ﬁ . No. Dafe . No. Date
: rent i -
0.
Total ;. - 0 0

DUTY HEAD BREAK UPS OF OTHER PAYMENTS MADE - ARREARS

Source Document Number . ©  Date Paid Account Current Paid Cradii Account
0 . 0
Duty Hoad Broak Up
SiNo. Duty Head Amount Paid Total Amount Paid
' ' Account Current Crodit Account .

6(2). DETAILS OF OTHER PAYMENTS MADE - INTERESTS

Payments Amount GAR-T Challan BSR Code Source Document
Paid(Rs.} . _
Account Cur- No. - Dato . No. Date
rent ]
Rule 8 " 839 639050407112 07/11/2015 6380504 |AAGFT9223LE 31102018
- : 01550178 . - . MOO1_ER1_10/ -
2015
Total : 839

6(3). DETAILS OF OTHER PAYMENTS MADE - MISCELLANEOUS

Payments Amount Paid{Rs.} GAR-7 Challan BSR Code - Source Document
Account Cur- | Credit Accoun No. Dato ' No. Date
rent
Q 0
Total : - 0 0 -
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behaif of the assessee.

7. SELF-ASSESSMENT MEMORANDUM
a) | hereby declare that the information

b) During the month, total 1700839 was deposited vide GAR-7 Challans,
¢) During the month, invoices bsaring following §.No. wera issued.

given in this Return is true, correct and camplete in every respect and that | am authorised to sign cn

Sl. No. Involce No.From !nvolée No. To
1 " 423 496
CHALLAN DETAILS
Sl. No. GAR-T Challan Numbsr } Challan Date BSR Code Amount (Rs.)
1 63905040711201550178 0711/2015 6390504 1700839
Dato : | 10/11/2015 Place : | Raipur
Name of assessee :|{ The Metallic Alloys

- Remarks :
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FORM E.R.-1

RETURN OF EXCISABLE GOODS AND AVAILMEN

T OF CENVAT CREDIT FOR THE MONTH OF NOVEMBER AND
YEAR 2015 .

*

1. Central Excise Reglstration

Number :

AAGFT9223LEMO01

2. Agsosses's Name :

The Metallic Alloys

Return Number :

AAGFT9223LEMO0I_ER

Status :

Processed

1_112015
Address of Registored Unit : | The Metallic Alloys Plof No.29 Industrial Area Siltara Raipur Raipur
GCommissionerats : | RAIPUR NEW Division : | RAIPUR -1 Range; | RANGE-IV
NEW
Revise Type :
3.DETAILS OF THE MANUFACTURE, CLEARANCE AND DUTY PAYABLE i
DETAILS OF CLEARANCE ' |
CETSH No. | Description of| Unit of Quant-| Opening Bal- | ~Quantity -| Quantity |Closing Bal{ Assessable| Type Of Clear-
Goods I ance Manufac- Cleared ance Valus(Rs.} ance
tured .
72021100 Ferro Man- KG 327100 603330 -679580 250850 30836811 | Home Clear- |
ganese . [ ance
NON TARIFF NQTIFICATION USED FOR CLEARANCE :
81 No. N.T.Notiflcation Availed N.T.Notification SI. No.
1 .
2
3
DUTY PAYABLE FOR CLEARANCE
Duty Tariff Notification Availed | SL. No. in Tarlff Rate of duty Duty Pay- Prov. Assessment No,
: : Notification able (Rs.)
AdValorom|{ Specific
CENVAT 12.5 0 3854605
DETAILS OF CLEARANCE ) . . -
CETSH No, | Description of| Unit of Quant-| Opening Bal-| Quantity Quantity |Closing Bal{ Assessabla| Type Of Clear-
Goods ity " ance Manufac- Cloared ance Valus{Rs.) ance
' tured - )
72023000 Silico Man- KG 0 - 0 0 0 o Home Clear-
ganese ance -
NON TARIFF NOTIFICATION USED FOR CLEARANCE ‘
Sl' No. N.T.Notification Avalled N.T.Notiflcation SI. No.
1
2
3
DUTY PAYABLE FOR CLEARANCE
" Duty Tariff-Notification Availed | Sl. No. in Tariff] Rats of duty Duty Pay- Prov. Assessment No.
: Notification able {Rs.) :

-

| Ad Valoram| Speclic
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=% CENVAT 125 [} 0
DETAILS OF CLEARANGE ,
CETSH No. Description of| Unlt of Quant- Opening Bal- | Quantity Quantity | Closing Bal{ Assessable Type Of Cloar-
Goods ity _ ance Manufac- Claared ance Value(Rs.) ance
tured .
26209900 Fe Mno Slag KG 41220 757300 521840 276680 2126777 | Home Clear- )
) ' ) ance
NON TARIFF NOTIFICATION USED FOR CLEARANGE ‘
81 No. N.T.Notification Avalled . N.T.Notification Sl. No.
; ‘
2
3 =
DUTY PAYABLE FOR CLEARANCE
© Duty Tariff Notification Availed | SI. No. in Tariff i Rate of duty Duty Pay- Prov. Assessmant No.
Notification T able (Rs.)
Ad Valorem| Specific '
"CENVAT 125 -0 265849
4. DETAILS OF DUTY PAID ON EXCISABLE GOODS N -
Duty code 1 Credit Accounﬂ. Account Cur- GAR-7 Chaltan Numbers BSR Code- Total Duty Paid
(Rs.) . rent {(Rs.) . ‘ , -(Rs.)
CENVAT 2220454 _ 1900000 £3905040812201550147 6390504 - 4120454
ABSTRACT OF ACCOUNT-CURRENT {CASH PAYMENT) :
' Summary Particulars Amount (Rs.)

Openling Balance : | 52910

GAR-7 Challan Payments made in the month (in aggregate} :

1801874

Total Amount Available :

1954784

- Utilization towards Payment of Duties on oxclsable goods duri
: furnished under col, no.3 in S1.No.(4).of the Return)

ng the month(vide. Dataila' 1800000

Utilizatlon towards Other Payments Mado during the month(vide. Detalls furnishsd under 1874
- SL.No.(6) of the Return) :

Closing Balance :]52910

5. DETAILS OF CENVAT CREDIT TAKEN AND UTILIZED

Details of Cradit CENVAT AED_TTA ‘NCCD ADE_LVD_CL_as ADC_LVD_CT_75/ EDU_
Opening Balancs (Rs.) 65349 0 1] 0
Credit Taken on inputs on invoices is- | 32686 0 0 0 0
sued hy manufacturers (Rs.)
Credit Taken on inputs on invoices is-  |237719 0 0 0 0 0
sued by 1 or [l stage dealers (Rs.)
Credit Taken on inputs on imported in- | 3070627 0 ¢ 0 o 0
puts (Rs.) ] _
Credit Taken on Capital Goods on in- 7164 0 [H 0 0 0
voicas Issued By Manufacturers Or Byl . -
Or |l Stage Dealers(Rs.) ]
Credit Taken on imported capital goods (0 0 1] 0 o 0
(Rs.) : : -
Credit Taken on input services (Rs.) 0 0 0 0
Credit Taken From Inter-Unit Transfer OF |0 0 0
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57 L,
Credit Under Rule 10A of CENVAT Cred-
it Rules, 2004 ) : )
Total Crodit Available (Rs.) 3422545 o 0 0 R 0
Credit Utilized For Payment Of Duty On | 2220454 1] 0 0

Goods (Rs.) . . e

Credit uthized when input goods are re- 994484 . Q o 0 0 0
moved as such (Rs.) _

Credit utilized when capital goods are re- |0 1] 0 0 0 0
moved as-such (Rs.) _

Credit utilised for payment of amount in |0 0 0 0 0 0
ferms of Rule 8 of CENVAT Credit Rules, , .

2004, (Rs.) ] . .
Credit utilisad for other payment. (Rs.} |0 10 0 0 0 0
Credit Uillised For Payment Of TaxOn |0 0 . 0 1] ]
Services (Rs.) )

Credit Utilised Towards Inter-Unit Trans- (0 0 0 0 0 0
fer Of Credit Under Rule 10A of CENVAT

Credit Rules, 2004 ) -

Closing balance {Rs.} - 207607 0 0 ' 0 0 ) 0
8(1). DETAILS OF OTHER PAYMENTS MADE - ARREARS ]

Payments Amount Pald(Rs.) ' GAR-7 Challan BSR Cede Source'_chumant
Account Cur- | Credit Account No. Date No. Dato
rent
0 0
Total : 0 0
DUTY HEAD BREAK UPS OF OTHER PAYMENTS MADE - ARREARS
Source Document Number Date _Paid Account Current Paid Credit Account
' 0 0
Duty Head Break Up '
Sl No. Duty Head . Amount Pald Total Amount Pald
' ' “Account Current i Credit Account

 6(2). DETAILS OF OTHER PAYMENTS MADE - INTERESTS

Payments Amount GAR-7 Challan i BSR Code Source Document

Paid(Rs.) . .
Account Cur- No. ' Date No. Date
rent . .
Rule 8 1874 639050408122 0811212015 . 6390504 [AAGFTI223LE 301112015
01550147 MOO1_ER1_11/
20:15
Total : . 1874

6(3). DETAILS OF OTHER PAYMENTS MADE - MISCELLANEOUS

 Payments Amount Paid{Rs.) GAR-7 Challan BSR Code "Sourco bocumaht
Account Cur- | Crodit Account No. " Date ’ No.  Date
rent . .
) 0 . 0
Tofal : 0. 0
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Y- SELFASSESSMENT MEMORANDUM

a} | hereby declare that the information given in this Retum [s true, ‘correct and complete In every respect and that | am authorised to sign on
|behalf of the assesses. )
b) During the month, total 1901874 was deposited vide GAR-7 Challans.

¢) During the month, invoices bearing following 5.No. wera Issued.

Sl No. Invoice No.From Involce No. To
1 497 584
CHALLAN DETAILS B -
8L No. GAR-T Challan Number Challan Date BSR Code Amount (Rs.)
1 63905040812201550147 08/12/2015 6390504 - 1901874
Dato :{10/12/2015 Place :} Raipur

.Name of assessen :

The Metallic Alloys

Remarks :
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FORM E.R.-1

RETURN OF EXCISABLE GOODS AND AVAILMENT OF CENVAT CREDIT FOR THE MONTH OF DECEMBER AND

YEAR 2015
1. Central Excise Registration AAGFTQEZSLEMUO! ’ 2. Assessoe's Namo : | The Metallic Alloys
Number : .
Return Number : | AAGFT9223LEMO01_ER Status : | Processed
1 122015 : _
Address of Registered Unit : | The Metallic Alloys Plot No.29 Industrial Area Siltara Raipur Raipur
Commissionerate : | RAIPUR NEW Division : | RAIPUR-I - Range: | RANGE-IV
NEW
Revise Type :

3.DETAILS OF THE MANUFACTURE, CLEARANCE AND DUTY PAYABLE

DETAILS OF CLEARANCE ) .
CETSH No. | Dascription of{ Unif of Quant-| Opening Bal-| Quantly Quantity |Closing Bal{ Assessable| Type Of Clear-
Goods ity ance _ Manufag- Clearad ance Value(Rs.) ance’
] ) i tured
72021100 Ferro Man- KG 250850 636570 759220 128200. 30531492 | Home Clear-
ganese j ’ ance
NON TARIFF NOTIFICATION USED FOR CLEARANCE : .
Sl No. . "N.T.Notiflcation Avalled - - N.T.Notification Sl. No.
3 i .
> = =
3
DUTY PAYAELE FCR CLEARANCE _ ‘
Duty Tariff Notification Availed | 8L No. in Tariff] Rate of duty Duty Pay- Prov. Assessment No,
Nofificatlon able (Rs.)
- Ad Valoram| Speclfic
CENVAT 125 | o 3316438
DETAILS OF CLEARANCE .
CETSH No. | Description of| Unit of Quant-| Opening Bal-| Quantity Quantity |Closing Bal{ Assessable| Type Of Clear-
] Goods ity ance Manufac- | Clearad ance Valus(Rs.) ance
tured .
72023000 | Silico Man- KG 0 0 0 0 0 Home Clear-
ganese _ ) ' ance
NON TARIFF NOTIFICATION USED FOR CLEARANCE )
St No. . N.T.Notification Avalled - N.T.Notiflcation S1. No.
1 ' - - .-
2
3
DUTY PAYABLE FOR CLEARANCE }
Ddty Tariff Notification Availed | S1, No, in Tariffi Rate of duty Duty Pay- Prov. Assessmont No.
Notificatlon - able (Rs.) ‘
Ad Valorem| Specific '
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5

CENVP:T 125 4] vj
DETAILS OF CLEARANCE i :
" CETSH No. | Description of| Unit of Quant-| Opening Bal-| Quantlty | Quantity |Closing Bal- Assessable} Type Of Clear-
Goods ity ance Manufac- Cloarad ance Valus(Rs.) ance
tured .
26209900 Fe Mno Slag KG 276680 785800 636330 426150 2596417- | Home Clear-
- ’ . ) ance
NON TARIEF NOTIFICATION USED FOR CLEARANCE
8l No. N.T.Notification Avalled - N.T.Notificatlon SI. No.
1
2
3
DUTY PAYABLE FOR CLEARANCE
N Duty Tariff Notification Avalled | 1. No. In Tariff . Rate of duty Duty Pay- Prov. Assessment No.
Notification i . able (R;.)
Ad Valorem| Specific
CENVAT 12.5 - 0 324551
4, DETAILS OF DUTY PAID ON EXCISABLE GOODS ) - -
Duty code Credit Account] Account Cur- GAR-7 Challan Numbers BSR Cods Total Duty Paid
(Rs.) rent (Rs.) -{Rs.)
CENVAT 1740989 ~ 2400000 63905040501201652687 6390504 4140989

ABSTRACT OF ACCOUNT-CURRENT (CASH PAYMENT) :

Summary Particulars

Amount (Rs.)

Opening Balénce :

52810

2400000

GAR-7 Challan Payments made in the month (In aggregate) :

Total Amount Available :

2452910

. Utilizatlon towards Paymant of Duties on excisable goods during the month(vide. Detalls 2400000

furnished under caol. no.3 in SL.No.{4) of the Return) :

Utilization towards Qther Payments Made durlng the month{vide. Detalls furnished under
S1.No.(6) of the Return) :

Closing Balance :

52810

5. DETAILS OF CENVAT CREDIT TAKEN AND UTILIZED

Dotails of Credit CENVAT AED _TTA ‘NCCD ADE_LVD_CL_85  ADC_LVD_CT_75| EDU_

Opening Balance (Rs.) 207607 0
Credit Taken on inputs on invoices is- 60636 0 0
sued by manufacturers (Rs.)
Credlt Taken on inputs on Invoices is- | 140216 0 0
sued by | or Il stage dealers (Rs.)
Credit Taken on inputs on imported in- | 1837623 0 [H
puts (Rs.})
Credit Taken on Capital Goods on In- 7388 0 0
voices Issued By Manufacturers Or By |
Or |l Stage Dealers(Rs.) -
Credit Taken onimported capital goods (0 0 0
(Rs.)
Credit Taken on input services (Rs.)

| Credit Taken From Inter-Unit Transfer Of |0
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Credit Uider Rule 10A of CENVAT Cred-

it Rules, 2004 .

Total Credit Avallable {Rs.) 2253470 0
Credit Utilized For Payment Of Duty On  { 1740989 0
Goods (Rs.} .

Credit utilized when input goods are re- (305100 4] 1]
moved as such (Rs.)

Credit utilized when capital goods are re- |0 0 0
moved as such (Rs,)

Credit utifised for payment of amountin |0 0 ]
terms of Rule 8 of CENVAT Credit Rules, :
2004. (Rs.) -l

Credit utilised for other payment. (Rs.) |0

Credit Utilised For Payment Of TaxOn |0 0
Services (Rs.) ]
Credit Utilised Towards Inter-Unit Trans- [0 0 ¢
fer Of Gredit Under Rule 10A of CENVAT

Credit Rules; 2004 .

Closing balance (Rs.) 207381 0 0

'6(1). DETAILS OF OTHER PAYMENTS MADE - ARREARS

Paymonts Anmiount Paid(Rs.) GAR-7 Challan BSR Code Source Document
Account Cur- | Credit Account - No. Date No. Date
rant -
e | 0 -
Total = ; 0 0 - - .
DUTY HEAD BREAK UPS OF OTHER PAYMENTS MADE - ARREARS
" Sourco Document Number - Date Paid Account Gurrent Paid Credit Account
' ' 0
Duty Head Broak Up.
Sl No. Duty Head Amount Pald Total Amount Paid
’ Account Current Crodit Account
€(2). DETAILS OF OTHER PAYMENTS MADE - INTERESTS
Payments Amount GAR-7 Challan BSR Codo Source Document
Paid{Rs.) )
Account Cur- No, Date No. Date
rent .
Total : ’ 0
8(3). DETAILS OF OTHER PAYMENTS MADE - MISCELLANEQUS ]
Payments Ameount Pald(Rs.} GAR-7 Challan BSR Code Source Document
Account Cur- | Credit Account] No, Date No. Dato
rent
0 ]
Total : 0 0

7. SELF-ASSESSMENT MEMORANDUM

a) | hereby declare that the information given In this Return Is true, correct and complete in every respect and that | am authorised to sign on
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bshalf‘of\t!he assessee.
b} During the month, total 2400000 was depbsi!ed vide GAR-7 Challans.
¢) During the month, invoices bearing following S.No. were issued.
8l. No. Involce No.From Involce No. To
1 585 653
CHALLAN DETAILS k
51, No. GAR-7 Challan Number Chaltlan Date BSR Cori; Amount (Rs.)
1 63905040501201652687 05/01/2016 - 6390504 2400000
Date : {10/01/2016 - Place : | Raipur
Name of assesses 3| The Metallic Alloys- ) '
Remarks : - -
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FORM E.R.-1

2016

RETURN OF EXC[SABLE GOODS AND AVAILMENT OF CENVAT CREDIT FOR THE MONTH O,

F JANUARY AND YEAR

1. Central Excise Reglstration

Number ;

AAGFTS223LEMO01

2. Assessee's Name ;

The Metallic Alloys

Raturn Number

AAGFTI223LEMO0I_ER |

1012016

. Status :

Processed

[ Address of Reglstered Unit :

The Metallic Alloys Plot No

.29 Industrial Area Siitara Raipur Raipur

Commissionerata :

RAIPUR NEW

Revise Type :

 Division ;

RAIPUR - |
NEW

Range :

RANGE-IV

3.DETAILS OF THE MANUFACTURE, CLEARANCE AND DUTY PAYABLE

DETAILS OF CLEARANCE
CETSH No. | Description of| Unit of Quant-| Opening Bal- | Quantity Quantlty | Closing Bal{ Assessable| Type Of Clear-
Goods ity ance Manufac- Clearad ance Valuse(Rs.} ance
- tured )
72021100 Ferro Man- KG 128200 691100 €92700 126600 26591050 | Home Clear-
- . ganese ance
NON TARIFF NOTIFICATION USED FOR CLEARANCE .
Sl No, N.T.Notification Avalled N.T.Notification Sl. No.
1
2 -
3
DUTY PAYABLE FOR CLEARANCE ‘ )
Duty Tariff Nofification Availad | SI. No. in Tarlff Rate of duty Duty Pay- Prov; Assessment No.
. _Notification - . able (Rs.)
Ad Valorem| Spacific '
CENVAT 12,5 0 3323884
DETAILS OF CLEARANCE
CETSH No, | Description of| Unit of Quant-] Opening Bal-] Quantity Quantity |Closing Bal{ Assessable| Type Of Clear-
Goods ance Manufac- Clearod ance Valus(Rs.) ance
turad
72023000 Silico Man- KG 0 0 0 0 0 Home Clear-
- ganese ance
NON TARIFF NOTIFICATION USED FOR CLEARANGE -
SI No. N.T.Notification Avalled - N.T.Notlfication Sl. No.
p .
2
3 ]
DUTY PAYABLE FOR CLEARANCE
Duty - " Tariff Notification Availed | 81, No. In Tari Rata of duty - Duty Pay- Prov. Assessment No.
Notification able (Rs.)
" Ad Valorem| Specific
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CENVAT

- 12.5- 0 0
DETAILS OF CLEARANbE
CETSH No. | Description of| Unit of Quant-| Opaning Bal- Quantity Quantity |Closing Bal{ Assessabla| Type Of Cloar-
Goods i ance Manufac- | Cleared ance Value(Rs.) ance
i fured .
26209900 | Fe Mno Slag KG 426150 849100 477210 798040 1948053 | Home Clear-
. - ance
NON TARIFF NOTIFICATION USED FOR CLEARANCE . . _
"SiNo. N.T.Notification Avalled N.T.Notiflcation SI. No.
1 -
2
3
DUTY PAYABLE FOR CLEARANCE
~ Duty Tariff Notiflcation Availed | S1. No. In Tarlff Rate of duty Duty Pay- | Prov. Assessmoent No,
) - Notlfication abls {Rs.)
o | Ad Valorem| Specific ’
CENVAT 12.5 -0 243505
4. DETAILS OF DUTY PAID ON EXCISABLE GOODS )
Duty code Credit Accounl{ Account Cur- GAR-7 Challan Numbers BSR Code "Total Duty Paid
. {Re_..) rent (Rs.) : (Rs.)
CENVAT 2967339 600000 05100040402201602176 -0510004 3567389
ABSTRACT OF ACCOUNT-CURRENT (CASH PAYMENT) : ]
Summary Particulars Amount (Rs.)
] } Opening Balance : {52910 '
GAR-T Challan Payments made in the month (in aggregato) : | 600000
. Total Amount Available : 652910
Utilization towards Payment of Duties on excisable goods during the month(vide. Details| 600000
furnished under col. ne,3 In Sl.No. (4) of the Return) :
Utlllzatlcm towards Other Payments Made during tha month{vide, Detalls furnished under0
- S1:No.{6) of the Return) :
" Closing Balance :|52010

5. DETAILS OF CENVAT CREDIT TAKEN AND UTILIZED )

Dotails of Credit CENVAT AED_TTA NCCD ADE_LVD_CL_85 ADC_LVD CT_75 EDI_
Opaniﬁg. Balance (Rs.) 178084 [} 1]
Credit Taken on inputs on invoices is- 187904 - 0 - o - ]
sued by manufacturers (Rs.)
Credit Taken on inputs on invoices is- {38808 0 0 0 0
sued by | or |l stage dealers (Rs.)
Credit Taken on inputs onimported in- (2310677 0 0 0 ’ 0
puts (Rs.) _
Credit Taken on Capital Goods on In- 18547 0 0 0 0 0
veices Issued By Manufacturers Or By | B
Or |l Stage Dealers(Rs.)
Credit Taken on imported capital goods |0 0 0 0 0 0
(RS;)
Credit Taken on input services (Rs.) 0 0 0
Credit Taken From Inter-Unit Transfer OF [0 0
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Credit Under Ruls 10A of CENVAT Gred-
it Rules, 2004 - ~

Total Credit Available {Rs.) 2734020

(=]

Credit Utilized For Payment Of Duty On  {2531470
Goods (Rs.)

Q) o o
o
o Q] O

Credit utilized when input goods are re- |0 - 0
moved as such (Rs.)

Credit utilized when capital goods are re- [0 0 0
moved as such (Rs.) )

o O O
L=}

Credit utilised for payment of amountin 10 0 a
terms of Rule 8 of CENVAT Credit Rules,
2004, (Rs.) -

Credit utilised for olher payment. (Rs.) [0 0

Credit Utilised For Payment Of Tax On
Services (Rs.) -

(=]
o

Credi{ Utilised Towards Inter-Unit Trans- |0 0 . 0 0o . 0
fer Of Credit Under Rule 10A of CENVAT| i '
Cradit Rules, 2004

Closing balanca (Rs.) . 202550 o [ 0 0

6(1). DETAILS OF OTHER PAYMENTS MADE - ARREARS

Payments Amount Paid(Rs.) GAR-7 Challan BSR Code Source Document
Account Cur- | Credit Account] No, Date | No. .Date
rent .
0 0
Total : 1] 0

DUTY HEAD BREAK UPS OF OTHER PAYMENTS MADE - ARREARS

Source Document Number Date, Paid Account Current Paid Cradit Account
= — ‘0_ 5
Duty Head Broak Up - - ‘
~ SINo. Duty Head i - Amount Paid _ - Total Amount Paid
Account Current Credit Account

6(2). DETAILS OF OTHER PAYMENTS MADE - INTERESTS

Payments Amount GAR-7 Challan BSR Code Source Documeant
Paid{Rs.) .
Account Cur. No. Date Ne. | . Date
rant . . .
Total ¢ 0

6(3). DETAILS OF OTHER PAYMENTS MADE - MISCELLANEOUS

Payments Amount Paid(Rs.) GAR-T Challan BSR Code Source Document
" [ Account Cur-[Credit Account No. Dato No. Date
ront 1
0 0 - -
- Total: 0

7. SELF-ASSESSMENT MEMORANDUM ;

a) | hereby declare that the informalian given in this'Return is true, correct and complete in‘every raspect and that [ am autherised to signon
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behalf of the assessee,

b) During the month, total 600000 was deposited vi&e GAR-7 Challans.
c) During the month, involces beating following S.No. were issued,

8l No. Invoice No.From - Invoice No. To
1 654 702
CHALLAN DETAILS -
Sl No. GAR-T Challan Number Challan Date BSR Code Amount (Rs.)
1 05100040402201602178 |~ 04/02/2016 0510004 600000
Dato ;| 09/02/2016 Place :|Raipur

Name of assesses ;

The Metallic Alloys

Remarks:
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FORMER -1

RETURN OF EXCISABLE GOODS AND AVAILMENT OF CENVAT CREDIT FOR THE MONTH OF JANUARY AND YEAR

2015

1. Central Excise Reugistration
Number:

AAGFT9Z23LEMCO1

2. Assessee's Name : | The Metallic Alloys

Return Number ;

AAGFTS223LEMOCT_ER

1,.012015

Status : { Marked for Review

Address of Registered Unit :

Piot No.29 The Metallic Alloys Industrial Area Siltara Raipur Raipur Raipur CHHATTISGARH 493111

Commissionerate :

Rewse Ty pe

RAIPUR NEW

| Divisian :
i

1

RAIPUR -
NEW :

Range: | RANGE-IV

3.DETAILS OF THE MANUFAGTURE, CLEARANCE AND DUTY PAYABLE

DETAILS OF CLEARANCE

- CETSH No. ] Description of

Type OF Clear-

Unit of Quant-| Opening Bal-| Quantity Quantity | Closing Bal4 Assessable
: Goods ity ance Manufac- Cleared ance Yalue(Rs.) ance
! tured
| 72021100 | FERRO-AL- KG 109600 B270C0 662000 74600 | 36961000 : Home Glear-
LOYS - ' ance
FERRO-
MANGANESE :
'NON TARIFF NOTIFICATION USED FOR CLEARANCE o
Tlsine. N?ﬁéﬁf:catmn Availed N.T.Notification SI. No. |
Bl S o —
e
3
DUTY PAYABLE FOR CLEARANCE
Duty 1 Tariff Notification Availed | Sl No. In Tariff Rate of duty Duty Pay- Prov. Assessment No. |
R S Notification able (Rs.)
‘ T Ad Valorem| Specific
" GENVAT T 12.0 0 4435320
EDU_CESS 2.0 0 88709
SEC_EDU_CE 1.0 0 44355
S8
DETAILS OF CLEARANCE
' GETSH No. I DescriptTon of] Unit of Quant-| Opening Bal-| Quantity Quantity | Closing Bal AssessableE Type Of Cloar-
. Goods ity ance Manufac- Cleared ance Value(Rs.) ance
N j - tured
72023000 { FERRO-AL- KG 12300 0 0 12300 it Home Clear-
i LOYS - ance
FERRO-
SILIGO-
] MANGANESE

'NON TARIFF NOTIFICATION USED FOR CLEARANCE

Page 1of4 .



. SINo.

~ N.T.Notification Availod

N.T.Notification SL No, -

1

2
5"
DUTY PAYABLE FOR CLEARANCE
Duty Tariff Notification Availed | Sl No. in Tariff Rate of duty Duty Pay- Proy. Assessment Nb. !
Notification able (Rs,)
. Ad Valorem{ Specific
CENVAT 12.0 0 0 7
EDU_CESS 2.0 0 0
SEC_EDU_CE 1.0 g 0
——8 —
DETAILS OF CLEARANCE
CETSH No. | Description of| Unit of Quant-| Opening Bal- Quantity Quantity | Closing Bal{ Assessable] Type Of Clear-
Goods ity ance Manufac- Cleared ance Valug(Rs.} ance
_________ R ] tured
26209900 SLAG, ASH KG 48020 779200 801700 25520 4407349 Home Clear-
AND ange
RESIDUES

NON TARIFF NOTIFICATION USED FOR CLEARANCE

S No.

N.T.Notification Availed

N, T.Notification S, No.

1

2

3

'DUTY PAYABLE FOR CLEARANGE

Dutym

Tariff Notification Availed | Si. No. in Tariff Rate of duty Duty Pay- Prov. Assessment No.
— Notification able (Rs.)
f Ad Valorem|  Specific
B ppu—— 1
CENVAT 12.0 0 528884
EDU_CESS 2.0 0 10577 T
SEC_EDU_CE 1.0 0 5287
88 !
4. DETAILS OF DUTY PAID ON EXCISABLE GOODS
Duty code Credit Account Account Gur- GAR-7 Challan Numbers BSR Code Total Duty Paid
{Rs.) jent (Rs.} (Rs.)
CENVAT 2464204 2500000 02005290502201500514 0200629 4964204
EDU_CESS 11286 88000 99286
SEC_EDU_CESS l 5542 44000 o 49642

ABSTRACT OF ACCOUNT-CURRENT (CASH PAYMENT) ;
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"

Summary Particulars

Amount (Rs.)

Opening Balance :

65781

GAR-7 Chailan Payments made in the month (in aggregate) :

2632000

Total Amount Available ;

2697761

Utilization towards Payment of Duties on excisable goods during the month(vide. Detalls 2632000
furnished under col. ne.3 in SI.No.{4) of the Return) : I

Utilization towards Other Payments Mads during the month(vide, Details furnished unde

51,No.{8) of the Return) :

{0

Closing Balance :

86761

5. DETAILS OF GENVAT CRED

IT TAKEN AND UTILIZED

DUTY HEAD BREAK UPS OF OTHER PAYMENTS MADE - ARREARS

Source Document Number %

Date

Paid Account Current

Paid Credit Account

Page 3ofd ____

Details of Credit CENVAT AED_TTA NCCD ADE_LVD_CL_85( ADG_LVD_CT_75 EDU
Opening Balance (Rs.) F 149434 o 10 0 ¢ 1827
Gredit Taken on inputs o invaices is- 198103 o T RGO o I 1963
sued by manufacturers (Rs) e o 1
Credit Taken on mputs on mvolces [ | 101351 0 0 0 0 2026
Tsued by | or |l stage dealers (Rs.)
Credit Taken on inputs on imported in- | 1942077 0 0 0 0 Q
puls (Rs) o ) N L .
Credit Taken on Capital Goods on In- ‘0 0 0 0 0 ‘0
voices Issued By Manufacturers Or By | '
Or Il Slage Dealers(Rs.) . e e e e .
Credit Taken on imported capltal goods 0 v 0 19 ‘¢ 0
(Rs.) . N I S S S A
Credit Taken on Input services (Rs.) ‘0 0 0 ] 0 ¢
e — —a — FRN [ — pas | S P l._... o B PRS- JUS
Credil Taken From inter-Unit Transfer Off 0 0 10 |0 C
Credit Under Rule 10A of CENVAT Cred-
it Rules, 2004 o : N
Total Credit Avallable (Rs.) " [2290085 0 0 [0 10 ls818
| Credit Utllized For Payment Of Duly On 2064204 0 R ,3286
Goods (Rs) | B U S S,
Credit utilized when |npul goods arere- 0 ) b} ' 0 i0 i0 0
mevedasswch(Rsy o | o | e !
Credit utilized when capﬂal goods are e~y 0 o .0 10 0 0
‘moved as sush (Rs.) R B S I o
Credit ulilised for payment of amountin |0 a 10 10 |0 0
terms of Rule 8 of CENVAT Credit Rules, J i i
| 2004. (Rs.). __1 _ D b R i"““_ o )
Credit utilised for other paymenf (R J e 0 1o fU i0 0
Gredit Utilised For Payment Of Tax On 0 I T D
Services (Rs.} ) o . B N L
Credit Ulilised Towards Inter-Unit Trans- 0 0 0 Y 0 0
fer Of Credit Under Rule 10A of CENVAT, , '
Credit Rules, 2004 R I S o
Closing balance (Rs } '226761 jo 10 iu i ' 2530
6(1). DETAILS OF OTHER PAYMENTS NADE - ARREARS
Payments Amount Pajd(Rs.) GAR-7 Challan BSR Code Source Document
Account Cur- | Credit Account No, Date | T No. Date
rent
0 q
Total : a 0




1

s _T“ T 9 T
"Duty Head Break Up

Si No. Duty Head Amount Paid Total Amount Paid

Account Current { Credit Account

]

6{2). DETAILS OF OTHER PAYMENTS MADE - [NTERESTS

Payments Amaount GAR-7 Challan | BSR Code Source Document
___Pald(Rs.} . )
Account Cur- No. Date No, Date
rent
Total : 0 .

6(3). DETAILS OF OTHER PAYMENTS MADE - MISCELLANEOQUS

Payments Amount Paid(Rs.) GAR-7 Challan BSR Code Source Document
Account Cur- | Credit Account No, Date No. i Date
rent — i
0 0
Total : 0 “T“ ¢
!

7. SELF-ASSESSMENT MEMORANDUM

a} | hereby declare that the information given in this Retumn is true, correct and complete in every respect and that | am autharised to sign on
behalf of the assessee,

b} During the month, total 2632000 was deposited vide GAR-7 Challans.

¢) During the month, invoices bearing following S.No. were issued.

Sk No, Invoice No.From Inveice No, To

1 466 642

CHALLAN DETAILS

Sk No. GAR-7 Challan Number Challan Date BER Code Amount {Rs.}
ST T T T T 02005290502201 50057 4 05/02/2016 0200529 2632000
ISSUES
7 s Ne, : - Description
1 [ Figures of the opening balance in the current return and the closing balance in (he previous filed return ¢o net match,
Date :;09/02/2015 Place :{ RAIPUR

Name of assessee ;| The Metallic Afloys

Remarks :
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FORM E.R.-1

RETURN OF EXCISABLE GOODS AND AVAILMENT OF CENVAT CREDIT FOR THE MONTH OF FEBRUARY AND

YEAR 2015

1. Central Excise Registration
Number :

AAGFTS223LEMOO

2. Assessee's Name

The Metallic Alloys

Return Number :

AAGFT9223LEMO01_ER
1_022015 :

Status 1 | Marked for Review

{

Address of Regisiered Unit :

| Plot No.29 The Metallic Alloys Industrial Area Siltara Raipur Raipur Rafpur CHHATTISGARH 483111

(
i

Commissionerate : | RAIPUR NEW Division : | RAIPUR - | Range : | BANGE-IV -
NEW
Revise Type :
3.DETAILS CF THE MANUFACTURE, CLEARANCE AND DUTY PAYABLE
DETAILS OF CLEARANCE
CETSH No. | Descyiption ofi Unit of Quant-| Cpening Bal- | Quantity Quaniity | Clesing Bal Assessable! Type Of Clear-
Goods ! ity ance Manufac- Cleared ance Vaiue(Rs.) ance
L | .Q__ | tured
72021100 FERRO-AL- | KG 74600 523000 554000 43600 28344150 ; Home Clear-
Loys- | ance.
FERRQO-
| MANGANESE :

NON TARIFF NOTIFICATION USED FOR CLEARANGE

81 No. I

N.T.Notiticaticn Availed

N.T.Notification Si. No.

1

2

3 1

DUTY PAYABLE FOR CLEARANCE

e
'

' "bulmy ‘71 Tariff Notification Availed | SI. No. in Tariff Rate oicfu'&m Duty Pay- 1 Prov, Assessment No,
D Notification aple (Rs.)
T Ad Valoremi Specific
TgoEnwaT LT T T 12.0 0 3473298
EDU_CESE 2.0 0 69468 s
SEC_EDU_GE 1.0 0 34733
55
DETAILS OF CLEARANCE
| GETSH No. Pescription of} Unit of Quant-{ Opening Bal- | Guanlity Quantity {Closing Bal-| Assessable| Type Of Clear-
Goods iy ance Manufac» Cleared ance Value(Rs.) ance
B tured ]
72021100 FERRO-AL- KG 0 87000 87000 0 3936750 Export/Bond
LOYS -
FERRC-
MANGANESE :
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NON TARIFF N

1
CTIFICATION USED FOR CLEARANCE

S| No. N.T.Notificaticn Availed N.T.Notffication SI. No.
1 042/2001 C.E. (N.T.} o
2
3
DUTY PAYABLE FOR CLEARANCE
Duty Tariff Notification Availed | Sl. No. Int Tariff Rate of duty Duty Pay- Prov. Assessment No.
Notification able (Rs.) )
Ad Valorem| Specific
0.0 0 0
DETAILS OF CLEARANCE
"CETSH No. Description of| Unit of Quant-| Opening Bal- | Quantity Quantity | Closing Bal-| Assessable; Type Of Clear-
Goods ity ance Manufac- Cleared ance Vaiue(Rs,) ance
_ . o tured .
72023000 FERRO-AL- KG 12300 0 ¢ 12300 0 Home Clear-
LOYS - ance
FERRC- .
SILICO-
MANGANESE
NON TARIFF NOTIFICATION USEDR FOR CLEARANCE
S1 No. N.T.Notification Availed "~ N.T.Natification SI. No, o
e e
2
B

DUTY PAYABLE FOR CLEARANCE

Duty Tarlif Notification Availed | SI. No, in Tariff Rate of duty Duty Pay- Prov. Assessment No.
Notification able (As.) .
;T Ad Valorem| Specific
T CENVAT - 12.0 0 0
EDU_CESS 2.0 0 0
SEC_EDU_CE 1.0 0 0
S8 —
DETAILS OF CLEARANCE
_E:ETSH No, { Description of] Unit of Quant-[ Opening Bal-| Quantity Quantity | Closing Bal-| Assessable; Type Qf Clear-
Goods : ity ange Manufac- Cleared ance Vaiue(Rs.) ance
i tured
26209900 SLAG, ASH | KG 25520 744160 717210 52470 4016376 Home Glear-
AND i ance
RESIDUES I

= i
NON TARIFF NOTIFICATION USED FOR CLEARANCE
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51 No.

N.T.Notification Availed

N.T.Notificaticn SI. No.

'DUTY PAYABLE FOR CLEARANCE

Duty Tariff Notification Availed | 8l. No. in Tariif Rate of duty Duty Pay- Prov. Assessmani No,
Notification . able (Rs.) -
i Ad Valorem; Specitic
i
CENVAT 12.0 Q 481967
"EDU_CESS 2.0 0 9639
'SEC_EDU_CE ia 0 4820
SS
4, DETAILS OF DUTY PAID ON EXCISABLE GOODS
Duty code Credit Account] Account Cur- GAR-7 Challan Numbers BSR Code Total Duty Paid
{Rs.) rent {Rs.) (Rs.)
CENVAT 3755265 200000 02005230503201500951 0200529 3965285
EDU_GESS 10593 | 58514 79107
SEC_EDU_CESS 5581 33972 39553

ABSTRACT GF ACCOUNT-CURRENT (CASH PAYMENT) :

Summary Particulars

Amount (Rs.)

‘Opening Balance :

85761

GAR-7 Challan Payments made in the month (in aggregate) :

289635

Total Amount Availaple :

356386

| " Utilization lowards Payment of Duties on excisable geods during the monih{vide. Details

turnished under col. no.3 in S1.No.(4) of the Return) :

302486

Utilization towards Other Payments Made during the menth(vide. Details furnished under 0

SL.No.(B) of the Return) :

Closing Balance ;

52810

5. DETAILS OF CENVAT CREDIT TAKEN AND UTILIZED

Details of Credit CENVAT AED_TTA NGCD ADE_LVYD_CL 85/ ADC_LYD CT_ 75 EDRU_
Opening Balance (Rs.) 226761 0 0 e 0 2530
Crexdlt Taken on inputs on Invoices is- 86098 To 7 fOﬁ o N o lires
sued by menufaclurers (Rs.) hmn . b . I e e i
Credit Taken on inpuls on invoices is- !222443 0 Q 0 0 14447
sued by {or |l stage dealers (Rs.} ) o . }
Credit Taken on inputs on imporled in- 3583140 o] 0 0 0 ]
puls (Rs.) . ; .. - - P -
Credit Taken on Capital Goods on In- 3511 0 G 0 0 §70
voices Issued By Manufaciurers Or By | i
Or |l Stage Dealers(Rs.) . R ) o - -l
Gredit Takan on imported capital goods ‘0 ;0 !O i0 gy lo
(Be) e d . - - -
Credit Taken on input services (Rs.) 0 10 | '0 0 io
Credit Taken From Inter-Unit Trarster OF [0« S CI— o T T o LN
Credit Under Rule 10A of CENVAT GCred-.
il Rules, 2004 ) . ] : }
Total Credit Available (Rs.) 4131953 0 0 0 0 BT
Credil Utilized For Payment Of Duiy On 3675265 0 0 0 o igriz

Page 3 0f § .



Goods (Rs.} ‘

- . . i - - e e E o
Credit utilized when input goods are re- ¢ 0 10 o] 0 H;[O
moved as such {Rs.) o : . U S
Credit utilized when capital goods are re- |0 10 ;0 C 0 jo
moved as such (Bs.) : ¢ : . o o
Credit utilised for payment of amountin - 0 0 0 v} o} 'EG
lerms of Rule 8 of CENVAT Credii Rules, ‘

2004, (Rs.) ; : i o o o o £ X
Credit utilised for other payment, (Rs.} 0 .0 0 0 0 o]
T, - - e e e e
Gredit Utllised For Payment Of Tax On 0 0 o o 0 o
Services (Rs.) : o i o e R
Credlt Ulilised Towards Inter-Unit Trans- 0 ¢ 50 0 0 io
fer Of Credit Under Rulz 10A of CENVAT : : i
Credit Ruigs, 2004 , i i S L e e o
Closing balance (Rs.) 456688 ‘0 0 0 0 0
5(1). DETAILS OF OTHER PAYMENTS MADE - ARREARS o
Payments Amount Paid(Rs.) GAR-7 Challan BSR Code Souree Document
Accouni Cur- { Credit Account No. Date No. Date,
rent
0 : o
— i
Total : a 0

DUTY HEAD BEREAK UPS OF OTHER PAYMENTS MADE - ARREARS

Seurce Document Number Date Paid Account Current Paid Cradit Account
T 0 0
Duty Head Break Up
Sl No. T baty Head Amount Paid Total Amount Paid

Account Current

GCredit Account

6(2). DETAILS OF OTHER PAYMENTS MADE - INTERESTS

Payments Amount GAR-7 Challan BSR Code Source Docurment
Paid{Rs.) '
Account Cur- No, Date No. Date
L rent . ]
Total : : 0
6(3). DETAILS OF OTHER PAYMENTS MADE - MISCELLANEOUS
I ﬁlﬁﬁmaﬂy'ﬁién_t"ém 'E—Fnount Paid(Rs.) GAR-7 Challan BSR Code Source Document
Account Cur- | Credit Account Ne, Dale Ne. Daile
rent
0 0
Total ; ¢ H 0

7. SELF-ASSESSMENT MEMORANDUM

¢} During the month, inveices bearing following S.No, were issued,

a) | heraby declare that the information given in fhis Return fs true, correct and complele in every respect and that ! am authorised o sign on
behali of the assessee.

b} During the menth, total 289635 was deposited vide GAR-7 Challans.
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"~

.

Sl No. Invoice No,From invoice No, To
1 543 T sis
CHALLAN DETAILS
T8l No. GAR-7 Challan Number Challan Date BSR Code Amount (Rs.)
1 02005280503201500961 05/03/2015 0200529 289635
ISSUES
Sl. No. Description
T Non Tariff Notification Number entered by the user against non exporl under bond rebate clearance are not validi!
EX Nen Tariff Notification number entered by the user does not exists in the Dalabase!! .
3 Figures of ihe opening halance in the current return and 1he closing balance In the previous flled relurn do not maich.
4 The amounl you have declared a$ pald through account current does not matgh with the cash you have deposited,
Date :{10/03/2015 Place :] RAIPUR

Name of assessee

The Metallic Alloys

Remarks :
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‘Ministry of Binanée dDeps

FORM E.R.-1

2015

RETURN OF EXCISABLE GOODS AND AVAILMENT OF CENVAT CREDIT FOR THE MONTH OF MARCH AND YEAR

1. Central Excise Registration
Number :

AAGFTE223LEMO01

2. Assessee's Name :

The Metaliic Alloys

Return Number :

AAGFT9223|.EMO01_ER
1032015

Status :

Marked for Raview

Address of Registered Unit :

Plot No.29 The Metallic Alloys Industrial Area Siliara Raipur Raipur Raipur CHHATTISGARH 485111

Commissionerate ;

b

i RAIPUR NEW

Reviée T;rper -

Division !

RAIPUR -1
NEW

Range : [RANGE-V

?

3.DETAILS OF THE MANUFACTURE, CLEARANCE AND DUTY PAYABLE

DETAILS OF CLEARANCE

| CETSH No. | Description of] Unit of Quant. Opening Bal- | Quantity | Quantity | Closing Bal] Assessable] Type OF Cloar-
Goods ity ance Manufac- Cleared ; ance | Value(Rs.) ance
S tured e e .
72021100 | FERRO-AL- . KG 43600 588450 467900 164150 | 22692175 | Home Clear-
LOYS - : ance
FERRO- !
MANGANESE ;
i
| NON TARIFE NOTIFICA TION USED FOR GLEARANGE T T T
51 No. N.T.Notification Availed N.T.Notification S, Nc. o
B
T
3
DUTY PAYABLE FOR CLEARANGE
Duty | Tariff Notification Availed | 81 Nowin Tari Rate of duty Duty Pay- |  Prov. Assessment No,
B S Notification ___; ahle (Rs.)_ﬂ_u_ -
Ad Valorem| Specific
CTCENVAT T T 125 0 2836622
DETAILS OF CLEARANCE ]
CETSH No. | Description of| Unit of Quant- Opening Bal- | Quantity Quantity | Closing Bal{ Assessable! Type Of Clear-
Goods ity ance Manufac- Cleared ance Value(Rs.) ance
» R " tured . S IR D
72021100 FERRO-AL- | KG 0 74150 74150 0 | 3355288 | Exporl/Rond
LOYS- | i
FERRO- | !
MANGANESE -

NCN TARIFF NOTIFICATION USED FOR CLEARANCE

Page 1 of 5 __.




Sl No, N.T.Notification Availed N.T.Notification S|. No.
T 042/2001 C.E. (N.T.) 01
2
— - -
| DUTY PAYABLE FOR CLEARANGE
'mM‘D—;J‘t—;m Tariff Notification Availed | SI. No. in Tariff Rate of duty Duty Pay- Prov. Assessment No.
Notification able (Rs.)
Ad Valorem] Specific
0.0 0 g
DETAILS OF CLEARANCE
CETSH No. | Description ofi Unit of Quant- Opening Bal- | Quantity Quantity | Closing Bal- Assessable Type Of Clear-
Goods ity ance Manufag- Cieared ance Vahlug(Rs.) ance
tured .
72023000 FERRC-AL- KG 12300 0 0 12300 0 Home Clear-
LOYS - ance
FERROC-
SILICO- -+
3 .| MANGANESE |
NON TARIFF NOTIFICATION USED FOR CLEARANCE
Sl No. N.T.Notification Availed N.T.Notification §l. No..
s N
.- _
i - -
DUTY PAYABLE FOR CLEARANGE - T T T
| DIJE/MM Tariff Notification Availed | 81, No. in Tariff| Rate of duty Duty Pay- Prov. Assessment No. |
Notification able (Rs.)
| Ad Valorem| Specific
i
CENVAT 12.5 0 o
DETAILS OF CLEARANCE
| CETSH No. Description of! Unit of Quant- dpening Bal- | Quantity Quantity | Closing Baj-| Assassable| Type Of Clear-
Goods I ity ance Manufac- Cleared ance Value{Rs.} ance
L tured
262092800 SLAG, ASH ,[ KG 52470 813100 826400 39170 4640735 Home Clear-
AND ance
RESIDUES

NON TARIFF NOTIFICATION USED FOR CLEARANCE

Sl No.

N.T.Notification Availed

1

N.T.Notification Si. No,

2

3

DUTY PAYABLE FOR CLEARANCE

Page20of5___




Ky

Duty Tariff Notification Availed | SI. No. in Tariff Rate of duty Duty Pay-

Prov. Assessment No.

Notification able (Rs,) .
' Ad Valorem| Specific
TcEnvaT [T 125 0 580092
Jon .
4, ijETAILS OF DUTY PAID ON EXCISABLE GOODS
- -fiﬁt;cgc-l? —m=‘?6mr;dﬂit—A_c“count§ Account Cur- GAR-7 Challan Numbers BSR Code Total Duty Paid
— : (Rs.) rent (Rs.} (Rs.)
CENVAT 1916614 1500000 02005293103201502018 02005289 3416614 .
ABSTRACT OF ACCOUNT-CURRENT {CASH PAYMENT) ;
Summary Particulars Amount (Rs.}
Opening Balance : {52910
Tt o GAR-7 Challan Payments made in the month (in aggregate) :{ 1500000
o Total Amount Available : | 1652910
Utilization towards Payment of Duties on excisable goods during the month{vide, Details! 1500000
furnished under col. no.3 in SI.No.(4) of the Return) :
Utilization towards Other Payments Made during the month(vide, Details furnished under ¢
e e » Sl.No.(6) of the Return) : e
Closing Balance 1152910

5. DETAILS OF CENVAT CREDIT TAKEN AND UTILIZED

FPage3ofs5 __

Details of Credit CENVAT AED_TTA NCCD ADEHLVE}_C[L_BS ADC_LVD_CT_75 EDuU
Opening Balance (Rs,) 1455688 1 30 0 0 ,;0.
Credit Takan on inputs on inveices is- ; 108586 10 0 0 0 0
sued by manufacturers (Rs,) ) C
Credit Taken on inputs on invaices is- 447312 0 0 0 0 .0
sued by | or Il stage dealers (Rs.) . ] . -
Credit Taken on inputs on imporled in- 3574786 0 0 0 0 10
puts (Rs.) . ) .. )
Credit Taken on Capital Goods on In- 28073 0 . 0 0 0 ;‘O
vaices Issued By Manufaciurers Or By | | | . ;
Orfiistegeealers®s) . __ o . _ . i oo N
Credit Taken on imported capital goods |0 0 EO 0 0 ]
(Rs.) ; : :
Credit Taken on input services (Rs.) ‘o e fo 0 C 0 0
Credit Taken From Inter-Unit Transfer Qf © 0 0 0 0 0
Credit Under Rule 10A of CENVAT Crad- !
il Rules, 2004 ) X - ~
Total Credit Avaitable (Rs.) 4611454 0 0 0 0 0
Credil Utilized For Payment Of Duty On 1976614 0 10 0 o i
Goods {Rs.) . ' _ . ) . : .
Credit utilized when input goods ara re- .0 i0 10 0 0 ‘0
moved as such (Rs.) o e A L S
Credit ulilized when capital goods are re- 0 -0 0 0 0 Rt
moved as such (Rs,) . .
Credit utilised for payment of amountin = 0 0 0 ] 0 0
lerms of Rulle 8 of CENVAT Credit Rules, ;
2004, (Rs.) i L2
Credit utilised for other payment. (Rs.) 0 0 0 0 0 §0
Credit Ulilised For Payment Of Tax On 10 o o "0 0 0
Services(Rs) ol R AU
Credit Utllised Towards Inter-Unit Trans- fo i0 o 0 i 10
fer Of Credit Under Rule 10A of CENVAT| ' | :
Credit Rules, 2004 : o . .
Closing halance (Rs.) 12694840 - 0 0 0 0 0



[ 6(1). DETAILS OF OTHER PAYMENTS MADE - ARREARS

Payments Amount Paid(Rs.} GAR-7 Challan BSR Code Source Document
Account Cur- | Credit Account No. Date No. Date
rent
o} 5}
Total : 0 % 0

DUTY HEAD BREAK UPS OF OTHER PAYNENTS MADE - ARREARS

Source Document Number

Paid Credit Account

; Date Paid Account Current
i 0 0 ,
Duty Head Break Up ‘ .
SiNo. Duty Head Amount Paid Total Amount i’aid

Account Current

Credit Account

§(2). DETAILS OF OTHER PAYMENTS MADE - INTERESTS

Payments Amount GAR-7 Challan BSR Code Source Document
Paid(Rs.)
Account Cur- No. Date No, Date
rent , :
; Total : 0
B{3). DETAILS OF OTHER PAYMENTS MADE - MISCELLANEQUS
__Payments Amount Paid{Rs.) GAR-Y Challan BSR Code Source Document
Account Cur- | Credit Account No, Date No, Date
rent
0 ! 0
Total : ] ! Q

behalf of the assesses.

7. SELF-ASSESSMENT MEMORANDUM

b} Buring the month, total 1500000 was deposited vide GAR-7 Challans.

c) During the month, invoices bearing following S.No. were issued.

a} | hereby deciare that the information given in this Return is true, correct and complete in every respect and that | am authorised 1o sign on

Sl. No,

1

Inveice No.From

-t © % o e s e e e e e s r i i i

616

Invoice No. To

673

CHALLAN DETAILS

3l No.

GAR-7 Challan Number

Challan Datg

BSR Code

Amount (Rs.)

1

02005293103201502018

314032015

0200529

1500000

Description

1 Nor Tarifl Notification Number entered by the user against non export under bond rebate clearance are nof valid!]

2 Non Tariff Nofification number entered by the user does not exists In the Databasell
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Figures of the opening balance in the current return and the closing balance in the previous filed return do ot match,

Date

08/04/2015 : Place : [RAIPUR

Name of assessee |

The Metallic Alloys

Remarks ;
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RETURN OF EXCISABLE GOODS AND AVAILMENT OF CENVAT CREDIT FOR THE MONTH OF APRIL ANI.?YEAR
' ’ 2013 ) ‘
1. Central Excise Registration | AAGFT9223LEMO01 2. Assessee's Name : | The Melallic Alloys :
Number : .
Return Number : | AAGFT9223LEMO01_ER Status : | Marked jor Review i
1_042013 B
Address of Registered Unit : | Plot No.29 The Metallic Alloys tndustrial Area Siltara Raipur Raipur Raipur CHHATTISGARH 483111 ¢
Commissionerate : | RAIPUR NEW Division : |RAIPUR -1 Range : | RANGE-IV
NEW
Revise Type : Lo s
3.DETAILS OF THE MANUFACTURE, CLEARANCE AND DUTY PAYABLE . -
DETAILS OF CLEARANCE o A%'
CETSHNo. | Description of] Unit of Quani-| Opening Bal- | Quantity Quantity [Closing Baly Assessable| Type Of L?:,Iea'[- ]
Goods ity ance Manufac- Cleared ance Value(Rs.) ance., .:;?
‘tured ) 1 L
72021100 FERRO MAN- KG 96250 590750 &17000 70000 33713500 | Home Cléar-ig‘
GANESE ‘ ance, '
NON TARIFF NQTIFICATION USED FOR CLEARANCE v : E
Sl No, N.T Notification Availed N.T.Netification SI. No. R
i k
! i i
2 T i
I
3 ke
BUTY PAYABLE FOR CLEARANCE
Duty Tariff Notification Availed | 8. No. in Tariff Rate of duty Duty Pay- Prov. Assessment No. .
Notification able {(Rs.) ; )
i Ad Valorem| Specific : )
CENVAT 120 0 4045620 RO
EDU_CESS 2.0 0 80916 ol
- {SEC_EDU.CE | 1.0 0 40460 AT
338 o
i
DETAILS OF CLEARANCE ) o ;
CETSH No. | Description of] Unit of Quant-| Cpening Bal- | Quantity Quantity | Closing Bal{ Assessable| Type Of Clear-] |
Goods ity ance Manufac- Cleared ance Value(Rs.) ance [
tured ] i
26208800 SLAG KG 73380 580270 325700 307930 2013520 | Home Clear=
ance
NON TARIFF NOTIFICATION USED FOR CLEARANCE ;
81 No. N.T.Notification Availed N.T.Notification Sl. No,
4
2
3 ' j
DUTY PAYABLE FOR CLEARANCE o “j !
t 1 3;‘] !
‘! i
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Duty Tariff Notification Availed | 81. No. in Tariff] Rate of duty Duty Pay- Prov. Assessment No, 1. |- :
. Notification able (Rs.} ’ P R
Ad Valorem| Specific ' R |
. AR : !
CENVAT 12.0 0 241622 . el "1
. .
EDU_CESS 2.0 0 4833 M
SEC_EDU_CE 70 0 2414 S DA
88 ] _ B
ik i '
4. DETAILS OF DUTY PAID ON EXCISABLE GOQDS j { - LI
Duty code Credit Account Account Cur- GAR-7 Challan Numbers B3R Code Total Duty Pand; I i
(Rs.) rent (Rs.} ®s) r|}
CENVAT 3100000 1187243 02005290305201300282 0200523 4287243, || . ; !
EDU_CESS 52000 33748 02005290305201300252 0200529 85749 ; 1
|
SEC_EDU_CESS 26000 16874 02005290305201300282 0200529 42874 1
ABSTRACT OF ACCOUNT-CURRENT (CASH PAYMENT) : ’ ;
Summary Particulars Amount (Rs.) oyt 3
Opening Balance : {57506 ‘ .
GAR-7 Challan Payments made in the month (in aggregate) ;| 1251000 . . !.'j
' Total Amount Available :[ 1308595 aE

Utilization towards Payment of Duties on excisable goods durlng the month(vide. Details| 1237866 . i
furnished under col, no.3 in SLNo.(4) of the Return) 51

I .
Unhzat:on towards Other Payments Made during the month{vide. Details furnished unden 0 oo ah
81 No.(6) of the Return} : IR i B '1
Closing Balance : 70730 ak
vy
. EI :
5. DETAILS OF CENVAT CREDIT TAKEN AND UTILIZED ' iy : o
Details of Credit CENVAT AED_TTA NCCD ADE_LVD_CL_85 ADC_LVD_CT_75 EDU._. j
Opening Balance {Rs.) 1345143 0 0 Q0 0 38753
Credit Taken on inputs on invoices is- 176568 |0 N 0 1532
sued by manufacturers (Rs.) ; ; } :
Credit Taken on inputs on invoices is- 121537 0 0 §D 0 2429
suedby lor |l stagedealers (Rs.) | 1 _ ; :
Credit Taken on inputs on imported in- 1125581 0 0 i) 0 o0
pUtS {RS ) . . P _E.__.,_. - e B e e ety ot o e e ——— -
Credit Taken on Capl'la! Goods on In- !545863 ' i0 0 '{0 . T 110915
voices Issued By Manufacturers OrBy | . P { 1 .
 Or 1l Stage Dealers(Rs.) . . o o . i i
Credit Taken onlmponed capial goods ;0 0 [D iO 0 : 0 :
(Rs.) i D - ; LR 5%
Credit Taken on input services (Rs.) ol lo 0 o 0 b0 o
PR SRR S RN 3 . LU D |
Credit Taken From Inter-Unit Transfer 0Of 10 10 0 EG 0 ! i 0 '
Credit Under Ruie 10A of CENVAT Cred- E ; Al
it Rules, 2004 . : - bl
Total Credit Available (Rs.} 32146892 iO 0 EO 0 i 53629
U U SOV SO { - !
Credit Utilized For Paymeni Of Duty On | 3100000 ic Q 0 0 ; 52000,
Goods (Rs.} . i : R N SYRE I
Credit utilized when input goods are re- 10 l(} 0 0 0 a
moved as such (Rs.) - 1 SRR AU S . SN S -
Credit utilized when capital goods are re-|0 [0 0 0 0 0
moved as such (Rs.) 1 g : : i\‘
Credll utilised for payment of amount in 0 !0 0 l0 a 0 :
terms of Rule 8 of CENVAT Credit Rules, : t
2004. (Rs.) L. U I
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Credit utilised for other

payment. (Rs.) .0

#

Pags 3 of 4 e
1

e
st o

S S

i
!

; -0 EO 0
Credit Utilised Fer Payment Of Tax On ]Oﬁ fO R T 0 1 10
Semvces(Rs) . . 4 i -
Credit Utilised Towards-Inter-Unit Trans- 10 10 ] 0 )
far Of Credit Under Rule 10A of CENVAT [N
Cradit Rules, 2004 | NEREP
Closing balance (Rs.) | 114692 o 0 0 1629
H f ~ A
| 6(1). DETAIL.S OF OTHER PAYMENTS MADE - ARREARS ; O
Paymenfsm Amount Paid{Rs.} GAR-7 Challan BSR Code Source Documeqt . 5 ' :
Account Cur- | Gredit Account No. Date No. Date, i | l " ? d
rent e Y i
) i TR
. I d I
Total : 0 0 ' R i
DUTY HEAD BREAK UPS OF OTHER PAYMENTS MADE - ARREARS
Source Document Number Date Paid Account Current Paid Credit Account
0 0
Duty Head Break Up e
Sl No. Duty Head Amount Paid | Total Amount Raid | -
Account Current Credit Account .
6{2). DETAILS OF OTHER PAYMENTS WADE - INTERESTS '
- - P ;- i ;
Paymenis Amount GAR-7 Challan BSR Cods Source Dogument ., | | | 5
Paid(Rs.) _ L‘:;‘ PR :} %
Account Cur- No. Date No. Dats ,4‘.: J i
rent - . L I :
Total ; 0 ‘ R :
6(3). DETAILS OF OTHER PAYMENTS MADE - MISCELLANEQUS
Payments Amount Paid(Rs.) GAR.7 Challan BSR Code Source Document
Account Cur- | Credit Agcount No, Date Ne, Date
rent
0 0
Total ! D 0 :
7. SELF-ASSESSMENT MEMORANDUM ] 3 ;
N N
a} | hereby deciare that the information given in this Return is true, comect and completg in every respect and that | am authorised to sign onj &
behalf of the assessee, [ e
b) During the month, total 1251000 was deposited vide GAR-7 Challans. : 20N
€} During the month, invoices bearlng following 8.No, were issued.
Sl No, Inveice No.From Invoice No, To
1 1 45
CHALLAN DETAILS '
51, No. GAR-7 Chailan Number Challan Date BSR Code Amount (Rs.)

e



1

1 02005290305201300282 03/05/2013 0200529 1251000,
ISSUES
Sl. No. Description
1 There is delay in filing of return. i ’ .
2 Figures of the opening balance in the current return and the closing balance in the previous fited retumn do not rﬁatch; ]_f,
3 As Remarks are entered by the Assessee,the Retum has been Marked for Review. " ‘-: ;
o1
Date :{11/05/2013 Place ; RAIIZ;UR . l
Name of assessee : { The Metallic Alloys ; 7 !
Remarks ;|- f
3 [
Loy
. Co
}
i i
v b
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CENTR:

B%

T e
Ministiy of Finance

TOMS

R bl S
ADépariment of Revenpe - 1

FORM E.R.-1

RETURN OF EXCISABLE GOODS AND AVAILMENT OF CENVAT CREDIT FOR THE MONTH OF MAY AND YEAR 2013

Number :

4. Central Excise Registration | AAGFT8223L EMOO1

2. Assosseg's Name ;

The Metallic Alloys

Return Number : | AAGFT9223LEMOO1_ER Status : | Marked for Review
1052013 .
Address of Registered Unit : | Plot No.29 The Metallic Alloys industrial Area Siltara Raipur Raipur Raipur CHHATTISGARH 493111
Commissionerate : | RAIPUR NEW Division : | RAIPUR-1 Range : | RANGE-V
NEW
Revise Type :
3.DETAILS OF THE MANUFACTURE, CLEARANCE AND DUTY PAYABLE
DETAILS OF CLEARANCE
CETSH No. | Description of| Unit of Quant-; Opening Bal-| Quantity Quantity | Closing Bal-| Assessable| Type Of Clear-
Goods ity ance Manufac- Cleared ance Valua(Rs.) ance
tured
72021100 FERRO-AL- KG 70000 808000 938000 40000 52112000 | Home Clear-
LOYS - ance
FERRO-
MANGANESE

MON TARIFF NOTIFICATION USED FOR CLEARANCE

3! No.

N.T.Notification Availed

N.T.Notification Sl. No.

1

2

3

DUTY PAYABLE FOR CLEARANCE

Duty Tariff Notification Availed | Sl: Ne. in Tariff; Rafe of duty Duty Pay- Prov. Assessment No,
Notification able (Rs.)
Ad Valorem; Specific
CENVAT 12.0 0 6253440
EDU_CESS . 2.0 0 125070
SEC_EDU_CE T 1.0 0 62636
- _"-SS - ¢ b= - . m— [V VST S —
DETAILS OF CLEARANCE
GETSH No. | Description of | Unit of Quant-| Opening Bal- | Quantity Quantity :Closing Bal{ Assessable| Type Qf Clear-
Goods ity ance Manufag- Cleared ance Value(Rs.) ance
tured
26208900 SLAG, ASH KG 307930 863530 488370 683090 2441850 Home Clear-
AND ance

Fage 1 of 4 ...




~

NON TARIFF NOTIFICATION USED FOR CLEARANCE

Si No.

N.T.Notifica

tion Availed

N.T.Noftification SI. No.

1

2

3

DUTY PAYABLE FOR CLEARANCE

Duty Tariff Notification Avatled {S1. No. in Tariff] Rate of duty Duty Pay- Prov. Assessment No.
I _ Notification able {(Rs.)
: Ad Valorem| Specific
i
CENVAT 12.0 0 283022
EDU_CESS 2.0 0 5881
SEC_EDU CE 1.0 0 2931
35
4. DETAILS OF DUTY PAID ON EXCISABLE GOODS
Duty code Credit Account] Account Cur- GAR-7 Challan Numbers BSR Code Total Duty Paid
(Rs.) rent (Rs.) {Rs.}
CENVAT 6475000 71462, 02005290506201300397 0200529 6546462
EDU_CESS 2500 128431 02005290506201300397 0200529 130931
SEC_EDU_CESS 1800 63666 02005290506201300397 0200529 65466
ABSTRACT OF ACCOUNT-CURRENT (CASH PAYMENT) : -
Summary Particulars Amount (Rs.)
Opening Balance :{70730 '
- ) " GAR-7 Chaflan Payments made in the month {in aggregate) ; | 320000
Total Amount Available ;[ 390730
Utilization towards Payment of Duties on excisable goods during the month{vide. Detalls 2835568
furnished under col. n0.3 in SLNo.(4) of the Return) :
Utilization towards Other Payments Made during the month{vide, Details furnished unden 0
N SI.No.(8) of the Return) :
Closing Balance :{127171

5. DETAILS OF CENVAT CREDIT TAKEN AND UTILIZED

Betails of Credit

voices |ssued By Manufaciurers Or By |
Or It Stage Dealers(Rs.)

CENVAT AED_TTA NCCD ADE_LVD_CL_85 ADC_LVD CT 75| EDU_

Opening Balance {Rs.) 114682 0 0 0 C ;1629
Credit Taken on inputs on invoices js- '205434 0 0 0 o T ;41 10
sued by manufacturers (Rs.) ] . R
Credit Taken on inpuls on invoices is- 88760 0 0 0 0 ;1778
sued by | or Il stage dealers (Rs.) . . . RO S
Credlit Taken on inputs on imported In- 6550211 0 0 0 0 i0

puts (Rs.) : | ! . b

Credit Taken on Capital Goods on In- ‘0 10 |0 10 0 0

H
e b e
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Credit Taken of?irﬁﬁorted ~c:aiof*tvail gao'ds‘ o™ 10 0 0 0 T
{Rs.) ) ) ~ .
Credit Taken on input services (Rs.) ] 0 . 0 ‘0 :Q 0
Credit Taken From Inter-Unit Transier Of o 0 ’ 0 i 0 ’ T T R
Credit Under Rule 10A of CENVAT Cred-.
it Rules, 2004 ol R N i
Total Credit Available (Rs.) 16959097 lo (0 10 To 7517

I E ]
Credit Utilized For Payment Of Duty On | 6475000 lo 0 (0 0 2500
GoodsRe) _ _ . Ll - -
Credit utilized when input goods are re- |0 o '0 i 0 0.
moved as such (Rs.) : ! . B : R R
Credit ulilized when capital goads are re-:0 0 0 g 0 Hy
moved as such {Rs.} N . i 1 it e
Credit utilised for payment of amountin = 0 o 0 0 0 0
terris of Rule § of CENVAT Credit Rules, . i
2004. (Rs.) ) B ) R SN EE . i
Credit utilised for other payment, (Rs.) 0 :0 10 [0 ‘0 0
Credit Utllised For Payment Of Tax On 0 ' A:;‘Erfm T "'g"cT' T T o o
Services (Rs.) ) i - i L e L
Credit Utilised Towards Inter-Unit Trans- 0 G 0 0 0 0
fer Of Credit Under Ruie 10A of CENVAT. |
Credit Rules, 2004 . . o o D SR S,
Closing balance {Rs.) 484097 0 0 0 ¢ 5017
6(1). DETAILS OF OTHER PAYMENTS MADE - ARREARS

Payments Amount Paid{Rs.} GAR-7 Challan BSR Code Source Document
Account Cur- | Credit Account No. Date No. Date
rent
0 i 0 .
Total : 0 D

DUTY HEAD BREAK UPS OF OTHER PAYMENTS MADE - ARREARS

Source Document Number

Date Paid Account Current

Paid (;redit Account

: 0

0

“Bl.ty Head Break Up

"SINo. Duty Head Amount Paid

Account Cyrrent

Credit Account

Total Am.ount Paid

6(2). DETAILS OF OTHER PAYMENTS MADE - INTERESTS

Payments Amount GAR-7 Challan BSR Code Source Document
Paid{Rs.)
Account Cur- No. Date No, Date
rent
Total : o
8(3). DETAILS OF OTHER PAYMENTS MADE - MISCELLANEOUS
Payments Amount Paid(Rs.) GAR-7 Challan B&R Code Source Document
Account Cur- | Credit Account No, Date No. Date
e e ] rent . _
0 a
Total : R

Page 3ofd __
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behalf of the assessee.

7. SELF-ASSESSMENT MEMORANDUM

a) | hereby declare that the informat

b} During the month, tofal 320000 was deposited vide GAR-7 Challans.

¢} During the month, invoices bearing following S.Ne. were issued.

ion given in this Return is true, correct and complete in every respect and that | #m authorised to sign on

3L No,

Invoice No,From

Invoice No. To

1

46

104

CHALLAN DETAILS

Sl No. GAR-7 Challan Number Chalian Date BSR Code Amount (Rs.}
1 020056290506201300397 - 05/06/2013 0200529 320000
[SSUES
8l No. Description
9 There Is delay in filing of return.
2 Figures of the opening balance in the current return and' the closing balance in the previous filed retum do not match.
Date :119/06/2013

Place : | RAIPUR

Name of assessee ;

The Metallic Alloys

Remarks :

Page 4 of 4___



Minisiry of Finance - Depack

mant of Revenue

FORM E,R.-1

2013

RETURN OF EXCISABLE GOODS AND AVAILMENT OF CENVAT CREDIT EOR THE MONTH OF JUNE AND YEAR

P'-‘I‘:*Central Excise Registration

Number:

| AAGFT9223LEM00

2, Assessee’s Name :

The Metallic Alloys

Return Number :

AAGFTO223LEMOD1_ER Status : | Marked for Review
1_062013
Address of Registered Unit : | Plot No.29 The Metallic Alloys Industrizl Area Siltara Raipur Raipur Raipur CHHATTISGARH 493111
Commissionerate : | RAIPUR NEW Division : | RAIFUR - | Range : | RANGE-IV
e R R NEW
F Revise Type;
r Fr—— T S — ek ke o — 2
3.DETAILS OF THE MANUFACTURE, CLEARANCE AND DUTY PAYABLE
DETAILS OF CLEARANCE
CETSH No. | Description of| Unit of Quant-| Opening Bal- Quantity Quantity | Closing Bald Assessable| Type Of Clear-
Goods ity ance Manufac- Cleared ance Value(Rs.) ance
fured
72021100 FERRC-AL- KG 40000 688340 653540 74800 35379280 | Home Clear-
LOYS - ance
! FERRO-
MANGAﬁESE 4
NON TARIFF NOTIFICATION USED FOR CLEARANCE
Sl No. N.T.Notification Avalled N.T.Notification SI. No.
1 .
oy . e e — e e e e e
e e e e —

DUTY PAYABLE FOR CLEARANGCE

Duty Tariff Notification Availed | Sk No. in Tariff Rate of duty Duiy Pay- | Prov. Assessment No.
b Notification able (Rs.) '
AdValorem} Specific
CENVAT 12.0 4 4245514
7EIZ'}U_—5ES"S ST I 2.0 Q 84910 o
SEC_EDU_CE | 7T 1.0 0 42455
e SS B
DETAILS OF CLEARANCE
CETSH No. | Description of| Unit of Quant- Opening Bal- | Quantity Quantity | Closing Bal{ Assessahle] Type Of Clear-
Goods ity ance Manufac- Cleared ance Value(Rs.) ance
! tured .
72021100 FERRQ-AL- . KG 0 60000 80000 0 3180000 Export/Bong
LOYS -
FERRO-
MANGANESE
_—— 1
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!

.
1

NON TARIFF NOTIFICATION USED FOR CLEARANGE

Sl No. N.T.Notification Availed N.T.Notification SI. No.”
i 04212601 CE(NT) 1 '
2
—

| DUTY PAYABLE FOR CLEARANCE

Duty

Tariff Notification Availed

Sl No. in Tariff| Rate of duty Duty Pay- Prov. Assessment No.
Notification able (Rs.}
Ad Valorem! Specific
0.0 a 0
DETAILS OF CLEARANCE )
CETSH No. | Description of] Unit of Quant-| Opening Bal-| Quantity Quantity |Closing Bal-| Assessable| Type Of Clear-
Goods ‘ ity ance Manufac- Clearsd ance Value(Rs.} ance
e e tured
26209900 SLAG, ASH KG 6830380 731580 1326905 87785 6634525 Home Clear-
’ AND { ance
RESIDUES |

}

3

|

NON TARIFF NOTIFICATION U

!
SED FOR CLEARANGE

SENo.

N.T.Notification Availed

N.T.Notification SI. Ne.

1

2

3

DUTY PAYABLE FOR CLEARANGE

Duty Tariff Notification Availed | SI. No. in Tarif Rate of duty Duty Pay- Iargv. Assessment No,
Notification able (Rs.) :
. ' Ad Valorem| Specific
I
CENVAT 12.0 0 796143
EDU 0ES8S 2.0 0 15921
SEC_EDU_CE 1.0 0 7959
_— SS— —— - . [ S R
4. DETAILS OF DUTY PAID ON EXCISABLE GOODS
Duty code Gredit Account Account Cur- GAR-7 Challan Numbers BSR Code Total Duty Paid
(Rs.) rent {Rs.) {Rs.)
CENVAT 1800000 3241657 02005290507201301082 5041657
EDU_CESS 10000 90831 02005290507201301082 100831
SEC _EDU_CESS 5000 45414 02005290507201301082 50414

Page2of 5 __



ABSTRACT OF ACCOUNT-GURRENT {CASH PAYMENT) :

Summary Particulars

Ameunt {Rs.)

Opening Balance : 1 127171

GAR-T Challan Payments made in the month (in aggregate) :

3392418

Total Amount Avaitable ;| 3519587

Utllization towards Payment of Duties on excisable goods during the month{vide. Detail
furnished under col. n6.3 in SL.No.(4) of the Return) :

3377902

" Utilization towards Other Payments Made during the month(vide, Details furnished under 7416

Si.No.(8) of the Return) :

Closing Balance ! 134269

5, DETAILS OF CENVAT CREDIT TAKEN AND UTILIZED

DUTY HEAD BREAK UPS OF OTHER PAYMENTS MADE - ARREARS

Page 3of5

Details of Credit CENVAT l AED_TTA NCCD ADE_LVD_Cl. 857 ADC_LVD_CT_75 EDY_
L
Opening Balance (Rs.) 484097 a 0 0 g 5017
Credit Taken on inputs on invoices is- 72943 0 0 0 .0 1459
sued by manufacturers (Rs.) o o o . 3 i ‘
Credit Taken on inputs on invoices is- 1124721 0 0 0 0 ‘2507
sued by | ar Il stage dealers {Rs.) i . e e -
Credit Taken on inpuls on imported in- 902141 10 0 0 0 "0
puis (Rs) R S S R S
Credit Taken on Capital Goods on In- 335638 0 0 0 ¢ E6713
volces Issued By Manufacturers Qr By | ) : i
Or Il Stage Dealers(Rs.) . i o L ) N
Cradit Taken on importsd capilai goods 0 0 0 0 0 lo
(Rs.)
Credit Taken on input services (Rs.) ‘0 g 0 0 0 :Q
Cradit Taken From Inter-Unit Transfer Of 0 *0 0 0 o IRl
Credit Under Rule 10A of CENVAT Cred- .
it Rules, 2004 U A
Total Credit Availabie (Rs.) 1919538 0 a 0 0 ) %15696
Credit Utilized For Payment Of Duty On - 1800000 0 0 0 0 %10000
Goods (Rs.) . e
Credit utilized when input goods arere- 0 0 0 g 0 ‘TO
moved as such (Rs.) N o o i T B
Credit utilized when capital goods are re-:0 o 0 0 0 n
moved as such (Rs.) U S
Credit utllised for payment of amountin  Q 0 Q 0 ©e ‘0
terms of Rule 8 of CENVAT Credit Rutes, :
2004, (Rs.) ) - o _ ) i N
Credit uillised for other payment. (Rs.) .0 0 0 0 0 10
Credit Utilised For Payment Of Tax On i0 i | 0 0 [0
Services (Rs.) e ; e . e e e
Cradit Ullised Towards Inter-Unit Trans- :0 0 0 0 0 ic
fer Of Credit Under Ruie 10A of CENVAT: : i
Credif Rules, 2004 . : i
Closing balance {Rs.) 118538 0 Q 0 0 5696
8{1). DETAILS OF OTHER PAYMENTS MADE - ARREARS T
Payments | lm\”;ﬁg‘unt Paid(Rs.) GAR-7 Challan BSR Code Source Dogument
Account Cur- | Credit Account No, Date No. Date
3 rent
0 0

. Total: 0 ! 0
[ H e e e et -t et i e



Name of assessee :

The Metallic Alloys

Remarks :

Excess crédit of Rs 15355 availed in May for imports and excise credit of Rs 4 through manufacturers now re- 3

versed
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fhers

RRE ¥ X hy{}f Tinance Départment of Revirue

FORM E.R.«1

RETURN OF EXCISABLE GOODS AND AVAILMENT OF GENVAT CREDIT FOR THE MONTH OF JULY AND YEAR
2013

| 1. Central Excise Registration
Number :
Return Number :

AAGFT9223L EMO01

2. Assessee’s Name ; | The Metallic Alloys

AAGFTSZ23LEMO01_ER Status.: | Marked for Review
1_672013
Address of Registered Unit: | Plot No.29 The Matallic Alloys Industrial Area Siltara Raipur Raipur Rajpur CHHATTISGARH 483111
Commissicnerate : | RAIPUR NEW Division ; | RAIPUR - | Range : | RANGE-IV
) ~ _ NEW

W'Revise Type -T

—rm— 2 b,

i

DETAILS OF CLEARANCE

3.DETAILS OF THE MANUFACTURE, CLEARANCE AND DUTY PAYABLE

CETSH No. | Description of| Unit of Quant- Opening Bal- |  Quantity Quantity | Closing Bal-! Assessahle Type Of Clear-
Goods ity ance Manufac- Cleared ance Valug(Rs.) ance
S S tured
72021100 FERRO-AL- KG 74800 652000 641600 85200 33472100 Home Clear-
LOYS - | ance
FERRO-
MANGANESE |
NON TARIFF NOTIFICATICN USED FOR CLEARANCE
Sl No. N.T.Noftification Availed N.T.Notification SI. No,
1
I
e e
DUTY PAYABLE FOR CLEARANCE
Duty Tariif Notification Availed | SI. No, in Tariff Rate of duty Duty Pay- Prov. Assessment No.
W_ Notification able (Rs.)
1 Ad Valorem| Specific
SEC_EDU CE T 10 0 40166
R ;
CENVAT [ 120 0 4016652
EDU_CESS’ 2.0 0 80333
DETAILS OF CLEARANGE !
CETSH No. | Description ofl Unit of Quant-| Opening Bal- CQuantity Quantity | Closing Bai-{ Assessahle Type Of Clear-
Goods ; ity ange Manufac- Cleared ance Valug(Rs.) ance
e ) fured
26209900 SLAG, ASH KG 87765 613085 857120 43730 3285600 Heme Clear-
AND : ance
RESIDUES !
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A

I

|
|
i

NON TARIFF NOTIFICATION USED FOR CLEARANCE
SINo. N.T.Notification Availed N.7.Notification SI. No.
PRt -
T2
3

DUTY PAYABLE FOR CLEARANCE

Duty Tariff Notitication Availed |8l No. in Tariff Rate of duty Duty Pay- Prov. Assessment No.
L Notification able (Rs.)
i Ad Valorem| Specific
CCENvAT | T 12.0 0 394272
EDU_CESS ) 2.0 0 7884
SEC_EDU _CE 1.0 [ 3945
S8
4. DETAILS OF DUTY PAID ON EXCISABLE GOCDhs ‘
Duty code Credit Account Account Cur- GAR-7 Challan Numbers BSR Code Total Duty Paid
e (Rs.) rent (Rs.) {Rs}
CENVAT 2300000 2110924 (02005290508201300720 0200529 4410924
CUUEDU_CESS T 000 81217 02005290508201300720 0200528 88217
SEC_EDU _CESS 3000 41111 02005290508201300720 0200529 44111
ABSTRACT OF ACCOUNT-CURRENT {CASH PAYMENT) :
Summary Particulars Amount (Rs.}
Opening Balance :{134289
T e WGAR-Y Challan Payments made in the month (in aggregate) : 2150000
o o T o Total Amount Available : | 2284269

furnished under col. no.3 in 5,No.(4) of the Return) :

Utilization towards Payment of Duties on excisable goods during the month{vide. Detailsi 2233252

Utilization towards Other Payments Made during the month(vide, Details furnished under

Sl.No.(6) of the Return) :

<

Closing Balance ;

51017

5. DETAILS OF CENVAT CREDIT TAKEN AND UTILIZED

voices Issued By Manufacturers Qr Byl

Page 2ofd __

Details of Credit CENVAT AED_TTA NCCD ADE_LVD_CL 85 ADC_LVD_CT_75 EDU_
Opening Balance (Rs.) M19538 i0 o ig 0 5696
Credit Teken on inpus on invaices is- 125084 0 10 lo 0 ggoy
sued by manufacturers (Rs.) b _%_ S . D | ..
Credit Taken on inputs on invoices js- 142069 v 0 0 0 12840
sued by i or Hl stage dealers (Rs.) . o )
Cradit Taken on inpuls on imported in- 2017167 0 o 0 0 0
puts {Rs.) ) ) ;
Credit Taken on Capital Goods on In- 18000 0 0 0

0 i360




Vad

Or Il Stage Dealers(Rs.)

Credit Taken on imported capital goods 0
(Rs.)

Credit Taken on input services (Rs.) 0
Credit Taken From I}iter—Unif‘Transfer Of?O ’
Credit Under Rule 104 of CENVAT Cred-
it Rules, 2004

Total Credit Available (Rs,)

1
i

Credit Utllized For Payment Of Duty On
Goods (Rs.)

Credit wilized when input goods are re- 0
moved as such (Rs.}

Credit utiiized when capital goods are re- 0
moved as such (Rs.) .
Credit utilised for payment of amount in 0
terms of Rule 8 of CENVAT Gredit Rules,:
2004. (Rs.)

Credit utilised for other payrﬁent. (Rs)) :O

Credit Utilised For Payment Of Tax On '0
Services (Rs.)
Credit Ulilised Towards Inter-Unit Trans- ' 0
fer OF Credit Under Ruie 10A of CENVAT,
Credit Rules, 2004

Closing halance (Rs.)

: 2422758
2300000

122758

0 e 5 S
- A - -
0 i
- B o -
0 , 111418
I 17000
o e W,O - “__ummw_.o_ .
e g _O_- —_
o T *’;‘6‘ ’
PR ’l:J e e -,___(.].__ e
- 6 ._____..u_..wﬂ! b_ —-
.- 5 [ ;0 e
]

6(1). DETAILS OF OTHER PAYMENTS MADE - ARREARS

Payments Amount Paid(Rs.) GAR-7 Challan BSR Code Source Dosument
Account Cur- Ea;dit Account No, Date No. Date
N _ rent
0 % 0
£ Total: J 0 T

DUTY HEAD BREAK UPS OF OTHER PAYMENTS MADE - ARREARS

Source Document Number Date Paid Account Current Paid Credit Account
0 0
Duty Head Break Up
S Ng. Duty Head Amount Paid Total Amount Paid

Account Current

Credit Account

6(2). DETAILS OF OTKER PAYMENTS MADE - INTERESTS

Payments Amount GAR-T Challan BSR Code Source Document
Paid{Rs.)
Account Cur- No. Date No. Pate
e L rent
Total : 0
G(3). DETAILS OF OTHER PAYNMENTS MADE - MISCELLANEQUS
Payments Amount Pald{Rs.) GAR-7 Challan BSR Code Source Document .
Account Cur- § Credit Account No. Date No. Date
rent
0 0
— i e e ‘I —
Total : 0 ! 0

Page 3 of4 .___
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7. BELF-ASSESSMENT MEMORANDUM
- |a} | hereby declare that the information given in this Return is true, correct and complete in evéry respect and that | am autherised to sign on
behalf of the assessee. -
b} During the month, total 2150000 was deposited vide GAR-7 Chalians.
¢) During the month, invoices bearing following 8.No. were issued,
Sl. No. Inveoice No.Fron-; Invoice No. To
1 180 233 °
CHALLAN DETAH.S
"SI No GAR-7 Challan Number Challan Date BSR Code Amount (Rs.}

T T 02005290508201300720 05/08/2013 0200528 2150000
1SSUES .

Sl No. Description
1 Figures of the opening balance In the current refurn and the closing balance in the previous filed return do not match, -
2 The amount you have deciared as paid through account current does not match with the cash you have deposited.

Date :{10/08/2013 Place ; |RAIPUR
Name of assessee 1| The Metallic Alloys
Remarks :

Page 4 of 4




FORM E.R.-1

2013

RETURN OF EXCISABLE GOODS AND AVAILMENT OF CENVAT CREDIT FOR THE MONTH OF AUGUST AND YEAR

1. Central Excise Registration | AAGFTS$223LEMO01
Number ;

2. Assessee's Name :

The Metallic Allays

Return Number : | AAGFT92231 EM001_ER

1_082013

Status :

Marked for Review

Address of Registered Unit :

Plot No.29 The Metallic Alloys Industrial Area Siltara Raipur Raipur Raipur CHHATTISGARH 493111

o

Commissionerate : | RAIPUR NEW Bivision : | RAIPUR - | . Range : | RANGE-V ‘ P
NEW
Revise Type :
3.DETAILS OF THE MANUFACTURE, CLEARANGE AND DUTY PAYABLE i
BDETAILS OF CLEARANCE .
CETSH No. | Descriptfon of| Unit of Quant-| Opening Bal- Quantity Quantity | Closing Bal| Assessable] Type Of Clea.r-_
Goods ity ance Manufag- Cleared ance Valug(Rs.) ance
- fured
72021100 FERRO-AL- KG 85200 595300 6519000 61500 31917500 | Home Clear-
LOYS - ance
FERRO-
NIANG%NESE ;
NON TARIFF NCTIFICATION USED FOR CL.LEARANCE
Sl No, N.T.Notification Availed N.T.Notification Sl. No,
1
2
3 _1
T
BUTY PAYABLE FOR CLEARANCE ‘
Duty Tariff Notification Availed | 8. No. in Tariff Rate of duty Duty Pay- | Prov. Assessment No, .
Notification able (RsJ)
Ad Valorem| Specific
CENVAT 12.0 Q 3830100
EDU_CESS 2.0 0 766801
SEC_EDU_CE : 1.0 0 38300
335 .
DETAILS OF CLEARANCE
CETSH No. | Deseription of] Unit of Quant- Opening Bal- | Quantity Quantity | Closing Bal- Assessable| Type Of Clear-
Goods ity ance Manufdc- Cleared ance Value(Rs.) ance
A tured .
72023000 FERRO-AL- KG 0 17000 7000 10000 389000 Home Clear-
LOYS - ance
FERRO-
SILICO- .
MANGANESE v

NON TARIFF NOTIFICATION USED FOR CLEARANCE

—Page1of5___
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S1 No,

N.T.Notification Availed

N.T.Notification SI. No.

1

2 !
3
DUTY PAYABLE FOR CLEARANCE
Duty Tariff Notification Availed | SI. No. in Tariff Rate of duty Duty Pay- Prov. Assessment No.
T . Notification ahle (Rs.)
Ad Valorem| Specific
CENVAT 12.0 0 46680
EDU_CESS 2.0 0 934
SEC_EDU CE 1.0 0 467
338
DETAILS OF CLEARANCE . .
A CETSH No. | Description of| Unit of Quant- Opening Bal- | Quantity Quantity | Closing Bal- Assessable Type Of Clear-
Goods ity ance Manufac- Cleared ance Value(Rs.) ance
tured
72023000 FERRO-AL- KG 0 184000 164000 o} 9348000 Home Clear:
LOYS - ance
FERRO-
SILICO-
MANGANESE
NON TARIFF NOTIFICATION USED FOR CLEARANCE
Sl No. N.T.Notification Availed N.T.Notification $i. No.
R R 042/2001 CE{NT) 1
2
3
DUTY PAYABLE FOR CLEARANCE P
Duty Tariff Notification Availed | SI. No. in Tariff Rate of duty Duty Pay- Prov, Assessment No.
Notification able (Rs.) :
; Ad Valorem| Spacific .
| CENVAT 120 0 0 .
EDU_CESS 2.0 0 0 i
SEC_EDU CE 1.0 3] 0
33
DETAILS OF CLEARANCE
CETSH No. | Description of| Unit of Quant- Opening Bal- |  Quantity Quantity |Closing Bal-| Assessable| Type Of Clear-
Goods ity ance Manufac- Cleared ance Value(Rs.) ance
tured
26208500 SLAG, ASH KG 43730 565580 583270 26040 2918350 Heme Clear-
AND ance
RESIDUES

|

NON TARIFF NOTIFICATION USED FOR CLEARANGE

Page 2 of 5_|_
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S No. N.T.Notification Availed

N.T.Notification Sk No. oo !

1

2

3
DUTY PAYABLE FOR CLEARANCE

¢

Duty Tariff Notification Availed | Sl No, in Tarif Rate of duty Duty Pay- Prov. Assessment No.
Notification able (Rs.)
! Ad Valorem] Specific
TCENVAT T T 12.0 0 349962
EDU_CESS 2.0 0 7001 .
SEC_EDU_CE 1.0 [ 3500
58
4. DETAILS OF DUTY PAID ON EXCISABLE GOCDhS
B Duty code Credit Account Account Cur- GAR-7 Challan Numbers BSR Code Total Duty Paid
(Rs.} rent (Rs,) (Rs.) :
CENVAT 2026742 2200000 4226742
ECU_CESS 5000 79536 84536 ‘
SEC_EDU_CESS 2500 38767 42267 ; .
ABSTRACT OF AGCOUNT-CURRENT (CASH PAYMENT) I
|
Summary Particulars Amount (Rs.) |
I
Cpening Bafance : (51017 |
T " GAR-7 Challan Payments made In the manh (in aggregate) ; | 2320000
Total Amount Available 112371017

Utilization towards Payment of Duties on excisable goads during the month(vide, Detailsl 2319303
furnished under col. no.3 in 8.No.(4} of the Return) :

Utilization towards Other Payments Made during the month({vide. Details furnished under

SLNo.(6) of the Return) :

0

Closing Balance :

51714

5, DETAILS OF CENVAT CREDIT TAKEN AND UTILIZED

[T . N

I .

. . s t’
Details of Credit CENVAT AED_TTA NCCD ADE_LVD_CL_85 ADC_LVD_CT_75| - EDU '
'P

Cpening Balance (Rs.) 122758 0 i0 ‘0 0 4418
Credit Taken on uinpuls on invoices is- 81394 ;0 0 0 T 1628
sued by manufacturers (Rs.) . ) o . . B R T
Credil Taken on inpuls on invaices is- 166728 ‘0 0 0 ‘D 3335
sued by [ or Il stage deaiers (Rs.) N . I N
Credit Taken on inputs on imported in- 2857564 0 ‘0 0 0
puts {Rs.) ] . B R S
Credit Taken on Capital Goods on In- 16984 .0 .0 0 0 340
voices issued By Manufacturers Or Byl ¢ | I |
Or Il Slage Dealers(Rs.) ) i S Y S
Credit Taken on imperted capitel goads 10 t0 0 10 -0 +0
{Rs.) . 3 . . e - N S
Credit Taken on input services (Rs.) 0 0 0 0 0 T o
Credit Taken From Inter-Unit Transfer of o ) 0 o :6 " T I %Mﬁ%*
Credit Under Rule 10A of CENVAT Cred-
it Rules, 2004 . L T !
Total Credit Available {Rs.) -3245398 0 :0 0 0 a721

- < - - beo- — - T e e e et e b
Credit Utilized For Payment Of Duty On  +2026742 Hy 10 0 0 ' ¢ 15000

Page 3of5.__,
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Goods (Rs.) o

e e
. . . . B U NN
~= jCredit utilizad when input gocds are re- 0 0 0 0 0 S
moved as such (Rs.) - - e — N S
Credit utilized when capnaf goods are re-! O i 0 ‘0 !rD 0
moved as stch (Rs.) : ! ' R L I .
Cradit utilised for payment of amount in iO |0 ID {0 0 ilo
terms of Rule 8 of CENVAT Credit Rules, | } i g I
2004, (Rs,) } A B S e )
Credit utilised for othar payment, Rs J[G 10 [U EO o ]
P T PR S S-S, R T L U S
Credit Utilised For Payment Of Tax On "0 o o 0 0 0
Services (Rs.) ) et N
Credit Utillsed Towards Inter-Unit Trans- 0 0 0 0 0 10
fer Of Credit Under Rule 10A of CENVAT
Cred}t Rules, 2004 . o _ . e oo eemr o]
Closing balance (Rs.) 1218656 I 0 i0 BRI 4721
H 3 B —— 1] s P b RIS SR A, S W s
6(1). DETAILS OF OTHER PAYMENTS MADE - ARREARS *
Payments Amount Paid(Rs.) GAR-7 Challan BSR Code Source Document
Account Cur- | Credit Account No, Date No. Date
B rent
0 0
 Total: "o 0 aa

DUTY HEAD BREAK UPS OF OTHER PAYMENTS MADE - ARREARS

Source Document Number Date Paid Account Current Paid Credit Account
0 o]
Duty Head Break Up
CsiNe T T huty Head Amount Paid

Total Amount Pa.id

Account Current

Credit Account

6(2), DETAILS OF OTHER PAYMENTS MADE - INTERESTS

Payments [ Amount GAR-7 Challan B3R Code Source Document
| Paid(Rs,) .
Account Cur- No. Date No. Date
e _. Tent
Tota[ l 0
6{3). DETAILS OF OTHER PAYMENTS MADE - MISCELLANEOQUS'
Payments Amount Paid(Rs.} GAR-7 Challan BSR Code Source Document
Account Cur- | Credit Account No, Date No. Date
rant
0 | 0
B R A 0
—— i

7. SELF-ASSESSMENT MEMORANDUM

a) ! hereby declare that tha inform
behalf of the assessee,

b) During the manth, tota! 2320000 was deposited vide GAR-7 Challans.

¢) During the month, invoices bearing following S.No. were issued.

ation given in Lhis Return is true, correct and complete in every respect and that | am authorised to sign on
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Sk No.

Invoice No.From

Invoice No, To

234

CHALLAN DETAILS

Sl No. GAR-7 Challan Number Challan Date BSR Code Amount {Rs.)
1 ‘ 0200529@509201 301094 05/09/2013 0200529 2320000
ISSUES
3L No. Description
K T There are calculation errors in the duty payable amount!!
PR Non Tariff Notification number entered by the user does not exists in the Database!|
3 Figures of the opening balance in the currént return and the closing balance in the previous filed feturn do not match.

Date :

10/08/2013

Place :|RAIPUR

Name of assesseo :

The Metallic Alloys

Remarks :

if
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Mumsﬁ v of F Firiarice

epartment of Revenue

FORM E.R.-1

YEAR 2013

RETURN OF EXCISABLE GOODS AND AVAILMENT OF CENVAT CREDIT FOR THE MONTH OF OCTOBER AND

1. Central Exclse Reglstratlon

AAGFT9223LEMO01

2. Assessee's Name

The Melallic Alloys

Number ;
Return Number . | AAGFTB223.EM0O0T_ER Status : | Marked for Review
o _ 1102013 '
Address of Registered Unit : | Plot No.29 The Metalliic Alloys Industrial Area Siltara Raipur Raipur Raipur CHHATTISGARH 493111
Commissionerate : ; RAIPUR NEW Division : | RAIPUR -1 Range : | RANGE-IV
NEW
Revise Type :
3.DETAILS OF THE MANUFACTURE, CLEARANGCE AND DUTY PAYARLE
DETAILS OF CLEARANCE
CETSH No. | Description of| Unit of Quant-| Opening B.al- Quantity Quantity | Closing Bal-| Assessable| Type Of Clear-
Goods ity ance Manufac- Cleared ange Vaiue(Rs.) ance
tured .
72021100 FERRO-AL- KG 96000 938500 872000 82500 47804500 | Home Clear-
LOYS - ance
FERRO-
MANGANESE
i
'NON TARIFF NOTIFICATION USED FOR CLEARANGE
Sl No, N.T.Notification Availed N.T.Notification SI. No.
1
2
I —

DUTY PAYABLE FOR CLEARANCE

Dutym ‘ Tariff Notification Availed | SI. No. in Tariff Rate of duty Duty Pay- Prov. Assessment No.
Noftification able (Rs.) )
Ad Valorem| Specific
CENVAT 12,0 0 5748540
EDU_CESS 2,0 0 114974
SEC_EDU_CE 10 0 57488 T
- B S
DETAILS OF CLEARANCE
CETSH No. | Description of| Unit of Quant-| Opening Bal- Quantity Quantity |Closing Bal- Assessable Type Of Clear-
Goods ity ance Manufac- Cleared ance Value(Rs.) ance
tured
72021100 FERRO-AL- KG 0 80000 80000 0 4400000 Export/Bond
LoYs- !
FERRO- |
MANGANESE

Page Tof 5 __
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NON TARIFF N

OTIFICATION USED FOR CLEARANGE

Sl No. N.T.Notification Availed N,T.Netification 31, No.
1 042/2001 C.E.(N.T)) 1
2
3
BUTY PAYABLE FOR CLEARANCE
i Duty Tariff Notification Avafied | Sl. No. in Tariff] Rate of duty Duty Pay- Prov. Assessment No. .
Notification able {Rs.) )
% Ad Valorem| Specific
0.0 0 o]
DETAILS OF CLEARANGE
CETSH No. | Description of} Unit of Quant-. Opening Bal- | Quantity Quantity | Closing Bal-| Assessable| Type Of Clear-
Goods ity ance Manufac- Cleared anoce Value(Rs.) ance
fured
26209900 SLAG, ASH KG 33220 895460 866330 62350 4331650 Home Clear-
AND anca
RESIDUES
NON TARIFF NOTIFICATION USED FOR CLEARANCE
T SINe. | NT.Notification Availed N.T.Notification SI. No.
1
5 :
3

DUTY PAYABLE FOR CLEARANCE

" Duty

mm'-l'arif“f Notification Availed

Sl No. in Tariff Rate of duty Duty Pay- Prov. Assessment No.
e o Notification able (Rs.)
; Ad Valorem; Specific
CENVAT 12.0 0 519798
EDU_CESS 2.0 0 10397
SEC_EDU_CE 1.9 0 5196
83
DETAILS OF CLEARANCE
" CETSH No. Dé;;riptioﬂ of| Unit of GQuant-} Opening Bal- | Quantity Quantity | Cloesing Bal{ Assessable| Type Of Clear-
Goods ity ance Manufac- | Cieared ance Value{Rs.) ance
tured
72023000 FERRO-AL- KG 10000 o 10000 e 550000 Home Clear-
LOYS - ance
FERRO-
SILICO-
MANGANESE

NON TARIFF NOTIFICATION USED FOR CLEARANGE
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Sl No. N.T.Notification Availed N.T.Notification SI. No.
1
2
3
DUTY PAYABLE FOR CLEARANCE
Buty T Tarif Notification Availed | St No. in Tariff Rate of duty Duty Pay- Prov, Assessment No.
Notification able (Rs.) -
Ad Valerem; Specific
CENVAT 0 66000 -
EDU_CESS o] 1320
SEC_EDU CE 0 660
SR .- S T
4. DETAILS OF DUTY PAID ON EXCISABLE GDODS
Duty code Gredit Account AccountCur- GAR-7 Challan Numbers B3R Code Total Duty Paid
{Rs.) rent (Rs,) {Rs.) :
CENVAT 3500000 2834338 6334338
EDU_CESS 6000 120691 126691
SEC_EDU_CESS 3000 60344 63344
ABSTRACT OF ACCQUNT-CURRENT (CASH PAYMENT) :
Summary Particulars Amount (Rs.)
Opening Balance : | 51714 '
GAR-7 Challan Payments made in the month (in aggregate) : 1 3030000
Total Amount Available : 3081714
Utilization towards Payment of Duties on excisable goods during the month({vide. Details/ 3015373
R e furnished under col. no.3 in SI.No.(4) of the Return) :
Utifization towards Other Payments Made during the month(vide. Details furnished unden 0
81,No.(6) of the Return) :
Closing Balance : {88341

5. DETAILS OF GENVAT CREDIT TAKEN AND UTILIZED

Page3of5 ___

Details of Credit CENVAT AED_TTA NCCD ADE_LVD_CL_85|ADC_LVD_CT_75| EDU_
Opening Balance (Rs.) 5268588 0 0 0 o 6638
Credit Taken on inputs on invoices is- 68088 0 C 0 T ST T 138y
sued by manufaclurers (Rs.) . B i i
Credit Taken on inpuls on invoices is- 172552 0 G 0 10 3448
sued by | or | stage dealers (Rs.) o _§_ o R e L L
Credit Taken on inputs on importad in- 3092467 0 o 0 -0 0
puts (Rs.) o . | _ ! R TN SE
Credit Taken on Capital Goods on In- 10 io 0 0 0 0
voices |ssued By Manufacturers Or By |
Or Il Stage Dealers(Rs.) . . ,
Credit Taken on imported capitai goods 0 ¢ 0 0 0 0
\Rs.) : . S IV
Credit Taken on input services {Rs.) 0 0 0 0 ¢ 0
Credit Taken From Inter-Unit Transfer Of 0 4 0 ) ;0 ) T o
Credit Under Rule 10A of CENVAT Cred- i . :
it Rules, 2004 ‘ - - L T R
Total Credit Available (Rs.) | 3859606 EO JD {0 0 11451
Credit Utilized For Payment Of Duiy O 13500000 10 I ) i 0"—""' T T sooo



Goods (Rs.) S ' ' i S A
e . - - ok B T R
Credit utilized when input goods are re- gl2.‘28?46 0 0 [t 0 ;O
moved as such {Rs.) . : o o
Credit utilized when capital goods are re-10 iC -0 0 0 g
imoved as such (Rs.) . ' ) i B
Credit utilised for payment of amountin = 0 0 4] 0 0 0
lerms of Rula 8 of CENVAT Credil Rules, : .
2004. (Rs)) ; - N T S ‘ .
Credit utiiised for cther payment. (Rs.) 0 I i fo 0 0
Credit Utliised For Payment Of Tax On 0 T Tl T T o TR T
Services (Rs.) ' ' ‘ : ! )
JETYICes . - . . S _ L . e o —— .
Credit Utilised Towards Inter-Unit Trans- ' 0 0 0 0 0 a
fer Of Credit Under Rule 10A of CENVAT-
Credit Rules, 2004 | T ~ o X —— i
Closing balance (Rs.) 2130950 . i 0 I0 0 5451
8{1). DETAILS OF OTHER PAYMENTS MADE - ARREARS -
'“_J;;;n-n;nts Amount Paid(Rs.) GAR-7 Challan BSR Code Source Document
Account Cur- | Credit Account No, Date Neo. . Date
rent )
0 : 0
Total 0 4]
DUTY HEAD BREAK UPS OF OTHER PAYMENTS MADE - ARREARS
Source Document Number Date Paid Account Current Faid Credit Account
0 0
Buty Head Break Up
Sl No. " Duty Head Amount Paid Total Amount Paid
Account Current Credit Account .
6(2). DETAILS OF OTHER PAYMENTS MADE - INTERESTS
B Payments T Amount GAR-7 Challan BSR Code Source Dogument
Paid(Rs.)
Account Cur- No. Date No, Date
o rent
Tofal : 0
86(3). DETAILS OF OTHER PAYMENTS MADE - MISCELLANEOUS
Payments Amount Paid{Rs.) GAR-7 Challan BSR Code Source Decument
Account Cur- | Credit Account No, Date No. Date
- rent - §
S R |
Total : 0 i 0 :
7. SELF-ASSESSMENT MEMORANDUM
a) | hereby declare that the information given in this Return is frue, correct and compleie in every respect and that | am authorised 10 sign on
behalf of the assessee.
B) During the month, tolal 3030000 was deposited vide GAR-7 Challans. '
¢) During the month, invoices bearing following S.No. were issued,
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Sl. No. Invoice No.From Invoice No, To
1 372 ! 448
CHALLAN DETAILS
Sl No. GAR-7 Challan Number Challan Date BSR Code Amount (Rs.}
1 02005250511201300197 08/11/2013 0200529 3030000
ISSUES
Sl No. Description
1 There is delay in filing of return.
2 Non Tariff Notification Number entered by the user against non export under bond rebale clearance are not validil
3 Nan Tariff Notification number entered by the user does not exists in the Dalabasel]
4 Figures of the opening balance in the current return and the closing balance in the previcus filed return de not maich.
Date :|11/11/2013 Place 1| RAIPUR

Name of assessee :

The Metallic Alloys

Remarks :
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FORM E.R.-1

YEAR 2013

RETURN OF EXCISABLE GOODS AND AVAILMENT OF CENVAT CREDIT FOR THE MONTH OF NOVEMBER AND |

1. €entral Excise Registration

Number :

AAGFTE223LEMO01

2. Assessee's Name :

The Metallic Alloys

Return Number :

AAGFTO223LEMO01_ER

1_112013

Status :

Marked for Review

Address of Registered Unit ;

Plot No.29 The Metailic Alloys Industrial Area Sittara Raipur Raipur Raipur CHHATTISGARH 493111

Commissionerate !

RAIPUR NEW

Revise Type :

Division :

NEW

RAIPUR -1

Range : ! RANGE-IV
[

3.DETAILS OF THE MANUFACTURE, CLEARANGE AND DUTY PAYABLE

DETAILS OF CLEARANCE
CETSH No. | Description of| Unit of Quant-{ Opening Bal-| Quantity Quantity {Closing Bal Assessable| Type Of Clear-
Goods ity ance Manufac- Cleared ance Value(Rs.) ance.
tured ;
72021100 FERRO-AL- KG 82500 §76900 887110 62290 50075780 | Home Clear-
LOYS - ' ance
FERRC- '
MANGANESE
NON TARIFF NOTIFICATION USED FOR CLEARANCE
51 No. N.T.Notification Availed N.T.Notification SI. No.
1
5 — e
3

BUTY PAYABLE FOR CLEARANCE

Duty Tariff Notification Availed | S1. No. in Tariff] Rate of duty Duty Pay- Prov. Assessment No,
Notification able (Rs.)
Ad Valorem| S$Specific
CENVAT 12.0 0 8008084
EDU_CESS 290 0 120183
SEC_EDU_CE 1.0 0 60083
58 .
DETAILS OF CLEARANCE
CETSH No. | Description of| Unit of Quant-| Opening Bal-| Quantity Quantity |Closing Bal- Assessable] Type Of Clear-
Goods ity ance Manufac- Cleared ance Vaiue(Rs,) ance
tured _
72021100 FERRC-AL- 1 KG 0 83000 83000 0 4565000 Export/Bond
LOYS -
FERRO- !
MANGANESE
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1
NON TARIFF NOTIFICATION U:E‘;ED FCR CLEARANCE
S| No. N.T.Notification Availed N.T.Notification S1. No.
1 042/2001 C.E{N.T) 1
2 1
3
DUTY PAYABLE FOR CLEARANCE
Dutyi "1 Tariff Notification Availed |8l No. in Tarlff Rate of duty Duty Pay- Prov. Assessment No.
= - Notification able (Rs.)
i Ad Valorem| Specific
0.0 0 0
DETAILS OF CLEARANCE
CETSH No. | Description of| Unit of Quant-| Opening Bal- Quantity Quantity | Closing Bal-| Assessable| Type Of Clear-
Goods ity ance Manufac- Cleared ance Value(Rs,) ance
— e tured
26209800 SLAG, ASH | KG 62350 911990 8443390 129950 42218580 Home Clear-
AND : ance
RESIDUES Cot
|
|
NON TARIFF NOTIFICATION USED FOR CLEARANCE
S1 No. N.T.Notification Avaijled N.T.Notification 81, No.
1
2
o —
DUTY PAYABLE FOR GLEARANCE
" Duty | Tariff Notification Availed | SI. Mo, in Tarif Rate of duty Duty Pay- | Prov. Assessment No.
Notification . ahle (Rs.)
Ad Valorem| Specific .
CEMNVAT 12.0 0 506634
EDU_CESS 2.0 b} 10136
sec_ FpUce] T o 1.0 o 5068
B8 S
4. DETAILS QF DUTY PAID ON EXCISABLE GOODS
Duty code Credit Accounf Account Gur- GAR-7 Challan Numbers B3R Code Total Duty Paid-
{Rs.) rent (Rs.) (Rs.)
CENVAT 4000000 2515728 02005290512201300646 0200529 6515728
EDU_CESS 124000 6319 02505290512201300646 0200529 130319
SEC_EDU_CESS 63000 2181 02006290512201300848 0200529 65161
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ABSTRACT OF ACCOUNT-CURRENT (CASH PAYNENT) :

Summary Particulars Amount (Rs.)
Opening Balance 1165341
GAR-7 Challan Payments made in the month {in aggregate) : | 4187000
o Total Amount Available :| 4253341

Utilization towards Payment of Duties on excisable goods durmg the month{vide. Details| 4187000
furnished under col. no.3 in SkNo.(4) of the Return) ;

Utilization towards Other Payments Made during the month{vide. Details furnished under

SIL.No.(6) of the Return) ;

0

" Closing Balance :

66341

5. DETAILS OF CENVAT CREDIT TAKEN AND UTILIZED

Page 3of 5 __

Details of Credit CENVAT AED_TTA NCCD ADE_LVD_CL_85| ADC_LVD_CT_75 EDU_
Opening Balance {Rs.) 130850 10 0 ] 0 5457 .
Credit Taken on inputs on invoices fs- 130392 : 0 EG ‘0 10 o 6‘171“ o
sued by manufacturersRsy . 4 [ . o .
Credit Taken on inputs on involces - 280001 i0 a 0 ‘0 5768
sued by | or [l stage dealers (Rs.) P P o e o R
Credit Taken on inputs on imported in- 2254259 0 ‘0 0 0 0
puts {Rs.) ) " L I R
Credit Taken on Capital Goads on In- 39005 0 0 4] 0 781
voices lssued By Manufacturers Or By |
Or Il Stage Dealers(Rs.) . ~ . . b i
Credit Taken on imported capital goods {0 0 0 0 {0 10
(Rs.) i . \ ; ; e
Credit Taken on input services (Rs.) o |0 io 0 {0 0
Credit Taken From Inter-Unit Transfer OF 0 EOH o I o T T T
Credit Under Rule 10A of CENVAT Cred- . . !
it Rules, 2004 ' ) L . e R
Totai Credit Available (Rs.) 2744607 a 0 0 0 ' 12641
Credit Utilized For Payment Of Duty On 2515728 0 0 0 :0 5318
Goods (Rs.) i . ) L L e
Credit ulilized when input goods are re- 0 0 ‘0 10 10 0
moved as such (Rs.) : . T B i
Credit utilized ‘when capltal geods are re- ;0 0 0 iO o 0
'moved as such (Rs.) o : ! . !Wﬁ“ e S S S
Credit utilised for payment of ameount in ;0 iO 0 0 0 0
lerms of Rule 8 of CENVAT Credil Rules,! : | . ‘ i
2004. (Rs.) . . . . R S
Credit uillised for other payment. (Rs.) 0 0 0 o] 0 0
* [ Credit Utllised For Payment Of Tex On 0 0 0 0 T R
Services (Rs.) ) . o LM_____‘_‘__( o
Credit Ulilised Towards Inter-Unit Trans- 0 0 o 0 0 0
fer Of Credit Under Rule 10A of CENVAT '
Credit Rules, 2004 I S e ——
Closing balance {(Rs.) Ezzaarg 10 10 10 0 6322
6(1). DETAILS OF OTHER PAYMENTS MADE - ARREARS -
B mPayrr-ame'njtg_ T Amount Paid(Rs.} GAR-7 Challan B3R Code Source Document
Account Cur- | Credit Account No, Date No. Date
__ rent
0 0
Tota.l H 0 0
DUTY HEAD BREAK UPS OF QTHER PAYMENTS MADE - ARREARS



Source Document Number Date : Paid Account Current Paid Credit Account

v 0
'Duty Head Break Up
.8l No. Duty Head Amount Paid Total Amount Pald
Actcount Current Credit Account
6(2). DETAILS OF OTHER PAYMENTS VMADE - INTERESTS
Payments Amount GAR-7 Challan BSR Code Source Document
Paid(Rs.) :
Account Cur- No, Date - No. Date
rent
Total : 0
§(3). DETAILS OF OTHER PAYMENTS MADE - MISCELLANEOUS
Payments Amount Paid(Rs.) GAR-7 Challan B3R Code Source Document
Account Cur- | Credit Account{ *  Neo. Date No. Date
rent )
0 0
Total : 0 Q

7. SELF-ASSESSMENT MEMORANDUM

a) [ hereby declare that the information given In this Retum is trus, correct and complete in every respect and that | am authorised to sign on]
behalf of the assessee. -

b) During the month, iotal 4187000 was deposited vide GAR-7 Challans.

c) During the menth, involces bearing following S.No. were issuzed,

SI. No. Invoice No.From Invoice No. To

1 449 ' 613

CHALLAN DETAILS

Sl No. GAR-7 Challan Number Challan Date B3R Code Amount (Rs.)
1 02005290512201300646 05/12/2013 0200529 4187000
ISSUES
S1. No. ! Description
1 [Non Tariff Nofification Number entered by the user against non export under bond rebate clearance are not validl!
2 Non Tarlff Notification number entered by the user does not exists in the Dalabasell
3 Figures of the opening balance in the current return and the closing balance in the previous filed relurn do not match,
4 Figures of CENVAT credit utilized for Payment of Duly orf Gooeds and the Sum of Duty Paid throtigh Credit do nat
matchll .
5 Abstraet of Account Current - Utilization fowards Payment of Duiies on excisable goods does not match with the Duty
oo Paid through Account Current in Duty Paid Section!]
& Cross credit utilization is not proper
Date :110/12/2013 Place :{RAIPUR

Name of assessee :| The Metallic Alloys
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Remarks :l
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Ministy of Flrance ~Depa

\pait of Reverue

FORME.R.-1

RETURN GOF EXCISABLE GOODS AND AVAILMENT OF CENVAT CREDIT FOR THE MONTH OF DECEMBER AND
' YEAR 2013
1. Central Exclse Registration | AAGFT9223LEM001 2. Assessee's Name : | The Metaliio Alloys
Number :
Return Number : | AAGFT9223L.EMO01_ER Status : | Marked for Review
1122013
Address of Registered Unit: | Plot No.28 The Metaliic Alloys Industrial Area Siltara Raipur Raipur Raipur CHHATTISGARH 493111
" Commissionerate : | RAIPUR NEW Division ; | RAIPUR - [ Range : | RANGE-IV
I NEW
Reavise Type :
3.DETAILS OF THE MANUFACTURE, CLEARANCE AND DUTY PAYABLE
DETAILS OF CLEARANCE
Q'CETSH No. Description of] Unit of Quant-| Opening Bal- | Quantity Quantity {Closing Bal-| Assessable| Type Of Glear-
Goods ity ance Manufac- Cleared ance Valye(Rs.) ance
. tured
72021100 FERRO-AL- KG 62280 18710 862000 118000 48170250 | Home Clears
LOYS - ance
FERRO-
MANGANESE

3
i

|

NON TARIFF NOTIFICATION USED FOR CLEARANCE

51 No.

N.T.Notification Availed

N.T.Notification SI. No.

1

2

3

| DUTY PAYABLE FOR CLEARANCE

Duty Tariff Notification Availed | S, No. in Tariff Rate of duty Buty Pay- Frov. Assessinent Ne, °
e Notification able (Rs.) . :
! Ad Valorem| Specific
| CENVAT 12.0 0 5900430
EDU_CESS 2.0 0 118010
SEC_EDU_CE 1.0 0 58004
33
DETAILS OF CLEARANGE
" CETSH No. Description of] Unit of Quant-| Opening Bal-| Quantity Quantity |Closing Bal- Assessable| Type Of Clear-
Goods ity ance Manufac- Cleared ance Value(Rs.} ance
L tured : .
72021100 FERRO-AL- KG 0 77000 77000 0 4235000 Export/Bend
LOYS -
FERRO-
MANGANESE
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NON TARIFF NOTIFICATION USED FOR CLEARANCE
" siNo. | T 7T NT.Notification Avajled N.T.Notification Sf, No.
A 042/2001 CE.(N.T.) 1
2
3
DUTY PAYABLE FCR CLEARANCE
Duty Tariff Notification Avalled | Sl No. in Tariff Rate of duty Buty Pay- Prov. Assessment No.
Notification able (Rs.)
i Ad Valorem| Specific
i
0.0 0 o
DETAILS OF CLEARANGCE .
CETSH No. | Description of: Unit of Quant-{ Opening Bal- Quantity Quantity | Closing Ba!l-| Assessable| Type Of Clear-
Goods ity ance Manufac- Cleared ance Value(Rs.) ance
. tured
262098900 SLAG, ASH KG 129950 945990 1035000 40940 6270000 Home Clear-
AND ance
RESIDUES
i
“NON TARIFF NOTIFICATION USED FCR CLEARANGCE
S| No. N.T.Notification Availed N.T.Notification SI. No.
1 ;
2
3
DUTY PAYABLE FOR CLEARANCE
Duty Tariff Notification Availed | Si. No, in Tariff Rate of duty Duty Pay- Prov. Assessment No.
R I o Notification able {Rs,)
Ad Valorem| Specific
CENVAT 12.0 0 745197
EDU_CESS 2.0 0 14807
SEC_EDU_CE 1.0 o] 7452
- SS [
4. BETAILS OF DUTY PAID ON EXCISABLE GQODS
i Duty code Credit Accounty Account Cur- GAR-7 Challan Numbers BSR Code Total Duty Paid .
. (Rs.) rent (Rs.) (Rs.) -
CENVAT 6645627 0 6645627
EDU_CESS 158917 117000 |02005280601201400361 132917
SEC_EDU_CESS 8456 58000 02005290601201400361 868458
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ABSTRACT OF AGCOUNT-CURRENT (CASH PAYMENT) :

Summary Particulars

Amount (Rs.)

Opening Balance :

86341

GAR-7 Challan Payi-nents made in the month {in aggregate) :

175000

Total Amount Avaiialle :

241341

Utilization towards Payment of Duties on excisable goods durlng the month{vide, Detailg
furnished under col. no.3 in S1.No.{4} of the Return} :

175000

UflllZﬂthl’] towards Other Payments Made during the month{vide. Details furnished undef
SINo.(6) of the Return) :

0

DUTY HEAD BREAK UPS GF OTHER PAYMENTS MADE - ARREARS

Page 3ofd ___

Closing Balance ; 66341
5. DETAILS OF CENVAT CREDIT TAKEN AND UTILIZED
Details of Credit CENVAT AED_TTA NCCD ADE_LVD_CL_85 ADC_LVD_CT_75 EDU
Opening Balance (Rs.) 228879 0 0 0 0 6322
Credit Taken on inpuls on invoices is- 85549 0 ‘0 0 (0 R EEAT
sued by manufacturers (Rs.) - . . - . - o e e
Credit Taken on inputs on invoices is- 1326695 0 0 0 10 6535
sued by | or Il stage dealers (Rs.) R L R L R
Credit Taken on inputs an imported in- ;5854476 10 fO ‘0 0 0
puts (Rs.) R S S S S
Credit Taken on Capital Goods on In- 121 579 o 0 C 0 1431
voices Issued By Manufacturers Or By | :
Or 1l Stage Dealers(Rs,) ) : .
Credil Taken on imported capital goods  § 0 0 0 0 10
(RS,} ’ . , i
Credit Taken on input services (Rs.) io 0 ol 0 0 lo
. i — - T |
Credit Taken From Inter-Unit Transfer Of1 0 0 ; A 0 {0
Credit Under Rule 104 of CENVAT Cred- : I
it Rules, 2004 : . i o L D
Total Gredit Avatlable (Rs.) 8517178 o} 0 0 5} 51‘4999
Credit Utitized For Payment Of Duty On 6145627 0 0 0 0 15917
Goods {Rs.} _ ' ) ! )
Credit utilized when input goods ars re- 34415 0 0 0 0 .0
moved as such {Rs.) L ~ - B o R
| Credit utilized when capital goods are re- 0 0 0 0 EO o
'maved as such (Rs.) ( ; . e .
. H S - Nt U VO N SO
Credit utilised for payment of amount in |0 10 ' i0 : t0 0
terms of Rule 8 of CENVAT Credii Rules, | | i !
2004, (Rs,) b G M%_" o L IR
Credit utlised for olher payment. (Rs.) 10 i0 10 0 .0 10
. S . - L
Credit Utilised For Payment Of TaxCn 0 0 0 0 0 a
Services {(Rs.) ) ;
Credit Utilised Towards Inter-Unit Trans- O 0 0 0 0 0
fer Of Credlt Under Rule 10A of CENVAT
Credit Rules, 2004 ) L o . o R
Closmg balance (RS ) 1337138 0 i0 0 0 9082
- o B U S S P S
8(1). DETAILS OF OTHER PAYMENTS MADE - ARREARS o
Payments |  Amount Paid(Rs.) GAR-7 Challan BSR Code Source Document
| Account Cur- | Crodit Account No, Date Na., Date
e LLrent
0 0
| Total ; 0 0



Source Dogument N

umber

Date

Paid Account Current

Paid Credit Account

0

0

Duty Head Break Up

3l No,

Duty Head

Amount Paid

Total Amount Paid

Account Gurrent

Credit Account

6(2). DETAILS OF OTHER PAYMENTS MADE - INTERESTS

Payments Amount . GAR-7 Challan BSR Code Source Document
Paid(Rs.) '
Account Cur- No. Date No. Date
rent
Total : 0
6(3). DETAILS OF OTHER PAYMENTS MADE - MISCELLANEQUS
Payments Amount Paid{Rs.) GAR-7 Chalian BSR Code Source Document
' Account Cur- | Credit Account No. Date No. Date
rent .
0 ' 0
CoTetal: | o o

behalf of the assessee.

7. SELF-ASSESSMENT MEMORANDUM

b) During the month, total 1750060 was deposited vide GAR-7 Challans.

<) During the month, invoices bearing following S.No. were issued,

a) | hereby declare that the information given in this Return is true, correc! and complete i every respect and that | am authorised to sign on

Sl No. Invoice No.From Invoice No, Te
1 514 574
CHALLAN DETAILS
5|, No, GAR-7 Challan Number Challan Date BSR Code Amount (Rs.)
1 i 02005290801201400361 06/01/2014 0200529 175000
ISSUES
Sl. No. Pescription
1 Non Tariff Notification Number entered by the user against non export under bond rebate clearance are not validll
2 Non Tariff Notification number entered by the user doss not exists in the Databasell
3 T Figures of the opening balance in the curreni return and the closing balance in the previous filed retum do not maich.
Date 1| 10/01/2014 Place : [RAIPUR

Name of assesseg !

The Metallic Alloys

Remarks ;

Page 4 of 4,




Z

FORM

E.R.-1

2014

RETURN OF EXCISABLE GOODS AND AVAILMENT OF CENVAT CREDIT FOR THE MONTH OF JANUARY AND YEAR

ﬁ1. Gentrmaiu:é—xcise Registration

Number :

AAGFTS223LEMOCH

2. Assessee's Name :

The Metallic Alloys

Return Number :

AAGFT9223LEMEO1_ER
1_012014

Status ; | Marked for Review

Address of Re

gistered Unit :

Plot No.29 The Metallic Alloys Industrial Area Siltara Raipur Ralpur Raipur SHHATTISGARH 493111

Com

missionerate :

Revise Type ;|

RAIPUR NEW

Division :

NEW

RAIPUR -]

Range : | RANGE-Y

3.DETAILS OF THE MANUFACTURE, CLEARANCE AND DUTY PAYABLE

DETAILS OF CLEARANCE

CETSH No. | Description of | Unit of Quant-] Opening Bal- | Quantity Quantity |{Closing Bal-| Assessable| Type Cf Clear-
Goods ity ance Manufac- Cleared ance | Value{Rs.) ance
tured
72021100 FERRG-AL- KG 118000 136000 241000 14000 13730000 Home Clear-
LOYS - ance
FERRO-
MANGANESE !
NON TARIFF NOTIFICATION USED FOR CLEARANCE
St No. N.T.Notification Availed N.7,Notification Sl Na.
B e
- . . - _
R
DUTY PAYABLE FOR CLEARANGE
Duty Tariff Notification Availed 181 No. in Tari Rate of duty Duty Pay- Prov, Assessment No.
Notification able (Rs.) :
! Ad Valorem| Specific
CENVAT 12.0 0 1647600
EDU_CESS B 2.0 0 32950
SEC_EDU_GE 1.0 0 16476
88
DETAILS OF CLEARANGE .
CETSH No. | Description of| Unit of Quant-| Opening Bal- | Quantity Quantity |Closing Bal{ Assessable} Type Of Clear-
Goods ity ance Manufac- Cleared ance Value(Rs.) ance
] o tured
72021100 FERRO-AL- KG 9 84000 84000 0 4820000 Export/Bend
LOYS - i
FERRO-
MANGANESE

FPage 1of4




NON TARIFF NOTIFICATION USED FOR CLEARANCE
51 No. N.T.Notification Availed N.T.Notification 81. No..
T T 042/2001 C.E(N T, 1
R P -
e
DUTY PAYABLE FOR CLEARANCE
Duty Tariff Notification Avajled |5l No. in Tariff Rate of duty Duty Pay- Prov. Assessment No, |
Notification able (Rs.) :
E Ad Valorem| Specific
0.0 0 0
DETAKRS OF CLEARANCE
CETSH No. | Description of| Unit of Quant-| Opening Bal- Quantity Quantity |Closing Bal- Assessable| Type Of Clear-
Goods ity ance Manufac- Cleared ance Value(Rs.) ance
tured
262093800 SLAG, ASH KG 40940 381520 386600 35360 2584175 Home Clear-
AND ance
RESIDUES
i
NON TARIFF NOTIFICATION USED FOR CLEARANCE ,
T H"Shi_l\-lg.-m ) N.:I'.Notification Availed N.T.Notification SI, No. n
1
2
3
DUTY PAYABLE FOR CLEARANGE
T Duty Tariff Notification Availed | Sl, No. in Tariff Rate of duty Duty Pay- Prov. Assessment No.
. e Notification abie (Rs.)
; Ad Valoremi Specific
| CENVAT 12.0 0 310101
EDU_CESS 2.0 0 6201
SEC_EDU_CE 1.0 0 3101
4, DETAILS OF BUTY PAID ON EXCISABLE GOODS
Duty code Credit Account Account Cur- GAR-7 Ghalian Numbers BSR Code Total Duty Paid
{Rs.) rent {Rs.) ' {Rs.)
CENVAT 1957701 0 1967701
EDU_CESS 9151 30000 02005290502201401072 0200529 39151
SEC_EDU_CESS 4577 15000 02005290502201401072 0200529 19577
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.

ABSTRACT OF ACCOUNT-CURRENT (CASH PAYMENT) ;

Summary Particulars Amount (Rs.)
QOpening Balance : | 66341
GAR-7 Challan Payments made in the month (in aggregate) : | 45000
111341

Total Amount Available :

Utilization towards Payment of Duties on excisable goods during the month{vide. Details
furnished under col. no.3 in 31.No.J{4) of the Return) :

45000

Utilization towards Other Payments Made during the month{vide. Details furnished under

81,No.[6} of the Return) ;

0

Closing Balance :

66341

5. DETAILS OF CENVAT CRERIT TAKEN AND UTILIZED

Details of Credit CENVAT AED_TTA NGED ADE_LVD_CL_85| ADC_LVD_CT 75| EDU_
Opening Balance (Rs.) (337136 ;0 0 -0 0 10082
Credit Taken on inputs on invoices is- 90983 0 ‘0 0 0 11819
sued by manufacturers (Rs.) L o .. . . - e e
Credit Taken en inputs on invoices is- 1243974 0 0 ¢ 0 4879
sued by | or Il stage dealers (Rs.) , N U
Credii Taken on inputs on imported in- 1662836 ¢ 0 o 0 © 10
puts (Rs.) L . A Y S o Lo
Credit Taken on Capital Goods on In- 0 o 0 0 0 o
voices Issued By Manufacturers Or By | ’ i !
Or il Stage Dealers(Rs.) o - o oL . e )
| Credit Taken on imported capital goods 10 0 3y 0 0 0
(Rs.) !
Cradit Taken on input services {Rs.) Y 0 0 0 0 0
Gredit Taken From Inter-Unit Transfer OFi0 T 0 0 “ ' T
Credit Under Rule 10A of CENVAT Cred-
it Rules, 2004 ) . _ , » P
Total Credit Available (Rs.) :2334929 0 0 0 0 115780
Credit Utilized For Payment Of Duty On 1957701 0 10 10 0 19151
Goods (Rs.} ' L o ) . AT |
Credit utilized when input goods are re- 0 0 0 0 0
moved as such (Rs.) . ) L o o
Credit utilized when capital goods are re- 0 0 0 0 0 ;O
moved as such (Rs.) . R e e
Credit utillsed for payment of amountin O 0 -0 0 0 0
terms of Ruie 8 of CENVAT Credit Rules,
2004. (Rs.) ) CoL . o I .
Credit utilised for cther payment. (Rs.) 0 0 0 0 0 0
Credit Utilised For Paymant Of Tax On 0 0 T o g o T ;0‘
Services (Rs.) . ’ ) o 3
Credit Utilised Towards Inter-Unit Trans- 0 0 0 0 0
fer Of Credit Under Rule 10A of CENVAT
Credit Rules, 2004 cL ST o } . U S
Closing balance {Rs.)} 1377228 Y 0 0 ;6629
6(1). DETAILS OF OTHER PAYMENTS MADE - ARREARS T
Paymgﬁg Amount Paid(Rs.} GAR-7 Challan BSR Code Source Document
Account Cur- l Credit Account No. Date No. Date
A et o
0 . 0
T Towl: |0 l 0

DUTY HEAD BREAK UPS OF OTHER PAYMENTS MADE - ARREARS

Page 3 of4 .



wd

Source Document Number Date Paid Account Current Paid Credit Account
0 o
Duty Head Break Up .
SiNo. Duty Head Amount Paid Total Amount Paid |.
Account Current Credit Account '

6(2). DETAILS OF OTHER PAYMENTS MADE - INTERESTS

Payments Amount GAR-7 Chaltan BSR Code Source Document
Faid(Rs.)
Account Cur- No. Data No. Date
rent
Total : 0

6(3). DETAILS OF OTHER PAYMENTS MADE - MISCELLANEQUS

Payments Amount Paid{Rs.) GAR-7 Challan BSR Code Source Document
Account Cur- | Credit Account No. Date No. ‘ Date
rent
0 0 “
Total : 1] 0

7. SELF-ASSESSMENT MEMORANDUM

a) | hereby declare that the information given in this Return is true, cofrect and complete in every respect and that | am authorised 1o sign on
behalf of the assessee, )

b} During the month, total 45000 was deposited vide GAR-7 Challans.

¢) Buring the month, invoices bearing fellowing 8,No. were issued.

Sl No. Invoice No,Fram Invoice No. To

e 575 604

et b e

CHALLAN DETAILS

SL No. GAR-7 Challan Number Challan Date BSR Code . Amount (Rs.)
T 02005280502201401072 05/02/2014 0200529 45000 "
ISSUES
TTSLNe. h Description
i T Non Tariff Notification Number entered by the user against non export under bond rebate clearance are not valid!!
2 Non Tariff Notification number entered by the user does not exisls in the Databasall
3 Figures of the opening balance in the current return and the closing balance in the previous filed return do not match,
Date :{10/02/2014 Place : |RAIPUR

Name of assessee :| The Metallic Alloys

Remarks —'-m
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‘of Finarice W Department of Revenue |

FORM.E.R.-1

RETURN OF EXCISABLE GOODS AND AVAILMENT OF CENVAT CREDIT FOR THE MONTH OF FEBRUARY AND'
YEAR 2014 .
1. Central Excise Registration | AAGFT9223LEM001 2. Assassee’s Name : | The Melallic Alloys
Number ;
Return Number : | AAGFT9223L.EM001_ER Status ; | Processed
1 022014
Address of Registered Unit: | The Metallic Alloys Plot No.29 Industrial Area Sillara Ralpur Raipur
Commissionerate : | RAIPUR NEW Division : | RAIPUR - | Range : | RANGE-IV"
R NEW
Revise Type : ;
3.DETAILS OF THE MANUFACTURE, CLEARANGCE AND DUTY PAYABLE
DETAILS OF CLEARANCE
CETSH Ne. | Description of| Unit of Quant-| Opening Bal- duantity Quantity |Closing Baly Assessable| Type Of Clear-
Goods ity ance Manufac- Cleared ance Value(Rs.) ance
tured ;
72021100 FERRO-AL- KG 14000 185100 188000 11100 11644400 Hame Clear- |
LOYS - ance -
FERRO- -
MANGANESE -
e . : | S .
NON TARIFF NOTIFICATION USED FOR CLEARANCE
St No. N.T.Notification Availed N.T.Netification Sl No,,
T
R :
3

DUTY PAYABLE FOR CLEARANCE

Duty Tariff Notification Availed {SI No. in Tariff Rate of duty Duty Pay- Prov. Assessment No.
Notification able (Rs.) : .
Ad Valorem| Specific
CENVAT 12.0 0 1397328
SEC_EDU_CE 1.¢ 0 13973
53
EDU_CESS 2.0 0 27946
DETAILS OF CLEARANCE
CETSH No. | Description of; Unit of Quant-| Opening Bal- | Quantity Quantity ;| Closing Bal- Assessable| Type Cf Clear-
Goods ity ange Manufac. Cleared ance Value(Rs,) ance
tured )
26209900 SLAG, ASH KG 35860 432000 110380 357480 1103014 Home Clear-
AND ance
RESIDUES
I
E -

Fage 1 ofd4 _




NON TARIFF NOTIFICATION USED FOR CLEARANCE

SI No.

N.T.Notification Availed

N.T.N

otification Sl. No.

1

2

3

BUTY PAYABLE FOR CLEARANCE

Duty Tariff Notification Availed | 8I. No. in Tariff Rate of duty Duty Pay- Prov. Assessment No.
o Notification ahle (Rs)) .
! Ad Valorem| Specific
T CENVAT | 12.0 0 132382
EDU_CESS 2.0 0 2647
SEC_EDU_CE 1.0 0 1324
S8
4. DETAILS QF DUTY PAID ON EXCISABLE GOQQODS
Duty code Credit Account Account Cur- GAR-7 Challan Numbers BSR Code Total Duty Paid
[Rs.) rent {Rs.) (Rs.)
CENVAT 0 1529690 (2005290503201400679 0200528 1528690
SEC_EDU_CESS 0 16297 02005290503201400679 0200529 : 15287
) EDU_CESS 0 30593 0200629050320140Q0679 0200529 30593
ABSTRACT OF AGCOUNT-CURRENT {CASH PAYMENT) ;
Summary Particulars Amount (Rs.)
Opening Balance ;| 66341
T GAR-T Challan Payments made in the month (in aggregate) | 1575000
h _ Total Amount Available ;| 1641341

Utilization towards Payment of Duties on excisable goods during the month(vide. Detalls

furnished under col. no.3 in 8I.No.(4} of the Return) ¢

1575580

Utilization towards Other Payments Made during the month{vide. Details furnished unde

51.No.(8) of the Return) ;

1o

Closing Balance :

65761

5. DETAILS OF CENVAT CREDIT TAKEN AND UTILIZED

Details of Credit CENVAT 1 AED_TTA NCCD ADE_LVD_CL_85| ADC_LVD_CT_75 EDY_
| i
Opening Balance (Rs.) 377228 0 ¢ 0 0 16620
Credit Taken on inputs on invoices is- 88980 0 0 0 Q {1781
sued by manufacturers (Rs.) i . . U S
Credit Taken on inpuis on invoices is- 235782 0 0 0 @ 4705
sued by | or [l stage dealers (Rs.) B ) . i ‘ e IS I
Credit Taken on inpuis on imperied in- 1483696 0 ig ' G 0
puts {Rs.) L e - e - R
Credit Taken on Capital Goods on In-  "34206 0 0 0 0 1685
voices Issued By Manufacturers Or By | oo
Page 2 of 4




-

DUTY HEAD BREAK UPS OF OTHER PAYMENTS MADE - ARREARS

Source Dogument Number Date Paid Account Current Paid Credit Account
} 0 0
-D‘Gt;i:iéad Broak UE. i
Dut}—Head Amount Paid Total Amount Paid

Si No.

Account Current

Credit Account

5{2). DETAILS OF OTHER PAYMENTS MADE - INTERESTS
T Payments TAmount GAR-7 Challan BSR Code Source Document
Paid{Rs.)
Account Cur- No. Date No. Date
rent
Total : 0
6(3). DETAILS OF OTHER PAYMENTS MADE - MISCELLANEOUS
Payments Amount Paid(Rs.) GAR-7 Challan BSR Code Source Document
Account Cur- | Credit Account No. Date No. Date
rent I
0 0
Nuw'}otal N QO'M ’ I 0
1

Page Sofd4 __.

Or Il Stage Dealers(Rs.) ; ; “!rw I T
Credit Taken on ihwporfed capital goods fo i ST T Viﬁw T T T g fa- i
(Rs.) , ) ] ] o
Credit Taken on input services (Rs.) .0 0 ) o 0 .40
Credil Taken From Inter-Unit Transfer Of'0 o - 0 R R I N
Credit Under Rule 10A of CENVAT Cred-. «-5
it Rules, 2004 . o .
Total Cradit Available (Rs.) 2219902 0 ;0 0 0 '1_3800
Credit Utiized For Payment Of Duty On o T T Tto T T o 1o
Goods (Rs.) l. R i R S TR
Credit utilized when input goods arere- ‘0 0 0 0 ,0
moved as such {Rs.} - o —
Credit utilized when capital goods are re- 0 ,0 0 0 0 0
moved as such (Rs.) L. g _ o I R
Credit utilised for payment of amount in !O o .0 o] 0 o]
terms of Rule 8 of CENVAT Credit Rules I : H
2004. (Rs.). o i N S SR
Credlt utifised for other payment (Rs )y 0 i0 o 0 0 10
; I -
Credit Utilised For Payment Cf TaxOn 0 0 0 c 0 10
Services (Rs.) . e JE U | -
Credit Utilised Towards Inter~-Unit Trans- . 0 0 O 0 0 0
fer OF Credit Under Rule 10A of CENVAT :
Credit Rules, 2004 . .
Closing balance (Rs.} 12219902 :0 ‘0 0 0 13800
6(1). DETAILS OF OTHER PAYMENTS MADE - ARREARS T
Payments B Amount Paid(Rs.} GAR-7 Challan BSR Code Source Document
" Account Cur-{Credit Account No. Date No. Date
et 1 .
0 0
Total : 0 0



"

7. SELF-ASSESSMENT W
a) | hereby declare that the
behaif of the assessee.

EMORANDUM

information given In this Return is frue, correct and complele in every respect and that | am authorised to sign ong .

b) During the maonth, total 1575000 was deposited vide GAR-7 Chalians,

¢) During the month, inveices bearing following S.No. wera issued.

Sl No,

Invoice No.From

Invoice No, To

1

605

616

CHALL AN DETAILS

Sl. No.

GAR-7 Challan Number Challan Date BSR Code Amount (Rs.)
1 02005290503201400879 05/03/2014 020052¢ 1575000
Date :110/03/2014 Place :{RAIPUR

Name of assessee ;

The Metallic Alloys

Remarks : i
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CENTRAL BOARD

Ministry of

Finance ‘~Dapartment of Revenue

FORM E.R.-1

2014

RETURN OF EXCISABLE GOODS AND AVAILMENT OF CENVAT CREDIT FOR THE MONTH OF MARCH AND YEAR

1. Central Excise Registration AAGFTY223LEMOCT
Number : |

2, Assessee's Name ;

The Metallic Aflays

Return Number: | AAGFT9223LEM0O01_ER Status : | Marked for Review 7
1 032014
Address of Registered Unit : | Piot No.29 The Metallic Alioys Industrial Area Slitara Raipur Raipur Raipur CHHATTISGARH 483111
Commissicnerate : [ RAIPUR NEW Division : | RAIPUR -| Range : | RANGE-V
NEW
Revise Type:
3.DETAILS OF THE MANUFACTURE, CLEARANCE AND DUTY PAYABLE
DETAILS OF CLEARANCE
GETSH No. | Description of| Unit of Quant-| Opening Bal- | Quantity | Quantity | Glosing Bal| Assessable] Type OF Glear-
Goods ity ance Manufac- Cleared ance Value(Rs.) ance
tured
72021100 FERRO-AL- KG 11100 214900 213500 12500 12581500 Home Clear-
LOYS - ance
FERRQO- '
MANGANESE
]
|
NON TARIFF NOTIFICATION USED FOR GLEARANCE
3i No. N.T.Notification Availed N.T.Notification SI. No.
1
2
- ; _L - -
‘DUTY PAYABLE FOR GLEARANCE
Dut} T Tariff Notification Availed [ Sl Ne. in Tarifff | Rate of duty Duty Pay- Prov, Assessment No,
Notification able (Rs.)
Ad Valorem| Specific
CENVAT 12,0 0 1609780
EDU_CESS 2.0 0 30195
'SEC_EDU_CE ) - 1.0 0 15098
I R
DETAILS OF CLEARANCE )
CETSH No. | Description of| Unit of Quant-| Opening Bal-i Quantity Quantity | Closing Bal- Assessable| Type Of Clear-|
Goods ity ance Manufac- Cleared ance Value{Rs.) ance
turad o
26209900 SLAG, ASH KG 357480 535200 0 892680 ¢ Home Clear-
AND ! ance
RESIDUES !
| :
¢ 2 i & i i o e o

Page 1of4 .




NON TARIFF NOTIFICATION USED FOR CLEARANCE

Sl No. N.T.Notification Availed

mm e e vae i b ¢ o e ot e

N.T.Notification Sl. No.

DUTY PAYABLE FOR CLEARANCE N !

Duty Tariff Notification Availed |81 No. in Tari Rate of duty Duty Pay- Prov. Assessment No.
Notification ahle (Rs.)
Ad Valorem| Specific
CENVAT 12,0 0 0
EDU_CESS 2.0 0 0
SEC_EDU_CE 1.0 0 9
S3
4. DETAILS OF DUTY PAID ON EXCISABLE GOODS
Duty code Credit Account Account Cur- GAR-7 Challan Numbers BSR Code Total Duty Paid
(Rs.) rent {Rs,) (Rs.}
SEC_EDU _CESS 96 15000 02005293103201400830 0200529 15096
©OGENVAT | 09780 1400000 02005293103201400830 0200529 1508780
EDU_CESS 195 30000 02005293103201400830 0200629 20195
ABSTRACT OF AGCOUNT-CURRENT (CASH PAYMENT) : .
Summary Particulars Amount (Rs.)
Qpening Balance ;165781
GAR-7 Challan Payments made in the month {in aggregate) ;] 1445000
T Total Amount Available : | 1510761

furnished under col. no.3 in SI,No.(4) of the Return) :

Utnhzatlon towards Payment of Duties on excisable goods during the month(vide. Details 1445000

Utilization towards Other Payments Made during the month(vide, Details furnished under
81.Ne.(8) of the Return) :

0

Closing Balance :

65761

5. DETAILS OF CENVAT GREDIT TAKEN AND UTILIZED

Details of Credit

volces Issued By Manufacturers Or By |

Page20f4

CENVAT AED_TTA NCCD ADE_LVD_CL_85  ADC_LVD_CT_75 EDU_
Opening Balance (Rs.} 2219902 0 -0 0 3} ‘13800
Credit Taken on inputs on invoices is- 87304 0 it 0 4 ;1745
sted by manufacturers {Rs.) Cl o L A S
Credit Taken on inputs on invoices is- ;540107 i0 0 0 ] 10800
suad by | or il stage dealers (Rs.) ; R SO o S R
Credit Taken on inputs on imported in- ;2209539 ‘0 10 0 0 0
puts (Rs.) . R S S C e e e
Cradit Taken on Capital Goods on In- 5823 0 0 0 117




Or IIMStage Dealﬂers(Rs‘) 7

Credit Taken on imporled capital goods 50 e 50
(Rs.) Lo S U I N
Credit Taken on Input services (Rs.) 0 ?0 g
- . TR H U A
Credit Taken From Inter-Unit Transfer OF'0 0
Credit Under Ruls 10A of CENVAT Cred-,
it Rules, 2004 )
Total Credit Available (Rs.) 35062675 0 0
Credit Utilized For Payment Of Duty On 109780 g 0
Goods (Rs.) . ) .
Credit utilized when input goods are re- 436572 0 N
maved as such {Rs.) . - !
Credit ulilized when capitat goods are re-:0 10 0
maoved as such {Rs.) . o i L
Credit utilised for payment of amountin "0 30 0
terms of Rule 8 of CENVAT Credit Ruies -
2004. Rs) - . .
Credit utilised for other payment. (Rs.) : 0 .0 0
Credit Uilised For Payment Of Tax On 0 o 0
Services(Rs.) _ _ e e e
Credit Utilised Towards Inter-Unit Trans- {0 io ]
fer Of Credit Under Rule 10A of CENVAT! i [
Credit Rules, 2004 i : :
Closing balance (Rs.) j4516323 ¢ [0

JRp— o

o
{
g s
e ....0__.__. P ._.!‘_6 e —
|
0 ;26462
e ot = e i ok e e
g BN
o 0
- e
_ o
!
[
e #0
o T T 7T
. - o
25287

[ 6(1). DETAILS OF OTHER PAYMENTS MADE - ARREARS

Payments Amount Paid{Rs.) GAR-7 Challan BSR Code Source Document
Account Cur- { Credit Account No. Date No. Date
T rent
0 0
Total : 0 0

DUTY HEAD BREAK UPS QF CTHER PAYMENTS MADE - ARREARS

Source Document Number Date Paid Account Current Paid Credit Account
i - 0 0
Duty Head Break Up
Sl No, Duty Head Amount Paid Total Amount Paid
Account Current Credit Account
6(2). DETAILS OF OTHER PAYMENTS MADE - INTERESTS
" Payments Amount GAR-7 Challan BSR Code Source Document
Paid{Rs.) -
Account Cur- No, Date No. Date
rent
Total : [
6(3). DETAILS OF OTHER PAYNMENTS MADE - MISCELLANEOQUS
Payments Amount Paid(Rs.) GAR-7 Challan B3R Code Source Document
Account Cur- | Credit Account MNo. Date No. Date
rent
o] 0
Total : 0 0

Page 3ol 4 .



o

behalf of the assessee.

a) | hereby declare that the information

Y7 SELF-ASSESSMENT MEMORANDUM

b} During the month, total 1445000 was deposited vide GAR-7 Challans.

¢} During the manth, invoices bearing follawing S,No. were issued.

given in this Return Is true, correct and complele in every respect and that | am authorised to sign on

o Sl No, invoice No.From Invoice No. To
1 617 664 !
CHALLAN DETAILS
Sl. No. GAR-7 Challan Number Challan Date BSR Code Amount {Rs.)
1 02005293103201400830 31/03/2014 0200529 1445000
ISSUES
sl No, Description
1 Figures of the opening balance in the curment return and the closing balance in the pravicus filed ratum do not match.
Bate :110/04/2014 Place ;| RAIFUR

Name of assessee ;

The Metallic Alloys

Remarks :

Page 4 of 4.,




RN 7
Mirdstry of Fininge -

33

L

£y 'A O .
epariment of Reveriug

g

FORM E.R.-1

YEAR 2013

RETURN OF EXCISABLE GOODS AND AVAILMENT OF CENVAT CREDIT FOR THE MONTH OF FEBRUARY AND

1. Central Excise Registration | AANGETO225 Eri00T

2, Assessee's Name ;

The Metallic Alloys

Revise Type :

Number ;
Return Number: | AAGFTS2231.EM001_ER Status : | Processed
1 022013
Address of Registered Unit : | The Matallic Alloys Plot No.29 Indusirial Area Siltara Raipur Raipur
Commissionerate : | RAIPUR NEW Division : | RAIPUR -1 Range ; | RANGE-IV
NEW

3.DETAILS OF THE MANUFACTURE, CLEARANGE AND DUTY PAYABLE

DETAILS OF CLEARANCE

i H

CETSH No. | Description of| Unit of Quant- Cpening Bal- | Quantity Guantity |[Closing Bal Assessable Type Of Clear-
Goods ity ance Manufac- Cleared ance Value(Rs.) ance
tured
72021100 FERRQ-AL- KG 0 308250 274000 4250 14326809 | Home Clear-
LOYS - FEKRO “0 3 ance
MANGANESE

NON TARIFF NOTIFICATION USED FOR GLEARANGE

Sl No. N.T.Notification Availed N.T.Notification S[, No,
T
B
R it e — e+ e et e e
 DUTY PAYABLE FOR CLEARANGE
i Duty_ Tariff Notification Avajled | SI. No. in Tariff Rate of duty Duty Pay- Prov. Assessment No,
Notification able (Rs.)
Ad Valorem| Specific
CENVAT 12.0 0 1719097
EDU_CESS 20 0 34380 J
SEC_EDU _CE T 1.0 0 17190 N
85
DETAILS OF CLEARANCE
) CETSH No. Description of] Unit of Quant- Opening Bal-| Quantity Quantity | Closing Bal-l Assessable Type Of Cisar-
Goods ity ance Manufac- Cleared ance Value(Rs.) ance
tured
26209900 SLAG KG 0 215750 117890 87850 618925 Home Ciear-
S U . — —— —1 ance
NON TARIFF NOTIFICATION USED FOR CLEARANCE

"SI NG,

1

TM' o N.T.Notification Availed

N.T.Netification SI. Na,
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'DUTY PAYABLE FOR CLEARANGE
[ Duy Tariff Notification Avalied | 81. No. in Tarifi Rate of duty Duty Pay- | Prov. Assessment No.
- Natification abie (Rs.)
,r Ad Valorem| Specific
CENVAT 12.0 0 74271
EDU_CESS 2.0 0 1486
SEC_EDU_CE 1.0 0 743
5SS
4. DETAILS OF DUTY PAID ON EXCISABLE GOODS
Duty code Credit?\ccount Account Cur- | GAR-7 Challan Numbers BSR Code Total Duty Paid
(Rs.) rent {Rs.) ‘ (Rs.)
CENVAT 17933868 Q 1793368
EDU_CESS 9 35866 35865 |
SEC_EDU _QESS 0 17933 17933
ABSTRACT OF ACCOQUNT-CURRENT (CASH PAYMENT) :
Summary Particulars Ameunt {Rs.)
Opening Balance ;{0
GAR-7 Challan Payments made Ih the month {in aggregate) ;| 60000
Total Amount Available ;{60000
Utilization towards Payment of Duties on excisable goods during the month({vide. Detailel 53799
furnished under col. ne.3 in SL.No.(4) of the Return) :
Utilization towards Other Payments Made during the month{vide. Details furnished under §
SI.No.(5) of the Return) :
Closing Balanee ;{6201

5. DETAILS OF CENVAT CREDIT TAKEN AND UTILIZED

i3

Details of Credit CENVAT AED_TTA NCCD ADE_LVD_CL_85|ADC_LVD_GT_75] EDU_
Opening Balance (Rs.) 1153596 0 0 4 0 f223050
Credit Taken on inpuis on invoices js- 22212 0 0 Q 0 R ‘448
sued by manufacturers (Rs.) ) . X et .
Credit Taken on inputs on invoices is- 67921 0 5} 3 0 : 11382
suad by | or Il stage dezlers (Rs.) i o s o Y S
Credit Teken on inputs op importad in- 3443402 0 i0 ] : 10
pusRs) : R N
Credit Taken on Capital Goods onin- 92700 iO 0 0 00 j1854
voicas Issued By Manufacturers Or Byl | ! ‘ : i
Or ll Stage Dealars({Rs.) . i B o e W .
Credit Tzken on imported capital goods 10 : ) ‘0 0 0 {0
(Rs.) ) '
Credit Taken on input services (Rs.) 0 ) 0 0 0 ;0
Credit Taken From Inter-Unit Transfer OF 0 ) 7 0 0 0 - o7 f-G o
Credit Under Rule 104 of CENVAT Cred- _ !
it Rules, 2004 e : . _ e e
Total Credit Avallable (Rs.) 4779831 0 o 0 P70 126732
Credit Utlized For Payment Of Duty On T1783a68 —~ "Tg ™~~~ T e o’
Goods {Rs.) ’ o oo _ R N S
Credit utifized when input goods are re- 0 ‘0 0 ] 0 0
moved as such {Rs.)
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Credit utilized wﬁeri'capftal goods are re- 0 0

o S
moeved as such (Rs.} : ‘
Credit utilised for payment of amountin = © 0 Q 0
terms of Rule 8 of CENVAT Gredit Rules,
2004. (Rs.) — el
Credit utifised for other payment. (Rs.} 0 0 0 0
Credit Utilised For Payment Of Tax Cn 0 0 T o T T T
Services (Rs.) . o S o
Cradit Utilised Towards Inter-Unit Trans.- IO 10 fO 0
fer Of Credit Under Rule 10A of CENVAT! ¢ H
Credit Rules, 2004 : . ’ e e e e
Closing balance (Rs.) .2986483 0 0 0
[6(1). DETAILS OF OTHER PAYMENTS MADE - ARREARS
| Payments Amount Paid(Rs.} GAR-7 Challan BSR Code Source Document
Account Cur- | Credit Accouny No. Date No. Date
rent
] 0
Total : 0 ;% 0

DUTY HEAD BREAK UPS OF OTHER PAYMENTS MADE - ARREARS

] Source Document Number

Date

Paid Account Current

Paid Credit Account

0

0

Duty Head Break Up

S| No.

Duty Head

Amount Paid

Account Current

Credit Account

Total Amount Paid

6(2). DETAILS OF OTHER PAYMENTS MADE - INTERESTS

Payments Amount GAR-7 Challan BSR Code Source Dogumaent
Paid(Rs.)
Account Cur- No, ! Date No. Date
rent |
Total : 0
6(3}. DETAILS OF OTHER PAYMENTS MADE - MISCELLANEQUS
__E—egiments Amount Paid(Rs.) GAR-T Challan BSR Code Source Document
Account Cur- | Credit Account No. Date Na. Date
T I —r rent e R — s
0 0
Total : o [T

behalf of the assessse.

7, SELF-ASSESSMENT MEMORANDUM

a) | hereby declare that the infarmatio

b} Buring the month, total 60000 was depesited vide GAR-7 Challans.

¢} During the month, invoices bearing following S,No. were issued.

n given in this Return Is true, correct and complete in every respect and that | am authorised to sign on

Sl. No.

i

Invoice No.From

Invoice No., To

1

1

21
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CHALLAN DETAILS

Name of assessece

Sl. No. [ GAR-7 Challan Number Challan Date BSR Code . Amount (Rs.)
1 | 02005290503207301278 05/03/2013 0200529 80000
Date : [ 11/03/2013 Place :|RAIPUR

: iThe;l\lietallic Alloys

Remarks ;
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i o B i
Minisiry of Finance -

Depatiment of Revenue o

FORM E.R.-1

1

RETURN OF EXCISABLE GOODS AND AVAILMENT OF CENVAT CREDIT FOR THE MONTH OF MARCH AND YEAR

2013

1. Central Excise Registration

Number :

AAGFT9223LEMO0

2. Assesses's Name ;

The Metallic Alioys

Return Number

AAGFTE223LEMOD1_ER

1_032013

Status : ; Processed

Address of Registered Unit :

The Metallic Alloys Plot No.

28 Industrial Area Siltara Raipur Raipur :

Commissionerate ;

RAIPUR NEW

Revise Type :

Division :

NEW

RAIPUR -]

Range : | RANGE-IV

3.DETAILS OF THE MANUFACTURE, CLEARANCE AND DUTY PAYABLE

DETAILS OF CLEARANCE

CETSH No. | Description of! Unit of Quant- Opening Bal- | Quantity Quantity | Glosing Bal-| Assessable] Type OF Glear-
Goods ity ance Manufac- Cleared ance | Value(Rs.) ance
tured .
72021100 FERRO AL- KG 34250 724000 862000 96250 34568500 | Home Clear-
LOYS ance |
NON TARIFF NOTIFICATION USED FOR CLEARANCE
CstNo. T TN T Notification Avatted N.T.Notification SI. No.
1 O
2
3

DUTY PAYABLE FOR CLEARANCE

Duty Tariff Notification Availed | Sl No. in Tariff Rate of duty Duty Pay- Prov. Assessment No,
. Notification able (Rs,)
i Ad Valorem; Specific
b
CENVAT 018/2012 C.E. 12.0 0 4148220
ERU_CESS 2.0 0 82962
SEC_EDU_CE 1.0 0 41483 v
55
DETAILS OF CLEARANCE
CETSH No. | Description of[ Unit of Quant-| Opening Bal- Quantity Quantity | Closing Bal-| Assessable Type Of Clear-
Goods 4 ity ance Manufac- Cleared ance Value{Rs.) ance
. tured
e e i e s e s e . e ot e L
26209300 SLAG KG 97860 750970 775470 73360 3933793 Heme Clear
ance
NON TARIFF NOTIFICATION USED FOR GLEARANGE
St No. N.T.Notification Availed ‘ N.T.Notification SI. No. \
1
2
3 o

 DUTY PAYABLE FOR CLEARANGE
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[ Duty Tariff Notification Availed Sl Ne, in Tariff| Rate of duty Duty Pay. Prov. Assessment No.
Notification able (Rs.) :
?i Ad Valorem| Specific
CENVAT 12.0 o 472056
EDU_CESS 290 0 9440
SEC_EDU_CE 1,0 0 4720
s |
4. DETAILS OF DUTY PAID ON EXCISABLE GOODS '
Duty code Credit Account Account Cur- GAR-7 Challan Numbers BSR Code Total Duty Paid
N i (Rs) rent {Rs.) (Rs.)
CENVAT 2760278 1860000 02005293103201300700 0200528 4520276
EDU_CESS o] 92402 02005293103201300700 0200529 92402
SEC_EDU_CESS 0 46203 02005293103201300700 0200529 45203
ABSTRACT OF ACCOUNT-CURRENT {CASH PAYMENT) :
Summary Particulars Amount {Rs.)
Opening Balance ;15201
' w"'——MMGLIJ.R-T Challan Payments made in the month {in aggregate) : | 2050000
a Total Amount Avallable ; | 2056207
Utilization towards Payment of Dutiss on excisable goods during the month(vide, Details| 1998805 i
furnished under cok. ne.3 in 81.No,(4} of the Return) :
Utilization towards Other Payments Made during the month{vide. Details furnished unden 0
e S1.No.(8) of the Return) :
Closing Balance :| 57595
5. DETAILS OF CENVAT CREDIT TAKEN AND UTILIZED T
Details of Gradit CENVAT AED_TTA NCCD ADE_LVD_CL_85 ADC_LVD_CT_75 EDU_
Cpening Balance (Rs.) 12086463 1 ' 10 ;o 0 ) 126732
- . [ N — . e e a . f B U S
Credit Taken on inputs on involces is- 1138560 0 ‘0 0 0 2733
sued by manufaciurers (Rs.) - ! . !
Credit Taken on inputs on nvoices is- 175755 , 0 0 0 0 1520
stued by | or li slage dealers (Rs,) ) . ) .. )
Credit Taken on inputs on imperted in- 995176 0 ] 0 0 17760
puts (Rs.) . I L - - S,
Credit Taken on Capital Gocds on In- 375 0 0 0 0 |8
voices Issued By Manufacturers Or By | ,
Or Il Slage Dealzrs(Rs.) . . i Lo VS U R N
Credit Taken on imported capital goods ‘0 o %D 10 -0 ]
(Rs}) L L R T D S R S
Credil Taken on inpul services (Rs.) 0 10 i0 ; ! £D
Credit Taken From Inter-Unit Transfor Of G 0 ) 0 0T T T
Credit Under Rule 10A of CENVAT GCred- ;
it Rules, 2004 ;
Total Credit Avallable (Rs.) '4105419 0 9 G I538753
Credit Utilized For Payment Of Duty On 2760276 I o T T o
Goods (Rs.) ; | ; . R
Credil utilized when input goods ars re- 10 ] ;O 0 i0 }U
moved as such (Rs.) L b Lo E e U S
Credit utilized when capital goods are re-.0 Q0 0 Q 0 [0
moved as such (Rs.) i - l L . . e
Credit utilised for payment of amountin ' 0 0 0 0 0 0
terms of Rule 8 of CENVAT Credit Rufes,
2004. (Rs.)
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Credit utilised for other payment. (Rs.) 0 0

0 0 0 fo
Credit Utilised For Payment Of Tax On 0 o 0 0 o T Tigt T
Services (Rs.) ] : _ . N — b
Credit Utilised Towards Inter-Unit Trans- 0 ' 0 0 ) ]
fer OF Credit Under Rule 104 of CENVAT. ' ; '
Credit Rules, 2004 o N ¢ N S R T
Closing balance {Rs.) :1345143 0 1 0 38783
6{1). DETAILS OF OTHER PAYMENTS MADE - ARREARS
Paymants Amount Paid{Rs.) GAR-7 Challan BSR Code $ource Document
Account Cur- | Credit Account No. Date No. Date
. rent
0 0
| Total - 0 0
DUTY HEAD BREAK UPS OF OTHER PAYNMENTS MADE - ARREARS
Source Document Number Date Paid Account Current Faid Credit Account
0 0
—Duty Head Break Up
Sl No. Duty Head Ameount Paid Total Amount Paid
Account Current Credit Acgount
6(2). DETAILS OF OTHER PAYMENTS MADE - INTERESTS
Payments ' Amount GAR-7 Challan BSR Code Source Document
Paid{Rs.)
Account Cur- No, Date No. Date
- rent
Totai : 0
6(3}. DETAILS OF OTHER PAYMENTS MADE - MiSCELLANEOUS
Payments Amount Paid(Rs.) GAR-7 Challan BSR Code Source Document
Account Cur- | Credit Account No. Date Na. Date
rent
0 0
Total ; 0 0

7. SELF-ASSESSMENT MEMORANDUM

a) | hereby declare that the information given in this Relum is ¢
behalf of the assessee.

b) During the month, total 2050000 was deposited vide GAR-7 Challans.

¢) During the month, invoices bearing following S.No. were issued.

rue, correct and complete in every respect and that | am authorised to sign on

Invoice No.From

Invoice No, To

1 T 22

96

CHALLAN DETAILS

SL No. GAR-7 Challan Number Challan Date

BSR Code

Amount (Rs.)

Page3of4 ___



2050000

|

[ 0200529

31/03/2013

T02005293103201300700

100472013

Place :IRAIPUR

The Metaliic Alloys

Date :

Name of assessee -

Remarks :

4
e
o
<
o
o
o)
0.
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FORM E.R.-1 .
RETURN OF EXCISABLE GOODS AND AVAILMENT OF CENVAT CREDIT FOR THE MONTH OF MARCH AND YEAR
2016 . h
1. Central Excise Registration | AAGFT9223LEMO01 2. Assessea’s Name : | The Metallic Alloys
Number : .
Return Number : | AAGFT0223LEMODI_ER Status : | Processed
- . 1 032016 . .
Address of Registered Unit: | The Metallic Alloys Plot No.29 Industrial Area Siltara Raipur Raipur
Commissionerate: | RAIPURNEW Division : | RAIPUR -1 Range : | RANGE-IV
- NEW '
Revise Type :
3.DETAILS OF THE MANUFACTURE, CLEARANCE AND DUTY PAYABLE -
DETAILS OF CLEARANCE
CETSH No. Description of| Unit of Quant-| Opsning Bal- | Quantity Quantity |Closing Bal4 Assessable| Type Of Clear-
Goods ity ance- Manufac- Cloared ance Value{Rs.) ance
tured .
72021100 Ferro Man- KG T 359200 385800 547000 188000 24526250 | Home Clear-
ganese . - ance
NON TARIFF NOTIFICATION USED FOR CLEARANCE
Sl No. N.T.Notification Availed N.T.Notification Sl. No.
1
2
3
DUTY PAYABLE FOR CLEARANGE _
Duty ~Tariff Notification Availed | Sl. No. in Tariff| Rate of duty Duty Pay- Prov. Assessment No.
Notification _ : able {Rs.)
" | AdValorem| Specific
CENVAT ~ 125 0 3065783
DETAILS OF CLEARANCE .
CETSH No. | Description of] Unit of Quant<| Opening Bal- | Quantity Quantlty |Closing Bal- Assessahle| Type Of Clear-
Goods i ance Manufac- Clearad ance Value(Rs.) ance
B tured ~ oot ’
72021100 Ferro Man- KG 0 108000 108000 0 4212000 Expori/Bond
- ganese . A
NON TARIFF NOTIFICATION USED FOR CLEARANCE
Sl No. N.T.Notification Avalled N.T.Notiflcation 8. No.
1 042/2001 C.E. (N.T.) 01
.2
3- .
DUTY PAYABLE EOR CLEARANCE | -
Duty ‘Tariff Notification Availed | SI, No. in Tariff Rate of duty Duty Pay- Prov. Assessmant No.
Notiflcation _ able (Rs.)
- Ad Valorem| Spacific L
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0
DETAILS OF CLEARANCE
CETSH No.. | Description of| Unit of Quant-| Opening Bal- Quantity Quantity |Closing Bal Assessable| Type OF Cloar-
Goods ance Manufac- Clearsd ance Value(Rs.) ance
. . ) tured
72023000 Silico Man- KG 0 103300 66800 36500 |- 3825250 | Home Clear:
= ganese - ’ ance
NON TARIFF NOTIFICATION USED FOR CLEARANCE '
Sl No. N.T.Notification Avalled N.T.Netification Sl. No.
3 -
2
3 .
DUTY PAYABLE FOR CLEARANCE . ) . )
- Duty Tariff Notification Avalled |SI. No. In Tarl Rate of duty Duty Pay- Prov. Assessment No.
Notification able (Rs.)
Ad Valorem| Specific
CENVAT 12.5 0 478156
DETAILS OF CLEARANCE )
CETSH No, | Description of| Unit of Quant-| Opening Bal- Quantity Quantity |Closing Bal{ Assessable] Type Of Cloar-
' : CGoods ity ance Manufac- Cleared ance Value{Rs,) ance
. tured | . :
72023000 “Silico Man- KG 0 81000 81000 0 4455000 Export/Bond
ganese ) . )
NON TARIFF NOTIFICATION USED FOR CLEARANCE
8l No. N.T.Notification Availed N.T.Notification SI. No.
1 042/2001 C.E. (N.T.) 01 '
2 -
3 .
DUTY PAYABLE FOR CLEARANCE )
Dty Tarlff Notification Availed |SI. No. in Tarlff Rate bf duty Duty Pay- Prov, Assessment No. -
Notification able {Rs.)
'Ad Valorem| Spscific
0.0 0 0
| DETAILS OF CLEARANCE
CETSH No. | Description of| Unit of Quant-| Opening Bal- Quantity | Quantity |Closing Bal-| Assessable| Type Of Clear-
Goods ity ance Manufac- Cleared ance |- Valus(Rs.) ance °
" tured”
26209900 Fe Mno Slag KG 994320. 604200 854320 744200 3939973 | Home Clear-
] _ ance
NON TARIFF NOTIFICATION USED FOR CLEARANCE 3 -
Sl No. N.T.Notification Avalled N.T.Notiflcation Sl No.
1 R
2
3 = - .
DUTY PAYABLE FOR CLEARANCE )
Duty Tarlff Notification Availed | Sl No. in Tariff Rate of duty Duty Pay- Prov. Assessment No,
- - Notiﬂcatlorg . able {Rs.) ‘ :
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Ad Valorem| Specific

492497

CENVAT 125 0
4. DETAILS OF DUTY PAID ON EXCISABLE GOODS N ]
Duty cods Credit Account Account Cur- GAR-7 Challan Numbers BSR Code Total Dut.y Paid .
. ' . {Rs.) rent {Rs.) . - . {Rs.) .
CENVAT 1636436 2400000 05100043103201607983 0510004 4036436
ABSTRACT OF ACCOUNT-CURRENT (CASH PAYMENT)
Summary Particulars ‘ Amount {Rs.)
Opening.Balance :| 52910 '
GAR-7 Challan Payments made i the month (in aggrogate) ;| 2400000
Total Amount Available ;| 2452310

Utilization towards Paymant of Dutles on excisable goods during the month{vide. Details 2400000
furnished under ¢ol. ne.3 in SI No.(4) of the Return) :

Utilization towards Other Payments Made during the month(vide. Detalls furnished unded 0

8L No.(6} of the Return) :

Closing Balance :

52910

5. DETAILS OF CENVAT.CREDIT TAKEN AND UTILIZED

Dotails of Cradit CENVAT AED_TTA NCCD ADE_LVD_CL_85|ADC_LVD_CT_75| EDU_

Opening Balance (Rs.)’ 254837 0
Credit Taken on inputs on invoices is- | 128482 0 0
sued by manufacturers (Rs.) - -
Credit Taken on inputs on invoices is- (55655 1] o 0 0
sued by | or If stage dealers {(Rs.)
Credit Taken on inputs on imported in- | 791300 - |0 1] 0 1)
puts {Rs) - .
Credit Taken on Capital Goods on In- 0 0 0 0 0
voices Issued By Manufacturers Or By |
Or |l Stage Dealers(Rs.)
&red):t'f‘aken on imported capital gcods 0 0 G 0 0

S
Cradit Taken ori input services (Rs.) 0 0 0 0
Credit Taken From Inter-Unit Transfer OF |0 o - 0 0 0
Credit Under Rule 10A of CENVAT Cred-
it Rules, 2004 .
Total Credit Available (Rs.) 1240364 0. 0 0
Credit Utilized For Payment Of Duty On  |1019788 0
Goods (Rs.) .
Credit utilized when input goods are re- {0 0 1] 0 0
moved as such {Rs.)
Credit utilized when capital goods are re- {0 0 0 0 0
moved as such (Rs.) NE
Credit utilised for payment of amountin |0 o 0 0 e
terms of Rule 8 of CENVAT Credit Rules,
2004. (Rs.)
Credit utilised for other payment. (Rs.) |0 - 0 o
Credit Utilised For Payment Of TaxOn [0 0 0
Senvices (Rs.) -
Credit Utilised Towards inter-Umt Trans- |0 0 0 0
fer Of Credit UnderRule 10A of CENVAT
Credit Rules, 2004 .
Closing balance (Rs.) 220578 0 0 0 [
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6(1). DETAILS OF OTHER PAYMENTS MADE - ARREARS

Payments Amount Paid(Rs.) GAR-7 Challan BSR Code Source Document
| Account Cur- | Cradit Account No. ~ Date No. Date
rent
0 0 -
Total : 0 0
DUTY HEAD BREAK UPS OF OTHER PAYMENTS MADE - ARREARS
Source Document Number Dats Paid Account Current Paid Credit Account
0
Duty Head Break Up - .
SINo. Duty Head Amount Pald Total Amount Paid
_ Account Current Crodit Account
6(2). DETAILS OF OTHER PAYMENTS MADE - INTERESTS
Payments Amount GAR-7 Challan BSR Code Source Documnent
Paidi{Rs.) - -
Account Cur- No. Date No. Date
ront ] .
Total : 0
6(3). DETAILS dF OTHER PAYMENTS MADE - MISCELLA!\IEOUS
Payments Amount Pald(Rs.) GAR-7 Challan _BSR Code Source Document
Account Cur- | Cradit Account] No. Date No. Date
rant
0 0
Total : 0 0

behaif of the assessee.

7. SELF-ASSESSMENT MEMORANDUM

a) | hereby deciare.that the information

b) During the month, total. 2400000 was deposited vide GAR-7-Challans.

c) During the month, invoices bearing following S.No. were issued.

given in this Return Is true, correct and complete in every respact and that | am authorised to sign on

sl. No. Involce No.From Invoice No. To |
1 735 788
CHALLAN DETAILS R N -
Sl No. GAR-7 Challan Number Challan Date BSR Codo Amount (Rs.)
1 05100043103201507983 31/03/2016 0510004 '2400000
Date :|09/04/2016

Place : | Raipur

Name of assesseo :

The Metallic Alloys

" Remarks !
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FORM E.R.-1

“ETURN OF EXCISABLE GOODS AND AVAILMENT OF CENVAT CREDIT FOR THE MONTH OF APRIL AND YEAR

2014

niral Excise Registration

Number :

AAGFT9223LEMO01

2, Assesses's Name :

The Metallic Alloys.

Return Number :

AAGFT9223LEMO01_ER

1042014

Status :

Marked for Review

iress of Registered Unit :

Plot No.29 The Metallic Alloys Industrial Area Siltara Raipur Raipur Raipur CHHATTISGARH 493111

Commissionerate :

RAIPUR NEW

Revise Type :

Division ;

RAIPUR - |
NEW

Rangs : [ RANGE-IV

“iL.8 OF THE MANUFACTURE, CLEARANCE AND DUTY PAYABLE

» 1.5 OF CLEARANCE
“3HNo. | Description of; Unif of Quant-| Opening Bal- | Quantity Quantity |Closing Bal-| Assessable! Typa Of Clsar-
Goods ity ance Manufac- Cloarad ance Valuse(Rs.) ance
tured
-+21100 | _FERRO-AL- KG 12500 687500 657950 42050 38926150 | Home Clear-
LOYS - ance
FERRO-
MANGANESE :
TARIFF NOTIFICATION USED FOR GLEARANCE
" Mo. N.T.Notification Availed N.T.Notification SI. No.
1
2
3
PAYABLE FOR CLEARANCE
oty Tariff Notification Availed | Sl No. in Tariff Rate of duty Duty Pay- Prov. Assessment No.
Notification able (Rs.)
Ad Valorem{ Specific
WVAT 12.0 0 4671138
ZESS 20 0 93424
+J_GE 1.0 0 46710
3
i.& OF CLEARANCE
“HNo. | Description of; Unit of Quant-| Opening Bal- | Quantity Quantity | Closing Bal{ Assessabla| Typsa Of Clear-
Goods ity ance Manufac- Clearad ance Valus(Rs.) ance
tured
"300 SLAG, ASH KG 0 721900 634080 87820 4788720 | Home Clear-
AND ance
RESIDUES
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~RIFF NOTIFICATION USED FOR CLEARANCE
I ko, N.T.Notification Avalled N.T.Notification 51. No.
2
3
PAYABLE FOR CLEARANGE
v Tariff Notification Availed | $l. No. in Tariff Rate of duty Duty Pay- | Prov. Assessment No,
Notification ahle (Rs.}
Ad Valorem] Specific
HAT 12.0 0 574647
o_CESS 2.0 0 11492
gy_ce 1.0 0 " 5747
" 1.8 OF DUTY PAID ON EXCISABLE GOODS
", sty code Credit Account Account Cur- GAR-7 Challan Numbers BSRCode | Total Duty Paid
_ {Rs.) rent (Rs.} {Rs.)
ENVAT 4745785 500000 02005290505201400469 5245785
_)U_CESS 29916 75000 02005290505201400469 104916
=DU_CESS 12457 40000 02005290505201400469 52457
3T OF ACCOUNT-CURRENT (CASH PAYMENT) :
Summary Particulars Amount (Rs\)
‘ Opening Balange : |65761
GAR-7 Challan Payments made in the month (in aggregate) : 1615000
Total Amount Available : | 680761

don towards Payment of Duties on excisable goods during the month(vide. Details 615000

furnished under col. no.3 in 81.No.{4) of the Return) ;

on towards Other Payments Made during the month{vide, Details furnished unded 0
S1.No.(6) of the Return) :

Closing Balance :

65761

'i-8 OF CENVAT CREDIT TAKEN AND UTILIZED

Details of Credit CENVAT AED_TTA NCCD ADE_LVD_CL_85 ADC_LVD_CT_75 EDU_

“lance (Rs.) 4516323 0 26287
_‘enoninputs on invoices i~ |234002 0 0 0 4681

anufacturers (Rs.)

.2n on inputs on invoices is- 431920 0 0 8642
I or |l stage dealers (Rs.)

< on inputs on imported in- 4248140 0 0 0

=n on Capital Goods on In- 514857 0 0 10285

-ed By Manufacturers Or By |
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i

12 Dealers(Rs.)
N on imported capital goods |0 0 0 o g 0
-&n on input services (Rs.) 0 0 0
aven Fram Inter-Unit Transfer Of | 0 0 0 0 0
mder Rule 10A of CENVAT Cred-
- it Available (Rs) |o9as342 o~ BT R o T 40885
f zd For Payment Of Duty On |4745785 0 0 0 0 28916
)
«d when inpui goods are re- |0 0 0 1] 0 0
auch (Rs,}
-2d when capital goods are re- 10 0 0 0 0 o
such {Rs.)
-ed for payment of amountin |0 0 0 0 (] 0
2 8 of CENVAT Credit Rules,
«d for other payment. (Rs.} {0 0 0 0 Q 0
=d Far Payment Of Tax On {0 0 0 0 0 g
5.3
:d Towards Inter-Unit Trans- |0 0 0 0] 0 0
i Under Rule 10A of CENVAT
-, 2004 B . ; FRN SO,
uwe (Re.) 5199557 ¢ 0 0 0 19969

L8 OF OTHER PAYMENTS MADE - ARREARS

n Amount Paid{Rs.} GAR-7 Challan BSR Code Source Document
Account Cur- | Credit Account] No. Date No. | Date
U rent
! [t} 0
0 0

"y BREAK UPS OF OTHER PAYMENTS MADE - ARREARS

~cument Number

Date

Paid Account Current

Paid Cradlt Account

0

0

| Duty Head

Amount Paid

Total Amount Paid

Account Current

Credit Account

LE OF OTHER PAYMENTS MADE - INTERESTS

uenls Amount GAR-7 Challan BSR Code Source Document
Pald(Rs.)
Account Cur- No. Date No. Date
rent
fal 0
o OTHER PAYMENTS MADE - MISCELLANEOUS
| " Amount Paid(Rs.) GAR-7 Challan BSR Code Source Document
, Agcount Cur- | Credit Account No. Data No. | Date
‘ rent
8] 0
) 0 0
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" ~3ESSMENT MEMORANDUM

“sclare that the information given in this Return is true, correct and complete in every respect and that | am authorised to sign on

. a3SUSSee.
wnanth, total 815000 was deposited vide GAR-7 Challans.

=monih, invoices bearing following S.No. were Issued.

1 Mo, Invoice No,From Invoice No. To
1 1 45
“ETANS
N GAR-T Challan Number Challan Date BSR Code Amount (Rs.)
i h 02005290505201400469 05/05/2014 0200529 615000
! Description

T igures of the opening halance in the current return and the closing balance in the previous filed return do not match.

1110/05/2014

Place : | RAIPUR

: | The Matallic Alloys

Aemarks :
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FORME.R.-1

RETURN OF EXCISABLE GOODS AND AVAILMENT OF CENVAT CREDIT FOR THE MONTH OF MAY AND YEAR 2014

Return Number :

AAGFT9223LEMO01_ER

1_052014

1. Central Exclse Registration AAGFTQZZSLEMOM ‘ 2, Assesses's Name : | The Metallic Alloys
) Number ;
Status : | Marked for Review

Addross of Registereﬁ Unit:

Plot No.28 The Metallic Alloys Industrial Area Siltara Raipur Raipur Raipur CHHATTISGARH 493111

Commissionarate :

RAIPUR NEW

Revise Type :

Division :

NEW

RAIPUR - |

Rangs : -} RANGE-IV

3.DETAILS OF THE MANUFACTURE, CLEARANCE AND DUTY PAYABLE

'DETAILS OF CLEARANGE
GETSH No. | Description of| Unit of Quant-| Opening Bal- | Quantity Quantjty |Closing Bal{ Assessable| Type Of Cleai-
. Goods ity ance Manufac- Cleared ance, Value(Rs.} ance
tured ’
72021100 FERRO-AL- KG 42050 734000 682500 93550 40537250 | Home Clear-
LOYS - - ance
FERRO-
MANGANESE :
NON TARIFF NOTIFICATION USED FOR CLEARANCE
Sl No. N.T.Notification Availed N.T.Notification Sl. No.
1
2
~
DUTY PAYABLE FOR CLEARANCE ‘
Duty Tariff Notification Availed | Sk No, in Tariff] Rate of duty Duty Pay- Prov. Assessment No.
. Notification - - able {Rs.) -
Aq Valorem| Specific
CENVAT 12.0 0 4864470
EDU_CESS 20 Q 97288
SEC_EDU_CE 1.0 ] 48643
88
DETAILS OF GLEARANCE
CETSH No. | Description of| Unit of Quant-| Opening Bal- Quaﬁtity Quantity |Closing Bal- Assessable| Type Of Clear-
. Goods I ance Manufac- Cleared ance Value(Rs.} ance
" turad . ‘ .
26209900 SLAG, ASH KG 87820- 770700 835670 22850 6685360 | Home Clear-
AND ance
RESIDUES
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NON TARIFF NOTIFICATION USED FOR CLEARANCE

S! No.

N.T.Notification Avalled

N.T.Notlfication SI, No,

1

2

3

DUTY PAYABLE FOR CLEARANCE

Duty - Tariff Notification Availod | SI. No. In Tarlff Rate of duty Duty Pay- |. Prov, Assassment No. -
- Notification | - ahle (Rs.)
Ad Valorem| Speclfic .
CENVAT 12.0 ] 802242
EDU_CESS 20 0 16045
SEC_EDU_CE 1.0 0 8022
88 - -
4. DETAILS OF DUTY PAID ON EXCISABLE GOODS ] o
Duty code Credit Account Account Cur- GAR-7 Challan Numbers BSR Code Total Duty Paid
(Rs.) rent (Rs.) {Rs.)
CENVAT 5666712 0 5666712
EDU_CESS 8333 105000 02005290506201400760 0200529 113333
SEC_EDU_CESS 6665 50000 02005290506201400760 0200529 56665
ABSTRACT OF ACCOUNT-CURRENT (CASH PAYMENT) :
Summary Particulars , Amount (Rs.)
) Opening Balance : | 65761
GAR-7 Challan Payments made in the month (in aggregats) :| 155000
- Total Amount Available :| 220761

Utilization towards Payment of Duties on excisable goods during the month{vide. Detalls] 155000

furnished under col. no.3 in 8L.No.(4} of tha Return) ;

Utllizatuon towards Othar Paymants Made.during the month(vide. Datalls furnished unden 0
S1.No.(6) of the Return) :

Closing Balance :

65761

6. DETAILS OF CENVAT CREDIT TAKEN AND UTILIZED

Details of Credit CENVAT AED_TTA NCCD ADE_LVD _CL 85|ADC_LVD_CT_75| EDU_
Opening Balance (Rs.) 5199557 0 0 {19969
Credit Taken on inputs on invaices is- 113488 0 0 0 2270
sued by manufacturers (Rs.)
Credit Taken oninputs on invoices is- | 249545 0 0 0 4991
sued by | or i stage dealers (Rs.)
Credit Taken on inputs on imported in- | 3887800 0 0 0 0
puts (Rs.) ) ’
Credit Taken on Capital Goods on in- 2849 0 0 0 60
voices |ssued By Manufacturers Or By
Or !l Stage Dealers{Rs.)

Page 2 of 4




Credit Taken on imported capital goods |0 0 0
(Rs.) ,
Credit Taken on input services (Rs:) 0 0
Credit Taken From Inter-Unit Transfer Of |0
Credit Under Rule 10A of CENVAT Cred-
it Rules, 2004 |
Total Credit Available (Rs.) 9453239 [0 27230
Credit Utillized For Payment Of Duty On |5666712- 0 . 13333
Goods, (Rs.) [
| Credit utilized when input goods are re- {25254 0 0 0 505
moved as such (Rs.) ‘
Credit utilized when capital goods are re-|0 0 0 |0 0
moved as such (Rs.)
Credit utilised for payment of amountin |0 0 ] o 0
terms of Rule 8 of CENVAT Credit Rules,
2004. (Rs.) _ _
Credit utilised for other payment. (Rs.) |0 ) 1] 0
Cradit Utilised For Payment Of Tax On |0 0 0 ‘o
Services (Rs.) :'
Credit Utilised Towards Infer-Unit Trans- |0 0 0 0 0
fer Of Credit Under Rule 10A of CENVAT)|
Credit Rules, 2004
Closing balance (Rs.) 3761273 0 0 0 18452
6(1). DETAILS OF OTHER PAYMENTS MADE - ARREARS
Payments Amount Paid(Rs.) GAR-7 Challan BSR Code " Source Documment
-Account Cur- | Credit Account] | No. Date. No. Date
ront
0 0
Total : 0 0
DUTY HEAD BREAK UPS OF OTHER PAYMENTS MADE - ARREARS
Sm_:rcs Document Numbar Date Paid Account Currant Paid Credit Account
o 0 0
Duty Head Break Up -
Sl No. Duty Head Amount Paid Total Amourit Paid
Account Current Cradit Account
6(2). DETAILS OF OTHER PAYMENTS MADE - INTERESTS
Payments . Amount GAR-T Challan BSR Cede Source Document -
Paid{Rs.) ]
Account Cur- No, Date No, Date
rent
Total : 0
6(3). DETAILS OF OTHER PAYMENTS MADE - MISCELLANECUS
Payments Amount Pald{Rs.} ] GAR-T Challan BSR Code Source Document
Account Cur- | Credit Account No. Date No. Dato
rent
o 0
Total : - 0 0
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7. SELF-ASSESSMENT MEMORANDUM

a) | hereby declare that the informaticn

behalf of the assessee.
b) During the month, total 155000 was deposited vide GAR-7 Challans.

¢} Buring the month, invoices bearing following $.No. were issued.

given In this Retum is true, ‘oornecl and complete in every respect and that | am authorised fo sign on

Involce No. To

T Invoice No.From
1 46 04
CHALLAN DETAILS ] )
SI. No. GAR-7 Challan Number Challan Date " BSR Code Amount (Rs.) '
1 02005290506201400760 05/06/2014 0200529 155000
ISSUES .
"8l No. Pescription
1 Figures of the opening balance in the current return and the closing balance In the previous filed return do not match.
Date : | 10/06/2014 Place : | RAIPUR
Name of assesses : | The Metallic Alloys
Remarks :
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2014

RETURN OF-EXCISABLE GOODS AND AVAILMENT OF CENVAT CREDIT FOR THE MONTH OF JUNE AND YEAR

1. Central Excise Reglstration

Number :

AAGFT9223LEMO01

2. Assessea's Name :

The Metallic Alloys

Raturn Number :

AAGFT9223LEMG01_ER

1_082014

Status :

‘Marked for Review

Address of Registered Unlt :

Plot No.28 The Metallic Alloys Industrial Area Siltara Raipur Raipur Raipur CHHATTISGARH 493111

Commissionerate :

RAIPUR NEW

Revise Type :

Division : |RAIPUR -1

NEW

Range : | RANGE-V

3.DETAILS OF THE MANUFACTURE, CLEARANCE AND DUTY PAYABLE

DETAILS OF CLEARANCE . i
CETSH No. | Description of| Unit of Quant-| Opening Bal- Quéntity Quantity |Closing Bal-{ Assessable| Type Of Clear-
) Goods . ity ance Manufac- | Cloared ance - | Valus{Rs.) ance .
) tured ’
72021100 FERRO-AL- KG 93550 718530 777280 34800 45845820' [ Home Clear-
LOYS - ’ : ance
FERRO-
MANGANESE :
NON TARIFF NOTIFICATION USED FOR CLEARANCE
Sl No. ﬁ.T.Notiﬂcation Availed N.T.Notification SI. No.
3 .
T2
3 _
DUTY PAYABLE FOR CLEARANCE
Duty Tariff Notification Availed | SI. No. in Tariff Rate of duty Duty Pay- | Prov. Assessment No.
Notiflcation ] able {Rs.)
Ad Valorem| Specific '
CENVAT } 12.0 0 5501498
EDU_CESS 2.0 0 110032
SEC_FDU_CE 1.0 ] 55016
S8 . .
DETAILS OF CLEARANCE )
CETSH No. | Description of| Unit of Quant- 'Openlng Bal- | Quantity Quantity |Closing Bal{ Assessable Type Of Clear-
Goods T ance Manufac- Cleared ance Valus(Rs.) ance
tured .
26209900 SLAG, ASH KG 22850 838500 812270 49080 6498160 | Home Clear- |
AND ' : ance
RESIDUES

Page1ofd



4

NON TARIFF NOTIFICATION USED FOR CLEARANCE

Sl Ne.

-N.T.Noflfication Avalled

N.T.Notification SI. No.

1

2

3

DUTY PAYABLE FOR CLEARANCE

" Tariff Notification Availed

Duty Sk No. in Tariff Rate of duty Duty Pay- |  Prov. Assessment No,
Naotification able {Rs.)
Ad Valorem| Spescific
CENVAT 120 0 779778
EDU_CESS 2.0 0 15596
SEC_EDU_CE 10 | o 7798
88 [ -
4. DETAILS OF DUTY PAID ON EXCISABLE GOODS ) .
Duty code Crodit Account Account Cur- GAR-7 Challan Numbers BSR Codo Total Duty Paid
{Rs.) rent {Rs.) . {Rs.)
CENVAT "6281276 0 6281276
EDU_CESS 5628 120000 125628
SEC_EDU_CESS 2814 60000 62814
ABSTRACT OF ACCOUNT-CURRENT (CASH PAYMENT) : .
Summary Particulars Amount (Rs.)
Opening Balancs : {65761 '
GAR-7 Challan Payments made In the month (in aggregate) : [ 180000
Total Amount Available ;| 245761

Uf.ilizatioh towards Payment of Duties on exclsabls goods during the month{vids. Details 180000
furnished under col. no.3 In SL.No.(4) of the Return) :

Utilization towards Other Payments Made during the month{vide. Detalls furnished unde]

SLNo.(6) of the Return) ;

g -

* Closing Balance :

65761 -

5. DETAILS OF CENVAT CREDIT TAKEN AND UTILIZED

Page 2 of4_'...

Details of Gredit CENVAT AED_TTA NCCD ADE_LVD_CL_85[|ADC_LVD_CT 75| EDU_

Opening Balance (Rs.) 3761273 0 18452 |

Credif Taken oninputs on invoices is-  |85407 0 1] 0 0 1708

sued by manufacturers (Rs.)

Credit Taken on inputs on invoices is- 172178 0 0 0 0 3441
|sued by | or Il stage dealers (Rs.)

Credit Taken on inputs on imported in- 5001503 0 0 0 0 0

puts (Rs.) _

Credit Taken on Caplial Goods on In- | 30052 ] 0 0 0 601

voices Issued By Manufacturers Or By |



[

®

Or |l Stage Dealers(Rs.)

Credit Taken on imported capital goods [0 0 0 0
(Rs)

Credit Taken on input services (Rs.) 0 o o
Credit Taken From_Inter-Unit Transfer Gf [0 0
Cradit Under Rule 10A of CENVAT Cred-

it Rules, 2004

Total Credit Available (Rs.) 9050413 0 24202
Credit Utilized For Payment Of Duty On (6281278 0 g 5628
Goods {Rs.) )

Credit utilized when input goods are re- 1362184 " o 0 o
moved as such {Rs.) i}

Credit utilized when capital goods are re- [0 0 0 0
moved as such {Rs.)

Credit utliised for payment of amountin |0 0 o 0
terms of Rule 8 of CENVAT Credit Rules,

2004. (Rs.)

Credit utilised for other payment. (Rs.) (0 o 0
Credit Utilised For Payment Of Tax Ot |0 0 0
Services (Rs.)

Credit Utilised Towards Inter-Unit Trans- |0 0 0 o -
fer Of Credit Under Rule 10A of CENVAT

Credit Rules, 2004 _

Closing balancs (Rs.) 1405953 0 0 18574

8{1). DETAILS OF OTHER PAYMENTS MADE - ARREARS

Paytents Amount Paid{Rs.) GAR-7 Challan BSR Code Source Document
’ | Account Cur- | Credit Accounlw No, . Date - No, Date
rent
0 0 -
Total : ' 0 0
DUTY HEAD BREAK UPS OF OTHER PAYMENTS MADE - ARREARS -
Source Document Number Date Pald Account Current Paid Credit Account
' i} -0
Duty Head Break Up
Sl No. Duty Head Amount Paid Total Amount Paid |
Account Cufrent Cradit Account
6(2). DETAILS OF OTHER PAYMENTS MADE - INTERESTS
Paymonts Amount GAR-7 Challan BSR Code Sourcs Document
Pald(Rs.) —
Account Cur- No. Date No. Date
rent ' : )
Total : .0
6(3). DETAILS OF OTHER PAYMENTS MADE - MISCELLANEQOUS _ o '
Paymaents Amount Paid(Rs.) GAR-7 Challan BSR Code Source Document
Account Cur- | Credit Account  No. Dato No. .Date
rent .
4] -0
Total: 0 0

T
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7. SELF-ASSESSMENT MEMORANDUM

a) | hereby declare that the information

behalf of the assessee.

b) During the month, total 180000 was deposited vide GAR-7 Challans,

) Duﬁng the month, invoices bearing following S.No. were issued,

given in this Return is true, comect and completa in every respect and that | am authorised to sign on

Sl. No.

involeo No.From Invoice No. To
1 7 151
CHALLAN DETAILS .
Sl No. GAR-7 Challan Number Challan Date BSR Code Amount (Rs.)
1 - 02005290507201400357 05/07/2014 0200529 180000
ISSUES . ) .
sl. No. Description
1 Figures of the opening balance n the current return and the closing balance in the previous filed returmn do not match.
Date :|10/07/2014 Place : |RAIPUR
Nams of assesses : | The Metallic Alloys

Remarks :
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FOR

M E.R.-1

2014

RETURN OF EXGISABLE GOODS AND AVAILMENT OF CENVAT CREDIT FOR THE MONTH OF JULY AND YEAR

Rel_urn Number :

.;-\édres; ;Jf-Reéi_éi;r“ec-ImLJ-n.ig :

1. Central Excise Registration ! AAGFT92231 EMOD1

_Number:

2, Asgessee's Name EThe Metallic Alloys

1072014

AAGFT9Z23LEMD0T_ER

Slalus? II\JTH“I'_I(EE?DF Hevie-\:v”-

Piot No.23 The Melallic Alloys Industrial Area Siitara Ra

ipur Raipur Raipar GHHATTISGARH 293111

i

Commissicnerate :  RAIPUR NEW Division : | RAIPUR -1 Range 1 | RANGE-IV
e - | INEW
H Revise Type : ;
J.DETAILS OF THE MANUFACTUEE, CLEARANCE AND DUTY PAYABLE
'DETAILS OF CLEARANCE B T T i T
CETSH No. | Description ot[ Unit of Quant-] Opening Bal- | Quantity Quantity iCiosing Bal-, Assessable; Type OF Clé;_;:t
Goods | ity ance Manufac- Cleared ance i Value(Rs,) E ance
R—— S U ‘ fUI‘Bd ; f
72021100 FERRQ-AL- * KG 34800 782150 539550 217400 34330113 : Home Clear-
LOYs- i ance
I FERRQ- | g
FMANGANESE :! I
£ 1
i

“N.T.Nolitication Sl. No.

. i
DUTY PAYABLE FOR CLEARANCE

Duty E thrﬁf‘"r:!Stmifiéat?-c;ﬁ Availed | Sl No. in Tariff Rate of du-f; o E-"DMUWPay?—iu _Fﬂ:o;. Assessment Nao.
R | — Notlification .. able(Rs} . e
Ad Valgrem| Specific
CENVAT . 12.0 G 4119614
EDU_GESS B 2.0 0 82392
SEC_EDU_CE 1.0 0 41197
58
DETAILS OF CLEARANCE
" CETSH No. [ Description off Unlt of Quant-| Opening Bal-| Quantity | Quantily ! Glosing Bal| Assessable Type Of Gloar-|
Goods ity ance Manufac- Gleared | ance Value(Rs.) ance
I SN , fured ; i ;
26209900 l SLAG, ASH KG 48080 882050 228580 ! 708550 1462912 Home Clear-
AND ance
RESIDUES
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e

!

i i mamampm s i T

=

NON TARIFF NCTIFICATICN USED FOR CLEARANCE

" TsiNe, N.T Notification Availed

N.T.Notification Sl. MNo.

1

2

3

DUTY PAYABLE FOR CLEARANGE

|
\
[
! - . . o e e ey R i e e T
| Durty Tarifl Motification Avalied 5] N, in Tazllf Rate of duty Duty Pay- ¢ Prov, Assessment No.
N : _ Notification able (Rs.) |
‘ Ad Valorem| Specific !
i Teenvar T i2.0 0 175549
i EDU_CESS B 2.0 a a512
‘ SEG_EDU_CE 10 0 1755 !
| 83
|
| 4. DETAILS OF DUTY PAID ON EXCISABLE GOODS
: ~ Dutycade  'Credit Account AccountCur-]  GAR-7 Challan Numbers 1 BSR Code | Total Duty Paid
‘ e e eanb (B8 rent {Rs,) - : (Rs.)
! GENVAT 4295163 0 i 4295163
: EDU_CESS . 2404 83500 02005290508201401037 . 85904
13
SEC_EDU_CESS ' 1452 41500 02005290508201401037 42952

ABSTRACT OF ACCOUNT-CURRENT (CASH PAYMENT) :

Summary Parliculars

Amocunt {Rs.)

Openlng Balancge :

65761

"GAR-7 Chailan Payments made in the month {in aggregate) :

726751

Total Amount Avaijable r

792512

Utilization 1owards Payment of Dutles on excisable goods durlng the month{vide. Details
furnished under col. no.3 in $l.No.(4) of ihe Return) :

125000

Utilization towards Cther Paymenis Made during the moehth(vide. Details furnished upden
51.No.(6) of the Return) ;

801751

Closing Balance &

85761

5, DETAILS OF CENVAT CREDIT TAKEN AND UTILIZED

Detalls of Credit CENVAT AED_TTA NCGD ADE_LVD_CL_BS|ADC_LVD_CT 75 EDU_

Opening Balance (Rs.} 1406953 0 0 0 0 18574
Credit Taken an inputs on involces is 197450 0 0 0 0 tag51
sued by manufacturers (Rs.) s e . I D e [

: - Gredit Taken on inpuls on involces ls- 251310 o 0 0 5028

i sued by | or |l slage dealers (Bs.) i . . : o
Credil Taken on inpuls on imporfed in- 5884287 c 0 0 0 0
puls [Rs.} ] L
Credit Taken on Capital Geods on in- 20802 0 0 0 0 418

voices [ssued By Manufaciurers Or By |
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Re
Gredil Taken on inpul

it Bties, 2084

Giouds {Rs)
moved as such (Rs.,)

moved as such {Rs.)

2004, {Bs)
Cradit ulilised for othe

Services (Rs.)

GCredit Rules, 2004

Péyrnents .

Total Gradit Available (Rs.)

Closing balance (Rs.)

Or li Stage Dealars{Rs.)

Credit Taken on impocted capital goods 0

saervices (Fs.) o]

Credit Taken From Inter-Unil Transfer OF 0
Credil Under Rule 10A of CENVAT Crad-

7760802

Cradit Utllized For Payment Of Duly On 4295163
Credil utilized when input goods are re- 0
Credit ulilized when capital goods are re- 0

Credit atilised for payment of amountin 0
lerme of Rule 8 of CENVAT Credit Rules,

rpaymenl. (Rs.) 4058639

Credit Utilised For Payment Ot TaxOn 0

Gredit Usilised Towards inter-Unit Trans- 0
fer Of Credit Under Bule 10A ol CENVAT

3060000

‘0 10
0o 0
0 0

;

I
0 fo
H 1
i
o "o
0 ‘o
0 0
0 ‘o
o 0
2 )

]
H i
9 .0

0 0.
PP 1_. ——
— s T

0 lo

. k
0 ‘27989

0 2404

0 e

Y e
Y
o] |O
e e

0 o

o .

0 $20451

613 DETAILS OF OTHER PAYMENTS MADE - ARREARS

" “Amaunt Paid{Rs.) GAR-7 Challan BSR Code Source Document
Account Cur- | Gredit Accoun Mo. Date No, Dale
rent
0 0
Telal ; ] l i} ' o 7

Source Document

Numbeop Date

DUTY HEAD BREAK UPS OF OTHER PAYMENTS MADE « ARREARS

paid Account Curreni

“Paid Credil Account

0

G-.

Duly Head Break Up
| sINo.

T
{
1
L
f

" DUty Head

Amaount Paid )

[ Total Amount Paid

Account Current

—

H

“Credit Account

6(2). DETAILS OF OTHER PAYMENTS MADE - INTERESTS

T mP;y_m'éHE'W o Amount GAR-7 Challan BSR Code Source Document
Paid{Rs.)
Account Cur- No. Date No, Date
- rent : ]
Total : o
6(3), DETAILS OF OTHER PAYMENTS MADE - MISCELLANEOUS
Paymenls | Amount Pald(Rs) GAR-7 Challan BSH Code Source Document |
Account Cur- | Credit Account . Ne. Date T Ne. Date
. rent |
DOthers 601751 2] 020052908082 08/08/2014 020052 NIL 31/07/2014
. " . 01400042 —
Total : 601751 : 0 ;
N SO, L
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DUTY HEAD BREAK UPS OF OTHER PAYMENTS MADE - MISCELLANEQUS - OTHERS

Source Document Numbet | Date Pald Account Current Paid Credit Accounl
NIL § 3170772014 TB01751 D
Duty Head Break Up
T SiNe. " Duly Head | Amount Paid T Tolal Amount Paid.
Account Current Credit Account
1 GENVAT 584010 o] 584010
2 EDU_CESS 11827 g 11827
3 SEC_EDU_CESS ' 5914 a 5914

7. SELF-ASSESSMENT MEMORANDUM

a) | hereby declare that the information given in (his Relurn is ltue, correct and complete in every respecl and Lhat | am authorised 1o sign en

behall of the assesses,
b} During the month, total 726751 was deposiled vide GAR-7 Challans.

¢} During the month, invoices bearing following S.No, were issued.

T TS N, “m; T Invalce No.From Invoice No. Te
1 1 152 183
i

CHALLAN DETAILS

" sl No. GAR-7 Challan Number | Ghallan Date BSR Code Amount (Rs)
STy T 02005290508201401087 08/08/2014 0200529 125000
T "’1 "02005250808201400042 08/08/2014 0200529 501751
ISSUES

3. No. Description - -
1 There is delay n flfing of relum. T
P e !-:ig_unas of“t-he openi;t-g;-gs;lanca in ihe current return ang the closing balance in the previous filed return do not match.
3 7 TSa0rce Documanl Number entered by the user does nol exists!
i Figures of CENVAT credit utillized for Other Payments and the Sum of Other Payments paid through Cenval do not

matchll ’

5 As Remarks are enlered by the Asssgsee,the Retumn has baen Marked for Review.

Date :111/08/2014

Plase :IRAIPUR

O -t
Name of assessee :: The Metallic Alloys

M—R_erh-;;k‘s.‘:‘hég&? Ferro R/I:;ganese shorlage by excise preventive, head quarter, raipur included in cleared quantity
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1
RETURN OF EXCISABLE GOODS AND AVAILMENT OF CENVAT CREDIT FOR THE MONTH OF AUGUST AND YEAR
2014
1, Central Excise Ffégis(rauo‘n | AAGFTS223LEMOOT 2, Assessee’s Name: | The Metallic".&fr;)}s
Numbet :
Return Number : | AAGFTQ223LEMO01_ER Status 1 | Marked for Review
1 D82014 .
Address of Registered Unit : | Plot No.29 Tha Metallic Alloys Incustrial Avea Siitara Raipur Raipur Raipur CHHATTISGARH 493111 i
T Commissionerate : | RAIPUR NEW Division : | RAIPUR - | Range : | RANGE-IV
. - - - - - - P - chrw o s NEW
; Revise Type : ;
3.DETAILS OF THE MANUFACTURE, CLEARANCE AND DUTY PAYABLE !
P o T T Tl t
DETAILS OF CLEARANCE .
CETSH No. | Description of] Unit of Quant-| Opening Bal- | Quantity | Quanilty | Closing Bal-| Assessable| Type Of Clear- [ l
Goods iy ahce Manufac- Cleared ance Value(Rs.) ance .
, tured |
72021100 FERRO-AL- KG 217400 764500 887000 94900 53314625 1 Home Clear- !‘-
LOYS - \ ance
' FERRO-
MANGANESE :
[ U 1
NON TARIFF NOTIFICATION USED FOR CLEARANGE
St No. 1 MN.7.Motification Availed M.T.Natification Si. Na.
1
o e — .
R - '
DuUTY E’A‘(ABLE FOR CLEARANCE .
mﬁu‘ty' T Té—fff{ﬁétifi;alion Avalled |8l No, int Tariff Rate of duty Duty Pay- Prev. Assessment No, - i : .
Notlfication able (Rs.) S
) Ad Valorem] S3peciflic i !
. i
CENVAT i2.0 0 6347755 Pt
EDU_GESS 20 0 127856 ’
SEC_EDU_CE i.0 0 63979
SS
DETAILS OF CLEARANGE
CETSH No. | Descriptian ofi Unit of Quant-| Opening Bal- | Quaniity Quantity | Ciosing Bald Assessabie] Type Of Clgar-
Goods ity ance Manufac- Cleared ance Value(Rs.} ance
\ ured
26209800 ' SLAG, ASH KG 1437730 867800 1498950 806580 0351004 Home Clear-
] AND arice
! RESIDUES .
L e L

Page 1 of 5 __

"




v

NON TARIFF NOTiFICATION USED FOR CLEARANCE

S No. N.T.Notification Availed N.T.Notifieation 8. No.
1 087/1895 CE(NT] -
2
3

DUTY PAYABLE FOR CLEARANCE

f

Duiy Y rariit Notification Availed |81, No, in Tarlff Rate of duty Duty Pay- Prov, Assessment No.
S Notificatjon able (Rs.)
i j Ad Valorem| Specific
TGENVAT o 120 0 {22132
EDU_CESS 2.0 i} 22444
SEC_EDU_CE ! 1.0 0 11228
83 '
H
| DETAILS OF CLEARANCE
" GETSH No. T'ﬁ_e;&}—igti;ﬁw:)f Unit of Quant-| Opening Bal-{ Quaniity Quantity |Closing Bal- Assessable| Type Of Clear-
Goods ity ance ManLifags Cleared ance Value(Rs.) ance
i tured ‘
26200900 | SLAG, ASH KG 1646500 0 164500 0 0 Home Clear-
{L ~ AND ance -
| RESIDUES
1

NON TARIFF NOT]FICAT!ON USED FOR CLEARANCE

Sl No,
1

N.T.Notification Availed

N, T.Notification SI. No.

2

3 H
I

DUTY PAYABLE FOR CLEARANCE

Duty Taritf Notification Availed | St No. in Tatlff Rate of duty Disty Pay- Prov. Assessment No.
Notification able (RBs.)
’ Ad Valorem] Specific
CENVAT 12.0 0 0 |
EDU_CESS 2.0 0 0
SEC_EDU_CE ' 1.0 0 0
LS8 b,

4. DETAILS OF DUTY PAID ON EXCISABLE GOODS

Page20f 5 ...
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Duty code Credit Accounti Account Cur- GAR-7 Challan Numbers BSRK Code Totai Duty Pald
{Rs.) rent (Rs.) {Hs.)
GENVAT 7519887 0 7518867
EDU_CESS 400 150000 02005290508201 401085 0200529 150400
" SEC_ECU_cESs 204 75000 02G05280506201401086 0200529 75204

ABSTRACT OF ACCOUNT-CURRENT (CASH PAYMENT) :

Summary Particulars

Amount {Rs.)

Opening Balance :

65761

GAR-7 Challan Payments made in tHe month {in aggregate)

225000

Total Amount Available :

290761

ttilizatlon towards Payment of Duties on excisable goads during the month(vide, Detalls 225000
furnished under ¢ol. ne.3 in SI.No.(4) of the Return) :

" “Utflization towards Other Payments Made during the month(vide. Detalls furnished under
SlNo.(6) ot the Return) :

o

Clasing Balance :

65761

5. DETAILS OF CENVAT CREDIT TAKEN AND UTILZED

§(1). DETAILS OF OTHER PAYMENTS MADE - ARREARS

Page 3o § ...

Details of Credit CENVAT AED_TTA NCCD ADE_LVYD_CL_85| ADC_LVD_CT 75 ET:U
Opening Balance (Rs.) 3060000 0 0 _FO 0 20481
Credit Taken on inpuls on invoices is- 6818 o 10 {0 Lll] . 135
sted by manulagturers (Rs.} i i N B S N WU T
Credii Taken on inpuls on invoices is- 202283 ID !O ;0 0 4044
sued by | or || stage dealers (Rs.) i k . . R
Credfit Taken on inpuls on imported in- 5639365 [O 0 10 0 ¢
puls {Rs.) - . S N S T e e
Credit Taken on Capital Goods on In- 0 ' 0 0 Q - i0
voices Issued By Manufaciurers Or By | ) :
Or |} Stage Dealers{fis.) o . O S
(GHrerjlit Taken on Imported capital goods 0 0 i ED o o

5. b N [N S
Credit Taken on inpul services (Fs.) 0 {b o o 0 G
Credit Taken From Inter-Unit Transfer Of 0 o J’O "o o [0 o . fo“ TR
Credit Under Rule 10A of CENVAT Cred-
it Rules, 2004 S S B S N A
Toial Credii Avallable (Rs.) 8608273 [0 0 io !o ) | 24660
Credit Utllized For Payment Of Duty On 7546475 o 7 ‘0 0 0 T s
Goods (Rs.) o . oL : o
Credit utllized when input goods are re- 0 N 10 g 0 0
moved as such (Rs.) : ! i b R S
Credit ulilized when capilal goods are ra- 0 To o {0 |0 Q
meved as such {Rs.) h 1 _
Credit utllised for payment of amountin 0 EO 0 {O Q 0
terms of Rule 8 of GENVAT Credit Rules, !
2004, (Rs.) : - b . fm' R S
Credit ulilised for olher payment. (Rs.}  © Ta 0 j[} 0 0
Credit Utilised For Payment Of Tax On . 0 T 0 0 o 0
Barvices (Rs,) ] : . S
Credit Utilised Towards Inter-Unit Trans- 0 0 0 0 0 0
fer OF Credit Uinder Ruls 10A of CENVAT : .
Credit Rules, 2004 o . B R L e P
Closing balance (Rs.) 1361808 Ty : i lg o 23730
‘ ' :



-

Payments | Amaunt Paid(Rs.) GAR-7 Chatlan BSR Code Source Document
; Account Cur- Crodit Account No. Date No. Caie
| rent
! 0 0
: {
Total : i o i

DUTY HEAD BREAK UPS OF OTHER PAYMENTS MADE - AHREARS

- Source Document Number Dale Paid Agcount Current Pald Credit Account
o ¢
| Duty Head Braak Up o
! No. : Duty.H-egd [ Amount Paid

Tolal Amount Paid

i Account Current

Credit Account

5(2). DETAILS OF OTHER PAYMENTS MADE - INTERESTS

Payments Amount GAR-7 Challan BSR Coda Source Document
. Paid({Rs.}
Account Cur- No, Date No. Late
. rent ’
Total : o
6(3). DETAILS OF OTHER PAYMENTS MADE - MIISCELLANEOUs
Paymenis Amount Pajd{Rs.) GAR-7 Challan BSR Code Source Document
Account Cur- | Gredit Account No. Daie No. Date
rent
i 0 0
o e
Total il t 0

oo L

T POV

7. SELF-ASSESSMENT MEMORANDUM

&} | heraby declare that the Information given in this Return is true, correct.and complete in every respect and that | am authorised to sign on
behaif of the assessee. .

b Duding the month, tatal 225000 was deposited vide GAR-7 Challans.

¢} During the month, invoices beaaring Joliowing S.No. were issuad.

Invoice Ne. To
84 27

‘sl No, ) J Invoice No.From T
] ;
|

CHALLAN DETAILS

Sl No. QGAR-7 Challan Number Ghalldn Date BSR Code Amount (Rs.)
1 02005290509201401086 i 05/09/2014 0200529 225000
ISSUES
SlMNe. o Description
T T are is delay i fiing of remm
g Non Tarill Nolificalion number entered by the user does not exists in the Databasall
3 Figures of the opening balance In lhe current rsturn and the closing balance In the previous filed return do not match,

Page 4 of 5;_
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¢ 7 Figures of CENVAT oredil Ulfized for Payment of Duty on Goods and the Sum of Duty Paid through Credit do nat ) i :
- maichll . i
5 As Remarks are enlered by the Assessee,lhe Relurn has been Marked fof Reviow. F ’
8 The assessable valus Is equal to zerg, '
Date :112/08/2014 Place :;HAIPUR
Name of assessee ;| The Metallic Alloys '
Remarks :| Sales Return(D-3 stack) sold, Assessable Valus - As 220736, Basic duly{12%) - Rs 26488, Education
Cess(2%) - Rs 530, SHEC(1%) - Rs 265
‘ I
i
| P
¥
\
\
|
i
|
i
|
i .
|
|
|
1
‘ i
i
|
|
|
|
|
| i
\
\
i .
t
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|
|
i
|
]
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Miarcs

FORM E.R.-1

RETURN QF EXCISABLE GOODS AND AVAILMENT OF CENVAT CREDIT FOR THE MONTH QF SEPTEMEER AND
YEAFI 2014

1. Gentral Excise Regisiration | AAGFTO293L EMO0T
Number !

2. hasessee's Name : | The Matailio Al loy.;

l.:remrn Number ;

NCN TARIFE NOTIFICATION USED FOR CLEAF!ANCE

AAGFTS223LEMO01_ER Status : | Marked for Review
" 1092014
Address of Heglstered Unit; ;PEnk No.29 Tha Melallic Alloys Indusidial Area Siltarg Halpur Raipur Raipur CHHATTISGARH 423111
Commissionerate ; | | RAIPUR NEW Divisior : | RAIPLR - { Range : | RANGE-IV ’
= e INEW ;
Revise Type :
3.DETAILS OF THE MANUFACTURE CLEAHANCE AND DUTY PAYABLE
DETALLS OF CLEARANCE - T e
CETSH No. | Description of | Unil of Quant-} Opening Bal- Quantity Quantity }Closing Bal-l Assessable! Type Of Clear-
Goods ity ance Manufac- Cleared ance Value(Rs.} ance
Iured
72021100 FERROQAL- KG 94300 510800 627500 77900 37684000 | Hoeme Cleaf-
LOYS - FERRQ, ance
MANGANESE i

sl No. ’! 7 NT Notification Avaiied

N.T.Notification SI. No,

1

B I e e T

.

" ————— - R —e

3

DUTY PAYABLE FOR GLEARANCE

Duly Tarift Notiflcation Aveiled | SI, No. in Terlf]  Rate of duty i OulyPay-, Prov, Assessment No.
. DA o Notification able (Rs.) |
: . Ad Valorem; Specific ;
CENVAT 12,0 0 4522080 )
| EDU_CESS 2.0 0 90440
SEC EDU CE; 1.0 0 45226
SRR DR S S SO
DETAILS OF CLEARANCE
CETSH No. D}eéc‘riplioﬁof‘_Un_i.'r.af—c—l[:a-r;tm- buﬁéﬂfﬁé_B;r—_CJL;thﬁ;]' Duanﬂty Ciosmg BaIEAsscssable Type Of Clear-
! Goods Jty ance WManufac- Cleared | ance . Valus(Rs) ance
. tured ; I
+ --- P B S RpVUTUNI [ e b . e a1 e ot e e e
72021100 [ FERROAL- | KG i 0 108000 | 108000 ° 0 T 6237600 ExporvBond
jLOYS - FERRC. i ! |
1MANGANESE g % .
i i
: i ' |
o PURD BN e d S

Page 1of4 .
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BON ' ]

NON TARIFF NOTIFIGATION USED FOR CLEARANGE

SiNo. N.T.Notification Avatled N.T.Netlficatlon S1. No,
R 042/2001 C.E. (N.T) 1
2
T3
DUTY PAYABLE FOR CLEARANGE o HW
T TBuyy T Tanift Notitiation Availed TSL Mo, In Tani Rate ofduty | Duly Pay- | Prov. Assessment No.
Notification able (Rs,)
Ad Valorem] Specliic
0.0 9 0

DETAILS OF CLEARANCE

ance

1

|
§

| CETSHNo. Description of Unil of Quant-' Opening Bal-| Quantity |
Goods ity ‘ ance Manufac- | Cleared
o N , tured |
25209300 SLAG, ASH KG 806580 786000 | 879960
i AND ' f
RESIDUES |

;i
:
;
i
£
i
1
i
:

[— j_ - ——
711620 ; 6407998

—Qﬁantili; :(?:Iogfnj éai-] Assessable Typweg Of Claar-
I Value(Rs.}
1

|
[
!
|

*

ance

Home Ciear-
ance

" N.T.Notificatieh Avalled

N.T.Notificatioh Si, No.

L I S

L -
DUTY PAYABLE FOR CLEARANCE

o s e i b ]

’ Du—fyM ) Tarift Notification: Availed | SI. No. In Tarifl] Rate of duty T 1 Duly Pay- Prav, Assessment Ne.
e Notitication able (Rs,)
i Ad Valorem; Specific
]
CENVAT 12.0 0 768960
EDU_CESS } 2.0 0 15380
SEC_ECU CE 1.0 0 769
- S e

4. DETAILS OF DUTY PAID ON EXCISABLE GOQDS

’ ba‘lfr code  +Credit Account Accounl Cur- GAR-7 Challan Numbers H BSR Code Total Duty Paid
{Rs.) {  renl(Rs.) i (Rs)
CENVAT 5291040 | ] 5221040
EDU,_CESS 50820 45000 02005290810201400111 0200529 105820
SEC_EDU_CESS 30418 22500 52915

ABSTRACT OF ACCOUNT-CURRENT (CASH PAYMENT) :

Summary Particulars

Amotnt {Hs.)

Page 2o0f4 __
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Opening Balance ;|65761

GAR-7 Challan Payments made in the monlh {in aggregate) ;| 67500

Total Amount Available 1] 133261

. . furnished under col, 6.3 in SL.No.(4) of the Relurn) ::
Utilizalion towards Other Payrnents Made during the month(vide. Detalls fumished under' o
51.N9.(6) of the Return) 1

Unllzanon towards Paymem o1 Duties on ) excigable goo&s—aurmg the momh(vnde Detmls 87500

Cilosing Balance :]65761

5. DETAILS OF GENYAT CREDIT TAKEN AND UTILIZED

Details of Gradil F CGENVAT AED_TTA | NCCD ADE_LVD_CL_85{ADC_LVD_CT_ 78  EpU_
| i !
it bt e e o et . s H U S : L
Opening Balance (Rs.) 1361848 9] 0 0 0
Credit Taken on inpuls on invoices is- 168491 0 lO 0 0
sued by manufacturers (Rs.) . . o
Gredit Taken on inpuls on invoices is- 195339 0 o 0 a ,3909
sued by | or Il stage deaters {Rs.) ! ' , :
Credii Taken on inpuis on imported in- 2358744 10 30 0 0 0
puts (Rs.) e e e . N .- .
Oredit Taken on Capilal Goods on In- 27448 0 ] 0 0 549
voices issued By Manufaciurers Qr By | !
Or Il Stage Dealers(Rs.)
Credit Taken on imported capilal goods 6 [y 0 0 0 4}
{Rs.}
Credil Taken on input services {Rs.) 0 0 0 0 0 0
Credit Taken From Inler-Unit Transler Of 0 '0 ) [¢] Q ‘0
Credit Under Rule 10A of CENVAT Crad- ‘ ;
it Rules, 2004 i R e s e \ . e e MHM‘}AM*
Tolal Credit Available (Hs} 4111920 1) :0 0 0 318861
Credit Utilized For Payment Of Duly On 3291040 Ty ‘o 0 o " 20820
Goods {Rs.) R ,
Credit utilized when inpui goods are re- 0 0 ] 0 G 0
maved as such (Rs.) .
Gradl ulilized when capilal goods are re- 0 0 0 0 0 0
moved as such (Rs.) ]
Credit utilised lor paymeni of amountin 0 0 0 0 0 0
larms of Rule 8 of GENVAT Credlil Rules,
2004, (Rs.) -
Credit utifised for other payment, {(Rs)) 0 0 [y ¢ 0 He
Credit Utilised For P-ay;rhent OfTaxOn 0 I R ! 0 o T
Services [Rs) B ) L L B . o . )
Credit Utilised Towards inler-Unit Trans- 0 HY 0 0 0 0
fer Of Credit Under Rule 10A of CENVAT :
Credit Rules, 2004
Clesing balance (Rs,} 820880 o 0 0 9 10741
§(1). DETAILS OF OTHER PAYMENTS MADE - ARREARS o e
Payments | Amount Paid(fis) | GAR-T Ghallan "HSR Code | Source Document
‘ Account Cur- Credit Acpount No. Dale Na. Dale
| rent
| 0 0
TYowml: G 0 - I
e e e e e e e e e
| DUTY HEAD BREAK UPS OF OTHER PAYMENTS MADE - ARREARS T T ]
| Source Document Number ’ Date : " "Paid Account Currenl ) i—w o Palcri'()rt;dvimlmAc'cc;Jnﬁl’ﬁ B
i h T T 0 P 0
B - - I H .

Page 3of 4 ___



‘Duly Head Break Up

5[ No. Tolal Amount Pald

Duli/ Head Amount Paid

:
i
i
i
:

Accaunt Current [ Credit Account

6(2). DETAILS OF OTHER PAYMENTS MADE - INTERESTS

Paymerits « Amount * GAR-T Challan B3R Code Source Document
. PaldiPs,) _— e e e ]
Account Cur-t No. Date No, : Date
[ rent H
Total : R 0

6{(2). DETAILS OF OTHER PAYMENTS MADE - MISCELLANEOUS

Payments Amount Paid{Rs.) GAR-7 Challan BSR Cods Source Decument
Account Cur- | Credit Account No. Date Mo. Date
R rent i
i o 0 :
1 P — —

7. SELF-ASSESSMENT MEMORANDUN

a) { hereby declare that the information given in this Return is rue, comract and complets in svery respect and that | am aulhorised o signon
behall of lhe assessee.

b) Buring the monih, telal 67500 was depostted vide GAR-7 Challans.

¢} During the month, inveices bearing following S.No. were issued.

"TSH Na, o Invoice Ne,From o nvalce No.To ]

1 272 336

CHALLAN DETAILS

H

Sl. No. I GAR-7 Challan Number Challan Date BSA Code i Amount {(Rs.,)
m———— [ i S
1 02005290810201400111 08/10/2014 0200629 | 57500
ISBUES
SI.”N-o. . oo T Cescription - T Tommmmm T
1 T Nan Tarilt Nolification Numzer entered by the vsar againsl non exg;c;;t"hnder band rebate clearance are rol validl) "
z Non Tariff Notification number eniered by the ussr does not exists In the Database!l
3 Figures of lhe opening balance ¥ the current relurn and the closing bafanca in the previous filed return do nol malsh.
i {
Dale : 10/10/2014 Placs ;- RAIPUR !

Name of assessee ; T@-Melallic Alloys T e e

Remarks

Page daf d_..,
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SHAND CUSTOMS

x{%&“m;“-f S Minéhy of Tinance -ﬂ]epagtnlenl of Rm?ehué | §
’ FORM E.R,-1
RETURN OF EXCISABLE GOODS AND AVAILMENT OF CENVAT CREDIT FOR THE MONTH OF OCTOBER AND -
YEAR 2014
1. Gentral Excise Reg]st.rglion AAGFTQEHSLEMOEH 2: Assessee's Name @ | The Metallic Alloys o
- Return Nﬂbzé ??A%F;”g?iESLEMODLER Status : jMarkedm'f”éFReviewuwmM T
Address of Registered Unit : | Plot No.28 The Meialic Alloys Industrial Area Siltara Raipur Raipur Raipur CHHAT TISGARE 403111
T T Commissionerate ;- RAIPUR NEW I Division : ;Eé:};ua-u } Range : [ RANGE-IV
TRevise Type: T , i i

3.DETAILS OF THE MANUFACTURE, CLEARANCE AND DUTY PAYABLE

' DETAILS OF CLEARANCE

" CETSH No. | Description of; Unit of Quant-| Opening Bal- | Quantity | Quantity | Closing Bak Assessable] Type Of Clear-| -

Goods ity ance Manufac- Cleargd ance Value(Rs.) | ance
- " S ‘ured \ m— i Camam e e - - et i . et e ettt e e M s 8 e
72021100 FERRO AL- KG 77900 84100 158000 | 4000 1 9376500 Home Clear-

. LOYS - FER- | ance
[ ROMAN- :
! GANESE:
1

H

; !
| |
'NON TARIFF NOTIFICATION USED FOR CLEARANGE S

SINo. | N.T.Notification Avalled N.T-Notification Si. No,
— = 1 v e g iy T e et e R it e e O A Ak o e e s RN
e —— e
3 T i

DUTY PAYABLE FOR CLEARANCE

SRS i, - [E——

i Dély i T;'mgtiﬁ‘é;ﬂdn“@vai!ed |'S1. No. In: Tariff Rate of duiy - Duty Pay—_r— " Prov. Assessment No.”
S S _ ! Notification able (As.) I
: Ad Valorem] Specific !
RN A _ S

CENVAT i 12.0 0 1125180 E
EDUCESS | o E 20 0 22505 |

i i — S —
SEG_EDU_GE E 1.0 .0 11253

- -_.%S”-. S DA - e e o s ,,E-_.__. . : - i RN P © B bim e s o S Do e

DETAILS OF GLEARANCE

GETSH No. | Description ofi Unit of Quant-! Opening Bal- | Quantity Quantity |Closing Bal-ﬁ Assessable| Type QI Clear-
Goods  { ity " ance Manufac- Cleared ance ; Value(Rs.} ance
SR S tured § —
26209900 SLAG, ASH KG i 711620 88500 788590 11530 | 6752444 Home Clear-
AND ‘. : : ance
RESIDUES N I : i
i 1 ! N
; ! i i
L ; - S PRV VT SDES S U

Fage 1 of 5
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NON TARIFF NOTIFICATION USED FOR CLEARANCE

“siNo. | NT.Notification Availed

N.T Notification SI. No.

1

P

e i
]

DUTY PAYABLE FOR CLEARANCE

Duty i Tarilf Notification Availed | 5l, No. in Tariff Rate of duty Duty Pay- | Prov. Assessment No.
e o . Notificalion able (As.) e
i Ad Valorem| Specific
TCEWAT § 12.0 0 810293
EDU_CESS 2.0 0 16207
SEC_EDU_CE 1.0 o] 088
33
OETAILS OF CLEARANCE i
CETSH No. | Description of} Unit of lt?zu-a.nt-iE Opening Bal- § Quantity Quaniity |Clesing Ba}-f Assessable| Type OF a;lﬁg
! Goods ity ance Manufac- Cleared | ance : Value(Rs.), ance
S T S A tured ] NN .
72023000 | FERRO AL- KG i G 56500 37000 | 19500 2265000 Home Clear-
LOYS - FERRD: | ance
SILICO MAN- | | ;
GANESE | X i

NON TARIFF NOTIFICATION USED FOR CLEARANCE

S!'No. ""N.T.Notiffcation Availed

N.T.Notification Si. No.

.2.

t
4
|
i
C e 4w -
¢
H

3 .
]

DUTY PAYABLE FOR CLEARANCE

) '"D_u{yw " 1;Tnamf Notification Availed | Sl, No. in Tariff Rate of duty Duly Pay- Prov. Assessment No.
: Netlfication able (Rs.) .
! Ad Valorem| Specific ! j
EDU _GESS 20 0 5412 1 T
SEG_£DU_CE 1.0 o zes | T
- wima S%.- s ol e ———n 0 mw . e e . me—— —— {
CENVAT : 12.0 0 | 270800
e o o i
DETAILS OF CLEARANCE
CETSH Ne. Tb'escx:i'b'ﬁo_n'é.t‘i -Uaﬂmgfmauam-; Opeﬁing Bal- | GQuanfily t Quaniity %Closlng Bél-] Assessablel Type O Cleé‘:
Goods ity ! ance Manufac- | Cleared ahes ! Value(Rs.) E ance
\ ; fured - I b
S T o e om Lt e e e U T T
72023000 rFERRO Al- KG i 4] 410000 ‘! 410000 ¢ 0 i 26010000 ; Export/Bond
' LOYS - FERRC! | i |
) SILICO MAN- ; i i
i [ _GANESE | i f
NON TARIFF NOTIFICATION USED FOR CLEARANCE

Sl No. N.T.Nofification Avalled

N.T.Notification Sl No.

Page2ol 6 .,
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! OUTY PAYABLE FOR CLEARANCE

; T Duty Tariff Notification Avaited | Sl No. in Tariff Rate of duty Duty Pay- Prov. Assessment No, o

1 Notification able (Rs.)

| . Ad Valorem; Specific

‘ 0.0 o] 0

| S SN !

| L

; 4, DETAILS OF DUTY PAID ON EXCISABLE GOODS

‘ Duty code Credit Account Account Cur- GAR-7 Challan Numbers BSR Code Toltal Duty Paid

} {Rs.) rent (Rs.) - (Rs.}

] CENVAT X 22068073 0 02005290511201400828 0200529 2206073

i o emm e o —

3 EDU_CESS i 38124 8060 44124
wwwwwwwwwwww §

i SEC_EDU_CESS 18058 ! 4000 22058
O — Eme - 1

| P T
ABSTRACT OF ACCOUNT-CURRENT (CASH PAYMENT;} :

i

| Summary Particulars Amouni (Rs.)

\

; 'Opening Balance 1 {65761

} GAR-7 Challan Payments made in the month (in aggregate) 12000 “” -

|

| Tolal Amount Available : | 77761

| Ulilizalion towards Payment of Duties on excisable goods during the menth(vide. Details 12000

i furnished under col. no.3 in SL.Ne.(4) of the Return) :

Utitizalion towards Other Payments Made during the month{vide. Details furnished unden ¢

‘ i S1.Nw.(6) of the Return; :

‘ Closing Balance :| 65761

| _

‘ g, DETAILS OF CENVAT CREDIT TAKEN AND UTILIZED

i .

! Details of Credit CENVAT AED_TTA NCCD ADE_LVD_CL_85 ADC_LVD_CT_75{ EDU..

\

| Qpening Balance (Rs,) 820880 o Q 0 o - 0744

i Credit Taken on inputs on invoices is- 218900 0 o 0 © T Tasso

! susd by manufacturers (Rs.) . : X 3

| Credit Taken on Inputs on invoices is- 213264 0 0 0 0 4265

] sued by ! or Il stage dealers {Rs.) . .
Credit Taken on inpuls on imporied in- 278439 0 . 0 0 0 0

| puts (Rs.} . o e . - R

i Credit Taken on Capital Goods on In- 0 o ] o 0 0

‘ voices Issued By Manufaciurers Or By | !

‘ Or il Stage Deaters(fs.) . . e . e
Cradit Taken on imported capital goods 0 ' 0 0 ‘0 o 0
{Rs.) .
Cradit Taken on Input services {Rs.} 0 o} 0 0 0 0
Cragit Taken From Inter-Unit Transfer Of 0 0 0 0 0 o
Credit Under Bule 10A of CENVAT Cred-
it Rules, 2004 ) . o R
Total Gredit Available {Rs.) 1531483 o Q to ) o 119386
Cradll Utilized For Payment Gf Duty On - 1158573 0 g "0 o T T T {Bied
Goods (Rs.) _ o . s Lt
Credit utilized when input goods are re- 13678 0 0 0 0 ‘274
moved as such (Rs.) 5 . . . X , . .
Gredit utilized when capital goods are re- 0 0 0 0 0 g
moved as such (Rs.}

Page3of5




DUTY BEAD BREAK UPS OF OTHER PAYMENTS MADE - ARREARS

umzi'i'anafedil Accg-L—f Al

Source Document Numbey " Date Paid Account Current
a 0

1 Credit uiflised for payment of amountin 0 0 0 0 .0 0
- terms of Rule 8 of CENVAT Credit Rules, ! ;
: 2004, (Rs.) . -
i R . :
| Credit utilised for ather payment. (Rs) 0 4 4 0 0 0
\ - - . :
; Credit Utilised For Payment Of Tax On 0 ¢ 0 ;0 0 .0
\ 8ervices (Rs) . Cos A T AU S
| Credit Ullised Towards Inter-Unit Trans- 0 0 0 0 0 S
: fer Of Credit Under Bule 10A of CENVAT s E i o
\ Credit Rules, 2004 o o i . _ M
l Closing bafance (Rs.) 259232 o 0 ‘0 ¢ '3988
! . - C e . e e -
i 6{1). DETAILS OF OTHER PAYMENTS MADE - ARREARS T e T
; TBayments | Amount Paid{Rs.) GAR-7 Challan BSR Code Source Document
1 Account Cur- | CGredit Account Ne. Date Nao, Date
} rent
|
0 0

| L.
| Total : 0 0
‘ . e
\
|
\
|
|
|

‘ Duty Head Break Up
‘ Sl No.
|
|
|

Duty Head Amount Pald Tolal Amount Paid

T
|
|
§ Account Current Credit Account
1

§(2). DETAILS OF OTHER PAYMENTS MADE - INTERESTS

- Payméﬁts T Amount GAR-7T Challan BSR Code Source Document . ;
Paid{Rs.} . ;
Account Cur- No. Date No. Date
| _ rent .
Totai : E o] i

6(3). DETAILS OF OTHER PAYMENTS MADE - MESCELLANEOUS [

" Payments | Amount Paid{Rs.} GAR-7 Challan i BSﬁEbggj_m " 'scurce Document
Account Cur- | Credit Acocount No. Date | No. Date
o _Trent ] w
0 ‘ 0 '
Tolal : 0 ; 0

7. SELF-ASSESSMENT MEMORANDUM

a) | hereby declare that the infarmation given in this Return is true, correct and comglete in every respact and that | am authorised to signon
behali of the assessee. .
i3} During the month, total 12000 was deposited vide GAR-7 Challans.

c) During the menth, invoises bearing following S.No, were issued.

S, No. ! Invoice No.From Inveice No. To

oo At % e g b e e i SN RAY HAE A 8 e ek

1 ; 337 . 392

¥

CHALLAN DETAILS
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Y a "SI, No. i GAR-7 Challan Number | Challan Date BSR Code “Amount (Hs.}
; . o M1 ‘ 02005290511201400826 05/11/2014 (200528 12000
ISSUES
i - Sl No. § """ Description
: i Non Tariff Netification Number entered by thc;. user against non export Under bond rebats clearance are net valid!l
I B Non Tarlf Nalification number entersd by the user does not exisis in Lhe Dalabasell
3 Figures of lhe cpening balance in the current return and the ciosing balance in the previous lited ralum do not maich,

Date :110/11/2014 Place :| RAIPUR

"7 "Name of assessae ) The Melallic Alloys

-ﬁ—emarks :i__

Fage bofb._




-

Mzms tey of Tmmm ﬁbepnr;;mem of Revenua

FDHM E.R.-1

YEAR 2014

RETURN OF EXCISABLE GOODS AND AVAILMENT OF CENVAT CREDIT FOR THE MONTH OF NOVEMBER AND

T.E"eﬁ?r_a; Excfs"e"a—e—gi's'fr“ét%n | AAGFT3223LEMOGT

2. Assessee’s Name @

Number ; |

i The Metallic Alloys
i

Return Number :

" AAGFT9223LEMO0T ER

Slatls : |

I Marked Ior Review

1112014

Address of Reg;s%ered Unit ;-

_i
Flot No.29 The Melalhc Alloys lncluslrla! Area Srilara Raipur Razpm Ralpur CHHATTISGAHH 4931 11

Commissionerate : 1 HAIPUH NEW

i Hewse Type

Dlvisian :
NEW

jE RAIPUR - |

f Range T RANGE-IV
! |

3.DETAILS OF THE MANUFACTURE, CLEARANGE AND DUTY FAYABLE

DETAILS OF CLEARANCE

I

CETSH No. | Description nfi Unft of Quani-| Opening Bal- Quantity Quanmy | | Closing Bal Assessable! Type Of Clear-
: Goods  § ity ance Manufac- Cleared ance | Value(Rs.} ahece
i tured i i L
?2021 100 ) FERRO-AL- KG 4000 3] 0 1 4000 i Home Clear-
LOYS - i anhce
FERRO- : ! :
MANGANESE ‘ :

|
.
]

NON TARIFF NOT?FICATION USED FOR CLEARANCE

SI No.

4 N.T Notification Avaiied

N T. Nounmtron s, No.

i

2

T TV

3 I

DUTY PAYABLE FOR CLEARANCE

Duty Tarift Nofificalion Avalled |{SI. No. in Tarlff Rate of duty Duty Pay- E Prov Assessment No. |
Notifieation able (Rs.} e
X Ad Valorem! Specilic ;

CENVAT i 12.0 o i ' T T
EDU_CESS | 2.0 o T 0 ] N
|SEC_EDU CE o ) 10 o 0 ’

e B8 I
DETAILS OF CLEARANCE v
TCETSH No. | Dascliption of. Uit of Guani: Opening Bal- | Quantity | Quantity !Closing Bal] Assessable’ Type OF Glear-
' Goods !} ity ance Manufac- Clearad |  ance Value(Rs.) ance
tred )
[ - PV ————e T O - [ f eeea = R
72023000 FERRC-AL- . KG 19500 541200 491000 63700 25055500 Hame Ciear-
: LOYS - ! ance
H FERRGQ- * : ;
giLICo- i | ;
o MANGANESE ; i : ;
NON TARIFF NOTIFICATION USED FOR CLEARANCE
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Summary Particulars

1

|

Amount {Rs.)

Opening Balance 1| 65761

GAR-7 Chailan Paymenls mada in the month {in aggregate) :

1704500

Total Amount Available ;

1770261

Utilization towards Paymeni of Duties on excisable goods during the month{vide. Details
furnished under col. no.3 In 5l.No.(4) of the Return) :

1704500

Utilization towards Other Payments Made during the menth{vide. Details furnished under
Si.No.(6) of the Return) :

0

-

Closing Balance :| 65781

7. DETAILS OF CENVAT CREDIT TAKEN AND UTILIZED

Details of Cradit CENVAT AED_TTA NCCD ADE_LVD_CL_85/ADC_LVYD_CT 751  EDU.
i
Opening Balance (Rs)) 359232 0 o} 0 0 13983
Giadil Taken on inputs on invoices s 192538 0 0 0 0 13851
suedby manulaclwrers Rsy o . e et o
Cradii Taken on inputs an invoicas 1s- 110430 io o 5] 0 2207
sued by [ or |l stage dealers (Rs.) . M N R . B L
Credit Taken on inpuis on impotted in- 1370193 0 ' 0 0 0 0
puls (Rs.) ] .
Gredit Taken on Capilal Goods on - 1645 0 0 i 0 33
voices [ssued By Manufacturers Or By | i ,
Cr Il Stage Dealers(Rs.) ! ;
Credll Taken on imported capital goods g ¢ o ;;0
(Rs.) ; ‘
Credit Taken on inpul services (Fs.) 0 0 0 0 ‘a
Credit Taken From inter-Unit Transfer Of 0 0 0 ’ ‘0 Q
Credit Under Rule 10A of CENVAT Cred- ; ’
it Rules, 2004 . s ”'“ . - o
Total Credit Avallahle {Rs.) 2034038 0 0 0 10079
Gredf| Utilized For Payment Of Dyly On 1776650 o o o “4733
Goods {As.) . } : __
Credit utifzed when input goods are re- 0 0 0 0 0
moved as such (Rs.) N
Credit uilized when capilal goods are re- 0 0 .0 0 Hy
moved as such (Rs.) . . ; L. C
Credit utilised for paymenl of ameuntin - ¢ 0 ¢ 0 0
terms ol Rule 8 of CENVAT Credil Rules,
2004, {Rs.} R ; .
Credi utilised for olher payment. {Rs.) 0 .0 0 0 0
Cradit Utllised For Payment Of Tax On 0 o 0 0 o
Services [Rs.) . . : ,
Cradit Utilised Towards {nter-Unil Trans- 0 0 1] 0 g
ler Of Credit Under fule 10A of CENVAT : I '
Gredit Rules, 2004 ' b . - et
Closing balance (Rs.) 257378 Y ¢ 0 15348
6(1). DETAILS OF OTHER PAYMENTS MADE - ARREARS T
Eaﬁﬁwm; } o Amount Pald{Rs.) i GAR-7 Challan BSA Code Souree Docyment
1" Account Cur. | Credit Account Me. i Date Ne. | pale |
— rent ] "
o] 0
R e et

DUTY HEAD BREAK UPS OF OTHER PAYMENTS MADE - ARREARS

Soutce Dacument Numbsr Date

1

Paid Account Current

Paid Credit Account

Fage 3 ofd _ .,



T i - 0 | o
Duty Head Break Up
" T8 No. I Dty Head Amount Paid Total Amaunt Paid |
Account Gurrent Cradit Account
6(2). DETAILS QF OTHER PAYMENTS MADE - INTERESTS
T Fayments T T Amount | GAR-7 Challan BSA Code Source Documant
t Paid{Rs.) .\
Account Cur- Mo. Datg MNa. Date
reni
Total : 0
6(3} DETAILS OF OTHER PAYMENTS MADE - MISCELLANEOUS
CPayments | Amount Paid(As) T GAR-7 Challar [ 7EsACode |77 Source Document
Account Cur- } Gredit Account‘i No. Date No. T Date
AU VL L 11 SO ;
0 0 }
H i
; 0 0 l

7. SELF-ASBESSMENT MEMORANDUM

a) | hereby declare thal the intormation givenin this Retwm is
behall of the assessas,

b} Curing the month, lelal 1704500 was deposiled vide GAR-7 Challans.

rue, carrect and complele in every respect and thal | am auiharised (o sign on

¢} During the month, invoices bearing following S.No. were issued,

sl No, . nvoice No.From o Envoi"c;No'._‘l'—o—

1 . 383 409

CHALLAN DETAILS

S No. " GAR-7 Challan Number Chaltar: Date " " ESR Code %” T Amount(As)
H ) 02005290212201400212 o2/12/2014 0200529 1704500

ISSUES

S0, 1 e in s e _‘w‘meescripfi'o_n"m s v e ex e e m .
T hlﬁgﬁrég i the opening balance in the eurrent return and the closing balance in the pravious liled return do not makch.

Date : 09/1272014 Place :iHA]PUH

Name of assessee 1| The Mslallic Alloys

T _—-w”n_hemarks T '
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oo

e

RESIDUES

&l No. N.T.Nolitication Avalled M.T,Notlfication SI. No.
1
2
= ——
DUTY PAYABLE FOR CLEARANGE o
’ n”j’.’).u—t;w“ 7} “Tarif Notification Availed  {8I. No. in Tarif Rate of duty g Duty Pay- Prov. Assessment No.
S Notification i able (Rs.)
! Ad Valorem| Speciiic
CENVAT P TTT e 2.0 g 534886560
EDU_CESS 2.0 0 69733
SEC_EDU_GE 1.0 ol 34868
58 ~
DETAILS OF CLEARANCE
—CETSH No. | Descripifon o{i Unit of Guant-! Opening Bal- Quantity Quantity {Closing Bal-l Assessable! Type Of Clear-
Goods - ity ance Manufac- Cleared ance Value(Rs)) ¢ ance
! : fured ;
26209900 | SLAG, ASH KG 11530 i) 0 11530 | 0 T Home Clear-
AND ! ! ance

i |
H i

e i : | H .

NON TARIFF NOTIFICATION USED FOR CLEARANGE

CsiNe. T T T N T otieation Avaiied N.T.Nolificatlan SI, No. A

1
s -
3

DUTY PAYABLE FOR CLEARANGE

" buly T Tarit Notification Avafied |51 N in Tarii Rate of duty Duly Pay- | Prov, Assessment No.

S S Natificalion i able {Rs.) . .

Ad Yalorem! Specilic
CCENVAT T T e 2.0 o Ty o
EDU_CESS 2.0 g | 0 B

e i et e e H

SEG_EDU_CE §- 1.0 0 | 0

PR .,§..S_._-—.-:—.-m e i H :

4. DETAILS OF DUTY PAID ON EXCISABLE GOODS

T '_D'fli{r?&jé v“—*?:reditAccounﬂ Actount Cur- GAR-7 Challan Numbers | BSA Code Total Dutyﬁlhdn*
. - . (As) _ 1_ rent(Rs) ! _Bs)
! CENVAT 1876660 1610000 92005800212201400212 1 0200529 3486660
I EDUCESS — T a7an 85000 . T T T T e
“"é"E'é_:Efmj;Eééwf"' 3368 31500 T TV T Mamss

ABSTRACT OF ACCOUNT-CURRENT {CASH PAYMENT;)

Fage 2 of 4 __
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partmett of Revanue

FORME.R.-1

YEAR 2014

RETURN OF EXCISABLE GOODS AND AVAILMENT OF CENVAT CREDIT FOR THE MONTH OF DECEMBER AN.D '

1, Central Excise Registration
Number :

AAGFTI223LEMOO

2. Assegsee's Name :

The Melallic Allbys

Return Number:

AAGFTO2R3LEMOOT_FR
1_122014

Status ;

Marked for Review

Address of Regisiared Unit :

Plot No.28 The Metallie Alloys Industrial Area Siltara Ralpur Raipur Raipur CHHEATTISGARM 483111

Commissioherate ;

RAIPUR NEW Division : | RAIPUR -1 Range: | RANGE-Y
NEW
Revise Type ;
3.DETAILS OF THE MANUFACTURE, CLEARANCE AND DUTY PAYABLE
DETAILS OF CLEARANCE
CETSH No, | Description of! Unit of Quant- Opening Bal-| Quantity Quantity |Closing Bal{ Assessable] Type Of Glear-
Goods ity ance Manufae- Cleared ance Value(Rs.) apce
tured
72021100 FERRO-AL- KG 4000 866800 461200 108800 28497308 Home Clear-
LOYS - ance
FERRO-
MANGANESE :
NON TARIFF NOTIFICATION USED FOR CLEARANCE
Sl No. N.T.Notiflcation Availed N.T,Notification SI. No.
— -
- -
= -
DUTY PAYABLE FOR CLEARANGE
Duty Tarifl Notification Availed | SL No. in Taritf Rate of duty Duly Pay- Prov. Assessmen} No.
Notification able {Rs.) -
AdValorem| Specific
 CENVAT 12.0 5 3179678 .
TEDU CESS 20 2 53594
SEC_EDU_CE 1.0 0 31798
58
DETAILS OF CLEARANCE
CETSH No. | Description of{ Unit of Quant- Orpening Bal | Quantity Quantity | Closing Bal-{ Assessable| Type Of Clear-
Goods ity anhce Manufac- Cleared ance Yalue{Rs.} ance
e . " - e e . mmld lurEd e,
72023000 F’EHRO-AL— K& 69700 35500 92800 12300 54458100 Heme Clear-
LOYS - ance
FERRO-
SILICO-
MANGANESE

NON TARIFF NGTIFICATION USED FOR CLEARANCE
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Sl No, N.T.Notification Availed N.T.Notlfication 81, No.
1
2
3
DUTY PAYABLE FCR CLEARANCE
Duty Tariff Nolification Availed | SI. No. In Taritf Rate of duty Duty Pay- Prov. Assessment No.
RSN S Notification able {Rs.) e
T Ad Valorem| Specific
CENVAT 12.0 a 653412
EDU_CESS 2.0 i3 13068
SEC_EDU GE 1.0 0 6535
385 |
DETAILS OF CLEARANCE
CETSH No. | Description of! Unit of Quant- Opening Bal-| Quantity Quantity IClosing Bal: Assessable] Typs OF Clear-
Goods ity anhce Manufae- Cieared anca Value(Rs.) ance
iured
25209800 SLAG, ASH KRG 11530 672670 536180 48020 3458487 Home Clear-
AND anca
RESIDUES
NON TARIFF NOTIFICATION USED FOR GLEARANCE
SF No. N.T.Notification Avalled N.T.Notification Sl. No.
1
2
3
BUTY PAYABLE FOR CLEARANCE
Duty Tarfff Notification Avatled | 31, No. In Tariff Rate ot duty Dty Pay- Prov. Assegsment No.
MNotification ahle (Rs.)
; Ad Valorem| Specific
CENVAT i2.0 0 415018
EDU_CESS | 2.0 0 8302
SEC_EDU_GE 1.0 1] 4148
A . SS .
4. DETAILS OF DUTY PAID ON EXCISABLE GODDS
Duty code Credit Account Account Gur- GAR-7 Challan Numbets B3R Code Tatal Duty Paid .
(Rs.) rent {Rs.) (Rs.}
CENVAT 3648108 6000C0 02005290501201501122 0200529 4248108
EDU_CESS 8964 76000 84964
SEC_EDU_GCESS 44814 38000 42481

ABSTRACT OF ACCOUNT-CURRENT (CASH PAYMENT) :

re
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Summary Particulars

Amount (Rs.}

Opening Balance:

65761

GAR-7 Challan Payimants made in the manth (in aggregats) :

714000

Total Amount Availanle :

7

79761

Utitization towards Payment of Dutles on excisable goods during the monthivide. Details
fumished under col, ne.3 in SI.Ne.(4) of the Beturn)

7

140080

Ulilization fowards Othar Payments

Made during the monthivide. Details furnished unden
SlNo.{6) of the Aeturn) :

o

Closing Balance :|5

5761

5. DETAILS OF GENVAT CREDIT TAKER AND UTILIZED

DUTY HEAD BREAK UPS OF OTHER PAYMENTS MADE - ARREARS

Source Dogumenl Number

Data

Paid Account Current

Paid Credit Account

Page 3 of 4 .,

Details of Credit CENVAT AED_TTA NCCh ADE_LVD_CL_85|ADC_LVD_CT_751  EpU.
Opening Balance (Rs.) 257378 0 0 0 o 5346:
Credit Teken on inputs on involees i 1158878 o 0 0 0 3180,
sued by manufaciurers (Rs.} _
Credit Taken an inputs on nvoices is- 70694 0 0 0 3} 1535
sued by i or 1l siage dealers {Rs.) - .
Credlt Taken on iapUis en imported in- | 32681 55 0 ¢ 0 0 0
PUs(s) ———e
Credi Taken on Capital Geads an In- 20898 0 0 0 418
voloes Issued By Manufaeturers Or By | |
Or 1l Stage Dealers(Rs.) : L A R
Credil Taken on imported capita goods [0 {0 a 0 0 a
(Rsg
Credit Taken on input services {Rs.) 0 L4 0 0 Q 0
{ Gredit Taken From Inter-Unit Transfer OF |0 0 o 0 0 o
Credil Under Ruie 10A of CENVAT Crod-
i Rules, 2004~ i R IR SN N
Tolal Credit Availablz {Rs.} 3782004 0 e 0 1] 110479
Credit Utilized For Payment OF Duty On |3608108 D 0 0 0 8164,
Geods {Re.) O R R —
Oredif utilized when input goods are re- 24462 0 ¢ 0 0 488
movedassuch(Rs,) b — -
Credit ulllized when capiial goods are re- {0 0 0 0 0 0
moved a3 such (Rs.) —
Credil utilised for paymentof amount in |0 0 ol 0 o 0
terms of Rule 8 of CENVAT Gredit Fules,
204 Be) b S S T R S R S,
Credit utlised for ather payment. {(Rs) 0 0 0 M ] u
Creclt Uilised For Payment Of Tax on o "~ =" 0 o T T T g Ty
Sevees(Rs) [ R
Credit Utilised Towards Inter-Unil Trarg- 10 ¢ a ¢ 0 0
fer Of Credit Under Rule 10A of CENVAT
Credit Rules, 2004 . o
Closing batance (Rs.) 149434 0 0 0 o] 1827
6(1). DETAILS OF OTHER PAYMENTS MADE - ARREARS
Paynﬁenls ' Amount Paid{Rs.} GAR-7 Challan BSR Code Source Document
Accouni Cur- | Credit Agcount No, Date No, Dale
renl
0 0
Totalz ¢ 0



Duty Head Break Up

St Ng, Duty Head . Amount Paid Total Amount'Pald

Acoount Gurrent f Credit Account

6{2). DETAILS OF OTHER PAYMENTS MADE - INTERESTS

Paymants Amount GAR-7 Challan BSH Code Source Documenl
Faid{Rs.)
Account Cur- No. Dats No. Date
rent
Totai : 0

6(3), DETAILE OF OTHER PAYMENTS MADE - MISCELLANEGUS

Payments Amount PaldiRs.) GAR-7 Challan BSR Code Source Document
: Account Cur- ! Cradit Account No. Date No. Dale
i rent
]
' 0 0
Total : 0 0 . g

7. BELF-ASSESSMENT MEMORANDUM

| a) | hereby declare that the information given in this Return is true, corract and somplele in evary respect and thal | am authorised 1o sign on
| behall of the assessea.

b} During tha month, total 714000 was deposited vide GAR-7 Chalians,

| &} Buting the month, Invoices bearing fallowing S.Mo. were isstied.

l Sl. No. Invoice No.From . Invoice No. To
1 410 485
i -
! CHALLAN DETAILS . -
i Sl Na, GAR-7 Cirallan Number Challar} Data B3R Code Amount (Bs.}
! i 0200520050120150%122 05/31/2015 D200829 714000
|
| ISSUES
E SI. No. Deseription

Figures of the opening baiance in the current raturn and the closing balance In the previous liled return do not match,

Date :{08/01/2015 Place ' | RAIPUR

Name of assessee :{ The Metallic Alloys

Remarks :
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-~ FORME.R.A1

2017

RETURN OF EXCISABLE GOODS AND AVAILMENT OF CENVAT CREDIT FOR THE MONTH OF APRIL AND YEAR

1. Central Excise Registration

Number :

AAGFT9223LEMOD1

2. Assesseo's Name :

The Metallic Alloys

Return Number:

1042017

AAGFTO223LEMO01_ER

Status

Marked for Review

Address of Reglsterad Unit :

Plot No.29 The Metallic Ailoys Industrial Area Siltara Raipur Raipur Raipur CHHATTISGARH 493111

Commissionerate :

RAIPUR NEW Division : | RAIPUR -1 Rangs : | RANGE-IV
: . NEW .
Revise Typo:
3.DETAILS OF THE MANUFAGTURE, CLEARANCE AND DUTY PAYABLE
DETAILS OF CLEARANGE _
CETSH No, Description of| Unit-of Quant-| Opening Bal- Quantlty Quantity |Closing Bzal{ Assessable| Type Of Clear-
Goods ity ance Manufac- Cleared ance Valua(Rs.) ance
] tured .
72021100 Ferro Man- KG 190300 827900 8682000 36200 70033800 | Home Clear-
ganese ance
NON TARIFF NOTIFICATION USED FOR CLEARANCE
8l No. - N.T.Notification Availed - N.T.Notlfication SI, No.
1
2
3
DUTY PAYABLE FOR CLEARANCE )
Duty Tariff Notification Availed | 8L No, In Tariff Rate of duty Duty Pay- Prov. Assessment No.
Nofification able {Rs.)
, . Ad Valorem| Specific -
CENVAT 125 0 8754238
DETAILS OF CLEARANCE -
CETSH No. | Description of| Unit of Quant- Opening Bal- | Quantity Quantity |Closing Bal{ Assessable| Type Of Clear-
Goods i ance Manufac. Cleared ance Valus(Rs.) ance
. . tured .
72023000 Silico Man- KG 48600 0 0 48600 0 Home Clear-
) ' ganese ance
NON TARIFF NOTIFICATION USED FOR GLEARANCE )
Sl No. N.T.Notiflcation Availed N.T.Notification Sl. No.
1
> S
3 -
DUTY PAYABLE FOR GLEARANCE 4
Duty Tariff Notification Availed | SI. No. In Tariff Ratoe of duty Duty Pay- Prov. Assessment No. |
) ~Notification - v able (Rs.) .
Ad Valorem| Specific

Page 1 of4



>~ CENVAT 125 0 ¢
DETAILS OF CLEARANCE ] .
CETSHNo, | Description of| Unit of Quant-| Opening Bal- Quantity Quantity |Closing Bal{ Assessable| Type Of Clear-
- , Goods I ance Manufac- Cleared ance . Value{Rs.) ance
: “ tured :
26209900 Fe Mno Slag KG 428520 1023100 508140 844480 3048840 | Home Clear-
. . : ance
NON TARIFF NOTIFICATION USED FOR CLEARANCE ) )
Sl No. N.T.Notification Avalled N.T.Notification Sl. No,
1
2
3 .
DUTY PAYABLE FOR CLEARANCE _
Duty Tariff Notification Avalled | Sl. No. In Tariff] Rate of duty Duty Pay- Prov. Assessment No.
- Notlfication able {Rs.) .
, " | AdValorem| Specific
CENVAT 125 ¢ 381111
4, DETAILS OF DUTY PAID ON EXCISABLE GQODS "
N Duty code Credit Account] Account Cur- GAR-7 Challan Numbers BSR Code Total Duty Paid
_ " {Rs.) rent (Rs.) ) i {Rs.)
CENVAT 2335349 6800000 05100040605201706760 0510004 9135349
AB:STRACT OF ACCOUNT-CURRENT (CASH PAYMENT)
’ Summary Partlculars Amount (Rs.)

Opsning Balancoe :

52910

GAR-7 Challan Payments made In the month {in aggregate) :

6800000

Total Amount Available :

6852910

Utilization towards Pai(maht of Dutias on exclsahls goods during the month(vide. Datalls| 6800000
furnished under col. no.3 In SL.No.(4) of the Return) :

= Utilization towards Other Payments Made during the month(vide, Detalls furnlshed under 0
. . SL.No.(8) of the Return) :

Closing Balance :

52910

5. DETAILS OF CENVAT CREDIT TAKEN AND UTILIZED

¢

Dstails of Credit CENVAT AED_TTA NCCD ADE_LVD CL_85 ADC_LVD CT_75 EDU_
Opening Balancg (Rs.) 331348 0 0 0
Credlit Taken on inpuls on invoices is- | 1751 0 0 0
sued by manufacturers (Rs.)
Credit Taken on inputs on invoices is- | 187456 - 0 ¢ o . 0
sued by [ or |l stage dealers (Rs.)
Credit Taken on inputs on imporled In- 947689 0 0 0 0
puts (Rs.) _
Credit Taken on Capital Goods on In- | 116503 0 0 0 "o
voices Issued By Manufacturers Or By
Or Il Stage Dealers(Rs.)
Credit Taken on imported capital goods |0 0 0 0 0 0 -
(Rs.) - ]
Credit Taken on input services (Rs.) 0 0 0 0 0 0
Credit Taken From Inter-Unit Transfer OF |0 0 0 0 0
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@

Gredit Under Rule 10A of CENVAT Cred-
it Rules, 2004

Total.Credit Avallable (Rs.)

1594747

o

Credit Utilized For Payment Of Duty On
Goods (Rs.). -

1474955

[~

Credit utilized when inpljt goods are re- |0
moved as such (Rs.)

Credit utilized when capital goeds are re- [0
moved as such (Rs.)

Cradit utilised for payment of amountin |0
terms of Rule 8 of CENVAT Credit Rules,
2004, (Rs.)

=] o [=] o Q|

Q. 9 o o o

Credit utilised for other payment. (Rs.) |0

o

(=]

Credit Utilised For Payment Of Tax On
Services (Rs.)

(=]

Credit Utilised Towards Inter-Unit Trans-
fer Of Credit Under Rule 10A of CENVAT
Credit Rules, 2004

[=]

Closing balance (Rs.)

119792

8(1). DETAILS OF OTHER PAYMENTS MADE - ARREARS

‘Paymants Amount Pald(Rs.)

" -~ GAR-7 Challan

Account Cur-
rent

-

Cradit Accounl1

No.

Date

‘BSR Code

Source Document

No. Date

0 0

Total ; 0 0

DU?FY HEAD BREAK UPS OF OTHER PAYMENTS MADE - ARREARS

Sourca Document Numbsr

Date

Paid Accbunt Current

"Pald Cradit Account

3 . =

|

0

0

Duty Head Broak Up

{SINo. Duty Head

Amount Paid

Account Current

Credit Account

‘Total Amount Pald

|
|

6(2). DETAILS OF OTHER PAYMENTS MADE - INTERESTS

_ Payments Amount

Pald(Rs.}

GAR-7 Challan

- . _Account Cur-
rent

No.

Date

'BSR Code

Source Document

No, Date

Total: - 0

6(2). DETAILS OF OTHER PAYMENTS MADE - MISCELLANECUS

Payments Amount Pald{Rs.)

GAR-7 Challan

rent

Account Cur- | Crodit Account ~

No.

Date

BSR'Code

Source Document

No. Date

0

Total :. : 0 0

7. SELF-ASSESSMENT MEMORANDUM

a) | hereby declare that the information given in this Retumn is frue, correct and complele in every respect and that | am authorised to sign on
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%ehalf of the assessee,

b) During the manth, total 6800000 was deposited vide GAR-7 Challans.
¢} During the month, invoices bearing following S.No. were issued.

SI. No. Involce No.From Involce No. To
1 - 0 - €6

CHALLAN DETAILS

Sl No. GAR-7 Challan Number Challan Date BSR Codo Amount {Rs.)

1 05100040605201706760 06/05/2017 0510004 6800000
ISSUES
" sl No. - Description )
1 Figures of the opening balanca In the current return and the closing balance in the previous filed refum do not maich.
Date :| 10/05/2017

Place : | Raipur .

Name of assessae :

The Metallic Alloys

Remarks : |
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FORM E R -1

RETURN OF EXCISABLE GOODS AND AVAILMENT OF CENVAT CREDIT FOR THE MONTH OF MAY AND YEAR 2017
1. Central Excise Raﬂlstration AAGFT9223t EM001 2, Assessoo's Name : [ The Metallic AIons
umber :
Return Number : ?AGFT9223LEM001 ER Status : | Marked for Review
05201 .
Address of Registered Unit : | Plot No.20 The Metzlliz Alloys Industrial Area Siltara Raipur Raipur Raipur CHHATTISGARH 493111 )
_ . Commissionsrate : | RAIPUR NEW Division : { RAIPUR - | Range : | RANGE-IV
. - NEW
Revise Type :
3. DETAILs OF THE MANUFACTURE, CLEARANCE AND DUTY PAYABLE
DETAILS OF CLEARANCE . -
CETSH No. | Description of| Unit of Quant- -Opaning Bal- | Quantity Quantlty |Closing Bal{ Assessable| Typs Of Clear-
. Goods ity ance | Manufac- | Cleared ance Valuo(Rs.) ance
tured ) _
72021100 Ferro Man- KG 36200 854000 710300 179900 52809577 | Home Clear-
ganese . ance
NON TARIFF NOTIFICATION USED FOR CLEARANCE -
Sl No. N.T.Notification Availed N.T.Notification $I. No.
. .
2
3
DUTY PAYABLE FOR CLEARANCE
Duty . Tariff Notification Availed | SI, No. In Tariff Rata of duty Duty Pay- Prov. Assessment No. _
) ’ Notification able (Rs.) | :
1 Ad Valoram| Spacific
CENVAT ) i2.5 0 6612446
DETAILS OF CLEARANCE '
CETSH No. | Description of| Unit of Quant- Opening Bal-] Quantity Quantity | Closing Baly Assessable{ Type Of Clsar-
Goods ity . ance Manufac- Claared ance Valus(Rs.) ance
: B tured
72023000 |- Silico Man- KG - 4Bc00 0 . 4050 44550 0 Home Clear-
ganese ance
NON TARIFF NOTIFICATION USED FOR CLEARANCE ]
8l No. N.T.Notification Availed N.T.Notification SI. No,
1
2
-3
DUTY PAYABLE FOR CLEARANCE
Duty . Tariff Notification Availed | SI. No. in Tariff Rato of duty Duty Pay- |" Prov, Assessment No, '
Notification | able (Rs.)
- {AdValorem| Specifie -
- CENVAT 125 ] 0
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DETAILS OF CLEARANGE
CETSH No.

Opening Bal-

Description of[ Unit of Quant- Quantity Quantity {Closing Bal4 Aisassab]_e Typo Of CIaé}-
Gooeds . My, ance Manufac- Clearad ance Value(Rs.) ance .
tured
26209300 Fe Mno Slag KG 944480 1057100 74165 1259930 5105796 | Home Clear-
ance
NON_.TARIFF NOTIFICATION USED FOR CLEARANGE

-8l No. N.T.Notification Availed 'N.T.Notification SI, No.

1

2 -

R
DUTY PAYABLE FOR CLEARANCE : ’ -
Duty Tariff Notification Avalled | St No. In Tarlff Rata of duty Duty Pay- ‘Prov. Assessment No.
' - Nofification . able (Rs.)
. Ad Valorom| Specific '
CENVAT - 125 . .0 638230
4. DETAILS OF DUTY PAID ON EXCISABLE GOODS
Duty code Credit Account{ Account Cur- GAR-7 Challan Numbers BSR Cods Total Duty Paid
(Rs.) rent (Rs.) {Rs.)
CENVAT 5250676 2000000 05100040506201701190 0510004 7250676 }
ABs;rRACT OF ACCOUNT-CURRENT (CASH PAYMENT) :
) Summary Particulars . Amount {Rs.)

Opening Balance :|52910
GAR-7 Challan Payments made in the mbnth (In aggregats) : | 2000000

. Total Amount Available : | 2052910

Utilization towards Payment of Dutlss on excisable goods during the month{vide. Datalls| 2000000
furnished under col. no.3 in S.No.{4) of the Return) :

Utilization towards Other Payments Made, during the month(vide. Detalls furiished under 0
. - 5L.No.(8) of the Return) :

Closing Balance : [ 52910

5. DETAILS OF CENVAT CREDIT TAKEN AND UTILIZED

Details of Cradit CENVAT AED_TTA .NCCD ADE_LVD _Cl_85 ADC_LVD_CT_ 75| EDU_ '
Opening Balance (Rs.) o7z |0 0 0 0 0 -
Credit Taken on inputs on involces is- | 2982851 0 0 ] 0 : 0
sued by manufacturers (Rs.) _
Credit Taken on inputs orfinvoices Is- | 246524 0 0 0 0 1@
sued by | or |l stage dealers (Rs.) : i
Credit Taken on inputs on imported in-  [2188924 0 ¢ ] 0 0
puts (Rs.) . .
Credit Taken on Capital Goods on In- | 4007 0 0 0 0 0
voicss Issued By Manufacturers Or By | .
Or |l Stage Dealers(Rs.) )
Credit Taken on imported capital goods |0 . 0 o 0 ’ 0 0
(Rs.) ) i : :
Credit Taken on input services (Rs.) o . 0 0 ] 0 0
Credit Taken From Inter-Unit Transfer Of [0 0 ]
Credit Under Rulé 10A of CENVAT Cred- -
it Rules, 2004 _ .
Total Credit Available {Rs.) 5542008 - 0 0 0 _ 0 . |0
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7.500 MT Ferro Manganese & 4.050 MT Silico Manganese shorlage by excise prevenlive, Head Qtr., Raipur in-

cluded In cleared Quantity

+ 8l No. Invoice No.Frbm lﬁvolco Neo. To
| -~ &7 - ' . . 123
CHALLAN DETAILS i
81. No. GAR-7 Challan Numher Challan Date ' BSR Cods Amount (Rs.)
1 05100040506201701180 05/06/2017 . 0510004 . 2000000
ISSUES
8l No, - Dascription i
1 Figures of the opening balarice in the current return and the closing balance in the previous filed retum do not match,
2 Figures of CENVAT credit utilized for Other Payments and the Sum of Olher Payments paid through Cenvat do not
matchl! :
3 As Remarks are entered by the Assessee the Return has been Marked for Review.
4 The assessable value is equal to zero,
Date :]10/08/2017 ' = Place :| Raipur
. Namé of assessee : | The Metallic Alloys -
Remarks ;

Page 4 of 4




¥

fer OF Credit Under Rule 10A of CENVAT

Credit Rules, 2004

Closing balance {Rs.)

6(1). DETAILS OF OTHE"

Payments |

Credit Utilized For Payment Of Duty On 15250676 0 ) IO
Goods (Rs) - .
Credit utilized when input goods are re- |0 0 ,0
moved as such (Rs.) i |
Credit utilized when capital goods are re-10 0 '
moved as such (Rs.)
Credlt utilised for payment of amountin |0 0
terms of Rule 8 of GENVAT Credit Rules,
2004, (Rs.)

| Credit utiised for other payment. (Rs.) | 102727 ¢
Credit Utilised For Payment Of Tax On |0 o
Services (Rs.) -
Credit Utilised Towards inter-Unit Trans- |0



o I G B R Y
T ) ) 0 0 >ﬁ
|
o 0 i
e ~ 1
: | |
0 0 0 0 |
!
: » |
0 0 10 0 :
|
- |
+hallan BSR Code Source Documen! N
) Date No. Date |
|
i-L_ 1
HIADE - ARREARS i
e - Pald Account Current * Paid Credit Account |
B ] 0 0 *

Duty Head ~
§1No. . Amount Paid Total Amount Pald
i Account Current Credit Account
6(2). DETAILS OF OTHER PAYMENTS MADE - IP!TERE-?:_TS
Payments - Amount GAR-7 Challan BSR Code Source Document
Pald{Rs.) ) : |
Account Cur- No. 1 Date No. Data |
ront . -
Total : 0
6(3). DETAILS OF OTHER PAYMENTS MADE - MISCELLANEOUS ) ;
Payments Amount Paid{Rs.y GAR-7 Challan BSR Code Source Document
Account Cur- | Gradit Account No. Date ., No Date
ront
0 0
Total ; - 0 o

7. SELF-ASSESSMENT MEMORANDUM

a) I hereby declare that the informat
behalf of the assessee. :

b) During the month, total 2000000 was deposi;_ed vide GAR-7 Challans,
€) During the month, invaices.bearingd following S.No, were issuad,

jon given in this-Return is true, comect and complete in every respect and thai I am authorised to sign on
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- FORME,R.-1
RETURN OF EXCISABLE GOODS AND AVAILMENT OF CENVAT CREDIT FOR THE MONTH OF JUNE AND YEAR
o - 2017
1. Central Excise Relglstrgﬂon AAGFT9223LEMO01 § 2. Assassee’s Nama : | The Metalllc Alloys
umber : 1° _
. Return Number: | AAGFT9223LEMO01_ER Status : | Marked for Review
) . 1_062017 i : . ) ‘
Address of Registered Unit : | Plot No.29 The Metaliic Alloys Industria? Area Siltara Raipur Raipur Ralpur CHHATTISGARH 493111
- Commisslonerata : | RAIPUR NEW Rivision: | RAIPUR -} - Range : | RANGE-IV
. NEW .
Revise Typa :
3.DETAILS OF THE MANUFAGCTURE, CLEARANCE AND'DUTY PAYABLE
DETAILS OF CLEARANCE o
CETSH No. | Dascription of| Unit of Quant-| Opening Bal- Quantity duénuty Closing Bal{ Assessable| Type Of Clear-
Goods ity ance Manufac- Clearad ance Value(Rs.) ance
turad ’ B _
72021100 Ferro Man- KG 179900 891800 1002000 69800 78304413 | Home Clear-
i ganese : ance
NON TARIFF NOTIFICATION USED FOR CLEARANCE
Sl No. N.T.Notiflcation Availad N.T.Notification S1. No,
- .
} 2
3
DUTY PAYABLE FOR CLEARANGCE .
Duty Tariff Notificatlon Availed | Sl. No. in Tariff Rate of duty Duty Pay- Prov. Assessment No,
: Notificatlon able (Rs.)
. AdValorem| Specific
CENVAT 125 0 9788056
DETAILS OF CLEARANCE
CETSH No. | Description of| Unit of Quant-| Opaning Bal- Quantity Quantity |Closing Bal{ Assessable| Typs Of Cloar-
Goods I ance Manufac- Cleared ance Value{Rs.) ance
) tured ) _
72023000 Silico Man- KG 44550 0 0 44550 0 Home Clear-
- . ganese ance
NON TARIFF NOTIFICATION USED FOR CLEARANGE .
Sl No. N.T.Notificatlon Availed . N.T.Notification SI, No.
p -
2 -
3 .
DUTY PAYABLE FOR CLEARANCE _ - _
Duty Tariff Notification Availed | Sl No, In Tariff Rate of duty Duty Pay- Prov, Assassmant No.
. - . Notiflcation . . able (Rs.) '
Ad Valorsm| Speciflc
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ENEE S

CENVAT 12.5 o 0
DETAILS OF CLEARANCE . .
CETSH No. | Deseription of| Unit of Quant- Opening Bal- | Quantity Quantity CIosInﬁ Bal- Assessable| Type Of Clear-
. Goods . ity ance Manufac- Cleared ance . | Value(Rs.) ance
e 5 - tured : . . :
26209900 Fe Mno Slag KG 1285830 1101200 1110140 1250990 7268659 | Home Clear-
. ance
NON TARIFF NOTIFICATION USED FOR CLEARANCE -
51 No. " N.T.Notification Availed N.T.Notification SI. No. -
1
2
3 N
DUTY PAYABLE FOR CLEARANCE
Duty Tariff Notification Avalled | SI. No, In Tariff Rate of duty Duty Pay- Prov. Asgessment No.
Notification able (Rs.)
Ad Valorom| Specific
CENVAT. 125 0 | sooss85
4. DETAILS OF DUTY PAID ON EXCISABLE GOODS -
- Duty code Credit Account Account Cur- GAR-7 Challan Numbers BSR Codo Total Duty Paid
- (Rs) rent (Rs.) - - - {Rs.)
CENVAT 5343926 5352715 05100040607201704113 0510004 10696641
| ABSTRACT OF ACCOUNT-CURRENT (CASH PAYMENT) :-
: Summary Particulars -

Amount (Rs.)

Opening Balance : {52910

GAR-7 Challan Payments made In the month (in aggregats) : | 5360000

Total Amount Avallable : | 5412910

Utilization towards Payment of Duties on excisable goods during the month(vide. Detail
furnished under col. no.3 In SL.No.{4} of the Return) :

5352715~

Utilization towards Other Payments Made during the month(vide. Detalls furnished under 0
§1.No.{6) of the Return) :

Closing Balance :

60195

aR

5. DETAILS OF CENVAT CREDIT TAKEN AND UTILIZED _

- Details of Crodit CENVAT AED_TTA NCCD ADE_LVD_CL_85/ADC_LVD_CT 75| EDU_
Opening Balance {Rs.) ) 189595 ~ 0 0 0 0
Credit of excise dbty taken oninputs on | 126478 o 0 0
invoices issued by manufacturer _ _
| Credit of excise duty taken on inputs on | 245020 . 0 0 0 0 ]
invoices issued by 1st or lind stage deal- i
er

Credit of CVD taken on imported inputs 4367467 o 0 " 10
Total Cradit Available {Rs.) - |4955123 0 0 0 ‘10
Credlt utilised for payment of duty on ex- (4955123 0 0
cisable goods .
Credit utilized when inputs subjected to {0 Tl 0 0 0 0
duty 6f excise in post GST area are re-
moved as such
Credit utilised for paymenit of amountin {0 0 0 0 0 0
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7. SELF-ASSESSMENT MEMORANDUM

a) | hereby declare that the information
behalf of the assesseae,

b) During the month, total 5360000 was deposited vide GAR-7 Challans.

¢) During the month, invoices bearing following S.No. were issued.

given in this Retum is trus, correct and complete in every respect and that | am authorised to sign on

Sl. No. Involice No.From Invoice No. Ta
1 124 185
CHALLAN DETAILS B )
Sk No. GAR-7 Challan Number Challan Date BSR Code Amount (Rs.}
1 05100040607201704113 06/07/2017 0510004 - -5360000

ISSUES

terms of Rule 8 of CENVAT

Credit utilised for other payment. 0 . 1] 0o -

Closing balance (Rs.) 0 0 0 0 1] 0
6(1). DETAlIl.S OFE.OTHER PAYMENTS MADE - ARREARS i .

Payments Amount Pald(Rs.) GAR-T Challan- " BSRCods Source Document
- ‘ I Accountt Cur- | Credit Account Ne. » Date _No. |~ Date
ﬂ;n . = . _
Total : 0 - 0 )
DUTY HEAD BREAK UPS OF OTHER PAYMENTS MADE - ARREARS . .
Source Document Number bate Pald Account Current Pald Credit Account
' L 0 )
Duty Hoad Break Up - .
SINo. Duty Head Amount Pald Total Amount Paid
’ ~ Account Current Credit Account
6{2). DETAILS Ol"-OTi-iER PAYMENTS MADE - INTERESTS | -
Payments Amount GAR-7.Challan BSR Cods Source Document
. Paid(Rs.) .
B Account Cur- No. Date * No. Date
~__rent
Total : 0 v
6(3). DETAILS OF OTHER PAYMENTS MADE - MISCELLANEQUS
Payments ‘Amount Paid{Rs.} - GAR-7 Challan "BSR Code Source Documsnt
Account Cur- | Credit Accounf . No. Date ' No. Date
rant : :
0 . 0,
Total : 0 0
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- Sl No..

Dsscription

Figures of the opening balance in the currént return and the closing balance in the prévii:us filed retum do not match,

Date

1 10/07/2017

Place : |Raipur

Name of agsossas :

The Metallic Alloys

.

Remarks :

Page 4 of 4,
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) FORME.R.-1 - -
RETURN OF EXCISABLE GOODS AND AVAILMENT OF CENVAT CREDIT FOR THE MONTH OF APRIL AND YEAR
2016 :
1. Cenfral Excise Registration | AAGFT9223LEMO01 2. Assessee's Nama : | The Metallic Alloys
Number : )
Return Number : | AAGFTS223LEMO01_ER " Status : | Marked for Review
: - 1_042016 :
Address of Registorsd Unit: | Plot No.29 The Metallic Alloys Industrial Area Silitara Ralpur Raipur Raipur CHHATTISGARH 493111
Commissionerato ; | RAIPUR NEW Division : | RAIPUR - | Range : | RANGE-IV
- NEW '
Reviso Type : |
- 3.DETAILS OF THE MANUFACTURE, CLEARANCE AND DUTY PAYABLE -
DETAILS OF CLEARANCE _
CETSH No, | Description of| Unit of Quant- Opening Bal- Quantity Quantity |Closing Bal-4 Assessable| Type Of Clear-
Goods ity ance- Manufac~ Cloarsd ance Valus{Rs.) ance
. tured ,
72021100 Ferro Man- KG 198000 627560 677160 148400 34639226 | Home Clear-
ganese . " ance
NON TARIFF NOTIFICATION USED FOR CLEARANCE
Sl No. N.T.Notification Availed N.T.Notification SI. No.
1
2 -
3
DUTY PAYABLE FOR CLEARANCE ) :
Duty " Tariff Notification Availed [ SL. No. in Tarlff Rato of duty Duty Pay- Prov. Assessmsnt No.
Notification ) abhle (Rs.) )
Ad Valorem| Spscifle
A
CENVAT - - 128 0 4329903
DETAILS OF CLEARANCE -
CETSH No. { Description of| Unit of Quant- Opening Bal- | Quantity Quantlty |Closing Bal{ Assessable| Type Of Clear-
Goods ity ance Manufac- Cleared ance Valus(Rs.) ance -
R tured '
72023000 Silico Man- KG 36500 66100 0 102600 0 Home Clear-
| _ganese ance
NON TARIFF NOTIFICATION USED FOR CLEARANGE
&l No. N.T.Notification Availad N.T.Notification SI. No.
3 —
3 .
DUTY PAYABLE FOR CLEARANCE
Duty Tariff Notification Availed | SI. No. in Tariff Rate of duty Duty Pay- Prov, Assessment No.
Notification able (Rs.)
Ad Valoram| Speclfic -
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N

CENVAT . 125 i 3
DETAILS OF CLEARANCE
CETSH No. | Description of| Unit of Quant- Oponing Bal- | Quantity | Quantity |Closing Bal- ‘Assessablo Type OF Clear-
: Goods ity ance Mglr:rt:f:c- -Cleared ance Valuo(Rs.} a.nce
26209900 | FeMno Slag KG ) 74420b 771200 11}}2220 413180 6770670 Home Clear-
NON TARIFF NOTIFICATION USED FOR CLEARANCE =
SiNo. N.T.Notification Avalled N.T.Notification S, No.
1
2
_ 3
DUTY PAYABLE FOR CLEARANGE
Dutg.( ’ Tarlff Notification Availed | SI. No. In Tarlff Rate of duty Duty Pay- |, Prov, Assessiment No. .
- Notification | . able {Rs.)
Ad Valorem; Specific B
CENVAT 125 0 846337
4. DETAILS OF DUTY PAID ON EXCISABLE GOODS
Duty code Cradlt Account] Account Cur- GAR-T Challan Numbers BSR Code Total Duty Paid
{Rs.) rént (Rs.) (Rs.)
CENVAT 1176240 4000900 05100040505201 3_058§2 0510004 5176240
ABSTRACT OF ACCOUNT-CURRENT (CASH PAYMENT) : ]
Summary Particulars Amount (Rs.)
Opening Balance : {52810
GAR-T Challan Payments made in the month (in aggregate) : | 4000000
Total Amount Available :{ 4052910

Utilization towards Payment of Duties on excisable goods during the month(vide. Dotail
furnished Under col. no.3 in S1.No.(4) of the Return) :

4000000

Utilization towards Other Payments Made during the month{vide. Dstalls furnishsd under 0
SL.No.{6) of the Return) :

Closing Balance :

52910

5. DETAILS OF CENVAT CREDIT TAKEN AND UTILIZED

Dotails of Credit CENVAT - AED_TTA - NGCD ADE_LVD_CL_85/ ADC_LVD_CT 75| EDU_
Opening Balanca (Rs.) 220576 - 0 - 0
Credit Taken on inputs on invoices is- 185673 o 0 0 ]
sued by manufacturers (Rs.) .
Credit Taken on inputs on Invoices is- 43042 0 0 0 -0 g
sued by { or |l stage dealers (Rs.) '
Credit Taken on inputs on imported in- | 276373 0 0 0 0 0
puts {Rs.) ,
Credit Taken on Capital Goods on In- 120153 ] 0 0 ] o
voices Issued By Manufacturers Or By |
Or Il Stage Dealers(Rs.) )
Credit Taken on imporied: capital goods |0 0 0 ¢ 0 0
{Rs.) .
Credit Taken on input services (Rs.) 0 0
Credit Taken From inter-Unit Transfer Of [0 0 0 0 0

i
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*

Credit Under Rule 10A of CENVAT Crad-
it Rules, 2004

Total Credit Available (Rs.)

845817

Credit Utilized For Payment Of Duty On
Goods (Rs.)

676240

o al o

o Ol o

Credit utilized when input goods are re-
moved ag such (Rs.)

o

Credit utiized when capital goods are re-
moved as-such (Rs.) .

0

Credit utilised for payment of amount in
terms of Rule 8 of CENVAT Credit Rules,
2004. (Rs.)

Credit utilised for other payment. (Rs.)

[=]

Credit Utilised For Payment OF Tax On
Services (Rs.) )

Credit Utilised Towards Inter-Unit Trans-
fer Of Credit Under Rula 10A of CENVAT|
Credit Rules, 2004

0

Closing balance (Rs.)

169577

6(1). DETAILS OF OTHER PAYMENTS MADE - ARREARS

" Payments

Amount Paid(Rs.)

GAR-7 Challan

- BSR Cods

Source Document

Account Cur-

Cradit Account

No. ’ Date

rent

No. Date

0 0

Total :

DUTY HEAD BREAK UPS OF QTHER PAYMENTS MADE - ARREARS

Source Documant Number

Date

Paid Account Current

Paid Credit Account

0 0

Duty Head Break Up

SI Ne.

Duty Hoad

Amount Paid Total Amount Paid

" - Account Current

Credit Account

6(2). DETAILS OF.OTHER PAYMENTS MADE - INTERESTS

Payments

Amount
Paid{Rs.)

GAR-7 Challan

BER Code Sourge Document

Account Cur-
rant

No.

" Date

- No. 7 Date

Total :

0

6(3). DETAILS OF OTHER PAYMENTS MADE - MISCELLANEQUS

l'j'ay'ments

Amount Pald(Rs.)

-

~BSR Code Source Document

GAR-T Challan -

Account Cur-
rent

Credit Account]

No.

Date

No.

Date

o

Total :

7. SELF-ASSESSMENT MEMORANDUM

a) ! hereby declare that the information given in this Retum is true, correct and complete in every respect and that I am authorised to sign on
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behaif of the assessee,

b) Ijuring the month, fotal- 4000000 was deposited vide GAR-7 Challans,

©) During the month, invoices bearing following $.No. were issued.. -

"8l No, involce No.From ~ Involce No. To
- 1 01 58
CHALLAN DETAILS

Sl. No. GAR-7 Challan Numbser . Challan Date BSR Code Amount (Rs.)

M 05100040505201605882 05/05/2016 - 0510004 4000000
ISSUES
sl. No. - Description . A
1 |Figures of the opening balance in the current return and the closing balance in the previous filed retum do not match.
Date :|10/05/2016 Place : | Raipur
" Name of assessoes : | The Metallic Alloys
Remarks : -
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FORM E.R.-1

RETURN OF EXCISABLE GOODS AND AVAILMENT OF CENVAT CREDIT FOR THE MONTH OF MAY AND YEAR 2016

1. Central Excise R

Number :

egistration

AAGFT9223LEMO01

2. Assesseo's Namo :

The Metallic Alloys

Return Number :

1052016

AAGFT9223LEMODT_ER

Status :

Marked for Review

Address of Registered Unit ;

Plot No.29 The Metallic Alloys lndustn‘al Area Siltara Raipur Raipur Raipur CHHATTISGARH 4831114

Commissionsrate :

RAIPUR NEW

Revise Type :

Division : | RAIPUR -1

NEW |

Range : | RANGE-IV

3.DETAILS OF THE MANU-FACTURE, CLEARANCE AND DUTY PAYABLE

DETAILS OF CLEARANCE .
CETSH No. Description of| Unit of Quant- Opening Bal- | Quantity Quanﬂty Closing Bal- Assessable Typa Of Clsar-
Goods ity ance Manufac- Clearad ance Valus(Rs.} ancoe
turad ; .
72621100 Ferro Man- KRG 148400 716000 708000 156400 36185756 | Home Clear-
ganese ’ ’ ’ ance
NON TARIFF NOTIFICATION USED FOR CLEARANCE
SINo. N.T.Notification Availed - N.T.Notification SI. No.
: . .
2
3 -
DUTY PAYABLE FOR CLEARANCE -
" Duty Tariff Notification Availed Sl No. in Tariff| _ Rate of duty Duty Pay- |  Prov. Assessmant No.
Notification able (Rs.)
. AdValorem| Spacific
CENVAT : 12.5 0 4523221
DETAILS OF CLEARANCE N
CETSH No. | Description of] Unit of Quant. | Opening Bal- | Quantity Quantlty |Closing Bal- Assessabla| Typa Of Clear-
Goods ity ance Manufac- | Cleared ance Valus(Rs.) | - ance
tured R )
72023000 Silico Man- KG 102600 0 21000 81600 945000 Home Clear-
: ganese ance
NON TARIFF NOTIFICATION USED FOR GLEARANCE
8l No. N.T.Notification Availad N.T.Nofiflcation SI. No.
1 -
2 -
3
DUTY PAYABLE FQR CLEARANCE ] i
Duty Tariff Notification Availed [ SI. No. In Tarlff Rate of duty Duty Pay- |  Prov. Assessment No.
_Notification able (Rs.)
Ad Valorem| Specific
CENVAT 12.5 0 118125

Page 1 of 4 —



DETAILS OF CLEARANCE ’ _
CETSH No. | Description of| Unit of Quant- Opening Bal- | Quantity | Quantity | Closing Bal| Assessable] Type Of Clear-
Goods My ance Manufac- | -Cleared ance Valus(Rs.) ance
. - tured .
26209800 | Fe Mno Slag KG 413180 875800 840550 448530 5427543 | Home Clear-
: - - "t ance -
NON TARIFF NOTIFICATION USED FOR CLEARANGE ' .
8! No. N.T.Notification Avallod N.T.Notification SI. No,
1 -
2
-3
DUTY PAYABLE FOR CLEARANCE
Duty Tariff Notification Availed | SI. No. in Tariff Rata of duty Duty Pay- |. Prov. Assessment No. -
N Notification . - able (Rs.)
Ad Valorem| Spacific )
CENVAT 12.5 0 678444
4. DETAILS OF DUTY PAID ON EXCISABLE GOODS
Duty cods Credit Account Account Cur- " GAR-7 Challan Numbers BSR Code Total Duty Paid
(Rs.) rent (Rs.) : {Rs:)
CENVAT. 719790 4600@00 05100040606201 608899 0510004 5319790
ABSTRACT OF ACCOUNT-CURRENT (CASH PAYMENT) : .
Summary Particulars Amount (Rs.)
Opening Balance :|52910
GAR-7 Challan Payments made in the manth {in aggregate) : | 4600000
Total Amount Available : |4652910
Utilization towards Payment of Duties on excisabls goods during the month(vids. Dstails| 4600000
‘ furnished under col, no.3 in SLNo.{4) of the Return) :
Utilization towards Other Payments Made during the month(vide. Details furnished undanﬂ 0
. $1.No.(6) of the Return) : -
) Closing Balance : | 52910
&. DETAILS OF CENVAT CREDIT TAKEN AND UTILIZED
Detalls of Cradit CENVAT AED_TTA =~ NCCD ADE_LVD_CL_85/ADC_LVD_CT_75| EDU_
Opening Balance (Rs.) 169577 ~ 0 o - 0
Credit Taken on inputs on Invoices is- | 76495 0 0 0 10
sued by manufacturers (Rs.)
Credit Taken on inputs on invoices is- | 46002 0 0 0 .0
sued by | or Il stage dealers (Rs.}) -
Credit Taken on inputs on imperted in- | 586037 | 0 0 [
puts {(Rs.)
Credit Taken on Capital Goods on In- |0 ¢ 0 0 0
voices Issued By Manufacturers Or Byl
Or il Stage Dealers(Rs.} . )
Credit Taken an imported capital goods |0 0 0 0 0
(Rs.) _ .
Credit Taken on input services (Rs.) 0 0. 0 0
Credit Taken From inter-Unit Transfer OF |0 a 0 0 0
Credit Under Rule 10A of CENVAT Cred- .
it Rules, 2004 | -
Total Crodit Available (Rs.) 878111 0 0 0 0
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o -

Credit Utilized For Payment OF Duty On
Goods (Rs.) -

719790

Credit utlized when Input goods are re-
moved as such (Rs.)

0

Credit utilized when capital goods are re-
moved as such (Rs.) .

0

ol o o o

Credit utilised for payment of amount in

terms of Rule 8 of CENVAT Credit Rules,
2004. (Rs.) _

Credit utilised for other payment. {Rs.)

L=

Credit Utilised For Payment Of Tax On
Services (Rs.)

Credit Utilised Towards Inter-Unit Trans-
fer Of Credit Under Rule 10A of CENVAT
Credit Rules, 2004

Closing balanca (Rs.)

158321

6(1). DETAILS QF OTHER PAYMENTS MADE - ARREARS

Payments

Amount Pald{Rs.)

GAR-7 Challan _ BSR Code

'Source Document

Account Cur- | Cradit Accounq

rent

No,

Date

. No. Date

o

¢

Total :

0

buty HEAD BREAK UPS OF OTHER PAYMENTS MADE = ARREARS

Source roument Number

Dat_e

Pald _Acsoun_t Current

Pald Cradit Account

0

0

Duty Head Braak Up

Sl No, Duty Head

Amount Pald

Account Current

Cradit Account

Total Amount Pald

6(2). DETAILS OF OTHER PAYMENTS MADE - INTERESTS

Payments . Amount

Pald(Rs.)

GAR-7 Chqllan BSR Cotde

.Account Cur-
rent

No.

- Date

. Bource Document

No.

Date

Total : 0

6(3). DETAILS OF OTHER PAYMENTS MADE - MISCELLANEQUS

Payments Amount Paid(Rs.) GAR-7 Challan BSR Code Source Document
"Account Cur- [ Cradit Account] - No. Date- - No. Date
rent .
0 0
Total : 0

7. SELF-ASSESSMENT MEMORANDUM

behalf of the assesgee,

b) During the month, total 4500000 was deposited vide GAR-7 Challans.
c) During the month, invoices. bearing following S.No. were issued.

a) thereby declare that the infarmation given In this Return is true, correct and complete in every respect an

d that [ am authorised to sign on|
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§l. No. - Involce No.From Involce No, To
1 - 59 113
CHALLAN DETAILS
Sl. No. GAR-7 Chaltan Number | - Chalian Date "BSR Codo_ Amount (Rs.)
1 ) 05100040606201608809 06/06/2016 0510004 4800000
ISSUES
- 8k No. Dascription ]
1 | Figures of the opening balance in the current retumn and the closing balance in the previous filed return do not match.
Date 1| 09/0672016 Place ;| Raipar
Name of assesses : | The Metallic Alloys
Remarks :
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FORM E.R.-1

RETURN OF EXCISABLE GOODS AND AVAILMENT O

2016 .

F CENVAT CRED

IT FOR THE MONTH OF JUNE AND YEAR

1. Central Excise Registration

Number :

AAGFTS223LEMO01

2. Assessee's Name :

[ The Metallic Alloys

Return Number :

AAGFT9223LEMO01_ER

Status :

Marked for Review

1_062016
Address of Reglstared Unit: | Plo! No.29 Tha Metaliic Alloys Industrial Area Siltara Rafpur Ralpur Raipur CHHATTISGARH 493111
Commissionerate ; | RAIPUR NEW Division : | RAIPUR -| Range : | RANGE-IV
NEW
Revise Type :
3.DETAILS OF THE MANUFACTURE, CLEARANC,E AND DUTY PAYAELE . ]
DETAILS OF CLEARANCE ) .
CETSH No. | Description of| Unit of Quant-] Opening Eal- "Quantity | Quantity |Closing Bal{ Assessable| Type Of Ciear-
Goods ity ance Manufac- Cleared ance Valug(Rs.) ance
- fured )
72021100 |- FerroMan- KG 156400 697500 -653000 200900 32868118 | Home Clear-
ganese . . ance
NON TARIFF NOTIFICATION USED FOR CLEARANCE
-8l No. N.T.Notification Avalled N.T.Notification SI. No.
1
2 -
3
DUTY PAYABLE FOR CLEARANCE
Duty Tariff Notification Availed | SlI. No. In Tarlfﬂ Rate of duty Duty Pay- Prov. Assessment No.
- . Notiflcation able (Rs.) |
Ad Valorem| Spacific
CENVAT 12,5 0 4108641
DETAILS OF CLEARANCE _ - ] . -
CETSH No, | Description of| Unit of Quant- Opening Bal-| Quantity Quantity | Closing Bal4{ Assessable| Typo Of Claar-
Goods ity " ance Manufac- | Cleared ance Value(Rs.} ance
i ’ tured -
72021100 Ferrc-Man- KG 0 - 54000 54000 0 2484000 Export/Bond |
ganese .
NON TARIEF NOTIFICATION USED FOR CLEARANCE )
§1 No. N.T.Noftification Avalled N.T.Notiflcation Sl. No.
1 0422001 C.E. (N.T.) 01
2
3
DUTY PAYABLE FOR CLEARANGE
* Duty Tariff Notification Availed | SI. No. In Tariff| Rate of duty Duty Pay- Prov. Assessment No.
) Notlfication able (Rs.} |. s
| Ad Valoram; Specific '
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0.0 0 0
DETAILS OF CLEARANCE .
CETSH No. | Description of] Unit of Quant-| Opening Bal- Quantity Quantity |Closing Bal{ Assessable Type Of Clear-
. Goods ity ance Manufac- Cleared ance Value(Rs.) ance
tured B :
72023000 Silico Man- KG 81600 0 _ 0 81600 0 Home Clear-
gangse . - - ance
NON TARIFF NOTIFICATION USED FOR CLEARANCE
Sl No. N.T.Notlfication Avalied N.T.Notification SI, No.
, - .
2
3 .
DUTY PAYABLE FOR CLEARANCE A
Duty Tariff Notification Avallsd ] 81, No. In Tariff Rata of duty Duty Pay- ‘Prov. Assessment No. -
Notiflcation abla (Rs.) .-
" AdValorem| Specific
CENVAT 12,5 0 0
DETAILS OF CLEARANCE
CETSH No. | Description of] Unit of Quant-| Opening Bal- Quantity | Quantity Closing Bal{ Assessable| Type Of Clear-
. Goods ity ance Manufac- Cleared ance .| Valuo{Rs.) ance
- tured ) ]
26209300 Fe Mno Slag KG 448530- 932600 1279500 101630 7857202 | Home Clear-
ance
NON TARIFF NOTIFICATION USED FOR CLEARANGE - _ -
€I No. N.T.Netification Avalled N.T.Notification SI. No.
1
2
3 =
DUTY PAYABLE FOR CLEARANGCE
' Duty Tariif Notification Avalled [ SI. No. In Tarlff Rate of duty Duty Pay- Prov. Assessment No,
. Notiflcation ' able (Rs.) .
Ad Valorem| Specific
CENVAT 12.5 .0 982156
4. DETAILS OF DUTY PAID ON EXCISABELE GOODS
Duty code - Cradit Account‘ Account Cur- GAR-7 Challan Numbers BSR Code Total Duty Pald
{Rs.) rent (Rs.) . (Rs) .
CENVAT 3090797 2000000 - 05100040507201608996 " 0510004 5090797
ABSTRACT OF ACCOUNT-CURRENT {CASH PAYMENT) : ) )
Summary Particulars Amount (Rs.)
Opening Balance :[52910
GAR-7 Challan Paymonts madas in the month {in aggregate) : | 2000000
Total Amount Available : 2052910
Utilization towards Payment of Duties on excisable goods during the month(vide. Detalls 2000000
. furnished under col. no.3 in SL.No.{4) of the Return) :
Utilization towards QOther Payments Made during the month(vide, Details furnished unded 0

Sl.No.(B)_ of the Refurn) :
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Closing Balance :[ 52010

5. DETAILS OF 6ENVAT CREDIT TAKEN AND UTILIZED

. ‘ . i
Detalls of Credit CENVAT AED_TTA NCCD ADE_LVD_.CL 85 ADC_LVD_CT_ 75 EDU_:

Qpening Balance {Rs.) 158321 0 0

Credit Taken on inputs on involces is- 112523 0 ' 0 0 0

sued by manufacturers (Rs.) - )

Credit Taken on inputs on Invoices is- | 19577 0 0 0 0 ' 0

sued by | or Il stage dealers (Rs.) ’

Credit Taken on inputs on imported in- 2005104 o 0 1] 0 0 :

puts {Rs.) - _

Credit Taken on Capital Goods on In- 0 0 0. 0 1] . 0

voices Issued By Manufacturers Or Byl . i ’

Or |l Stage Dealers(Rs.) )

Credit Taken on imported capital goods |0 0 0 i 0 - 0 0 I

(Rs) . .

Credit Taken on input services (Rs.) 0 0 0 0 0

Credit Taken From Inter-Unit Transfer OF

L= ]
[=]
'
[=]
Q
o

Credit Under Rule 10A of CENVAT Cred-

it Rules, 2004 i
Total Credit Available {Rs.) 31955258~ 0 et - 0 0 0 !
Credit Utilized For Payment Of Duty On |3020797 0 0 0 0 {0 !
Goods (Rs.) . ) | i
Credit utilized when input goods are re- |0 0 6 i -0 o .
moved as such (Rs.) ) ]

Credit utllized when capital goods are re- |0 0 1) 0 0 0 !

moved as such (Rs.)

Credit utilised for payment of amount in
terms of Rule 8 of CENVAT Credit Rules,
2004. {Rs.)

Credit utilised for other payment, (Rs.)

o
°|
o

L]
o
o

o

o
(=]
[=]

Credit Uilised For Payment Of Tax On {0 0 ] o 0 0
Services (Rs.) . . '
Credit Utllised Towards Inter-Unit Trans-
fer Of Credit Under Rule 10A of CENVAT,
Credit Rules, 2004 . -

Closing balance (Rs.) 174728 0 0 0 : 0

=)
=)
=3
o +
=)
=)

6(1). DETAILS OF OTHER PAYMENTS MADE - ARREARS.

Payments |- Amount Paid(Rs.) - GAR-7 Challan _ -B5R Codes . Source Document .
l Account Cur- | Cradit Account] No. Date : " No. Dato C
rent i !
0 0 ;

Total : 0 0

DUTY HEAD BREAK UPS OF OTHER PAYMENTS MADE - ARREARS

Source Document Number Date Paid Account Current Pald Cradit Account '
' ' 0 E 0 !
Duty Hoad Break .Up » ] - '
SiNo. ] Duty Head ' Amount Paid Total Amount Paid :
) Accbunt Current - -Cradit Account

6(2). DETAILS OF OTHER PAYMENTS MADE - INTERESTS
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N Payments Amount GAR-T Chalian - BSR Code Source Document
. Pald{Rs.) - ¥
Account Cur- No. Date No. Date
rent - . '
Total : 0
6(3). DETAILS OF DTHER PAYMENTS MADE - MISCELLANEOUS
Payments Amount Paid{Rs.) . GAR-7 Challan .BSR Code Source Document
' Account Cur- | Credit Accoun No. Date No. Date
rent
1} 0
Total : 0 0

a) | hereby declare-

7. SELF—AS_SESSMENT—MEMORANDUM

that the information given In this Retum is frue, correct and complete in every respect and that | am authorised to sig
behalf of the assessee, i
b) During the month, total 2000000 was deposited vide GAR-7-Challans.
©) During the month, invoices bearing following S.No. were issued. _

non

Sl No. Invoice No.From Invoice-No. To .
1 114 178
CHALLAN DETAILS . . —_— )
Sl No. GAR-T Challan Number | Challan Data BSR Codo Amount (Rs.)
1 05100040507201608996 05/07/2016 0510004 2000000
ISSUES
8L No. Description -
i1 Non Tariff Notification Number entered by the user against non export under bond rebate clearance are not vaiidl!
2 Non. Tariff Notification number enfered by the user does not exists in the Databasell .
3 Figures of the opening balance in the current rstum and the closing balance in the previous filed retum do not match.
Date :| 07/07/2016 X Place : | Raipur
Name of assessee : | The Metallic Alloys ' '

Remarks : |-
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FORM E.R. -1
RETURN OF EXCISABLE GOODS AND AVAILMENT OF CENVAT CREDIT FOR THE MONTRH OF JULY AND YEAR
2016
1. Central Excise Registration | AAGFT9223LENM001 2. Assassee's Name : | The Metaliic Alloys .
Number : .
Return Number : | AAGFT223LEM001 _ER Status : | Marked for Review
1.072016 -
Address of Registered Unit : | Plot No.29 The Metallrc Alloys Indusirial Area Siltara Raipur Raipur Raipur CHHATTISGARH 49311 1
Commissionarate : { RAIPUR NEW Division ; RAIPUR l Range : | RANGE-IV
NEW
Revise Type :
3.DETAILS OF THE MANUFACTURE, CLEARANCE AND DUTY PAYABLE
DETAILS OF CI.EARANCE - -
CETSH No. | Description of| Unit of Quant- Opening Bal- | Quantity | Quantity |Closing Bal] Assessable| Type OFf Clear-
. . Goods ity ance Manufac- Clearad ance Value(Rs.} ance
. " tured .
72021100 | -Ferro Man- KG 200900 816600 906500 111000 42487095 | Home Clear-
ganese , . ance
NON TARIFF NOTIFICATION USED FOR CLEARANCE -
31 No. N.T.Nofification Availed N.T.Notlfication SI. No.
1
2<
3
DUTY PAYABLE FOR CLEARANGE N . i
Duty Tariff Notification Availed | Sl. No. in Tariff Rats of duty Duty Pay- Prov. Assessment No. )
Notification able (Rs.} .
_ Ad Valorem| Spacific
CENVAT 125 0 5310889
DETAILS OF CLEARANCE
CETSH No. | Description of| Unit of Quant- Opsning Bal- | Quantity Quantiiy Closing Bal4 Assessablo| Type Of Cloar-
: Goods ity ance Manufac- | Cleared ance | Value(Rs.) ance
- furad.
72023000 Silico Man- KG 81600 0, 0 81600 0 Home Clear-
gangse - ance
NON TARIFF NOTIFICATION USED FOR CLEARANGE B
SI No. * N.T.Notification Availed N.T.Notification S. No.
3 -
2
3 - - .
DUTY PAYABLE FOR CLEARANCE
Duty Tariff Notification Avalled [ SI. No, In Tariff] Rate of duty Duty Pay- Prov. Assessment No,
Notification able (Rs.) -
Ad Valorem| Spocific
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furnished under col. no.3 In SLNo.{4) of the Return) :

CENVAT 125 0 0
DETAILS OF CLEARANCE
CETSH No. | Description of| Unit of Quant- Opening Bal- | Quantity Quantity |Closing Bal4 Assassable| Typa Of Clear-
Goods ity ance M::Il;f:c- Clearad ance Value(Rs.) ance
26209900 Fe Mno Slag KG 101630 1004500 984960 121170 4801875 Homar:.‘\.| gear—
NON TARIFF NOTIFICATION USED FOR CLEARANCE - ’
Sl No, N.T.Notification Avalled - N.T.Notification SI. No,
1 | -~
2
3
DUTY PAYABLE FOR CLEARANCE
Duty - " Tarlff Notiflcation Avalled |8l No. In Tariff] Rate of duty - Duty Pay- Prov. Assessment No:
) Notification able (Rs.‘} ) .
- Ad Valorem| Specific
CENVAT A 125 0 600235 o
4, DETAILS OF DUTY PAID ON EXCISABLE GOODS
. Duy coda Cradit Account Account Cur-| GAR-7 Challan Numbers BSR Code Total Duty Paid
(Rs.) rent (Rs.) (Rs.)
CENVAT - 2211124 3700000 05100040508201604531 0510004 5911124
ABSTRACT OF ACCOUNT-CURRENT (CASH PAYMENT) : )
- Summary Particulars Amount (Rs.)
Opéning Balance :| 52910 -
GAR-7 Challan Payments made in the month {in aggregate) ;| 3700000
“ Total Amount Avallable ;| 3752910
Utilization towards Pas._rment of Dutles on excisable goods during the month(vide. Detail

3700000

Uﬂllzat[on towards Other Payments

Made during the month(vids. Details fuinished under 0

$1.No.(6) of the Return) :

Closing Balance :

52910

5. DETAILS OF CENVAT CREDIT TAKEN AND UTILIZED

Details of Credit CENVAT AED_TTA NCCD ADE_LVD CL_85 AD!;.:_LVD_CT__75 EDU_
Opening Balance (Rs.)r 174728 0 0
Credit Taken on inpuls on invoices Is- | 84938 0 0. 0 0
sued by manufacturers (Rs.) - -
Credit Taken on inputs on invoices Is- | 225046 0 0 0 0 0
Sued by [ or Il stage dealers (Rs.) - |
Credit Taken on inputs on Imported in- | 1496505 0 0 0 0 0
puts (Rs.} | -
Credit Taken on Capital Goods on in- 1534 0 0 0 o 0
voices Issued By Manufaciurers Or By | -
Or |l Stage Dealers(Rs.) -
Credit Taken on imported capital goods |0 . {0 o . 0 0 v}
(Rs.) i
Credit Taken on input services (Rs.) 0 0 0
Credit Taken From Inter-Unit Transfer Of [0 1] 0 0
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Credit Under Rule J0A of CENVAT Cred-
it Rules, 2004 i
Total Credit Availabls {Rs.) 1983789 o 0 .
Credit Utilized For Payment Of Duty On | 1821124 0 o _ 0
Goods (Rs.) . - -
Credlt utilized when input goods are re- |0 0 0 ] 0 0
moved as such (Rs.) - _
Credil utilized when capital goods are re- |0 0 0- 0 0 o
moved as such (Rs.)
Credit utilised for payment of amountin |0 0 0 ] 0 . |0
terms of Rule 8 of CENVAT Credit Rules, - - - - .
2004, (Rs.)
Credit utilised for other payment. {(Rs) !0 0 0
Credit Utllised For Payment Of TaxOn |0 - [0 {0
Services (Rs.) - )
Credit Utilised Towards Inter-Unit Trans- |0 0 0 1] 0 (4]
fer Of Credit Under Rule 10A of CENVAT, .
Credit Rules, 2004 _ -
Closing balance (Rs.) 162665 0 0 0 0 0
6(1). DETAILS OF OTHER PAYMENTS MADE - ARREARS | _
Payments Amount Paid{Rs.) . GAR-7 Challan. BSRCode | _ Source Document
| Account Cur- [ Cradit Accounq No, " Date No. Dats
- ront . - :
o
" Total: ‘ 0
DUTY HEAD BREAK UPS OF OTHER'PAYMENT_S MADE - ARREARS _ )
Source Document Numbsr Date Paid Account Current Pald Credit Account _
0 0
Duty Head Break Up ‘
Sl No, Duty Hoad Amount Pald ‘ Total Amount Pald
" - Account Current - Credit Account
6(2). DETAILS OF OTHER PAYMENTS MADE - INTERESTS ]
Payments Amount GAR-7 Challan " BSRCode | . Source Document
Paid(Rs.)
- Account Cur- No. Date . No. Date
rent ) -
Total : 0 i
6(3). DETAILS OF OTHER PAYMENTS MADE - MISCELLANEOUS
Payments Amount Paid(Rs.) - GAR-T Challan - -BSR Cods Source Document
Account Cur- | Credit Account No. Date No, Date -
rent .
0 1)
Total : 0

7. sELF-ASSESSMENTMEMORANDUM

a) I hereby declare that the information given in this Return is true, correct and complete in every respect and that | am authorised to sign an
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o

behalf of the assessee,

b) During the month, total 3700000 was deposited vide GAR-7 Challans, -
©) During the month, invoices bearing following S.No. were issued.

Sl No, Involce No.From Invoice No. To .
1 179 232
CHALLAN DETAILS ]
8L No. GAR-7 Challan Numbsr Challan Date BSR Code Amount {Rs.)
1 05100040508201604531 05/08/2016 0510004 3700000
ISSUES
Sl No.

Dascription

Figures of ihe opening balance in the current retun and the closing balance in the previous filed retum do not match.

Date ;.

0B/08/2018

Place ; | Raipur

Name of assosses :

The Metallic Alloys -

Remarks :

+
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FORM E.R.-1

1 082018

RETURN OF EXCISABLE GOODS AND AVAILMENT OF CENVAT CREDIT FOR THE MONTH OF AUGUST AND YEAR
i . 2016 . e
1. Centrai Exclse Registration | AAGFT9223LEMOD1 2. Assossea's Narﬁe : | The Metallic Alldys .
Number ;
Return Number : AAGFT9223LEMO01_ER Status : | Marked for Review

Address of Reglstarad Unit

Plot No.29 The Metallic Alloys Industrial Area Siltara Raipur Raipur Raipur CHHATTISGARH 493111

Commissionerate :

RAIPUR NEW

Revise Type :

Division :

RAIPUR -1~
NEW

Range:

RANGE-V

3.DETAILS OF Ti-iE MANUFACTURE, CLEARANGCE AND DUTY PAYABIJ.E.

DETAILS OF CLEARANCE
CETSH No. | Description of| Unit of Quant- Opening Bal- | - Quantity Quantlty |Closing Bal+{ Assessable Type Of Clear-
Goods ity ance Manufac- Cleared ance Value(Rs.) ance
- tured I
72021100 Ferro Man- KG 111000 647700 -678000 80700 32902100 | Home Clear-
ganese - - ance
NON TARIFF NOTIFICATION USED FOR CLEARANCE
-8l No. N.T.Notification Avallﬁd N.T.Notification SI. No.
3 - -
2 -
3
DUTY PAYABLE FOR CLEARANCE . - )
Duty Tariff Notification Availed | SI. No, in Tariff Rate of duty Duty Pay- |  Prov. Assessmant No,
- . Notiflcation ahle (Rs.)
Ad Valorem| Spocific
CENVAT 125 ) 4112763
DETAILS OF CLEARANCE . . .
CETSH Ne. | Description of{ Unit of Quant- Opening Bal- | Quantity Quantity |Ciosing Bal{ Assessable Type Of Clear-
Goods ity - ance Manufac- Cleared ance Value(Rs.) ance
- . - turad -
72023000 Silico Man- KG 81600 151700 0 233300 0 Home Ciear-
ganese ance |
NON TARIFF NOTIFICATION USED FOR CLEARANGE - ’
Sl No. N.T.Notification Availed N.T.Notification Sl. No.
1
2
3
DUTY PAYABLE FOR CLEARANCE
- Duty Tariff Notification Avallod | $1. No. In Tarisf Rate of duty Duty Pay- |  Prov. Assessment No.
: - Nofification able {(Rs.)

| Ad Valorem| Spaecific
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CENVAT 125 - 0 0 -
DETAILS OF CLEARANCE o
CETSH No. | Description of| Uniit of Quant- Opening Bal- | Quantity Quantity |Closing Bal{ Assessable] Type Of Cloar-
Goods ity ance Manufac- Cleared ance Value(Rs.) ance
tured
26209900 Fe Mno Slag KG 121170 795600 282780 633990 .| 1167385 Home Clear-
) : ance
NON TARIFF NOTIFICA]‘IDN USED FOR CLEARANCE
Sl No. N.T.Notification Availed i N.T.Notification S1. No.
1
2
3
DUTY PAYABLE FOR CLEARANCE - )
Duf:y Tariff Notification Avallad | S1. No. In Tarlff Rate of duty Duty Pay. Prov. Assessment No.
: Notification able (Rs.) )
4 [ . Ad Valorem| Specific _
CENVAT 125 0 145922
4. DETAILS OF DUTY PAID ON EXCISABLE GOODS .
Duty code Credit Account Account Gur- GAR-T Challan Numbers BSR Code Total Duty Paid
{Rs.) rent (Rs.) (Rs.)
_ CENVAT 758685 3500000 " 05100040608201607306 0510004 4258685
ABSTRACT-OF ACCOUNT-CURRENT (CASH PAYMENT) : .
) Summary Partlculars - i Amount {Rs.)

Opening Balance : | 52910

GAR-7 Challan Payments made in.tha month (in aggregate) :{ 3500000

Total Amount Avaitable : | 3552910

furnished undor col. no.3 in S1.No.(4) of the Return) ;

Utilization towards Payment of Duties on excisable goods during the month(vide. Dstall

3500000

Utilization towards Other Payments Mada during the month(vid

0. Detalls furnished unden 0

SI.No.(6) of the Return) :

Closing Balance ;{52910

5. DETAILS OF CENVAT CREDIT TAKEN AND UTILIZED

Details of Cradit CENVAT AED_TTA NCCD ADE_LVD_CL_85/ADC_LVD_CT_ 75 EDU_
Opening Balance (Rs.) 162665 0 0 0 0 0
Credit Taken on inputs on invoices is-  |6953 0 0 a 0
sued by manufacturers (Rs.)
Credit Taken on infuls on invoices is- | 46005 0 0 0 0 0
sued by | or Il stage dealers (Rs.) _ ' .
Credit Taken on inputs on imported in- | 743174 0 o 0 0 0
puts (Rs.) _ -
Credit Taken on Capital Goods on In- 0 0 0 1] 0 0
voices Issued By Manufacturers Or By | .
Or || Stage Dealers(Rs.) ” .
Credit Taken on imported capital goods |0 0 0- 0 v} 0
(Rs.} B
Credit Taken on input services (Rs.) 0 0 0
Credit Taken From Inter-Unit Transfer Of [0 o 0 0 0 0
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| Credit Under Rule 10A of CENVAT Cred-
it Rules, 2004 :
Total Credit Available (Rs.) 958797 0 0
Credit Wilized For Payment Of Duly On | 758685 He 0
Goods (Rs.)
I Credit utilized when input goods ara re- |0 0 0 0 0 0
; meved as such {Rs.) 1 -
. Credit utilized when capital goods are re-|0 0 0 0 0 0
' moved as such (Rs.) - . ‘
Credit utillsed for payment of amountin 10 0 c 0 0 0 !
! terms of Rule & of CENVAT Credit Rules, |
| 2004. Rs). - |
| Credit utilised for other payment. {(Rs) |0 0 0 0
i Credit Utilised For Payment Of TaxOn 10 0 0 0
! Services (Rs.) .
i Credit Utilised Towards Inter-Unit Trans- |0 - 0 0 0 0 ‘10 !
i fer Of Credit Under Rule 10A of CENVAT| !
i Credit Rules, 2004 |
; Closing balance (Rs.) 200112 0 0 0 0 0 |
! 6(1). DETAILS OF OTHER PAYMENTS MADE - ARREARS 1
: Payments | -  Amount Paid(Rs.) GAR-7 Challan . BSR Codo . "Source Document
Account Cur- | Cradit Accoun No. . Date ’ - Ne. Date
rent
0 0 -
Total : 0 0 -
i DUTY HEAD BREAK UPS OF OTHER PAYMENTS MADE ~ARREARS
l Source Document Numbsr | Dats Paid Account Current Paid Cradit Account
I 0 0
i Duty Head Break Up o
Sl No. Duty Head Amount Paid Total Amount Paid
: Account Current Crodit Account
6(2). DETAILS OF OTHER PAYMENTS MADE - INTERESTS
: Payments - Amount GAR-7 Challan - BSR Code " Source Document ‘
! Paid{Rs.) . - |
! ‘Actount Cur- No. - Date No. Date |
! . rent
i : Total : 0 - . -
&(3). DETAILS OF OTHER PAYMENTS MADE - MISCELLANEOUS -
Payments Amount Paid{Rs.) GAR-7 Challan BSR Code Source Document
' Account Cur- | Credit Accounﬁ ~ No. Date’ o No. Date
rent . .
. 0 0
! Total : 0 .
7. SELF-ASSESSMENT MEMORANDUM
a) | hereby daclare that tl;e Information given in this Retum is true, correct and complete in every respect and that | am authorised to signon

|

|

! -
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behalf of the assessee.

b} During the month, total 3500000 was deposited vide G;AR-T Challans,
¢} During the month, involces bearing following S.No. were Issued.

SL No, _ Invoice No.From . Involce No. To
1 233 i 272
CHALLAN DETAILS - |
S No. GAR-7 Challan Number Challan Date BSR Code Arount (Rs.) 1
|
1 05100040609201607306 06/09/2016 B 0510004 3500000 ‘
ISSUES v T ToT
Sl. No. Description T
1 Figures of the opening balance in the current return and the closing balance in the previous filed retum do not match. ‘
- . . . |
Date 1| 10/08/2016

Place : |Raipur

_Name of assesses : | The Metallic Alloys

. Romarks.: |
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- FORME.R.-1

RETURN OF EXCISABLE GOODS AND AVAILMENT OF CENVAT CREDIT FOR THE M

1_082016

ONTH OF SEPTEMBER AND
“YEAR 20186 '
1. Central Excise Rslglstration AAGFT9223LEMO01 2, Assessoe's Name : | The Metallic Alloys
umber : :
Return Number : | AAGFT9223LEMO01_ER Status : | Marked for Review )

Address of Registerad Unit ;

Plot No.29 The Metallic Alloys Industrial Area Siftara Raipur Raipur Ralpur CHHATTISGARH 493111

Commissionerate ; | RAIPUR NEW Division : | RAIPUR -] Range : | RANGE-V
- NEW )
" Revise Typa :
3.DETAILS OF THE MANUFACTU RE, CLEARANCE AND DUTY PAYABLE
DETAILS OF CLEARANCE B -
- CETSH No. | Descripticn of| Unit of Quant- Opsening Bal- | Quantity Quantity |Closing Bal4 Assessable| Type Of Cloar-
Goods ity ance -Manufac- Cleargd ance Value(Rs.) ance
tured . .
72021100 Ferro Man- KG T 80700 o 45200 35500 2265050 | Home Clear-
- ganese . - ance
NON TARIFF NOTIFICATION USED FOR CLEARANCE .
Sl No.. N.T.Notification Avalled - . M.T.Notification Sl. No.
3 :
2
3 =
DUTY PAYABLE FOR CLEARANCE
Duty Tariff Notification Availed | Sl No. in Tariff] Rate of duty Duty Pay- |  Prov. Assessment No,
Notification abla (Rs.)
- Ad Valorom| Specific
CENVAT - 125 o 283121 .
DETAILS OF CLEARANCE .
CETSH No. | Description of| Unit of Quant- Opening Bal- | - Quantity Quantity |Closing Bal Assessable Type Of Clear-
Goods ity ance Manufac- Cleared ance Value{Rs.) ance
- tured )
72023000 Sitico Man- KG 233300 37500 - 61000 209800 2008000 | Home Clear-
ganese ) - ance
NON TARIFF NQTIFICATION USED FOR CLEARANGE )
"8l No. N.T.Notification Availad N.T.Notification SI, No.
1
2
3
DUTY PAYABLE FOR CLEARANGE
Duty Tarlff Notification Avalled | SI. No. In Tariff Rate of duty Duty Pay- Prov. Assessment No.
. . Notifleation able (Rs.)

Ad Valorem| Specific
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CENVAT _ : [ 726 | 0 ] zst00
DETAILS OF GLEARANGE )
CETSH No. Description of | Unit of Quant- Opening Bal--| Quantify Quantity |Closing Bal- Aséassable Type Of Clear-
Goods Ity ance Manufacn Cleared ance Value(Rs.) ance’
) - tured ‘ .
- 72023000 Silico Man- KG 0 540000 455000 85000 . 23397500 | Export/Band
ganese " ’ )
NON TARIFF NCTIFICATION USED FOR CLEARANCGE
&l No, "N.T.Notification Avalled . N.T.Notification SI, No.
1 042/2001 CE (NT) ) 01
2 T v
3
DUTY PAYABLE FOR CLEARANCE
Duty Tariff Notification Availed ] SI. No. In Tariff Rate of duty Duty Pay- Prov. Assessment No.
Notification ) . able {Rs.).
- Ad Valorem! Spacific
0.0 0 1)
DETAILS OF GLEARANCE ) ,
CETSH No, | Description of| Unit of Quant- Opening Bal- | Quantity Quantity |Closing Bal-] Assessable Type Of Clear-
Goods ity ance Manufac- Cleared ance Value(Rs.} ance
- turad .
26209900 Fe Mng Slag KG 633990 T 0 540450 93540 3086858 | Home Clear-
- - ance
NON TARIFE NOTIFICATION USED FOR CLEARANCE
81 No, . N.T.Notification Avallad ‘N.T.Notification SI. No.
3 :
2
3
DUTY PAYABLE FOR CLEARANGE
Duty * Tariff Notification Avalled Sl No. In Tariff Rate of duty Duty Pay- Prov. Assessment No.
Notification _ — able {Rs.)
Ad Valorem| Spacific
CENVAT 12.5 0 385857
{ 4. DETAILS QF DUTY PAID ON EXCISABLE GOODS ) . )
Duty code Credit Account Account Cur- GAR-7 Challan Numbers BSR Code Total Duty Paid
- (Rs.} rent (Rs.) . . (Rs.)
CENVAT 359988 560000 05100040510201605819 0510004 919988
ABSTRACT OF ACCOUNT-CURRENT (CASH-PAYMENT) :
Summary Partlculars Amount {Rs.)
Opening Balance : 52910
GAR-T Challan Payments mada in the month {in aggregato) :| 560000
- Total Amount Avallable : [612910
Utilization towards Payment of Duties on excisable goods during the month(vide, Details 560000
furnished under col. no.3 In SI.No.(4) of the'Rgturn) : :
Utilization towards Other Paymants Made during the month{vide, Details furnished under’ 1]
: SL.No.(6) of the Return) :

Page 2 of 4




Closing Balance ;| 52910

5 DETAiLS OF CENVAT dREDIT TAKEN AND UTILIZED

Detalls of Cradit

6(2). DETAILS OF OTHER PAYMENTS MADE - INTERESTS

Page 3ofd

CENVAT AED_TTA _ NCCD ADE_LVD_CL_85 ADC_LVD_CTJS GDU_

Opening Balance (Rs.) 200112 0 1]

Credit Taken on inputs on Involces is- (158141 0 0

sued by manufacturers (Rs.)

Credit Taken on inputs on invoices is- 146996 0 0 0 0

sued by | or Il stage dealers {Rs.) .

Credit Taken on inputs on imported in-  |61591 o 0o 0 0

puts (Rs.) _

Credit Taken on Capital Goods on In- 0 0 0 10 0

voices lssued By Manufatiurers Or By |

Or i Stage Dealers(Rs.)

Credit Taken on imported capital goods | 22242 0 0. 0 0

(Rs.) . - N

Credit Taken on input services (Rs.) 0 0 1]

Credit Taken From Inter-Unit Transfer Of [0 0 ) 0 0 ] B
Credit Under Rule 10A of CENVAT Cred- :

It Rules, 2004 ' -

Total Cradit Available (Rs.) 589082 0 0- 0 0

Cradlt Utilized For Payment OF Duty On ;359988 0 0 )

Goods (Rs.) : - - - .

Credit ufilized when input goods are re- |0 0 0 0 0

moved as such (Rs.)

Credit ufilized when capitaf goods are re-| 0 0 0 o 0

moved as such (Rs.) T

Credit ufilised for payment of amountin |0 0 0 0 0

terms of Rule 8 of GENVAT Credit Rules,
2004, (Rs.) :

Credit utilised for other payment. (Rs) |0 T o 1] 1) 10

Credit Utlised For Payment Of Tax On |0 0 0 0
Services (Rs.) -

Credit Utilised Towards Inter-Unit Trans- ;0 0 0 0 0
fer Of Credit Under Rule 10A of CENVAT| -
Credit Rules, 2004 - . : .
ClosIng balance (Rs.) 229094 0 o 0 0

6(1). DETAILS OF OTHER PAYMENTS MADE - ARREARS

Payments Amount Paid(Rs.} . GAR-7 Challan BSR Cods Source Document
Account Cur- | Credit Aceount No, - Date No. Date
rent :
0 0 ) .
Total ; 0 0

DUTY HEAD BREAK UPS OF OTHER PAYMENTS MADE - ARREARS

Source Document Number Date Pald Account Current Paid Credit Account

o 0
Duty Hoad Break Up
81 No. . Duty Head Amount Paid Total Amount Paid
. Acc_ounl Currant - Credit Account



Payments Amount GAR-7 Challan BSR Code Source Document
Pald{Rs.} ' . :
Account Cur- No. Date No. Date ~
rent
Total - 0 )
§(3). DETAILS OF OTHER PAYMENTS MADE - MISCELILANEOUS
Payments Amount Pald{Rs.) GAR-7 Challan ~ _ BSR Code Source Document
| Account Cur- | Credit Accoun No, - Date No. Date
. rent
0 0 -
Total ; 0 0 .

7. SELF-ASSESSMENT MEMORANDUM

a} | hereby declare that

b) During the month, total 560000 was deposited vide GAR-7 Challans.
¢) During the month, invoices bearing following S.No. were issued.

the information given In this Return is true, correct and complete in every respect and that [
behalf of the assessee.

am authorised to sign on

Sl No. Invoica No.From Invoice No. To
1 273 307
CHALLAN DETAILS .
5l No. GAR-7 Challan Number “Challan Date BSR Codo Amount (Rs.)
1 05100040510201605818 0511072016 . 0510004 - 560000
ISSUES ] -
Sl No. ~ Description’
1 Non Tariff Notification Number entered by the user against-non export under bond rebale clearance are not validl] -
2 |Non Tariff Notification number entered by the user does not exists in the Database!!
3 Figures of the apening balance in the current return and the closing balance in the previous filed return do not match.
Date :]09/10/2016

Place : | Raipur

Name of assessee :| The Metallic Alloys

Remarks
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FORM E R -1

QN

RETURN OF EXCISABLE GOODS AND AVAILMENT OF CENVAT CREDIT FOR THE MONTH OF OCTOBER AND

1102016

YEAR 2016
1. Central Excise Roglstration AAGFTY223LEM001 2. Assessoe's Name : | The Metallic Alloys
Number;
Return Numboer : AAGFT9223LEM0O01 ER Btatus : | Marked for Review

Address of Reglsterad Unit :

Plot No.29 The Metallic Alloys Industrial Arsa Sitara Raipur Raipur Raipur CHHATTISGARH 493111

" Commissionerate :

RAIPUR NEW

Révise Type:

Divislon :

RAIPUR - {
NEW

Range :

RANGE-IV

3.DETAILS OF THE MANUFACTURE, GLEARANCE AND buTY PAYABLE

| DETAILS OF CLEARANCE .
CETSH No. | Description of] Unit of Quant- Opening Bal- | Quantity Quantity :Closing Bal Assessable Type Of Clear-
Goods ity ance Manufac- | “Cleared ance Value(Rs.) ance
: - turad .
72021100 |. Femo Man- KG . 35500 663500_ 583300 115700 32147150 | Home Clear-
) ganese - ance
NON TARIFF NOTIFICATION USED FOR CLEARANCE '
S! No, N.T.Nofification Avalled N.T.Notification SI. Ne.
3 -
2
.3
DUTY PAYABLE FOR CLEARANCE
Duty Tariff Notification Avalled | SI. No. in Tarlf] Rate of duty Duty Pay- |- Prov, Assessment No, -
' Notification - B ahle {Rs )
- | AdValorem| Spacific
CENVAT 12.5 0 4018395
DETAILS OF CLEARANCE - )
CETSH No. | Dascription of | Unit of Quant-| Opening Bal- Quantity Quantity Closing Bal- Assossable Type Of Clsar-
Goodsg ity ance” Manufac- Cleared ance Valus(Rs.) ance
. turad _ ;
72023000 Silico Man- KG 155800 0 15000 140800 870000 Home Clear-
ganese . ance
NON TARIFF NOTIFICATION USED FOR CLEARANCE
SI No, N.T.Notification Avalled N.T.Notification Sl. No.
1
2
3
DUTY PAYABLE FOR CLEARANCE .
Duty " Tariff Notification Avalled |5l No. in Tariff| Rata of dyfy Dutj Pay- Prov. Assessment No.
Notification . able (Rs.)
Ad Valorem| Spacific
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- - -
CENVAT 12.5 0 108750
DETAILS OF CLEARANCE
CETSH No. | Deseription of| Unit of Quant- Opening Bal- | Quantity Quantity | Closing Bal{ Assessabls Type Of Clear-
Coods I ance Manufae- | Claared ance Value{Rs.) ance
tured _ )
72023000 Silico Man- 139000 0 138000 0 7463500 | Expori/Bond
: ganese .
NON TARIFF NOFIFICATION USED FOR CLEARANCE - ‘
Sl No. ' N.T.Notlfication Avalled - N.T.Notification SI. No.
- 1 042/2001 CE (NT) 01,
2 -
3 .
BUTY PAYABLE FOR CLEARANCE .
Duty . - Taulff Notification Avalled |SI. Ne. In Tarliﬂ Rats of duty . Duty Pay- Prov. Assessment No. °
: Notification. able (Rs.)
Ad Valorem| Specific
0.0 0 0
DETAILS OF CLEARANCE
CETSH No. | Description of] Unit of Quant- Opening Bal- Quantity | "Quantity Closing Bal- Assessable| Typoe Of Clear-
Goods ity ance Manufac- Clearad ance Value(Rs.} ance
- . turad
26209900 Fe Mno Slag KG 93540 823600 715400 201740 |, 4334086 | Home Clear-
- - . ance
NON TARIFF NOTIFICATION USED FOR CLEARANGE . :
Sl No. N.T.Notification Availod N.T.Notification SI. No,
1
2 -
3' -
DUTY PAYABLE FOR GLEARANGE ] ‘
* Duty Tarlff Notification Avalled | SI. No. In Tarlff Rate of duty Duty Pay- Prov. Assessment No,
Notification abla {Rs.)
| Ad Valorem| Specific
CENVAT - 12.5 0 541759
4. DETAILS OF DUTY PAID ON EXCISABLE GOODS -
Duty code Cradit Accountw Account Cur- GAR-7 Challan Numbers BSR Code Total Duty Paid
{Rs.) rent (Rs.) (Rs.)
CENVAT 4168904 500000 05100040511201610544 0510004 4668904
ABSTRACT OF ACCOUNT-CURRENT (CASH PAYMENT)’:*
’ Summary Particulars . ) . - Amount(Rs.)
3 Opsning Batance : | 52910
GAR-7 Challan Paymonts mads In the month (inaggregate) : | 500000
Total Amount Available : | 552910
Utilization towards Paymant of Duties on oxcisable goods during the month(vide. Detallsl 500000
furnlshad under col. no.3 in SL.No.{4) of the. Raturn) :
Utilization towards Other Payments Made during the month(vide, Details furnishad undeay 0
$L.No.(6) of the Return)
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_Closing Balance ;{52910

AR

S. DETAILS OF CENVAT GREDIT TAKEN AND UTILIZED

" Account Current

Credit Account

€(2). DETAILS OF OTHER PAYMENTS MADE . INTERESTS -

-

Pagedofd4__

Details of Cradit CENVAT AED TTA NCcD ADE_LVD_CL_86/ADC_LVD_CT_75 EDU_

Cpening Balance (Rs.} 2290_94 0 - 0 0 0
Credit Taken on inputs on invoices is- 118780 0 0 0 0
sued by manufacturers {Rs.) _

Credit Taken on inputs on invoices [s- 3760525 0 0 0 0 0
sued by | or i stage dealers {Rs.}

Credit Taken on inputs on imported in- |0 1] 0 0 0

uts (Rs.) : -

Credit Taken on Capital Goods on In- |4448 0 0 0 0

voices Issued By Manufacturers Or Byl

Or |l Stage Dealers(Rs.)

Credit Taken on imported capital goods |0 0 o - 0 0

(Rs.)" i

Credit Taken on input services (Rs.) 0 0 0 0

Credit Taken From Inter-Unit Transfer Of [0 0 0 0

Credit Under Rule 10A of CENVAT Cred- -

it Rules, 2004 -

Total Credit Available (Rs.) 4012847 0 o 0 0

Credit Utilized For Payment Of Duty On | 3893824 | 0 - . - 0

Goods (Rs.) _

Credit ufilized when input goods are re- ;0 - 0 0 0 0

moved as such (Rs.) -

Credit utilized when capital goods are re- |0 0 0 0 0

moved as such (Rs.) '

Credit uiilised for-payment of amountin |0 0 0 R 1] 0

terms of Rule 8 of CENVAT Credit Rules,

2004, (Rs.)
Credit utilised for other payment, (Rs.) |0 0 0 0 “lo
Credit Utilised For Payment Of Tax Cn~ (0 - 0 0 0 0
Services (Rs))
Credit Utilised Towards Inter-Unit Trans- |0 0 0 0 0 0
fer Of Credit Under Rule 10A of CENVAT -
Credif Rules, 2004
Closing balance (Rs.) 119023 0 0 0 0 0
6(1). DETAILS OF-OTHER PAYMENTS MADE - ARREARS

Payments | Amount Paid(Rs.) GAR-7 Challan BSR Code | - Source Document
- Account Cur- | Credit Accoun No. Pate _ No. Date
rent. -
0 0 )
Total ; - 0 - 0 -
DUTY HEAD BREAK UPS OF OTHER PAYMENTS MADE - ARREARS . - .
Source Document Numbear Date Paid Account Current Pald Credit Account
0 0
Duty Hoad Braak Up "
81 No., * Duty Head Amount Paid Total Amount Paid



Payments Amount 'GAR-7 Challan ‘BER Codo Source Document
. Paid(Rs.) .
Account Cur- No. Date No. Date
. - rent
Total : 0 .
6(3). DETAILS OF OTHER PAYMENTS MADE - MISCELLANECUS

Payments Amount Paid{Rs.) GAR-7 Challan BSRCode Source Documenit

Account Cur- | Cradit Account - No. Date No. Date
rant - .
0 -
Total ; : 0 0 . - - .

behalf of the assessee.

7. SELF-ASSESSMENT MEMORANDUM
a} | hereby declare that the informati

on given in this Return is true, comect and complete in every respect and that | am authorised to sign on

-

b} During the month, total 500000 was deposited vide GAR-7 Challans.
¢) During the month, invaices bearing following S.Ne. were issued.

SI No. - Invoice No.From . Invoice No. To
1 k< 1] ' 355
CHALLAN DETAILS - -
Sl No. GAR-7 Challan Number Challan Date BSR Code Amount (Rs.)
1 05100040511201610544 05/11/2016 0510004 500000
ISSUES
Sl No. Description _
1 Non Tariff Natiﬂca_tion Number entered by the user against non export under bond rebate clearance are not valig!!
2 Nen Tariff Notification number entered by the user does not exisls in the Database]]
3 Figures of the opening balance in the current retum and the closing balance in the previous filed retum do not match,
4 Figures of CENVAT credit utilized for Payment of Duty on Goods and the Sum of Duty Paid through Credit do nat
match!l
5 As Reémarks are entered by the Assessee,the Return has been Marked for Review.
Data ;| 10/11/2016 - Place : | Raipur
- Name of assesses : | The Metallic Alloys -
Remarks : We debited Rs.152250/- against clearance of 21000 kgs returned goods assessable value Rs,1218000/-
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FORME.R.-1

YEAR 2016

RETURN OF EXCISABLE GOODS AND AVAILMENT OF CENVAT CREDIT FOR THE MONTH OF NOVEMBER AND

1. Central Excise Registration

AAGFTY223LEMOM

2. Assessea's Name :

Revise Typa :

The Metallic Alloys
Number ; e
Return Number : AAGFT9223LEMO01_ER Status : | Marked for Review
1_112016 o .
Address of Registered Unit ; | Plot No.29 The Metallic Alloys Industrial Area Siltara Rajpur Raipur Raipur CHHATTISGARH 493111
Commissionerate : | RAIPUR NEW Division ; | RAIPUR -1 "Range : | RANGE-IV
, NEW

3.DETAILS OF THE MANUFACTURE, CLEARANCE AND DUTY PAYAELE

DETAILS OF CLEARANCE -
CETSH No. bescriptlon of | Unlt of Quant-| Opsning Bal-| Quantity | Quantity |Closing Bal] Assessable Type Of Clear-
Goods ity ange Manufac- | Cleared ance Valua(Rs.) ance
. tured _ )
72021100 Ferro Man- KG 115700 " 856200 876600 97300 61714300 | Home Ciear-
ganese { - - ance
NON TARIFF NOTIFICATION USED FOR CLEARANCE
St No. ~ N.T.Notification Avaliled ‘N.T.Notification Sl. No.
1 .
2
3
DUTY PAYABLE FOR CLEARANCE
Duty Tariff Notification Availed |51, No. in Taritf Rate of duty. Duty Pay- Prov. Assessmant No.
Notification able (Rs.)
AdValorem| Specific
CENVAT 12,5 0 7714260
DETAILS OF CLEARANCE N
CETSH No. i Dascription of| Unit of Quant- Opening Bal- | Quantity Quantity |Closing Bal-| Assessably Type Of Cloar-
- Goods ity ance Manufac- Cleared ance . | Value(Rs.) ance
" tured :
72023000 Silico Man- KG 86800 0 0 86800 -0 Home Clear-
ganese - . ance
NON TARIFF NOTIFICATION USED FOR CLEARANCE -
Sl No. * N.T.Notification Availed N.T.Notification S1. No.
] -
2
3 .
DUTY PAYABLE FOR CLEARANCE
Duty Tariff Notification Availed | SI. N. in Tariff Rate of duty Duty Pay- Prov. Assaessment No.
. Notification able (Rs.)
Ad Valorem| Spscific
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CENVAT 125 0 0
DETAILS OF GLEARANGE
(.;ETS H No. | Descriptlon of| Unit of Quant- Opening Bal- | Quantity Quantlty |Closing Bal{ Assessable| Typs Of Clear-
- Goods ity ance Mi:::laf:c- Clearad ance .| Valuo(Rs.) ance
72023000 Sllico Man- KG o - 54000 $54000 ] 3240000 Exporb'Bond
NCN TARIFF NOTIF?::?I'IS_;N USED FOR CLEARANCE - N
8! No. N.T.Notification Avalled N.T.Notification SI. No,
1 042/2001 CE (NT) 01
. ;
3 = -
DUTY PAYABLE FOR CLEARANGE
Duty Tarlff Notification Avalled | $I. No. in Tariff Rato of duty | Duty Pay- Prov.-Assasément No.
N ] Notification ' able (Rs.)l
AdValorem| Specific
- { 0.0 -0 0
DETAILS OF CLEARANCE
CETSH No. | Description of| Unit of Quant- Opening Bal- | Quantity Quantity | Closing Bal] Assessable Type Of CIaﬁr-
Goo'ds I ance ) M:{r:;f:c- Cleared am_:a Valus{Rs.) ance
. 26209900 Fe Mno Slag KG 201740 1042100 803010 440830_ 6701383 | Home Clear-
NON TARIFF NOTIFICATION USED FOR CLEARANCE ‘ . . =
SINo. ‘N.T.Notification Avalled N.T.Notification SI. No.
1 ' -
2 - . -
3
DUTY PAYABLE FOR CLEARANCE .
Duty Tariff Notification Avalled | SI. No, In Tariff Rate of dufy Duty Pay- Prov. Assessmant No.
Notification able (Rs.)
Ad Valorem Sppcific
CENVAT 12.5 0 837676
4, DETAILS OF DyTY PAID ON EXCISABLE. GOODS _ )
Duty code  Credif Account| Account Cur- 'GAR-T Challan Numbers BSR Code Total Duty Paid
. . (Rs.) rent {Rs.) - ) {Rs.)
. CENVAT 8551966 | 0 T 8551966
ABSTRACT OF ACCOUNT-CURRENT {CASH PAYMENT) :
A Summary Particulars ) ) Amount {Rs.)
Opening Balance :|52910 '

GAR-7 Challan Paymonts made in the month {in aggregate): 0

Total Amount Available ;| 52910

Utilization towards Payment of Duties on excisable goods during the month{vide. Details| 0
furnished under col. no.3 in SI.No.(4) of the Return} ;

Utilization towards Other Payments Mads during the menth{vids, Details furnished under 0

S1.No.{6) of the Return) ;
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Closing Balance :[52910 -

§. DETAILS OF CENVAT CREDIT TAKEN AND UTILIZED

Details of Credit

ADE_LVD_CL. 85

CENVAT - AED_TTA NCCD ADC_LVD_CT_75 EDU
Opéning Balance (Rs.) 119023 0 0 0 1] 0
Credit Taken on inputs on invoices is- 82403 0 0 0 0 "o
sued by manufacturers (Rs.) g
Credit Taken on inputs on invoices is= | 3179231 0 0 0 0 0
sued by | or )l stage dealers (Rs.)
Credit Taken on inputs on imported in- | 6554295 0 0 0 0 a
puts (Rs.)
Credit Taken on Capital Goods on In- 3654 0 {0 0 0 0
voices Issued By Manufacturers Or By |
Or il Stage Dealers(Rs.)} -
Credit Taken on imported capital goods [0 0 |9 0 0 0
(Rs.)
Credit Taken on input services (Rs.) 0 g 0 o 0
Credit Taken From Infer-Unit Transfer OF | 0 0 0 0
Credit Under Rule 10A of CENVAT Cred-
it Rules, 2004 .
Total Credit Available (Rs.) 9938607 0 )]
Credit Utilized For Payment Of Duty On  |8551566 0 o - 0
Goods (Rs.) ] ‘ i
Credit utilized when input goods are re- |0 - C . |@ 0 0 "o
moved as such (Rs.) .
Credit utilized when capital goods are re- |0 0 0 0 0 0
maoved as such (Rs.) ’
Credit utilised for payment of amountin |0 ¢ 0 ) - 10 0
terms of Rule 8 of CENVAT Credit Rales,] - s
2004. (Rs.) .
Credit ulilised for other payment. (Rs) [0 0 0 0o .
Credit Utilised For Payment Of TaxOn |0 H 0 0
Services (Rs.) .
Credit Utilised Towards Inter-Unit Trans- [0 0 0 0 0 0
fer Of Credit Under Rule 10A of CENVAT,
Credit Rules, 2004~ -
Clesing balance (Rs.) 1386641 [} ¢ - 0 0 0
6(1). DETAILS OF OTHER PAYMENTS MADE - ARREARS - "
Payments Amount Paid(Rs.) . GAR-7 Challan BSR Code Source Ddcument
‘Account Cur- | Credit Accour: No. Date No. Date
rent ' ﬂ - .
] 0
" Total : 0 0
DUTY HEAD BREAK UPS OF OTHER PAYMENTS MADE - ARREARS )
Source Document Number Date Pald Account Current Paid Credit Account
0 . 0
Duty Head Braak Up '
“SINo. - Duty Head Amount Paid Total Amount Paid
- Account Current - Cradit Account .

é(Z). DETAILS OF OTHER PAYMENTS MADE - INTERESTS - -
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e Payments Amount GAR-7 Challan BSR Code Source Document
Pald(Rs.} .
Account Gur- Ne. Date No. Date
_ rent
Total : 0
6(3). DETAILé OF OTHER PAYMENTS MADE - MISCELLANEOUS
Payments Amount Paid(Rs.) GAR-7 Challan BSR Code .Source Documsent
Account Cur- | Cradit Accoun No. Data . No, Date
rant - )
i 0 0 -
Total : 0 0 A E

7. SELF-ASSESSMENT MEMORANDUM

a) !'hereby declare that the in
behalf of the assessee.

b) During the month, total 0 was deposited vide GAR-7 Chalians.
¢) During the month, invoices bearing following S.No. were issued.

formation given in this Return is true, correct and complete in every respect and that | am authorised to sign on

Sl. No, Invoice No.From Invoice No. To
1 358 415
CHALLAN DETAILS
8l. Ne. GAR-7 Challan Number Challan Date ' . BSR Cods Amount (Rs.) .
ISSUES ) -
Si. No. ) Description -
1 Non Tariff Notification Number entered by the user against non export under bond rebate clearance are not validi!
2 Non Tariff Notification number entered by the user does not exists In the Databasall
3 Figures of the opening balance in the current return and the closing balance in the previous filed retum dg not match,
Date : [ 10/12/2016 Place : [ Raipur
Name of assessee : | The Metalllic Alloys
Remarks :
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qRETURN OF EXCISABLE GOODS AND AVAILMENT OF CENVAT CREDIT FOR THE MONTH CF JANUARY AND YEAR
2017
1, Cantral Excise Reglstrai;ion AAGFT9223LEM0D1 2. Assossee's Name : | The Metalliic Alloys
Number :
. Return Number: | AAGFT9223LEMQD1_ER . Status : | Marked for Review
. 1_012017 )
Address of Registored Unit : | Plot No.29 The Metallic Alloys Industrial Area Sitara Ralpur Raipur Raipur CHHATTISGARH 493111
Commissionsrate : | RAIPUR NEW Division : | RAIPUR -1 Range ; | RANGE-IV
. . NEW '
Revise Type :
3.DETAILS OF THE MANUFACTURE, CLEARANCE AND DUTY PAYABLE
DETAILS OF CLEARANCE
CETEH No. | Doscription of{ Unit of Quant-| QOpening Bal- Quantity | Quantity |Closing Bal--Assessable) Type Of Clear-
~ Goods ity ance Manufac- Cleared ance Value(Rs.) ance
' tured : ] :
72021100 Ferro Man- KG 14000 0 0 14000 o Home Clear-
ganese ) ance
NON TARIFF NOTIFICATION USED FOR CLEARANCE
Sl No. N.T.Notlfication Avalled N.T.Notification $I, No.
1
2 ~ -
3
DUTY PAYABLE FOR CLEARANCE
Duty Tariff Notification Availed | Sl. No. in Tariff Rate of duty Duty Pay- Prov. Assessment No,
Notification able {Rs.}
AdValorem; Spaecific
CENVAT - 125 0 0
DETAILS OF CLEARANCE . \
CETSH No. | Description of| Unit of Quant- Opening Bal- | Quantity Quantity | Closing Bal{ Assessable| Type OF Clear-
Goods ance _ Manufac- Cleared ance Value(Rs.) ance
' tured
- 72023000 Silico Man- KG 149200, | 419000 178500 388700. 11955625 | Home Clear-
ganese : ) : ance
NON TARIFF NOTIFICATION USED FOR CLEARANCE
SI No. "N.T.Notification Availad N.T.Notification Sl. No.
1
2 -
3
DUTY PAYABLE FOR CLEARANCE )
Duty ‘Tariff Notlﬁcatlon Avalled 81 No. in Tarlff Rate of duty Duty Pay- Prov. Assessment No.
Notification . able (Rs.).
Co- Ad Valorem| Spaciflc
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furnished under col. no.3 in SI.No.(4) of the Return) :

CENVAT _ 125 o 1404455
DETAILS OF CLEARANCE i
CETSH No." | Description of| Unit of Guant-] Opening Bal- | Quantity | Guantify | Closing Ba] Assessabie| Typs OF Giaar:
_ Goo'ds ity ance Matn::ruof:c- Cloared ance Value(Rs.) ance
72023000 | _Silico Man- KG 0 81000 81000 0 © 5238000 | Export/Bond
NON TARIFF NOTIFIg;:'e_I'T;N USED FOR CLEARANCE - .
- SINo. ' N.T.Notification Availed N.T.Notlfication SI. No.
1 042/2001 CE (NT) 01, '
2.
3 .
DUTY PAYABLE FOR CLEARANCE . - _
Duty Tariff Notification Avalled | SI. No. in Tariff Rats of duty Duty Pay- Prov. Assossment No.
Notlfication able {Rs.) .
Ad Valorem| Specific
0.0 0 0
DETAILS OF CLEARANCE . i
CETSH Ne. | Description of| Unit of Quant- Opening Bal- | Quantity Quantliy Cleosing Bal{ Assessable| Type Of Clear-
"o quds ity ance M:Srl;f:c- Cleared ance ' Value(Rs.) ance
26209900 Fe Mno Slag KG 1224630 0 832690 291940 7256612 | Home Clear-
!QON TARIFF NOTIFICATION USED FOR CLEARANGE ] . - S
81 No, N.T.Notification Avalled - N.T.Notification Sl. No.
1 -
2 -
S . -
DUTY PAYABLE FOR CLEARANGE ] ) .
Duty Tariff Notification Availed | S1. No. In Tariff Rate of duty Duty Pay- Prov. Assas,sment'No. :
Notification able (Rs.) .
- Ad Valorem; Specific
CENVAT 125 0 907079 |
4. DETAILS OF DUTY PAID ON EXCISABLE GOODS
Duty code _|Credit Account Account Cur- GAR-7 Challan Numbars BSR Code Total Duty Paid_
(Rs.) rant (Rs.) . o {Rs.) '
CENVAT 1401534 1000000 05100040602201711191 0510004 2401534
ABSTRACT OF ACCOUNT-CURRENT (CASH PAYMENT): . ) -
Summary Pa{'tlculars ‘ Amount (Rs.}
Opsning Balance : | 52910
GAR-7 Challaﬁ Payments made in the month {In aggregats) : [ 1000000
_ ) Total Amount Avallable :| 1052910
Utilization towards Payment of Duties on excisable goods during the month{vide, Detailg 1000000

Utilization towards Othor Payments Made during the month{vide. Details furnished underf 0
8I.No.(6) of the Refurn) :
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Closing Balance : {52910

5. DETAILS OF CENVAT CREDIT TAKEN AND UTILIZED -

Details of Credl_l: CENVAT AED_TTA NCCD ADE_LVD_CL_85| ADC_LVD_CT_75 EDU_
Opening Balance (Rs.) 108117 0 0
Credit Taken on Inputs on invoices is- 92432 0
sued by manufacturers (Rs.)
Credit Taken on inputs on invoices is- 140040 0 0 0 0
sued by { or |l stage dealers (Rs.) .
Credit Taken on inputs on imported I~ |450070 0 0 0 0
puts {Rs,) _ .
Credit Taken on Capitat Goods on In- 2300 0 0 0 0
voices Issued By Manufacturers Or By | - -
Or |l Stage Dealers(Rs.) .
Cre_c;ii Taken on imported capital goods |0 0 0 0 0
(Rs. . - [
Credit Taken on input services (Rs.) 0 0 . |0 0
Credit Taken From Inter-Unit Transfer Of |0 0 N . 0
Credit Under Rule 10A of CENVAT Cred- )
it Rules, 2004
Total Credit Available (Rs.} 790959 I} 0 - 0
Credit Utilized For Payment Of Duty On  [681117 . 0 0
Goeds (Rs.) -
Credit ufilized when input goods are re- |0 0 0 0 0
moved as such (Rs.) - 3
Credit utllized when capital goods are re- |0 - 0 o . . 0 0
moved as such (Rs.)
Credit ufilised for payment of amountin {0 0 0 0 0
terms of Rule 8 of CENVAT Credit Rules,
2004, (Rs.) . s
Credit utilised for other payment, (Rs.} {0’ 0 0 0
Credit Utilised For Payment Of TaxCn |0 0
Services (Rs.) . .
Credit Utilised Towards Inter-Unit Trans- |0 0 0 0 0
fer Of Credit Under Rule 10A of CENVAT)
Credit Rules, 2004 . _
Closing balance (Rs.} - 128842 0 o o 0
6(1). DETAILS OF OTHER PAYMENTS MADE - ARREARS - i
" Payments Amount Paid(Rs.). GAR-T Challan BSR Code - Source Documsnt
Account Cur- | Cradit Account] No. Date No, - Date
rent -
0 0
Total 0’
DUTY HEAD BREAK UPS OF OTHER PAYMENTS MADE - ARREARS
Source Document Number Date Paid Account Current Paid Credit Account
0 0
Duty Head Break Up
8l No. Duty Head Amount Paid Total Amount Paid
- . Account Current Credit Account

6(2). DETAILS OF OTHER PAYMENTS MADE - INTERESTS'
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Payments | Amount GAR-7 Challan BSR Code Source Document
Pald{Rs.) ]
Account Cur- No, Date No. |. . Date
rent - . -
Total : 0

6(3).-DETAILS OF OTHER PAYMENTS MADE - MISCELLANEOUS

Payments Amount Paid(Rs.) GAR-7 Challan BSR cha Source Document
Account Gur- | Credit Account No. Data No. Dateo
rent [
| 0. ] -
- Total: 0 0 .

7. SELF-ASSESSMENT MEMORANDUM

a) | hereby declare that the Information given in this Return Js true, correct and complete in'every respect-and that | am authorised to sign on
behalf of the assessee. . :

b} During the month, tota! 1000000 was deposited vide GAR-7 Challans,
©) During the month, invoices bearing following S.No. were issued. ) o

5l No. Involce Né.From Invoice No. To
1 452 ' 489
CHALLAN DETAILS
Sl No., . GAR-T Challan Number Challan Date. BSRCode . Amount (Rs.}
1 | 06100040602201711191 _ 08/02/2017 ) 0510004. 1000000
;SSUES . : - -
Sl No. - Description
1 " |Non Tari'ﬁ Notification Number entered by the user against non export under bond rebate clearance are not va]it_:lll
2 . |Non Tariff Notification number entered by ihe user does not exists in the Databasel| ‘
3 Figures of the opening balance i‘n the current return and thé closin;i palénce in the previous filed retum do not match.
4 | The challan quoted by you does not exist in the database OR does not belong to you. '

Date :10/02/2017 Place :| Raipur

Name of assessee : | The Metallic Alioys

Remarks :

R cirmgh™ty
frrent ‘
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Bill Manth :
Name and Address ;

SILTARA, PHASE-II

Load Fattor

S.Deposit Held
Units at Mormal Rate
Units in 1.5 Rate

Bill Date : 01-02-2019

M/S THE METALLIC ALLOYS
PLOT NO. 29, INDUSTRIAL GROWTH GENTRE,

RAIPUR (C.G.)

Telephone : 9981900802

Meter SLNe.:  CSP10125

Cont.Demand: 5000 KVA

Purpese:  FERRO ALLOY  Tariff Cat.;

UNITHT

Parameters Reading-|
MD (Normal} 0.398
MD{on-Faak) 0.398
MD{off-Peak) 0.396
Mutliplying Faclor 12000.000
MD (te be billed) 4778000
Aclual Max.Cemand

Transformer Loss 0.000
Demand Adij. 0.000
Wheeled Unils(-) 0.000
Total iMax.Demand 4776.000
Nél Max,Demand

MD for Penai Unit 0.000
KWH - Reading

{CURR, pf 42040 26668.700
(PREV.} 26447870
Dilference 220.830
Multiplying Factor 12000.000
Diff. x MF 2649860.000
Transformer lesses Q.000
Adjustment 0.000
KWH Wheeled Units

Tata! Unils 2649960.000
Consessional Units 0,000
Net Units

Domeslic L&F Units

Max.Demand Rec.

75% of CD

M. for Tarifl

Demand Excess of CD

Billing Demand

KVAH Readings

{CURR.): 01-02-2019 27237.290
(PREV.): 01-01-2019 27008,280
Ditference 229.000
Mulliplying Factor 12000.0000
Diff. x MF 2748000.000
Transformer |.oss 0.000
Adjustmanis 0.000
‘On Peak Period

Off Peak Period ,

Total Units 2748000.000
Net Units )

Buppl Valtage : 33 Kv
Hv4sTL3317

Roading-Il |

[

CHHATTISGARH STATE FOWER DISTRIBTION COMPANY LIMITED
Service Number : 0001008445/H515500
JAN/2019

Bill SLNeo.: 702032359509

Acceptance of Cheques :YES

Pue Date :

Cheque Date: DD Date : :
13-02-2012 18-02-2019

Elec.Duty DLF ED% NDLF ED%
3.00 0.00 0.00

PAN (AAGFT9223L

HV4 STEEL INDUSTRIES 33 KV 2017

Minimum Charge 1875000.0C
| Energy Charge{On-Peak) 4084064.00
| Energy Charga{Qit-Peak) 3132675.00
Energy Charge{Normal) 24564384.00
BDemand Charge 1781000.00

0.000 |

I
[

| Energy Charge(Cn-Peak}

4776.000 |

| Energy Charge{Off-Peak)

2648960.000 |

4776000 |
3750000 |
60.000 |
£.000 |
4776.000 |

' !

I

583200,000 |
714000.000 |

I

2748000,000 |
73|
-31357680.00 |
274800000 |

0.000 |

P

|

[Demand Charge
4776.00 X 375.0Q00

583200.00 X 7.0200

714000,00 X 4.3875
Energy Charge(Normal)
1450920.00 X 5,8500
VCA

2649860.00 X 0,0400
Concessional EG
2748120,00 X 0.5000
Electricity Duty

Cess

2748120.00 X 0.1000
Meter Rent

SGST on Meter Rent

CGST on Meter Rent

Load factor incentive

Current Surcharge

Current Month Bill

Arrears Excluding Surcharge

OtherCharges
Securily Deposlt Int.
Tax Deducted at Source

Bill by due date
(In Words}.Rupaes One

179100000

3132675.00
8487882,00
105998.40

1374060.00-

433397.00
274812.00

1140.00
102.60
102.60

1456425.04-

N

15490688.56
-8.53

-0.03

0.00

Q.00

1549068000
Crare Fifty Four Lakhs

Ninely Thousand Bix Hundred Eighty O

Bill after due date
{In Words}:Rupees Cne

15723040.00
Grore Fifty Seven Lakhs

Twenty Three Thousand Forty Only

1.5B] Infernet user can make their Electrigity HT Bill payment Through CSEB website"www.cseb.govin.!
W 5
2,The amount of this bill is payable at Raipur by crossad chequa/draft in favour of RAO,C_S,EDC&LER}_\_U?UR-I,}

& !b‘a\‘{.;
1 A it
' naioty
Aﬁoﬁ%ﬁ Sign®
pu

Senlor Accounts Officer

C.5P.0.CLRAIPUR |

INFO ;Pay your electricily by your registered RTGS/NEFT Acc. Na. ZHTCSP1006446. Benificiary Name : Chhatlisgarh State
Power Dislribution Company Lid. IFSC Code ! INDBOODO0Z7, For Any quary, contact 0771-2574170, 2574937, 2574930
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Bill Menth ;

Purpose :

Load Factor

INFO ;Pay yo

8.Deposit Held
Units at Normal Rate
Units in 1.5 Rale

CHHATTISGARH STATE POWER DISTRIBUTION COMPANY LIMITED

Service Number : 0001008445/H515500

FEB/2019 Bill Date : 01-03-2018

- Name and Address ;

MIFS THE METALLIC ALLOYS

PLOT NOQ. 29, INDUSTRIAL GROWTH CENTRE,
SILTARA, PHASE-il

RAIPUR (C.G.)

Telephore 9981999802 '

Meter SL.No.;
Cont.Demang ;

C8P10128

5000 KVA Suppl Voltage : 33 Kv

FERRO ALLOY  Tariif Cat: HVASTLIZ17
UNIT HT

ur eleclricity by your rey

Bill SLNo. ;- 702032788442
Acceptance of Cheques (YES

Due Date:

Chegqus Dale; 0D Dale :
13-03-2019 18-03-2018
Elec.Cuty DLF ED% NGLF ED%
3.00 0.00 0.00

PAN (AAGFTO223L
Hv4 STEEL INDUSTRIES 33 KV 2017

Parameters Reading-| Reading-1 | Minimum Charge 1875000.09
MD (Normal) 0.400 I Energy Charge(On-Peak) 3915475.204
MDion-Peak} 0.400 ! Energy Charge(Off-Peak) 3087915.50
MD{odl-Fesk) 0.400 | Energy Charge(Normal) 24280602.00
Multiplying Facior 12000.000 0.000 | Dgmand Charge 1800000.00
MD {to be billed) 48c0.0C0
Actual Max,Demand 0.00C | Basic bill for the month 17251616.7C
Transfermer Loss 0.000 R -
Demand Adj. 0.000 | Demand Charge 1800000.00
Wheeled Units(-) 0.000 | 4800.0C X 375.0000
Tetal. Max.Demand 4800.000 . | Energy Charge{On-Feak) 3015475.20
Net Max.Demand 4800.00C | 557760.00 X 7.0200
MD for Penal Unit 0.000 | Energy Charge(Qfi-Peak) 3067915.50
KWH - Reading | 699240.00 X 4.3875
{CURR.p A3y @ 26890.550 } Energy Charge{Normal) 646822600
{PREV.): 26668.700 | 1447560.00 X 58600
Difference 221.850 | VCA 106488.00
Multiplying Faclor 12000.000 | 2662200.00 X 0.0400
Diff. x MF 2662200.000 | Concessional EC 1352260.00-
Transformer losses 0.000 | 270456000 X 0.5000 ;
Adjustment 0.000 | Eleclricity Duty 426175.00 ‘
KWH Wheeled Units |
Total Unils 2662200.000 | cess 270456 00
Consessional Unils 0.000 | 2704560.00 X 0.1900
Net Units 2662200.000 | Meter Rent 1140.00
Domestic L&F Units | SGST an Meter Rent 102.60
Max.Demand Rec, 4800.000 | ©GST en Meter Rent 102.60
75% of CD 3750.000 | Load factor incentive 2385224.60-
M.D.for Tariff 60,000 |
Demand Excess of CD 0.000 |
Biiling Demand 4800.000 |
KVAH Readings ‘ | Current Surcharge 0.00
(GURR.}: 01-03-201¢ 27482,870 R L e
(PREV.): 01-02-2018 27237.290 | Current Month Bil 14314576,30
Difference 225.380 | Arears Excluding Surcharge 003
Multiptying Faclor 12000,0000 ] OtherCharges 3.67
Diff. x MF 2704560.000 { Security Deposit Int. U.C'El
Transformer Loss 0.000 | Tax Deducled af Source 0.00 i
Adjustments 0.000 |
On Peak Period 557780.00G | Bill by due date 14314580,00
Off Peak Pericd 699240.000 | (In Werds):Rupees One Crore Forty Thres
Lakhs Fourteen Thousand Five Hundred Eigh
Total Units 2704560.000 |
Net Units 2704560,000 { Bill afler due date 14529290.00

80 | {In Words):Rupees One Crare Forty Five Lakhs-

Twenty Nine Thousand Twe Hundred Ninely

-31357680.0C | oOnly
2704580.000 §

'0.000 [

gistered RTGS/NEFT Agc. No. ZHTCSP1008445, Benificiary Name : Ghhattisgarh State
Power Distibution Company Ltd. {FSC Code ; INDBOU00D27. For Any query, contact 0771-2574170, 2574937, 2574939

Senlor Accounts Qfficer
C.S.P.D.C.L.RAIPUR-|

1.581 Internet user can make thair Electricity HT Bill payment Through CSER wabsita"www.csab.govin."
2.The amount of this bill is payable at Ralpur by crossed chequeidralt in favour of RAC,CSPDGLRAIRURH:
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tH

CHHATTISGA _ MPANY LIMITED ﬁa ——
Service Number : (00006445/4515600 Bill SLMo. ;706028537527 FR
BilMonth:  MAR/Z019 Bill Date : 01-p4-2018 Acceplance of Cheques :YES B
Name and Address ; Due Date : '
M/S THE METALLIC ALLOYS Cheque Date: DD Date : .
PLOT NO. 29, INDUSTRIAL GROWTH CENTRE, 16-04-2019 16-04-2012 " !
| SILTARA, PHASE.II Efec.Duty DLF ED% NDLF ED% i !
RAIPUR (C.G.) 3.00 0.00 0.00 ’ tory i
Telephone: 9981995802 p b ]
Mater SLNo..  CSPiC125 o
Cont.Demand : 5000 KVA  Suppl Voltage ; 33 KV PAN :AAGFTO223L o
Purpose:  FERRO ALLOY  Tariff Cat:  HV4STL331T HV4 STEEL INDUSTRIES 33 KV 2017 T o d !
............. et FE B
Parameters Reading-| Readipg:l| | Minimum Charge 1875600.00 . N
MD {Mormal) 0,400 . | Energy Charge(On-Peak) 449336160 !
MD{en-FPoak) 0.398 | Energy Charga{Oif-Peak) 351596700 r i i
MD{of-Peak) 0.398 | Energy Charge(Normal) 27842724.00 o b
Muitiplying Factor 12000.000 0.£00 | pemand Charge 1800000.00 E o _ f b
MD (to be billed) 4800000 i N
Actual Max, Demand 0.000 | gasic bil for the month 1951447860 i
Transformer Loss 0.000 | cmmeiieeee e emeeaas i
Demand Adj. 0,000 | Demand Charge 1800000.00
Whesied Units(-) 0.000 | 4800.00 X 3750000
Total Max.Demand 4800,000 | Energy Charge(Cn-Peak) 449336160 i jl 7 ,
Nt Max, Demand 4800.000 | 84C080.00 X 7,0200 i 5 i
MD for Penal Unit 0.000 | Energy Charge(Qff-Peak) 3515967.00 , ’ i ’;EL‘ 4
KW - Reading | B01360.00 X 4.3875 o i
(CURR p{2633Ry 9 27145.850 | Erergy Charge(Normal) 9705150.00 3'
(PREV.): 26890,550 | 1859000.00 X 5.8500 j
Difference 255,300 | VCA 245088,00 #
Multiplying Factor 12000.000 | 3083600.00 X 0,0800 ! o .
DIft, % MF 2083600,000 | Concessional EC 1550220,00- | f o
Transformer losses 0.000 | 3100440.00 X 0.5000 : oo
Adjusiment £.000 | Electicity Duty 492280.00 ;il' 11 . l !
KWH Wheelsd Units ] “‘ . P
Tetal Units 3063600.000 ! Cess 310044.00 ) ;' ! {
Consessional Unils 0.000 [ 3100440.00 X 0,1000 i
Net Units 3063600.000 | Meter Rant 1140.00 , !
Domeslic L&F Units | SGST on Meter Renl 102.60
Max.Demand Rec. 4800,000 | CGST on Meter Rent 102.60 i
75% of CD 3750.000 | Load faclor incentive 2757398,30- i
M.D.for Taiff 60.000 | : by $ 5
Demand Excess of $D 0.000 | S
Billing Dermand 4800.000 | CE
KVAH Readings. | Current Surcharge £.00 '
(CURR.): 01-04-2019 27721.040 Pommmcriieiees i
(PREV.); 01-03-2018 27462670 | Current Month Bil 16255616.50 ; ! _
Difference 258,370 | Asrears Excluding Surcharge -3.67 I . :
Mulliplying Factor 12000.0000 | OtherCharges .2.83 ! ’ l, P . f r}j
Diff. x MF 3100440.000 1 Securily Deposit Int 0.00 [ § f o ;
Transformer Loss 0.000 | Tex Deducted at Source 0.00 " ;; . '
Adjusiments 0.000 i wol
On Peak Period 640080.000 | Bill by dus date 16255810.00 :lF t
Off Peak Period 801380000 | (in Words)Rupess One Crore Sixly Two Lakhs I
: Fifly Five Thousand $ix Hundred Ten O
Tolal Units 3100440.000 |
Net Units 3100440.000 | Bill after dus dale 1649945000 H
Load Factor a2 {in Word;):Rupees One Crore Sixty Four Lakhs
Minely Nine Thousand. Four Hundred Fifty Qnly
5.Deposit Held -31557680.00 |
Units at Normal Rale 3100440.000 | Senior Accounts Officer P
Ualis 7 1.5 Rate 0.000 § C.8.P.D.C.LRAIPURI i E,’ :
INFO Pay your slectricity by your registered RTGS/NEFT Act. No. ZHTGSP1006445, Benificiary Name : Chhallisgarh Stats ' ! o '
Power Distribution Company Ltd, (FSC Code : INDBOOPDO027. For Any query, contact 077 1-2574170, 2574937, 2574939 T
1,581 Internat user can maks thelr Electricity HT BIll payment Through GSEB website“www.cseb.gov.in.” §
2.The amoun of this bill is payable at Raipur by crossed checueddralt in favour of RAD,CSPOCL RAIPUR. jr
[
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Bill Month ;

SILTARA, PHASE-I!

Units at Norme! Rate
Units in 1.5 Rate

APR/2019
1 Name and Address :
MIS THE METALLIC ALLOYS

FLOT NOQ. 29, INDUSTRIAL GROWTH CENTRE,

Bill Date : 91-05-2018

INFC ;Pay your electricity by your regislersd RTGS/NEFT
Paowsar Distribytion Company Lid, 1FSC Gode :

300820000 |
87

-31367680.00 |
3010820000 |

RAIPUR (C.G.)
Telephone:  go81999802
Meter SLNo..  CSP1C125
Cont.Demand : 5000 KvA Suppl Vollage : 33 KV
Purpose : FERRC ALLOY  Tariff Cat.:
UNITHT
Parameters Reading-l
MD (Normal) 0.398
MD{on-Peak) 0.396
MD{off-Peak) 0.398
Multiplying Factor 12000.000
MD {10 be billed) 4778.000
Aciual Max.Demand
Transformer Loss 0.000
Pemand Adj. 0.000
Wheeled Units{-) 0.000
Total Max.Demand 4778.000
Net Max.Demand
MB for Penal Unit 0.000
KWH - Reading_
{CURR.D RS0 27303.900
{PREV.}: 27145.850
Differance 243.050
Mulfiplying Factor 12000.000
Diff. x MF 2975600.000
Transformer losses 0.000
Adjustment 0.000
KwH Wheeled Units
Tolal Units 2976600.000
Consessignal Units 0.000
Nel Units
Domestic L&F Units
Max.Demand Rec,
75% of CD
M.D for Tariff
Demand Excess of CD
Billing Demand
KVAH Readings .
{CURR.Y: 01-05-2019 27971.680
{(PREV.}: 01-04-2019 27721.040
Difference 250.810
1 Mulliplying Factor 12000.0000
Diff, x MF 3010920,000
Transformer Loss 0.000
Adlustments 0.000
On Peak Pericd
Off Peak Periad
Total Unils 3010920000
Net Units
Load Factor
5.Deposil Held

Biil S.No. © 704031070848
Acceptance of Cheques :YES

Due Dale :

Cheque Date: DD Dale :
13-05-2019 16-05-2019
Elec.Duty DLF ED% NDLF ED%
6.00 0.00 0.00

PAN :AAGFTS223L

FV4STL3317 HV4 STEEL INDUSTRIES 33 KV 2017
Reading:l| [ Minimum Charge 1825000.00
| Energy Charge{On-Peak) 4307191.20
| Energy Charge(Oit-Peak) 3353805.00
| Energy Charge(Normal) 2716669800
0.000 | pgmand Charge 1743240.00
000 | Basic bill for the month 18957052.20
. SR
| Demand Charge 1743240.00
| 4776.00 X 3850000
| Energy Charge(Cn-Peak) 4307181.20
4776,000 | 613560.00 X 7.0200
| Energy Charge{Off-Peak) 3353805.00
| 784400.00 X 4.3875
| Energy Charge(Normal) 9552616.00
| 183296000 X 5.8500
| VCA 238128.00
| 2976600.00 X 0.0800
| Electigity Duty 1047116.00
[ I
| Cess a01092.00 (.
| $010920.00 X 0.1000
| Meter Rent 1140.00
|
2976600.000 | Load factor incentive 2677801.50-
|
A4775.000 I
3750.000 |
60.000 |
“0.000 |
4TT6.000 |
| Current Surchargs 0.00
mmmme s e
| Current Month Bill 17866726.70
| Arrears Ex¢luding Surcharge 2.53
| OtherCharges 1.47
| Security Deposit Int. -1889735,00
| Tax Deducted at Squrce 188974.Qp
|
613560.000 | Bill by due date 16165970.00
764400,000 | ({In Words):Rupess One Crore Sixly One Lakhs

Sixty Five Thousand Ning Hyndred Ssve

Bifl after due date
(In. Words):Rupees Cne

16408450.00
Crore Sixty Four Lakhs

Eight Thousand Four Hundred Sixty Cniy

Senior Ascounts Officer
C.8.P.D.C.LRAIPUR-I

AGt. No. ZHTCSP1006445, Benificlary Namg : Chhattisgarh Slate
INDBODOOD27. Far Any query, contacl 0771-2574170, 2574537, 2574930

1.3Blinternet user can maks their Electrigity HT Bill payment Through CSEB website"www.cseb.gov.in,”
2.The amount of this bill Is payatle at Raipur by crossed chequeddrafl in favour of RAQ,CEFDCL RAIPUR-L.
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Service Number : 0001006445/H515500 Bill SLNo, : 710025336883 &1
Bilt Month : MAY/2019 Eill Dale : 01-08-2019 Acceplance of Cheques 1 YES . o R
Name and Adtress : Due Dale ; )

M/S THE METALLIC ALLOYS Cheque Date; DD Dats :

PLOT NO. 28, INDUSTRIAL GROWTH CENTRE, 13.05-2018 18-06-2019 , .
SILTARA, PHASE I Elec.Duly ~ DLFED%  NDLF ED% .

RAIPUR (C.G) 8.00 0.00 0.00 !
Telephone : 9881909802 .

Meter 8L,No..  CSP10125

Coni,Demand: 5000KVA  Suppl Voltage : 33 KV PAN :AAGFT9223L | i
Purpose ! EEIIIQTRSTALLOY Tariff Cat.: HV4STL331? Hv4 STEEL INDUSTRIES 33 KV 2017 ¥ i F
................................................................................................. N
Paramelers eading-1 Reading-l) | Minimum Charge 1825000.00 g } E

MD (normal} 0.308 .| Energy Charge(0n-Poak) 4201048.80 r
MD{on-Peak) 0.382 | Energy Gharge(ON-Feak) 3121092.00 . R u
MG(off-Paak) 0.594 | Energy Charga(Normal) 26229178.00 . .

Mulliplying Faclor 12000,000 0.000 | pemand Charge 1743240.00 i +
MD {to be billed) arrend . )

Actua} Max.Demand 0.002 | Basic bit for the month 17848804.80 _j

Transformer Loss 0.000 ] et s : !
Demand Adj, 0.000 | Demand Charge 1743240.00 ‘

Wheeled Units{-) 0.000 { 4776.00 X 3565.0000 :

Total Max.Demand 4776.000 | Energy Charge{On-Peak) 4201048.89 H

Net Max.Demand 4776.000 | 598440.00 X 7.0200 i j s

WMD) for Penal Unit 0.c00 | Energy Charge(Ofi-Peak) 3121092.00 -
KVH - Reading [ 711360.00 X 43875 "‘

{GURR.p a7 0 27625.490 | Energy Gharge{iormal) B763424.00 ' )
{FREV.): 27393.900 | 1501440.00 X 5.8500 -L: ) :
Difference 231580 | VoA 27790,60- R I
Multiplying Facter 12000.000 | " | . ; T ¢
DIfF. x MF 2779080.000 | Eleciricity Duty 96466600 ! .! ! 5! N I £
Transformer losses 0.000 . | . ;' ) -
Adjusimant 0.00C | Cess 28112400 }

KWH Wheeled Units | 2811240.00 X 0.1G00 '

Tolal Units 2779080.000 | Meter Rent 1140.00

Consessional Units . 0.000 | . \

Net Unils 2779080.000 | Load factor incentive 2462604.48- .

Domestic L&F Units ]

Max,Demand Rec. 4776.000 |

8% of CD 3750000 |

M.D.for Tariff 60,000 |

Demand Excess of CD 0.000 | ‘ i [

Biling Demand 4776.000 i .

HKVAH Readings | Current Surcharge 0.00 o

(CURR.); 01-06-2019 28208.220 {ormmmmmme e e T oy
(PREV.): 01-05-2019 27871850 | Current Menth Bil 16605249.52 ot i . ) ;
Difference 234.270 | Avrears Exciuding Surcharge 0.00 | ? ! ’ :
Mulfliplying Factor 12000.0000 | OtherCharges 1,95 Fa é t' Pt
Diff. x MF 2811240.000 } Securily Deposit Int, -1.47 ¢ [
Transformer Loss 0.000 [ Tax Dagducted at Source 0.00 1;

Adiustmants 0.000 ‘ | ‘ L

On Paak Pericd 598440,000 | Bill by dus daie 16605250.00 o .

Off Peak Peried 711380,000 | (In Words):Rupees One Grore Sixty Six Lakns i 4; ,L

Five Thousand Two Hundrad Fifty Only i v v
TFolal Units 2811240.000 | R | o0
Net Units 2811240.000 | Bl after due date 16854330.00 . :' -
Load Factor 78] (lp Words):Rupees Cne Crore Sixty Eigjﬂ Lakhs
Filty Four Thousand Three Hundred Thirty Only

5.Deposil Held -31357680.00 |

Units al Normal Rale 2811240000 | Senior Accaunts CRicer "

Units In 1.5 Rale 0,000 | C.3.P.D.CL.RAIPUR-I )
b et me o n e eeot e e e aae o eanns -

INFQ :Pay your eleclricity by your registersd RTGS/NEFT Acc, No. ZHTCSP1006445. Benificiary Nama & Chhatlisgarh Stale |

Power Distribution Company Ltd. IFSC Code : INDBOODOOR7. For Any query, contact 0771-2574170, 2574937, 2574939 ,‘;{\
................................................................................................ w

1.58I Internet wser can make thelr Electricity HT Bl payment Through CSEB wabsite"www.cgab.gov.in,” % l: l

2.The amount of this bill is payable al Ralpur by crossed chequetdraft in favour of RAQ,GSPDCL,RAIPURL ! f
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Bill Month :  JUN/2019
Name and Address :

M/S THE METALLIC ALLQYS

SILTARA, PHASE-I

RAIPUR (C.G.)

Telephone : 9981999802
Meter SLNo.;  CSP10125
5000 KVA
FERRO ALLOY
UNIT HT

Cont.Demand ;

Purpose :

Parameters

MD (Normat}
MD({on-Pazk)
MD(cff-Paak)
Multiplying Factor
MD {to be billed)
Aclual Max.Demand
Transformer Loss
Demand Adj.
Wheeled Units(-)
Tolal Max.Demand
Net Max.Demand
ME Tor Penal Unit
KWH - Reading
(CURR.DREASTY®

(PREV.Y.

0.900

Difference
Multiplying Factor
Diff. x MF
Transformer losses
Adjustment

KWH Whegled Units
Tetal Unils
Consessional Unils

1 Net Units

Domeslic L&F Units
Max.Demand Rec,
75% of CD

M.D.for Tarlif
Demand Excess of CD
Biling Demand

KVAH Readings
(CURR.): 01-07-2019
{PREV.Y:, 01-06-2019
Difference

Mulliplying Faclor
Diff, x MF
Transformer Lass
Adjustmants

On Peak Period

Off Peak Pericd

Total Units

Net Units

Load Faclor
S.Deposil Held

Urits at Normal Rale
Units in 1.5 Rale

Service Number: 0001006445/H515500

PLOT NO. 29, INDUSTRIAL GROWTH CENTRE,

UHHATTISGARH STATE FOWER DISTRIBUTION COMPANY LIMITED 7
Bl SLNo.: 713014668454 &
Bill Date : 0$-07-.2018 Acteptance of Cheques [ YES E
Due Date : P fg
Cheque Date: DD Date : i " i
15-07-2018 16-07-2019 I !
Elec.Duty DLF ED% NDLF EDR% '
6.00 0.00 .00 ! ‘
Supp! Voltage ; 33 Kv PAN :AAGFTS223L
Tarff Cat:  HV4STL3ST Hv4 STEEL INDUSTRIES 33 KV 2017 E
Reading-| Heading-1| | Minimym Charge 1825000,00 )
0.400 | Energy Charge(On-Peak) 4114281.60 5..
0398 | Energy Charge(OIr-Peax) 3205665.50 | Nt
0.298 | Energy Gharge(Normal) 2643135400 e
12000.008 9.090 | pemand Charge 175200000 ' N
4800000
0.000 | Basic bill for the month 17936294.10 ;
0.000 | cemmme e i
0.000 | Demand Charge 1752000.0¢
Q.000 { 4800.00 X 365.0000 n
4800.000 | Energy Charga(On-Peak) 411428160 l i
4800.000 | 586080.00 X 7.0200 S
| Energy Charge(Ofi-Peak) 3205888.50 : :
i 730680.00 X 4,3875
27858.370 | Energy Charge({Normal) 8864154.00
27é25.490 | 1515240.00 X 56500
232.880 . ] VCA 27945,60-
12000.000 |
2794560000 | Etectricty Duty 969361.00 .
0.000 ] v
0.000 { Cess 283200.00 ‘ | 3{5
| 2832000.00 X 0.1000 , ;
2794560.000 | Meter Rent 114000 .
0.000 |
2794560.000 | Load factor incentive 2480888.16- Ty
I i
4800.000 ] . t i?
3750.000 § e % o
50,000 | o gl
10000 | i
4800.000 | ' f
| Currenl Surcharge 0.00 |
28442.220 | mommmmm e - !
28206.220 | Current Month Bill 16G81181.34 '
236.000 | Arrears Excluding Surcharge -0.48 s
12000,0000 | GtherCharges 0.61 '
2832000.000 | Security Deposit Ing, 147 .
0.000 { Tax Deducled at Source 0.09
0.000 [ 1 P
588080.000 | Bilt by due dale 16681180.00 !
730680.000 | {In Words):Rupees One Crore Sixty Six Lakhs "
2852000.000 Eighty One Thousand One Hundred Eight
2832000.000 | Bill after due date 16931400.00 ,
82 | glingords):Rupees One Crore Sixly Nine Lakhs 1‘;
. Irty One Thousand Feur Hundred Only !
-31357680.00 | ot f
2832000.000 | Senlor Accounts Officer P '
0.000 | C.8.P.0.C.LRAPUR £
' ¥
INFO .Pay your sleclicily by your registerad RTGSINEFT Acc, Mo, ZHTCSP1008445, Banificiary Nama Chhalisgarh Stale !)1
Powar Dislribution Company Ltd. IFSC Code - INDBOD00J27 For Any query, conlact 0771-2574170, 2574937, 2574938 !
e ieaeaan ¢
1.58! Internat yser can make thelr Electricity HT Bili payment Through GSEB websita"www.cseb.gov.in" £
2.The amount of this Bill is payahle at Raip'ur by crossed cheque/draft In favour of RAQ,CSPOCL.RAIPUR-. B

\ :
t ]
{
A
I
!
3 I
. ’ |
:{“ ' ;
C
L .
i }:';
i L
3 H
1
) !
] |
.
i
!
|
i
.
I c
. :
I
!
+ I
1 i
-3
|
¢ [
b
i
]
i
Vel
s
S
I |
’ |
| i
3 i
!
o
|
|
i
i
i
|
1
1
|
'
:
i
i
1
!
£ I
v |
P
s i‘. ‘
R A



-

CHHATTISGARH STATE POWER DISTRIBUTION COMPANY LIMITED

Bill Month ;
Name and Address ;

SILTARA, PEASE-|

Sarvice Number ; 0001006445/4515500
JUL/2019

8lli Date : 01-08.2019

M/8 THE METALLIC ALLOYS
PLOT NO. 29, INDUSTRIAL GROWTH CENTRE,

Suppl Voltage : 33 KV

RAIPUR (C.G)

Telephone : 9981999802

Meler Sl.Mo.:  GSP10125

Cont.Demand : 5000 KVA .
Purpose * LFJET'IBE(-:I)TALLOY Tariff Cal..  HV4STL337 HV4 STEEL INDUSTRIES 33 KV 2017

arameters Reading-| Reading-lf { Minimum Charge 1825000.00

MD {Normal} 0.398 | Energy Charge(On-Peak) 4354365.60
wmD{on-Fask) 0.398 ‘ | Energy Charge(Of-Peak) 3292731.00
MDfofl-Peak; D.398 i Energy Charge(Normal} 26446446.00
Mulliplying Factor 12000.000 0,000 | pemand Charge 1743240.00
MD (Lo be billed) 47re000
Actual Max.Demand 0.000 | Basic bill for the menih 18604086.60
Transformer Loss 0.000 ool s
Demand Adj. 0.000 " | Demand Charge 1743240.00
Wheeled Unils(-) 0.000 ] 477600 X 365.0000

Total Max.Demand 4776.000 | Energy Charge{On-Peak) 4354365.60
Net Max.Demand 4776,000 | 620280.00 X 7.0200 &
MD for Penal Unit 0,000 | Energy Charge(Qfi-Peak) 3292731.00 ¢
KWH - Reading_ | 760480.00 X 4.3875

(GURR. D ROd1EFRI9 26100.220 | Energy Charge{Normai) 9213750.00
(PREV.): 27858.370 | 1575000,00 X 5.8500

Difference 241.850 | VCA 377285.00
Multiplying Factor 12000.000 } 2902200.00 X 0.1300

Diff, x MF 2902200.000 | Electricity Duty 1034288.00
Transformer losses 0.000 |

Adjustment 0.000 } Cess 294578.00
KWH Wheeled Units | 2945760.00 X 0.1000

Tolal Units 2902200.000 | Meter Rent 1140.00
Consessional Units 0.000 |

Nel Units ' 2802200.000 | Load faclor incentive 2641497.30-
Nomestic L&F Units |

Max.Demand Rec, 4775.000 !

5% of CD 3750.000 |

M.D.for Tariff 80.000C |

Demand Excess of CD 0.000 |

Biling Demand 4776.000 |

KVAH Readings | Current Surcharge 0,00
(GURR.): 01-08-2018 28687.700 | ...........................
(PREV.): 01-07-2018 28442.220 | Current Month 8ill 17869879.30
Dilference 245.480 | Arrears Excluding Surcharge -0,48
Multiplying Factor 12000,0000 | OlherCharges 131
Diff. x MF 2945760.000 | Securty Deposlt Int. -0.13
Transformer Loss 0,000 | Tax Deducted af Source 0.00
Adjustments 0,060 ‘ |

On Peak Period 620280.000 | Bill by due date 17669880.00
OIf Peak Period 780480.000 | {In Words):Rupees One Crore Seventy 8ix

Lakhs Sixty Nine Thousand Eight Hundred E

Total Unils 29457:60.000 !

Net Unils 2045760.000 ] Bill afler due data 17934930.00
Load Faclor 82 | (In Words):Rupees One Grare Seventy Nine

Lakhs Thirly Four Thousand Nine Hungred

§.Deposit Held -31357680.00 | Thirty Only

Units at Normal Rate 2945760.000 ] Senior Agcounts Officer
Unitg in 1.5 Rate 0.000 |

Bill Sl.No.: 704032355550

Acceplance of Cheques :YES

Due Date :

Cheque Date: DD Date :
13-08-2019 16-08-2019
Elec,Duty DLF ED% NDLF ED%
6.00 .00 0.00

PAN :AAGFT9223L

INFC ‘Pay your eleciricity by your registered RTGS/NEFT Acg. N, ZHTGSP1008445, Barificiary Nams : Chhatlisgarh State
Pawer Distribution Compary Lid. IFSC Code : INDBQUQNO27. For Any query, contact 0771-2574170, 2574937, 2574939

1.5B! Intemel user can make their Electricity HT Bill payment Throygh CSEB website"www.cseb.gov.in."
2.The amount of this bill is payable at Raipur by crossed chequedciraft in favour of RAQ,CSPDCL, RAIPUR-L,
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--------- S o CHHATTISGARH STATE POWER DISTRIBUTION COMPANY LIMITED - & -
Service Number : 0001006445/H513500 Bill SL.MNo.: 702035742955 E
8ill Month:  AUG/2019 Bill Date ; 01-09-2019 Acceptance of Chaques (YES B ;E' :
Name and Address : . Due Data :° . ' ,IE'P. GE [

| M/S THE METALLIC ALLOYS Cheque Date: DD Date : “m,' S i
PLOT NO. 29, INDUSTRIAL GROWTH CENTRE, 13-00-2019 16-08-2019 ' E
"SILTARA, PHASE-I! - . Elec.Duty OLF ED% NOLF ED% JE i
RAIPUR (C.G.) 6.00 0.00 0.00 : : £

| Telephone © 9951099802 =K

| Meler SINo.:  CSP10125

! Cont.Demand: 5000 KVA  Suppl Vollage : 33 Ky PAN :AAGFT2223L L g

i Purpose ; EE!TTRF?TALLOY Tariff Cal.:  HV4STL3I34T Hv4 STEEL INDUSTRIES 33 KV 2017

‘ Paramelers Reading- Reading-ll [ Minimum Charge 1825000,00 ' :j

' MD (Nermal) 0.368 -| Energy Charge(On-Peak) 4330778.40 F

‘ - ME(on-Peak) 0.4c0 [ Energy Charge(Of-Peak) 3194802.00 A

|. . . MD('?H'P_EHM 0.3s8 | Energy Charge(Normal} 26661258.00 [ ' t ’I
Mulliplying Factor 12000.000 0.000 | pemand Charge 1752000.00 ".‘
M {lo be billed) 4800000 ! .
Actual Max.Demand 0.00G | Basic billfor the month 18673850.40 ’ fv .

i Transformer Loss 0.000 | comimmecm e i . X §.ﬁ ) §
Demand Adj, 0.000 | Demand Gharge 175200000 | i
Wheeled Units(-) 0.000 | 4800.00 X 365.0000 " A
Totfal Max.Demand 4800.000 | Energy Charge(On-Peak) 4330778.40 | . s i,
MNet Max.Demand 4300.000 | 61692000 X.7.0200 N :
MO for Penal Unit 0,000 ' | Energy Chargs(Of-Peak) 3194802.00 ¥

: KWH - Reading [ 728160.00 X 4.3375 : )

i - (CURR.DROSBZ 2 28342.380 | Ensrgy Charge(Normal) §396270,00 . é 1

I (PREV.): 26100.220 | 1808200.00 X 5.8500 b

| Difference 242,180 | VCA 377769.60 '
Muitiplying Factor 12000.000 | 28058920.00 X 0.1300

i Diff. x MF 2905920.000 | Electricily Duty 1037977.00 .
Transformer losses 0.000 |
Adjustment 0,000 | Cess 29512800 N

, KWH Whesled Units | 2951280.00 X 0.1000 - L

’ Tota! Units 2605920.000 | Meler Rent 1140.00 N
Censessional Units 0.000 | ! b
Net Units 2905820.000 | Load factor incentive 2646413.64- ' E
Domeslic L&F Units | :\ :
Max.Demend Reg, 4800.000 | ‘ §g v

| 75% of GO 3750.000 | ! ck
M.D.for Tariff 69.000 | o "
Demand Excess of CD .0.000 | f
Biling Demand 4800.000 } : g
KVAH Readings { Current Surcharge 0.00 . {1
{CURR.): 01-09-2019 28833.630 | mmmmmmmmm s e fi

! {PREV.): 01.08-20190 28587,700 | Current Month il 17739451.36 | . i

! Difference 245.930 | Arrears Excluding Surcharge -1.18

; Multiplying Factor 12000,0000 } OtherCharges -0.05

i DIt x MF 2951160.000 | Security Deposit Int. -0.13
Transformer Loss 0.000 | Tax Deducted af Source 0.00

. Adjusimenls 0.000 | : .
On Feak Period 616920.000 ] BHI by due date 17720450.00 | 20
Off Peak Pericd 728160000 | (n Words:)tRupeas One Crore Seventy Seven ) ”
) Lakhs Thirty Ning Thousand Four Hundred : -
' Total Units 2951160000 ] A
I Met Units 2951160.000 H Bill after due dale 18005540,00 i
! Load Factor 82 ¢ (In Words):Rupees One Crore Eighty Lakhs Five .
Thousand Five Hundred Forty Only
8.Deposit Held -31357680.00 |
Units at Normal Rale 2951160.000 | Senior Accounts Officer "
Units in 1.5 Rate .000 | C.8.P.D,CLRAIFUR- b E;
l INFO :Pay your eleclricily by your registered RTGS/NEFT Age, rlxlo, ZHTCSP1008445. Benificiary Name : Chhalfisgarh State i :t
| PO SR ey 0 0 Code: NDEOO0R0RT o Ay Tt Goec OTT 2574170, 2574037, 257455¢ j
| 1.581 Internet user can make thair Electriclty HT 2ill payment Through CSEB webslte"www,cseb,govin" :
2.The amount of this bili is payable al Raipur by ¢rpssed chequeldraft In favour of RAQ,GSPRCLRAIPUR-L,
| fioreubls PesHOLnY
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- The Reglonal Officer

Chhattisgarh Environment Conservation Board

Kabir Nagar, Ralpur(C.G,)

Sub

Sir,

This Is to inform that we are taking tem

Plot No. 29, industrial Growth Centre,

' lDurmn the shutdown process there wili be some fﬂme

The zbove | is for kind mformatlon

Thanking You
Yours Faithfully

" The Metallic Alloys

THE LET L

hg End -~
Binar ssc, Signelary
i
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iy e s e,

Intimation regarding temporary mainteﬁénce‘,’éhutdown of our unit - The Metallic Alloys,

perory malntenance shutdown of our unit -
Shitara, Raipur -

generatlon ,
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AT gt-LY gt

Dated : 30,0819

SHtar

- The Metalhc Alloys,

493111 for about 25-30 days from 31.08.19,
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